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The Lok Sabha met at Eleven of the Clock

[HON. SPEAKER in the Chair]
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... (Interruptions)
HON. SPEAKER: I will allow you in ‘Zero Hour’, not now.
... (Interruptions)
HON. SPEAKER: Question no. 161, Shri Feroze Varun Gandhi.
... (Interruptions)
HON. SPEAKER: I will allow you, but not now. I will allow you afterwards.

... (Interruptions)
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11.01 hours
ORAL ANSWERS TO QUESTIONS
HON. SPEAKER: Question no. 161, Shri Feroze Varun Gandhi.

(Q. 161)
SHRI FEROZE VARUN GANDHI : For the Government’s initiative of nurturing

smaller airports and improving regional connectivity to succeed, sustained demand
for the same is imperative.

In the case of Andal Airport, which is in Kolkata — Andal — Durgapur, there
was an agreement with the Bengal Aerotropolis Public Limited, whereby the flight
was sanctioned. But the Air India has pulled out because there was a lack of
traffic.

Is the Ministry formulating a cohesive strategy along with the Ministries of
Commerce and Tourism to make sure that sustained demand for the same is
created and maintained? Thank you.... (Interruptions)

11.02 hours

(At this stage, Shri S.P. Muddahanume Gowda and some other
hon. Members came and stood on the floor near the Table.)

HON. SPEAKER: It is not proper. Please go to your seats. Yesterday also I have
allowed you. But this is not ‘Zero Hour’. I will allow you during ‘Zero Hour’. You

please go to your seats. This is not the way.

11.02 Y2 hours

(At this stage, Shri S.P. Muddahanume Gowda
and some other hon. Members went back to their seats.)
SHRI ASHOK GAJAPATHI RAJU: According to my information, this flight was
stopped because the Viability Gap Funding which the airport operator had
promised the Airline did not materialize. So, the Government is aware of these

things. We have recently formulated a policy and we have announced it, in which
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we want to develop a Viability Gap Funding both with the participation of the
Government of India and the State Government.

So, we think that if this happens the Airline will get two streams of
revenue, one from the passengers for a limited number of seats and the other from
the Government of India and the State Government in 80:20 ratio and 90:10 ratio
for the North-Eastern States.

We hope that this scheme will succeed. It has just been rolled out. A lot of
work is going on. We think it would start shortly.

SHRI FEROZE VARUN GANDHI: The draft regional connectivity scheme
proposes a fixed cap on certain amount of seats per sector, per flight.

As we saw in the case of Kashmir in the last year, in the floods, those seats
for which there are no fare cap or price cap, there were fairly wide fluctuations
because of demand and supply.

Is there a mechanism proposed by the hon. Minister to ensure stability in

the long term for the non-fare cap seats?
SHRI ASHOK GAJAPATHI RAJU: Somehow if we put the caps the floors will
go up. A similar Question had come in the Rajya Sabha. After that we took a year
of analysis of flying ticketing throughout the country. We realized that 1.70 per
cent of the ticketing was a matter of concern. It was very high priced. So,
competition is pushing down the prices.

If we go into floors and caps, we will be pushing up the price for 98 per
cent of the ticketing and we will be capping less than two per cent of the ticketing.
So, it does not make economic sense. If we try to push up capacity or create
capacity, which is a more difficult task, it has a salutary effect on pricing and that
is exactly how we are working it out.

SHRI ASHOK SHANKARRAO CHAVAN: Madam Speaker, India’s domestic
air traffic has grown by leaps and bounds. According to an estimate by IATA, it
grew around 18.8 per cent in 2015, but the air connectivity and airport

infrastructure is lagging behind. With the growing traffic, I think this is required.



28.07.2016 14

The Air India has stationed an ATR type of aircraft in Mumbai which is catering
to other parts of the country except Maharashtra. It is in Mumbai but nowhere in
Mabharashtra it is operating and it is operating out of Maharashtra.

Madam, Hazur Sahib Nanded is a very famour pilgrim centre for the Sikhs.
From world over the Sikh community and other people also visit Huzoor Sahib
Nanded which has a well-equipped airport with night landing facility. The nearest
airport to Hazur Sahib Nanded is around 275 km which is far away. It is very
inconvenient for the people to reach this pilgrim centre.

Madam, I would like to know from the hon. Minister whether an ATR
service of Air India would be started from Mumbai to Nanded keeping in view the
demands of the pilgrims, passengers and also a large number of MPs from all over
the country cutting across party lines who have made a similar demand, and
whether a proposal has been moved by Air India’s lower management favourably
recommending this sector but awaiting clearance from the top management of Air
India. At the same time, is the Ministry considering giving concession on the
regional airports rather than introducing a two per cent cess on all domestic and
international flights, to improve regional connectivity?

SHRI ASHOK GAJAPATHI RAJU: Madam Speaker, money has to be raised
from some source. So, a fee has been put on all flights so that money will be raised
which can be used as cross-subsidy. The other suggestions are basically dealing
with the airlines. We can interact with them. They have to take their decisions. As
far as Government is concerned, we facilitate them. Where there are infrastructure
difficulties, we will try to solve those difficulties. Government is expected to
facilitate this sector. It is true that India’s is the fastest growing aviation sector in
the world, and this Government intends to keep the pace going.

2N oS AT Aeel HEIGAT, § ARG BAS ASS & WY § Fald Yol drsdl gl AR
oo ITfArehRoT gR1 99 2013 H #XS BATS USC! &l ok QRUIC & w0 ¥ fJf¥d fey
S @ HRE-ATSET R & T35 off, ae fg wuens &1 gai ued & 9| RIMIRG
g ol g9a fory 392 s sifaRed 4 Wt 7w WRAR A A M5 | SHD ATAR Jawl
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WRBR 7 THSIRY fpaT| SHIF &1 DIFd BT AFA 9T 920 RIS DU R TRAT| I
3AIRT 29.91 T S| 30 BRI BUY Y WDR 7 S Wew & oy vl st 4= @8
I &I H g T8 5 WRe B ga1E Ul &1 ke Red YR (3rSeReR) wifed 71 sw
PR Yo WDHR 1 R G oy 3R wel {6 59 96 D GReR $o 741 o T8 o=,
qq TH 89 AT T8l gl

34 B WRBR 1 78 A B e Al bfgeide] DI ard Del gl A fa<d w24
St AT R WR ufeedl B e e B a1d Fel §l d e wRar =@ned g iR e
qEAH { AT A S A gor W grear € fF TRe 3 garS Ul & IR # R 8 W 57
RS WIae W0 A URgH IR USR B1 SRD, oD AR FHENG e I agd
He@qul & gl W1 F9eT © {6 g8f garg uedl &1 fqer Bl # S At 9rean g P s
Wdeg #§ T Ao 87
SHRI ASHOK GAJAPATHI RAJU: Madam Speaker, Meerut airport is a State

Government airport according to the list. So, the State has a big role to play here.
We will take the State on board and facilitate them. Our duty is to facilitate and we
will facilitate.

St et foeh SReten:  sreer Heledl, A9 fUsd | Wil 9§ dHfdefad & Ran 3Ra &
fU P iRk T8 A 21 43 St 9 Sd © (6 g8 YR vy 81 UIRued o1 Saevde Bl
B Bl TN &I H IR B P JRA U el 3 Ffaefad & foy ok o & fog S e
g, STl Wifthedd e T8l ¢, a8 Wl TaRepIaed dd W8 ¥ Sl Wifthe &)Y Tl wed § T HAl
St a8l @ Prfaefad] & fau | 8 €, i YRa qad [Aafia 8F arar e 87 I8 W
RS 9 ff AT FaR BT IR TSB! Bfaedd b AU U waT A 87 Ugde Wik B
forg ft s g3 o, AIfed S|t o W aRumm T8 S|

SHRI ASHOK GAJAPATHI RAJU: Surat is an important city of the country. It is

a connected city of the country. This connection should have to grow. We would
motivate the airlines to do that.

DR. MAMTAZ SANGHAMITA : My question is about services. Both Air India
and Indian Airlines were operating flights providing regional connectivity by way

of flying from Kolkata to Ranchi, Kolkata to Parna, and Kolkata to even Jaipur,
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etc. After the merger of both these airlines - Al and Indian Airlines, these services
were stopped. On the other hand, Indigo and other private airlines are operating
flights, sometimes even twice in a day. Most of the Government employees want
to avail facilities and travel by Air India flights. My earnest request is this. Why
don you not introduce the flights connecting regional cities again?

You are developing 160 new airports. Why have you stopped operation
from the new built Andal Airport in Durgapur and flights from Delhi to Durgapur
via Kolkata? Though it has been said that it not cost-effective, flights from Delhi
to Durgapur, Durgapur to Kolkata are really needed.

SHRI ASHOK GAJAPATHI RAJU: No one is disputing the need and importance

of a place. The question of stoppage of an airline depends on what the airline
perceives.... ... (Interruptions)
HON. SPEAKER: Mr. Minister, you complete your reply.

Nothing will go on record except the reply of the hon. Minister.

(Interruptions) ...~

HON. SPEAKER: It is difficult to answer when cross-talks take place. Then, you
get diverted.
SHRI ASHOK GAJAPATHI RAJU: The question asked by the hon. Member has
a lot to do with the first question relating to the airline operator entering into an
agreement with Air India on a Viability Gap Funding. That did not happen. So, it
stopped. This is my information. Anyway, the question is this. We are introducing
the Viability Gap Funding for reaching the services of airlines to a lot of places
within the country. Inopertive and under-opeative airports are likely to get
advantage of the scheme. Tomorrow, we are interacting with the State
Governments also. We need to take them on board. We motivate the airlines; we
give them another stream of revenue so that they could cover these losses. For at

least to a limited number of seats, it would make sense, and at least those places

* Not recorded.
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would get connected. Those areas will benefit from the advantage of aviation. This

is what we are trying to do.

HON. SPEAKER: Q. 162 — Shri Jitendra Chaudhury — not present.

Hon. Minister, you can table the answer.
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(Q. 162)
SNt TRUTMTS Hrofear : el HEICYT, § WEW Ugdl WETEHAT NG 9IS Al of oiR fafes St

P! qg-98d gaIe <dl gl H AUD HAEH | HAA" HAT S A S0 Aredn g b sl 30
qS B A Hewdd H 9 gor ger, o A w3 R Teed o, sy @t
qEIHAT AFQET Ued 3R # Al SRR ATI 30 HS BT AHTS-HIETR BT YA Yo g3ll, I
HHAI-ST-SITBRIETE-IS el 3R 73T A Bl §Y WIATR b IS BT DY B dTell &1 T8 IS

48,000 HIS BUY I AN F I dTell T

HEIGA], IUD] A UIC AR A Hdpsell, AiaRPeoll A 3MNel 3R (AN A
TR SAYR 2] R SR BT R W A T & W BIH] T[oRdT 3] IAD! SRR B
IR BRfT 3R Se% & BI?
f fflm TewR @ AT WieR qEEd, O IS @ IR H AR 9S8 W8 © (B
SRR &g TN, # IT AT BT ATSd g b IAD! SRR T & AT APR 1 &
ey 1 SRR 7 & d18 ofe TSI B Ui AR § 3R 80 TR e YRR B &
qE & FH AN Higde SR SHD B Yo B |

o], 49 # U gEW & TS ? P PR 60 Tic W Wl Al ofs UHERR B
STgAt, 1 B8R SR T &, AT @ iSO 9§ Ugdl IS 80 WRHT ol YHERR B S,
d B g fhar S whar gl 931 favar 2 {6 9@ 96 80 URT e YaRR B Smedt | afe
80 T e YRR & I 8, A1 IF TR HRAT TR & SWd oY I 3T | J31 el
g T 3ol Ot foweaR a% &9 IR 9R 38 ¢ % I8 M Yo o Al
SHRI NAGENDRA KUMAR PRADHAN: Madam Speaker, first of all, I would

like to congratulate and thank the hon. Minister for sanctioning Rs. 4,000 crore for
the expansion of the National Highway connecting Sambalpur in Western Odisha
to Bhubaneswar on the eastern part of the State and another National Highway
from Mumbai to Kolkata which runs through Sambalpur, Keonjhar and Deogarh
districts of Odisha for which he sanctioned Rs. 2,600 crore. While the Cabinet has
decided on two occasions for the construction and upgradation of these two
National Highways, I would like to know from the hon. Minister as to when the

tender will be floated for commencing the work.
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A fAfem Tedd: Wax AR, SRR T & IR | I § & TE ¥ SNAR BT B 41
B B IS, oS YIS, TTaRRTHCA 3R BIRE Felldvd & dla 89 39 IR B Y& Bl |
UE BH BITC FelldNy ofdl &] I8 Usel 89 YUISTHE S T8l & o, oIl oIl 1 59 [olg
ol ardelgel B SIUM, 99 WR BH R PRaAly Bl $HD AIY-HY H HIRE Hwm fd
fId STedl A STedl I8 B B Ihdl 8, Ia+l Seal 39 B, offb s TddoNge &
e @ gRT BT gl 3R AR Aide 4 9T ¢ fF e Taie 9 ofs gadisied # 3
ff oSl g9 AR & Gea HRY| H F8 7' ff W war geal g 6 AU e & o gaR &
R URAT # ol vadSiRe & fofg 9= Y© ¥ IR AT SR o gRan # & I wmer
BHUTAYA < %2 &l AT AT (0= YRAT H Sl o TSI & oy Hidice 3iiRe doaex g,
D AT A AT ofs TSI BIRE B <A, dl 39 W 8 STeal BRATS Bl |
A 3reme ¢ Sl Hifdare YRAT S, AT 3T YRS e Yo |
2 ifer oet YRAT: ARG e HElGA Y UB @ oy WHY o1 & oy sueht g=gare|
# A faT TeRd Ared W 9 el Aredl § (6 gk ¥ Qe © 4 b1 Sl
AR 8, SRR, 9R, HIgT 3R qTEl B diex db Sl S 8, 98 98 W@ 2] ORI A §=R
T dTell S B BT dgd WRME ol ALheT FEIGd], 39 dN H MUl Al A gl 39 s W
3l T URITST | SHIHT 200 A Bl GG 8 Gl 8] I IS Bl BR o I1A1 S T 2
TG 85 TRHC B B gdT 7, olfdbd Iud fraw Wt ga iR gferm € ST wa-Us
fraier ofik amem-amen frariiey oM ok fiw A< 9gd wve B, s wrRor ggf & st
et & T8 T W@ € iR Hs MiSAT gete S 2 ... (Taem)...
AT STeA& ¢ AT YU 3T qe YfBY| ATeh! Bl &1 Aeh & 2
£ Hifd o YRA: AT e weled], faFie 1 S, 2016 I G8f 20,000 AN o &Rl
fear| A #3 Sft & |rer W & R WS 8 gdl gl A HA S 7 e A e
2, SOl #§ 3/ AT #3A1 S A ST @redl § b I8 s, Sl $8R U q8Ig diex ddb STl
g, I8 H9 T% DUAIC B ST, FIT TS B GHI-HAT 8?7 MU HEl S q¥ 3w # A9«
&I afga R ® ... (TAUH)... 3T I IS BT 98 §o2 2l 899 J€ F AT et & T
AHA 8, SAMTY TE & Hd T& 81 STYI, MY FAI-AHT o qarse? ... (ragm). .

AR L ;. AIS-TeiIoT | Bael I3 8 Rebls TN S|
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$it fAfem el A Sy SN, WM WeR $E W § 19 39 IS B Bad 98d ERI9
gl ITHT qd PI, JAT DI FHSAT &| § AFHII S BT THAYAD a1 <A1 ATl g b I8
B Y ALY ISR S PRIDIA H (AT TAT o7 T BT 403 Wrofaed o, S &M & I$ o
R @ e ¥ wufai fearen feq o R # s w15 off | a8 St 9§ e fearen fies
T RIfT # & o] 39 WY IR IR AT gS1 UA.UD.U.3MMS. & SRNGR Bl A qd fyer
@ 918 1S [ Ugel Jrag AT, il db dlel 7ol U1 81 < %8 | §b1 Bl A4 Teb TR
H Fel [ 3R # Hiorge effee ol Al 31aehT gRT U1 ST iR 3 RFHeR B8R 59
qE 31d db 7 TADI TERM BIsd < Haa [HAT 2 ITh! Bigd s H dls 3iH
SANFCH & QA & oy TS Tl I8 oNS. RS BN T A gud odr fHerm| g9
I & {6 ot arel 15 fod & Tar Reflst 81 3R sq® 91 JMYBT I8 B B

T 9, BN e T8 B g W 79 aRis Uy dww & fog e i ¥ R
SNGR T8l MY 3R AR e 7 8 g7 W1 S8 Se} Mabrell & 3R 39 g &R &
foTg armewr faar 81 veh-Se WElH A ST Yo 8, 39 b § AT gurR B | # SuiE bR g,
3MUBT I TR A AT T8 DN, i T§ YIolade 8 hialibics 3R BAT gl g,
AP 319 depi 7 3 [FeIR fHAT 21 $HHT 85 WRACT HM I TIN 8, olih dTehl B 3T
arel B HEM W YR BT 3R I8 IS e B g |
£ IR RE TErn ¢ A e SN, H ous Hiegd W A WA SN Bl gurs odl g (P
g WA A dode! |al, digs AEd © foy BR oF, R o diolae 1 B 7 ek
3BT B W I & B

T BHIEIUAT THRISIR H TSt Bl &l A8 BIR o IS a7 & &l F-i 3141 ¥al 1
®ed &l S BT 7 gursiel AT o7 b g8l Sfexfas a1 WY, wfh Xefd feurcde 4
U PP HT BN a1 fh g BT we Ta-de wx, Safh g iy dcd @i § 21

T AT HA S URR B B 99 e H SfeRlaS g oy, Ry Rl @l
BR OF B BRE fAd F6? Jaaar 98d 9 DICHY BR ofF B B Hd 96 g3 8

ST ?
N ffom et A teme SN, AN WS Sft &1 ueE $e Afid ardl B daw gl

T H 96,000 fholTHICY BT I B5d -cdd & Sl 31 db 1 ¥ 55 89R fhaliiex db
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T 2 3R BF S Q1 G fhariicy % &3 alel 21 89Nl Aoiae g% 8, Th-Ud Hioiae &l
X U SHN T81 8] A HE Sl U9 @ 8, Sh! TMbR 3l AR U T8 8, olfhT
iy oY MU S 9ART € B SRR PR Sad BRATS BT I 3BT SHBN WX U
SECEIE R
Y WEmg Welw: AT el S, A 73 S 3 wEl % g9iR fHaniey & sidmer B
A HA ST 4 SR B W R T A A bl § B A @ i & forg aHg-awy R
Hicdes, I, W Ta-He, Jed Ta-He AddR 919 &R ol 99 MR fSer & |3 ¥
SITPTAT TA.UF -31 3R 34 WRAfhd # fUBel 1 ATl & S &1 G8RT WA 8 T 8, 59
3maes 1 # < feam M g1 SR A W g, Af e g T8 8 W 21 9, O, 9R i 9@
T-3%e, AUt MR AfFHA B 3R S q1el ¢fthh BT Y&dT 8, $AY ANl Bt Hid & @l
g HY T HE IR 39 AN # uF F foran B

R I§ W TaHe, dcd Taie & BIAfSTIM, dicded IR BS B BRI 87
Siafeh 3T ¥ Bel § b 37U Be &d &1 I8 HIoide aul A ¥ehl TSl & olfch 37 dl S
H TR AT WH B s ] TA.UE.-31 3R 34 B AT F H9 b IR B0 AT Ig T
& Y
2t Al et AT oreder SN, I8 UIoide QRN WRPR D qHI YO TIAT A1l 3HH
S8 WR ST gl H $9D Pigdex Bl HH A D Ad IR HAfST of gHl g| 59 folg 39 I
T 91 JBl B AT e A AT o1l WY WWHR & BRIBIA § 5H gD AT el ar
SHS 1§ UShIade, de YN @ HRY &5 Al d% Hls dRAl T8l gsl d§b I
BTSRRI FolloR AT o, a1 | $9 Uioide &1 UbISe oI UFYIT 8 1, UIoide &l
BRE G TS| BRE 937 B d1g Bicdex bedl & [ ars A B 7= 98 TS &, sdfery
T TN e | U& HIoae BT Higdex T 9HT 147 &, 98 S & & foy JaR T8 2l
3R 89 HAZM &1 91 BX Al § I8 B & (oY el GIR g, offdh e & @ aeR
g BIC A L o Al A AT PB TE B FHhd1 IR AW W PV T PR Ahd | DI H B
HHAT TH-TR ATl TST B SR 89 B 61 DR UG | 3(d IATUHT Teh 937 Aied g3l &, SH
ST SifST 9 o, S9S TH.SL BT A T8 AT T IR IV BIRE B USITAA BIsd
DI T P! 8, AT Tb HIoide BT HIH 8 ST
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R Ao, Forad sIREe 9 &t g8 IS B, 39@ IR H 9@ Higaey I G B
fRify # 981 8 98 Pear 2 % Mue a1 ¥Hy AT 2| Y OFIdl § $9H 3fsed Sy |
RIS, STABIAT H TSI BIST Bl ewd | 891 &el & fb 50 Tb ™ YA &< &, ql
dfewe 7 [l fFar 1 6 tH.79. 8 91t BT BIead BR Ghd gl o 39 forr o e
ReramaR of, arfl g2t SRl el € fb 1000 BRI BUY e - WS, STerehial e AL
HU DI UAT <1 A BT B 3R 3G SHHT D YO Bl SN 3Tl BRI H deb BT h
AR < ATl B

31T Ueh a1 FHS of [ bl &1 ¥ & 3R Sa1d g <A1 U T 2
2 AEHAT Al T HeIorT Ui 2
A STEA&T @ 3717 37\T B HR K o
it fAfem et I8 99 Sie g, offed § ReieR 1@l Adr|... (Saaem)
#it AfcAdIo @SN: AW VAT AR <A T8l GDhd ol .. (JAUM) MU Digaex HM
FHHAC T8 B WK B l... (Tagm)
#it ffom Ts®H: SMUS U AR A B gU A PIS ISHID SIp-CWO TE BT g
.. (Eg) RE FHT H 9 UC oS UHERR gy ol 99 ISR < 1, B TR
EERINECCICNEA CRIIERRIERIENIRCS RG]

# e Bl 3MUD Ahd fqear e @medn § b s/ g1el Fver 1 € SR 4o At

%8 TS 2| WSl WIEd, AU S o (AT 8, T W THRI 78l 8, WIDHR [Hhal 8, ST JER
fopar g1

# AT AR § FGWE H I 403 HIoldE 3 AT 85 BOIR RIS b By g¢ Ul O
# nTel wferamic Ao ¥ 3Mus A 3me M, # fivare e aear § 5 a9 fogwm #
T Wl HIolae AT 3T el 8T, AT A 98 ChT-e 8RT AT SHHT &M e
A A& @ 374 W] HRIg-bRig IR (el 77 2l
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(Q. 163)
. W9 QERarer Neie : g sreuer off, g G off YISl @ & W B PR E o,

# 9o foly ST! qea1s <1 aredl gl § wHsian € 6 aw 9w & foy wew R gk o g
Hifh faeq B STl FQEA W M B drell giHAT B Fat Ay Fwr arer Red gxiese o
ot RUE # qga &1 ybe @l € 6 9Ra d &9 BI$ A AD AN UG TIeiel 0’8 T
W B HT 60 W T D Al DI S YISl el BT & SAH THM YDR b INATAD
JqId &, S fPad ArMde F 1@ Fl 39 HRU ARl & WReI W X 3RKR TS & §, Jai
I 5 Har SRt 9gd srared N Hl aQa B W 2

8RER SUE H WHYR &l H Wodrell T H UgNd Uasiel @ BRI GoAl Al 3R
S A-EATE i gUergfed & RiPR 8 W € SR g9 B Al Bl S Al =elt 78 8

# AR A S W S Arear g 6 U faewra R W R WReR T Big iR
HEH IONIT 87 IR HaH IO/ § Al 98 T 57 WRDR Hasy # 9 oo # wn &y o &
87
AN g e R A oree Heled], A Wed | Sl O @red @ 8, a8 FifeEd
T W 9gd B aIid 21 AR 9 H 3P U I 8, S8l Yg Ui DI Sudedl § ARl B
THA® 37 & B Hs RN VA S8l RIS o, FeiRIgS o oiel U 8, Hel MRA
1SN B, A1 Bel Agee SA1el Bl 39 BRUT ol bl AfFad w9 A dheli® 8kl 81 YR IRPR
DT AT YV UASTel BIRIGH X <% H o] 21 BARI DR & 16 It & gl & forg
T GhR B YU fHA S| gy aoie Telibe § A9 wfirerd &1 A ggar &1 AeRa
& forg 2l € ok Sua foly M- W s Rnfid & i E1 SR WA o
2230 SIS 8 T8 YISl ® ST &1 B BT 2] 598 I WK, e W 3R Aesd
T 9 21 39 g 9 [ PINW 8 @ 2] WRA ARBR T 19 Al H, Sl RIHE R
FARES W JHIfAT I9TaC &, 98 800 FRIS B ON fhY Bl 39N SR & 6 g Tawia
AN BT frel, ST giGmRor I W TG 1 |eb MR AT & HIeihldl dl W S ThR I
TSl AT ST Wb | §9 TBR DI JIS AR IRBR FR7R B & 2l
ST, A9 srERare feie @ sregen Sft, A HqA S S U BT Sl SIR fQdn 8 # e §
f6 WA WRBR & T Fgd "EAYU I &l H IRY B Ared g b wsdl 6 o9 ¥ ey
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S E, d9 I WBR 39 (e BT T AFBR ITd! fage Tl Bl ¢) AT 9Rd IRHR I
R W TR Sl @1 g o<t BrT| g9 WU-9 favg §@ @ 98 R 989 WA g,
T8 g T © f6 21 gfawrd dpme 0 T B Ui W YRT H 96 B 8 3R 1600 I
gfoad slRar & wR <@ €1 ... (cgaum)
A sreaet ¢ e S, ofTa 1o I qfod | 3T @l SATeT dlefd 81 3R HAl St Wt Iar
1 dlel, I U9 ST gedl € T8l §1 HuAT Y Harg § g it |
S, W9 wrERae (i ey qeedn, SRS § 9N AfRdl 1 9 gia @1 ST 2
FIT ARBR 7 IIRGS D g UISIel 8 Dlg HAecabiel Ao Rl & Al 8, a1 a8 a1 87
Ife el &, 1 98 Be db 39 feun # faR Har?
it s Rig AwR: ereer wRlgwn, AT drERard Sft 7 S ®Er B, 99 9dy # i uga &
el fb ITd! G a1fod 81 89 Al AR S99 a1d 1 9I R %8 8| S8l I IS Bl
FATd T A IIRES H U8l W TIS U ©, offchd Al fded 6 &1 U alRATSIT 900 RIS
FH AT F FH B qrelt gl 39 IRAST R BH T @ T MR a8 T $ A |
MM | STREE HF 15 ARG ATV AMETE I/ onwif=d BRft| T8 &1 Sa, 2017 § IH
BT S AISMT & = AT 3R Tg-oed &l # 9idsy &l Aaeaehaiall & AR W
AT T DI AR PR B A §l Tl AT 3R @esdl Jaredl & [qaRor § AT
afhan, &mar &1 Hads ST IR IHAH § STyl Honferdl &1 dagd &R IR aA gl
AR Seafdh & fay Wt & HA B A1 51 T8 B THT 900 PRIS BT DI AN I
URY ERTT| S99 SRS & g1 3TaTal Bl offy 81|
Y ot fAwre: AR oteder wWEIGA, WA HA S 7 oUW SR H U @Y orad Sira
& fog o9 WR, el WR iR @ WR R TAERIER B Seod [Ha1 g ghied I8 ©
fop 2N fIER U ¥ =<ffd WR W Bl T 61 2l a8 Rrerad &1 & a5 9 7 gt
®1 SffE Bl 8 SR 7 8 fars gy uri &1 St fhan o gl

STeer Sff, § aMueh WeAH | A HAT S A S Area g (P AR sy -
fépt el 3R =Tepl H UarSTel Bl Ural STia & f Jamrenersii 6t e @ T g R
YTHITT ST BT SABT STHBN F B foIv I Favey &l Y 27
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N W Re AR w1 oty AwEIR, A Wew 3 fIER @ 9d @t 3 fER # W
TANTY & H Ugd garl g 6 <w W) A 2,230 yAMENAg g OH Sawn,
RTATRRIY, TR 3R ATge TARTSNATY S 2 THaR 3 TANTRMelisll & J1egq 4
®H Bl 8l [A8R § JANemesil gR1 a9 2015-16 # SHIHT 1,18,264 Al &I Siid & T
IR S Y Pt AT DI GRAT 1,27,699 gl T JHR F a¥ 2016-17 ¥ S 1Y Fel Al
HI WA 16,035 T 3R AT MY Fol TAT B W& 16,069 Tl 3H THR ¥ AR DI B
ST % Bl fieR # =0 WR W U YARTNT © iR R WX 41 TN €1 I8 91 8!
g [ i WR R [IER 4 @15 w@nrreer T8 8
A T f. s Y #sA, T Uh TA1 5T 991 ©, S99 8F e wrfRelt & fRae @
WA H, &R WA U HT aex 20 ¢ ) 2l 98 qcs arex BNl 9D fol &R ;R & i)
Teh ol o & B9 JATeRS! I8 e g B fadn 81 R JeETHAl S Wi TR bl
SHHT IGEET PR & Y O 2 € 3R il & g e 4 I8 W WM 9 %@ 2l 8
AN S 40 B9IR BRIS ¥ DI I8 A9 foram 8 @m w31 St 384 81 P Fardgdl B3l AR
AN WE B 30D (A7 PT BUgH G? ST des d/ex 80 & Md Bl & W 8, FT 39 37
AT H W YT BRIGIH?

HSH, oI € TSl Al Sff o787 SRR €, VR W e dlet %8 &, 3RM W dlef % &
A JeheT : d BHIAT 3R A & dlerd 8
N W Rig AR: 19 3 S arel a1d ol 7 A1 ofisT TR BT & usar

A sreme weledl, R Sft 7 4riRell fres &1 R fhan 21 Fifeaa w0 | S
TSIl Bl TSN DT FATA ©, 39 W I R fAhetl & A1 B B ol D6 ARBR A
& Y T3 UISd ArSsl & foly, Jg UIoTdl Ul BRI & ol d o= drl & fog )
AEHR BT gl Tehmar # 9RMRY fiee & d8d Sl & 81 <&@l g, fead w0 & 9gd & st
21 B IS Aegd & ¢ 6 <@ W A R 52 uferd smardt g, 9 a0 & urh frear @
R R H TS A U e arell snaTal qfehe ¥ g9 ufie gl oy 3 fadhenl & Ared
H S HM 5, (Tad w1 9§ S8 aRem o= o g1 deh e # Y arew gRumH a1 I
g1 SN U ISR H S0 TS & HISH W 984 7981 B B3Nl iR e [dareral
Y TISTA UgAT B IR B T
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STEl I WRiRel fe &1 98hR &R &1 |ald §, DI 91 AU S8 S-S g,
fehsT G| # gofe &1 o fRIfT 8, 99 g 9, Hol WA 89 Al < Ul $o a3 T8l
fran 21 g fie 9gd e 8 39 40 TR SIS TUY RN ST | (0N WAl A Td 31
RN A FARAT BB SAD! Heudl B gl 3 AT YIT=H St a8f S arel §, M &
fepan T Aebarl &, B AT A |
DR. ANUPAM HAZRA : Thank you Madam. I would like to ask the Minister

through you that now-a-days a huge impetus is being given towards Swachh
Bharat Abhiyan which is the ultimate total sanitation campaign. Since I have
done my research on rural sanitation, I want to ask a question on this aspect. As
far as sanitation is concerned, there are two components. One is the software
component and the other is hardware component.

So, I would like to ask whether any progress report will be prepared by the
Ministry to measure the progress of Swachh Bharat Abhiyan, stating clearly the
progress in terms of the software component of sanitation as well as the hardware
component of sanitation. Is there any planning? And, if so, when are we supposed
to get that particular report so that we can assess how far the progress has been
made under this huge whip, that is, Swachh Bharat Mission?

N Wz Rig dwmR: AT semer S, TUH S T Ue wW@esdl TR SR WY YISl @ g
AfhT # STPI 39 A1 B [T 9918 3R guare <1 Aredl § b Saie U & H Teadl 6
gftee | B BT 3T g B AfTad WU 9 WReR 30 T f Bl iR wreza ff |
2 TS AR qOSA: A eel Sff, § 31U qeqd A ARG JA1 S A ST <Arsar §
5 SIRES Tew #, W S Mfeardl 98 &7 2 iR i werel &7 g, 98 & fou wed &
g # fha aeRIfY SudeE dxIs T8 27 d8 FARISS B Sl G 8, Sud folv #3l Aeey
J I FIRAT HI 82 Ig W H S0 Arean g

M Rz Rig AOWR : 99T 3reeT "EiedT, ST A9 gdrar {6 oif e iR weivigs & forw
TWHR & e F TR &, AfhT $o T4 § A€ F91G 8 $B H A 8, dAfdhd gt d&b
ARG B A 8, fhal Al Iuerer g5 8, 98 § AFHIY GG DI qa1 gl
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JEf, Sfwsl WX U Bl § Id! 918 ¥ uggdl ql FREE & e | S B
ST ARBR A U § R BAW (UM §, BH T SD! IAUET B I BH BR ® o
oY ARBR BT 9 B § M a1 Iy 3R 98 31 9 & 2
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(Q.164)
St Wien fg: A stege S, W WA s IRy e S S 1 oA e 8, a8 it

T 3R et a9 fe 2. (<raem)
AT STEAE: AT IR Falel U] o Samd 2l
. ()

ST, e Rig: we oremy S, # ove Wiemw 9 WAl SN @ Ag HE @ed g 5 A S
X H fIer & A a1eeE € 3R T 99 H oW §U 8, offh S9a I YAl @ dTa[e
IR el Mt frosT gan & ok I8l % 6 fder ST & WY fUwsT gon 21 YoM, 78 Uay],
RIS, 3R HERTSE, 1 37T a1 8, <ifeh 89 Jsiar 4 4t fUss gy &l

B9 I S dTed @ 5 f[IgR # fasTell & SRR ofR gaReids # A= #3l St
B P! 9T INBR & Y diadld BB HT Dis (99 Tbor of, i f[Ter Iy tvm =
U 8 9 iR fasiell & &3 4 o 98 fUwsl gor 8, 98 AUy farfist R e |1y g+
T B WY SURIT & Fb?
A TeeT 2 3TTS1 STAYHIY S T8l W SURRIT T8l & a1 Mud 1Y i @< & |

()
#it TR e A remE Sfl, Wi (g S 9gd S iR as e § gd S
far 9 S g1 av 2014 H 5@ # A 990, 99 9O A SN A (AR 2 QEl 4RA & SR
MM 8, SR YW &1, fIgdianur & Aol § 98 fUesl o Soel W& 21 &9 a1 auf §
S B R O FRE G SR S 58 WRDR DI AN e, SHB! ao8 W e oy |
Sl dfeR A 8, ST |arer S Yl o, 98 9gd Facil @ A far T SR S a8
TR 2 5 ot @t St i & et omgfd § & @ea € a8 w3 0.7 wfera o T8
gl I8 a9 99 © [P A fips Io7 AR 84 <l ¢ 3R IS 39 A 89 <% & e A
g, oifep A wiE St @ o W SR Riife bs U vy 8 ggl R o e
Soifaefthde ©, Wa-Tia # Hefell, e, @l aab fastetl uga| 1141 daadfa Aomr & d&q
AR WWHR B ol gy @ 8 off, SaH orft ft oy R 60 wial # R
safagfhd e gor 2|
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SIEt d% TGl @ 'R A fASiel 97 @7 AT 8, WRed W @ Bl 2 § d\ A
T & ' R{Srelt Sl off, fdT 7 6 ag 77 9R BRI a@ 23 wferd fasrelt ugE
gaferg # ayest e B WS Whdl §l IR 9 1241 Ugadly AT B o o S8 $ehia
Solfagfhae BT o, g8 A 27 dfuwa faoors # §Sfa safagfhaed gam & &ilk 124
A & IR a8 W 8 T gl Afpd Rl & 8- qb fdoiell Iga & a1 o6 a1 a9 2012
W 2017 P Ui I H 54 ARG Wl & GRSl S Y| AfpT A3 5, 60953 TR H
fastell ugel g1 I &9 ufie faotell ugdl 81 Sy el R wRar 9 H Y S g,
b ®vg WRBR A TR 4 § By HH 8] I Bl 39 forv ARy Ao & S=a Tal
gl g U Ao # fER &) fRy o & 1 ong . 8ue iR 49 qarel Ut
Sl ATSIST BT SIS A1 ST 8000 RIS Y Ugell Aol & AfaRed o M &1 431 g0
foear & 5 &5 TR 9 7R 4 ER & SR &S IR f @ g8 7 8k 331
TSN Wl S @ B, T I 99 H &R TR q% g9 fdoiell ugar gl
ST, Wren Rg @ A sreger S, § A WA O @1 AT @ Ui SR YT BRam gl 8F
Je N ITH AR H...(R@EH) ST a8f 96 39 < H, B H A9 B & UH DI <didp W
JEfed H H IBM UIST UgAlE, SN g dvEd g, f[dodd W, dsud % (aur)
AR HA S A U @il BT 3fEed fhar gl A S Aedr g vl g9l dier
2l...(cgaure) et § T 51 Brar g f&9r fier & a1 F8 oran 2. (Syaur)
AT J1eq& ;U gy

. (@)
<. dren f@: #30 Sfl, o9 Ut gARN Hfd diel € o1 89 ¥g Sl ATed §, 89 Sud fad
H © b R 3R BIST S AR G RAT I UlaR R &, 7 bddl 7 1, dfcth 39
9 4, fIER B T SHB! R AT R AR Bich B .90, B ggof LN TA. § DY
3 AISHN DT MY BTG By, d1fes fI8R M 98 @ 3R I WR W ID! UgarT a4
D |

2 NG T : A LTS SN, ARG AGS S DI g AN G 2] 9 S AT DI
ieh JATEfeT gl 2, el a1d & [ ysel W W fdgR &1 foar 7€ &) 731 fisd av & 2015
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H P BT ih ATEeT galll § AR 6 Iy ARBR Seg I WR B BB SGH A Pl

DT IATET PO B, <lfh Sl JATYHT Jei1d 8, a8 Al 98 <0l & 39 W W 89 =R o3|
H Al AT ATAGT BT AU W I g e 6 gihlRie gfedrsore it
Bl 8, A el 31 dd-ofd g db e T AT US| DA Bl & @d H Bl
Y, IS oY 98 TR INb A 97T 31% BlT [§edT BT [efaboior U8 [Shve Gy
SHB! AT T o & 3R DT foravell Tefrs fopar &, fraat aoie & eIt sidel a1
SR o A1 WY (ST bl gD WIal g3l 8l #§ P Aa Bl qqr Argan 6 &R sy By
AN o8 T po A H Aol < gl I9al IRTed e Usd 8-9 #EM H 15
yferd &9 g8 Bl
SHRI K.C. VENUGOPAL : Madam, the subject or the issue is shortage of power.

In my constituency, there is the Kayamkulam Thermal Power Plant. I told
somebody that the hon. Minister has given a statement saying that, that Thermal
Power Plant is going to be shut. Mr. Minister, as you know, the Kayamkulam
Thermal Power Plant is using naphtha as a fuel, which is the most expensive fuel.
Therefore, the electricity charge is very high. That is why, none of the States,
including Kerala, is ready to buy electricity. Therefore, the Government is going
to shut down the Plant, which is what the reports say. Already, the Kerala
Government has given 250 acres of land for this Plant, which falls in my
constituency.

The Kerala Government has requested for some assistance from the Power
Systems Development Fund so that the Plant can function. I have also written two
letters to you, hon. Minister, but no reply has been given so far. I request you to
convene a meeting with the State Governments officers and the people’s
representative.

A Ny M : Ty 7RIS, H WS HEIGT Pl GRS 1 {6 I 3761 U¥E Yul §l g9
Al 39 RN I Wic P 9gd fOar 2] aRad H, M IF g GHsl H el o 7 & Ag
e o & W, $H I B ATTABAT R YSI? AT b U dAlSel &, s e |
SAR-TGId & HROT AT Ut gRFRAMY B 718 T 6 R Arwen & fastell a9 a1 S99 Wi ¥
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AT I B IRGTS BT gl T8l db o &I 8, A |qiae 7 S el fordl off, #9
IGD] a9 foar o, # R ¥ g IR R Ih PR D] SAd § 1| I wie F el
IUTET B H Bl U T8l 8, el Te] ol S AN <% H YA Aol g1 3T Bl
W fASTelt ® BI HH T8 T, g8 W W Bl 24 TS RAoell et 81 B WHR b Sl
e BIRSN €, Tf&r # 99 99 W TN 71 U9 AT @ 9T § §gR §, STl
AT g9 iR 80 ufuerd Fgrid, I IR ¥ # g fiF o & SR af 2014 & fimS B
IfREd, 89 a¥ 2020 T I U T[0T B S| I Wi B FAT DY DIy A & T8 gl oI
TP .UA.SLUG. Bl 14 &, AR BH < W < A IY AT 4G § e B, SF W AR 37eh
fhaRe PRe R, ke BRe TGN dl BRA IRBR B IR Sl dIfeferel 8 a8 AR 98
ST, Ife A B HAd W g H 9 Bl 21 Yb S H SH! BIEd 16 SloR B T
off, 9 W Y 31e B IRTTA Bive It oft| i § Hac BT BIS SUT el gl 3t =
& T2l axad & A ol d4A Y el 9, A IdT 984 oreT ga o f6 avd
WHR HH 300 Ts vud, ks Hie qa1 Fadl 3] @M IR IR, 99 ¥ 9 § % 9ra”
g, Afe wmae difdfedra SR ¥ T 39 Wic B Te-SST T8 @R 0 W@ 21 Afk oy Ared §
5 a8 ere-sreT 7 8 A S die] @Y, b SHD! a8 A ATD ST H 8 IYHIRIT Bl
fasTell @1 SUTeT BHa <l Us & 81 A W, Wi A-SrST TSl 8, fhd 3R 3T A
DI TPAIHERT H HRT HAT AT AceHTHA IFDBT YA HRAY DI HIAT TS|

SHRI K.C. VENUGOPAL: Madam, this is the only Plant which is working on

naphtha fuel. Why do you not subsidize it? ... (Interruptions)

N veene Rig wea: sree AEE, § W S @1 9uE G R I=M 3o dren « fan ¥
5 aeg uoor A Wt IR fastelt 1 39 S 3fihe AT 8 39 ATl S99 SATGT Ul &=,
MU P G < &A1l @ BTaa I8 2 6 A8 yow # W el 81 7% 2 &R &
faSTell aTot o)1 ISt ©l BA Fal @ud &1 1 o I8 3, 39 9 22 ufaerd & fasiel
Yud gg ol Ul fRufd 9 fagga Saured R arell S peafeai €, § oue Hiegw o wA off 9
ST AEdl g f6 W Uew WReR @ S Aeiged § A & € sk S wiEde
AT Bl A €, U H o9 Wi fAstell Bl § O 1 URd WRBR D U Dlg A ©
5 0 9 S ol AR R fISTell &1 SeT &) §, dd H 98 A9 WReR DI el a1
YN BT frel, ITH!I T e, w1 IR & urd QAT dig i 87
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#it dHqw e : srewen Sft, fASTell & dicaed a4 © IR S9S (291 F ol & wie o
g1 I AN TH Pigacd B g SHfAY e o &1 @al I98 ARHR & FUR I § 3R
I WRPR IADT B e YA Bl B

HEIGA], 3 < # fdstell Wl Uaid &, DIuel W YR 2| I8 ar«fdddal g fb g
BRI ol & HIoTaed of I8 o] AT WIRA DI ARSI GuR UiaR 9991 © iR ¥ faeq &
TR A 99 BT § T uRA™ 99l @Y Sicae BRAT o T dormw 8, T
USRI B, A 9a¥ Ugell RearRHe & 6 faotel waia A& 9 8 amfey| <o 3 o fasiel
T g 8, d dIs W BN < F 9 T8 el {9 B3 Il W AR $ © fh A8
AN oMY | TR UlaR 9 9%l fJorell W 99 Fadl ©l 89 S9-T58 91d @ oy fhavs
BRE W TR fASTell TR Y FEFN DI MHT B, eaRM B g UfdR DHURISS Bl
USRSl B | STl SMTENIBRT 81, 7 JASHTR & JaUR §4, sAfory d I A9 dexdi 4
SRR DA b JY-IAU AT H a1 Y| I8 A A W b o rai | S bl g
et € wifes a8 gorsr AfrSt Bt 1 51 s afeqdl Bt 8, 98 R @, dfe 7Y
SN B W o4 @ folv, FU SYHIGT Bl W o & forv di9, e @9, IR B9 d

94 AN W 9 Wi I UE AT we can guarantee power to the new industry.
SO SR T 991 3R qRd | T8 W ot grf |

AT 7eAe ¢ § A3l St Bl gwdre Bl g1 A A ol A AR Foll /Al B
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(Q. 165)
S TSR Icatel: ALET SN, § ATYD HIEAH H AFAG HA Sl Bl €wqdrg <A1 Al g (o

STBT TR BB AATSTD & AR SHH DIs a1 a1 Yo dlell el 8| FANT &I a1 I8 8
5 oy Wt Hew gaw @ €, ARG HA SN AT wey yow A € SR § fl 7y yow 4 «@ivg gl
U H A W wEledr ¥ U 8 frded BRAr @

HA HEIGAT 7 U IR ¥ Hel 2 b Po g I 2| w1 e € o S e #9
& 2, SUD AR d UXd {9 Ao 21 B G ¢ B A w5 SN & d9e # 9 garg T8
MY 8| & 3uch H1egd | Ha off W e e b R 4 JKid S 9T 8, ol a1 S
W HRATS HAT?
ST, dolta arfora™ @ AT sreder #eledl, FPEd w0 W S AR 9w 8, S99 WR R
fpar STEeml 99 W A WY B PRI 17 TR & doged Ufw € H A 14
qroreed JaTTHAT Y Arer 7 forg 21 g9a srarar Wt 91 ywara U 8, S W Hfad w5
 faeR fepar e
2 AAEY Iearer: Heledl, W1 gURI ¥ A8 & fb Al gRATSHT H o qyiaRer faumnT @t
IR ars 21 # oM e & o R ama gafaver faumT &1 ox forkg a- & |wganT
B T HTH DBl ?
T dweH, 6t fAw 3R T w@Rer w3 (YN S wReRt) @ WRISd], A e 7 9gd
& [ Bre” R aRATSmei & R 3§ |ard {6y 1 # 317ue Jed | A Ae Bl A8
SEGN o gl g 6 arar aRaeer § S owieed B ¥, S TR BN aR% o
QATIRY] HATAT BT Bls ASANT AT TSI, o7 a8 T 8H 7aey <l |

# U HIEGH W AEAE S Bl IE SMHeN Al o @rEdl g 6 gEe 9 14
TRATSAY JeT=1 HiY [Fars Ao 3§ o 8, 1 sndi-ared ol off &Rk 89 99 uRarsHreii
Bl df 2017-18 H Y DT R < § FF Jo¥ HY § g8 MM Q1 2 3R gqH S Bl
9gd 91 ANEME @ gl WSy § ff R aRaeell &1 9gd 991 IRed garEEl Hiy
Rars Ao & Aaegw 9 iR fSfeae M W & 91w 9 8nm| S A Are] Y e
ST 3R SEH BN TR ¥, ARV HATAT ¥ 99 & AR Sl a9 dare 8rm, I
BH IR BN, I8 H A HER Bl ATYHI TRB A AR DA g
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SHRI ANIL SHIROLE: In view of its multifarious aspects and utility thereof, has
the Government considered taking up massive planting of various species of
bamboo in this project? If not, what are the arguments for that?
Gt AT WReA ¢ A SAETE HBIGAT, A AR S Fardd {HA1 €, qErEA S b1 S
U1 WY T3 T, IFH 9 < H 3d U AT IR gt o6 Rarg 1 aRarormelt § WY
FIT THACIT BT €T I@T Sl Fhall &7

AT 3Tedel HRIGdT, 3MUeh! TRVl BRM {6 AT Jer=il it <1 319 Ugel WIyol §
SRRVl B WHAT B, dl 98 O WIEd 8 Ahdl T, Sl 6a€gd 8 Fhal g 3R X arex
BIARCT B Webdl gl I e A 89 Sl ¥ WRarg Widpd by § iR oml o1 St Wipa 81
g 9T ifFad v7 A wice Bl WE B ORi Upfd 3R Ferrgdc B, SWd IR 98
W eI fhar S| S R SRl IS drek Rarst & oy sawasd 8, 84 99 W Bl
aqreR Horded & fog R uSs arex snawad BN, SEH 89 g9 9l bl eI W |
e w7 ¥, 3R fAP™y Bl SHiclel M 8, Sl Bl U 3MMeY Iaexvl a1 8, o ¥
qTeR 3R WSS aTeX B FaM & oy TRl Hff Wice &t magdadhdl 8RN, & SW IR Bl |
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12.00 hours

AT A& ¢ A SR, 3 WA SAYDY ARMAV Iled, G, HEOMDRA,  HepTel

gaDY, ToIe o, WL &, 4. o9, . dl. JupiTe, sarforiferr Rafemn, roiia |rda, sraged
A, W1 Wi I, 9 Uer, &, 9w gN fafte Wil R wrm A @ e ar
g ¢

q A AEAYU 8, Afdh s9® oy Qw1 &t SRiarel § aur™ Srern ey T8 7l
S ATl DI IO BT AR TIIT QM| S R U@ DI STAN a1 & Sl gl

... (cIaer)
SHRI BHARTRUHARI MAHTAB (CUTTACK): Hon. Speaker Madam, I had
given a privilege notice.
... (Interruptions)
HON. SPEAKER: I have received a notice on question of privilege from Shri
Bhartruhari Mahtab on 28" July, 2016. The matter is under my consideration. I
will see to it. I am telling you that I have gone through it just now

... (Interruptions)
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12.01 hours
PAPERS LAID ON THE TABLE

HON. SPEAKER: Now papers to be laid.

THE MINISTER OF STATE OF THE MINISTRY OF POWER, MINISTER OF
STATE OF THE MINISTRY OF COAL, MINISTER OF STATE OF THE
MINISTRY OF NEW AND RENEWABLE ENERGY AND MINISTER OF
STATE OF THE MINISTRY OF MINES (SHRI PIYUSH GOYAL): I beg to lay
on the Table:-

(1) A copy each of the following Notifications (Hindi and English versions)
under Section 94 of the Punjab Re-organisation Act, 1966:-
(1) The Bhakra Beas Management Board (second Amendment) Rules,
2015 published in Notification No. G.S.R. 956(E) in Gazette of India
dated 11™ December, 2015.
(i)  The Bhakra Beas Management Board (Amendment) Rules, 2015
published in Notification No. G.S.R. 200 in weekly Gazette of India
dated 24™ October, 2015.
(2) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (1) above.
[Placed in Library, See No. LT 4949/16/16]
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THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT
AND HIGHWAYS AND MINISTER OF STATE IN THE MINISTRY OF
SHIPPING (SHRI PON RADHAKRISHNAN): I beg to lay on the Table:-

(1) A copy each of the following Notifications (Hindi and English versions) under
Section 10 of the National Highways Act, 1956:-

(1)

(i)

(iii)

(iv)

)

(vi)

S.0. 1771(E) published in Gazette of India dated 30™ June, 2015,
regarding acquisition of land for building, maintenance, management
and operation of National Highway No. 8 (Gurgaon-Kotputli- Jaipur
Section) in the State of Haryana.

S.0. 1772(E) published in Gazette of India dated 30™ June, 2015,
regarding acquisition of land for building, maintenance, management
and operation of National Highway No. 65 (Narwana to
Haryana/Rajasthan Border Section) in the State of Haryana.
S.0. 2091(E) published in Gazette of India dated 31% July, 2015,
regarding acquisition of land for building, maintenance, management
and operation of National Highway No. 10 (Rohtak-Hisar Section)
in the State of Haryana.

S.0. 2167(E) published in Gazette of India dated 10" August,
2015, regarding acquisition of land for building, maintenance,
management and operation of National Highway No. 95 (new NH

No. 5)(Ludhiana-Chandigarh Section) in the State of Punjab.

S.0. 2562(E) published in Gazette of India dated 18" September,
2015, regarding acquisition of land for building, maintenance,
management and operation of Laddowal Bypass, Ludhiana in the
State of Punjab.

S.0. 1856(E) published in Gazette of India dated 10™ July, 2015,
regarding acquisition of land for building, maintenance, management
and operation of National Highway No. 10 (new NH No. 9)(Hisar —
Dabwali Section) in the State of Haryana.
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(vii)

(viii)

(ix)

(x)

(xi)

(xii)

(xiii)
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S.0. 2086(E) published in Gazette of India dated 31% July, 2015,
regarding acquisition of land for building, maintenance, management
and operation of National Highway No. 1 (Panipat-Jalandhar
Section) in the State of Haryana.

S.0. 2168(E) published in Gazette of India dated 10" August, 2015,
regarding acquisition of land for building, maintenance, management
and operation of National Highway Nos. 21 & 95 (new NH No. 5)
(Ludhiana-Chandigarh Section) in the State of Punjab.

S.0. 2170(E) published in Gazette of India dated 10™ August, 2015,
regarding acquisition of land for building, maintenance, management
and operation of National Highway Nos. 21 & 95 (new NH No. 5)
(Ludhiana-Chandigarh Section) in the State of Punjab.

S.0. 2221(E) published in Gazette of India dated 14™ August, 2015,
regarding acquisition of land for building, maintenance, management
and operation of National Highway No. 1 (Panipat-Jalandhar
Section) in the State of Punjab.

S.0O. 1430(E) published in Gazette of India dated 29" May, 2015,
regarding acquisition of land for building, maintenance, management
and operation of National Highway No. 10 (New NH 9)(Hisar-
Dabwali Section) in the State of Haryana.

S.0. 1551(E) published in Gazette of India dated 11" June, 2015,
regarding acquisition of land for building, maintenance, management
and operation of National Highway No. 10 (New NH 9)(Hisar-
Dabwali Section) in the State of Haryana.

S.0. 1858(E) published in Gazette of India dated 10" July, 2015,
authorising the Sub Divisional Magistrate, Ludhiana (West), as the
competent authority to acquire land for construction of 4 lane
(partial Access Controlled) Laddowal Bypass Linking NH 95 with
NH 1 via Laddowal seed Farm at Ludhiana in the State of Punjab.
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(xiv)

(xv)

(xvi)

(xvii)
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S.0. 2066(E) published in Gazette of India dated 29" July, 2015,
authorising the officers, mentioned therein, as the competent
authority to acquire land for building, maintenance, management and
operation of National Highway No. 344A in the State of Punjab.

S.0. 2224(E) published in Gazette of India dated 14™ August, 2015,
regarding acquisition of land for building, maintenance, management
and operation of National Highway No. 152 (Kaithal-Narwana
Section) in the State of Haryana.

S.0. 2620(E) published in Gazette of India dated 4 September,
2015, regarding acquisition of land for building, maintenance,
management and operation of National Highway No. 1 (Jalandhar-
Amritsar Section) in the State of Punjab.

S.0. 1860(E) published in Gazette of India dated 10" July, 2015,
uthorizing the District Revenue Officer, Gurgaon and District
Revenue Officer, Mewat, Haryana, mentioned therein, as the
competent authority to acquire land for building, maintenance,
management and operation of National Highway No. 71B (new NH

No. 919) in the State of Haryana.

(xviii) S.0. 2286(E) published in Gazette of India dated 21* August, 2015,

(xix)

(xx)

(xx1)

authorising the District Revenue Officer, Bhiwani, Haryana, as the
competent authority to acquire land for building, maintenance,
management and operation of National Highway No. 709 Extn.

Loharu Road in the State of Haryana.

S.O. 1423(E) published in Gazette of India dated 29" May, 2015,
making certain amendments in the Notification No. S.O. 2575(E)
dated 31* October, 2008.

S.0. 1547(E) published in Gazette of India dated 11" June, 2015,
regarding acquisition of land for building, maintenance, management
and operation of National Highway No. 10 (Hisar-Dabwali Section)
in the State of Haryana.

S.0. 2172(E) published in Gazette of India dated 10™ August, 2015,
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regarding acquisition of land for building, maintenance, management
and operation of National Highway No. 65 (Ambala-Kaithal

Section) in the State of Haryana.

(xxii) S.O. 2424(E) published in Gazette of India dated 4™ September,
2015, regarding acquisition of land for building, maintenance,
management and operation of National Highway No. 65 (Ambala-

Kaithal Section) in the State of Haryana.

(xxiii) S.0. 659(E) published in Gazette of India dated 4™ March, 2016,
making certain amendments in the Notification No. S.O. 349(E)
dated 15" March, 2005.

(xxiv) S.0. 660(E) published in Gazette of India dated 4™ March, 2016,
making certain amendments in the Notification No. S.O. 594(E)
dated 8™ March, 2013.

(xxv) S.0. 1200(E) published in Gazette of India dated 22 March, 2016,
rescinding Notification No. S.0.1789(E) dated 1% July, 2015.

(xxvi) S.0O. 1201(E) published in Gazette of India dated 22" March, 2016,
rescinding Notification No. S.0.1788(E) dated 1% July, 2015.

(xxvii) S.0. 1283(E) published in Gazette of India dated 1% April, 2016,
regarding rates of fees to be recovered from the users of National
Highway No. 758 (Rajsamand- Gangapur-Bhilwara-Ladpura) in
the State of Rajasthan.

(xxviii) S.0. 1469(E) published in Gazette of India dated 21% April, 2016,
regarding rates of fees to be recovered from the users of National
Highway No. 31 (Old NH 231) in the State of Uttar Pradesh.

(xxix) S.0. 1470(E) published in Gazette of India dated 21* April, 2016,
regarding rates of fees to be recovered from the users of National
Highway No. 25 in the State of Uttar Pradesh.

[Placed in Library, See No. LT 4950/16/16]
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THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI
JAYANT SINHA): I beg to lay on the Table:-

(1)

)

3)

4

)

(1) A copy of the Annual Report (Hindi and English versions) of the
Indira Gandhi Rashtriya Uran Akademi, Rae Bareli, for the year
2012-2013, alongwith Audited Accounts.

(i1)) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Indira Gandhi Rashtriya Uran
Akademi, Rae Bareli, for the year 2012-2013.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (1) above.
[Placed in Library, See No. LT 4951/16/16]

(1) A copy of the Annual Report (Hindi and English versions) of the Indira
Gandhi Rashtriya Uran Akademi, Rae Bareli, for the year 2013-
2014, alongwith Audited Accounts.

(i1)) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Indira Gandhi Rashtriya Uran
Akademi, Rae Bareli, for the year 2013-2014.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (3) above.
[Placed in Library, See No. LT 4952/16/16]

A copy of the Notification No. G.S.R. 610(E) (Hindi and English

versions) published in Gazette of India dated 17" June, 2016 making certain
amendments in the Schedule V of the Ministry of Civil Aviation (Height
Restrictions for Safeguarding of Aircraft Operations) Rules, 2015 under
Section 14A of the Aircraft Act, 1934.

[Placed in Library, See No. LT 4953/16/16]
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12.03 hours
STANDING COMMITTEE ON CHEMICALS AND FERTILIZERS
(i) 24™ Report

st i) aren (Rf¥rm) : AT otener AEIGa], § ARA QIR IR AT (WS f3m)
& ‘B daeR B Ay Fae e driex- (fiSd-ditw) fivg w afafa &1 244t
gfcrae (fe=e) e s |wehvo)  Ivgd HRall g

(ii) Action Taken Statements

S O] T @ AEAIG e HEeAl, H WHH IR Sdvd deel wWrll @y &
frferRad @-1E-wrarg faavor(fe=d qem sfislt wwamvon) Tgd dl g -

(1) e R SRG HAE (A iR UgRwnE fJwmn) @t
‘99 2015-16 DI ATl &I AN & IR H 74 gfaded (1641 Al FHN) ¥ sidfdse RybriRen
WR WHR g HI-T3-HNATg b Aag H 9T AR Iavd e wmrft 9fifa (2015-16) &
147 YfJdeT R HI-TTe-hbRaTs Aael [qavor|

(2) A IR IR® HA@T (WS fqum) & 99 Nl Ao fawg ) afafa @ @Y
gfades (16df ol ) # ofdfdse RIeIRel R R §R1 HI-T5-HRATs & aR § A
3R Iavd ddel Rl JART (2015-16) & 159 UfIded & HI-TE-HRary daet faavo|

8) AR 3R IRG AT (ST fI9FT) B Gy 2015-16 I TIEMI B ARN ° & IX
# 59 gfadeT (164 @t ) # siafde ReRel R AR gR1 &F T8 HRAs & ddg #
A 3R IdRSG A9t Wt @iy (2015-16) & 16d URIHET W FHI-TS-HRATy daET
fqa=on|

(4) ARA IR IRG HATGT (WS fAWN) b IGT WS e SR SrHe HerT
(THRMSHSRIR &1 drdavvn)’  fawy w afffd & 12d ufides (16df o |wn) # efafds
RIpIRE W IR gRT B T8 HRATS H WA IR SdRp waelt @i wfify (2015-16) &
187 UfIde R HI-TTs-bRaTs et faavor|
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12.04 hours

STATEMENTS BY MINISTERS
(i) Anti-Doping Rule Violation in respect of
Shri Narsingh Yadav, Wrestler

a1 B IR Wl FAC & Aod HAl qM S e, dal faera v T wdveon
Ao § vow wEt (s o naer) ;A erene wEewn, § 39 R Wl & wee
ugear # REGE do Aed A s Su-E R & Secud I 6T A & 9l s
A& DI AAT BN D oY TRBR ® AR & FdY § U TRV I <1 el g

£ RGe dom greg 7 a9 2015 B favg et AR § i ygh Siar o1l s
UG B AR W Iv AL, doid § AT fby M arel siieifies @al, 2016 ¥ 74
fheram™ wierge Fedl wWel § 4RA & oy et w@Ie wa fRa1l 9 Wiy Wel wiaeRo,
AU @ fierr b § gikerr of 2 o

ay 2009 ¥ WT T&TT SO ol (RS TS ST Tordl, 1eT) Jar wrishH
3R W HATOT & 3 U @I (JIeH) M € il ARA # Wl dl S g a1
& forg ufdag 21 e 9Rd # el H ST & [Tog duv & Hadq, qH=ag IR R &
Ieeg ¥ faeg S woift (aee U<t St goidl, aren) @ Wfdr & Q@ dve 9 srured
A

arel 3R el & Rl & TR BT W RacTS! &1 STSe-AB-p AT & SR
et W g iR fedlt it T R o el i e & weor fear s o|dar 2l
USiiepd WIET gl & dq8a RIANSAT BT I I Hadl a1 & AFAR DIy ATA Jal
fey fa=r orRR wdieror fhar Sidr 81 JMSc-Nh-HIfAfeeH ukierv], WK el UTfarehRor
(A18)/ T Wl gREE! (T WieH WeweH) ¥ Raenfeai & ufieror Rife’i & ddg #
U Il & SR R {6y S &1 wiRg weieil (Wied) # Wi o arel Raanftsdl o1 Fafia
T A OISO fhAT ST 21 SH-piAfee=d § IR0, W Ughl & T 3R 3 uRieor i)
aeTRa B Bl

st RAGE To¥ I1ed & T 25 S, 2016 3R 5 Jellg, 2016 I U Y| 25 T,
2016 P! Y MY F9A1 U & U dififed 8 &I a1 u« gs| Raelrsl &1 $-4d & gN
qred fpar Tl el & Su-E Rl & AR Ugddr | 1 AT {A%elwor & fofg aroel
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HeAld ¢ Il 25 S & TA1 dF BT 21 Jeols, 2016 Bl Ysad™ RIS I DI IURART
(For=d) | @rarr AT 3R sAdT faveur (TATfarlR) fham T dqen warmEmen 7 s Rure
Q1 & T faeryo RurE 7 7 A4 Al w9 (Tsad Arfeifedd Wisi<s Bk Agesam)
F IR FI gfee o | e 7 I 3faRe (fawel) dR W fdfea @ & 2

S 19 arel B FeE B & H WE@d gY Raarel st RR¥E aed 9 5 9, 2016
Dl Teh AR THAT (al) Tehfa fhar w1 o1l 23 Sl1S, 2016 HI I Y&V & T4 U &
W wififed g @ EeT aw g8 © SR RSl @l g9 arR # ffd b e wanl ifde
Rgerst =1 faRaa & faar g 6 a8 781 =med € b Sl SufRfa § 91 @ &1 @rer Sy,
T g8 MU TOIF H IqDB] GAdl el ared © Sl dles o7l

TreT & QAR reAtE It (U St 49er) 7 59 Wil | 23 3R 27 e,
2016 &1 YaTg DIl 23 Jalls, 2016 HI FAdls & ATAR Y-S MRS el 7 el
B RIS R U W RS (S AeiicH) Bl TR ¥ 9ig & &1 Frew i gl
TR < o a1 2 {6 59 Raarsl 7 S B qweivicy foy o, SaH @is W uiiefa
ugref TE Ul WAT| el YAdTs 28 Sells, 2016 AT AT Bl U @& F=psl &yl 5l
IS I1E RN Yo TR Bl A 98 Usel 81 Hifdorell as gl

[Placed in Library, See No. LT 4955/16/16]
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HON. SPEAKER: Now, the House will take up ‘Zero Hour
Prof. K.V. Thomas.

... (Interruptions)

AT STEAE : 3T AT 93 SgV| H 3MUDHT qrel b1 AT gl |

.. ()
HON. SPEAKER: I will allow you.
... (Interruptions)
HON. SPEAKER: I have not called you. I have called Prof. K.V. Thomas.

... (Interruptions)

SHRI JYOTIRADITYA M. SCINDIA (GUNA): It is the same issue.

(Interruptions)
HON. SPEAKER: One person can speak from your side.
... (Interruptions)
PROF. K.V. THOMAS (ERNAKULAM): Let him speak. ... (Interruptions)
... (cgaym)

AT TeAe : 377 AfSY, # 3ueh! =i | &7 SAfaRifey oft, g arfer |

... (cgaym)

45
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12.09 hours
SUBMISSION BY MEMBERS
Re: Reported incursion by Chinese Army into Indian Territory of
Uttarakhand

2t Saforifecr wreraRa R () @ orever HEIGdT, AT BH Q¥ Bl SRS YRET D agd
HaeTeie e BT IOMT AR ©... (FaET)

AEAT S7edel : IS |G Teb Wi dleiil Al D o] H 3MUh! TS, Bl | 1 ATIDI Hal
g, 37 3f3| ugat g2 drem AR A fuee™ & oo 718 Brm|

... (cTaym)

HON. SPEAKER: Nothing, except whatever Shri Scindia says, will go on record
(Interruptions) .... "

AEAN o7emet ¢ IfSy, H aueh] i 3elrs; Heoddl| e SN, § AUDI 37l Bl | 3T wlist

afed|

... (cgaym)
A 388l @ & Py HITS i @s Ad arsd| This is not the way. # 3TU®! 3T,
B |

.. ()
HON. SPEAKER: I have told you, I will allow you to speak.

... (Interruptions)

#it SfcrTfecn wreraRTa Rafdan: sieder weiedl, 89 U Haaeiiel el SOl d18d &... (aer)
A W @ W< & 919 $© T8l Bl ©, 3MU df3¥| No pehalwani after the
Statement.
2 ST weravTe RifdRn @ sremer HEled], 89 SIS U Wdeeiiel Y&l Soll dred &, Sl
S DI RS YRETT D A IS g3 &1 86 T 31 & 3MUR W Gl el 8 fb SiRes
B AT R 22 FATs BT A9 D! g faw@@ Ml 7 ga9ie &1 3R 39 dHEdl s @
AT &3 IRIBIS H I BT 1 3SR 37 | 5F AR 4] TeAEEH & iR a8 T
I q@ AT B JA B N T IR USRI SiifhRrred @1 fRiceiar dvem f& ‘This is

* Not recorded.
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our land, go back’. I I ¥ & AN 4RA & TR & QA Wl AR IR TAIA U B
ER1 gS &R gd € 3R T8 dad 22 JaT8 HI Dol Tl T8l 8, 25 Jllg dl W ATl
ofelepler, ISTECIel BN &F H ST, Sl QIR WA &1 d-e’E &l I8 A aR ol &,
2014 H A1 NIgeq forave ol & efeeiex 99 &3 H 3y 9|

o], H oY WeW W 9 WRGR Y Yol diedl § [P o9 dREe SR UeY,
ferTae Tew iR Stes fAfsa & &1 g1 ofgt 59 HHadt sare § s A fod 1ga a8
Tl 8% ©, ol ARBR A gull Wdl g8 2, 7 Y8 HA b gRI 7 YN HA SNl B g DIy
TR e AT 39 <« H e AT W7 B

3TS 89 WRBR A YOI 9T & [ ARPR TR [ T I8 Sgor © I A o7
WRBR FHD WEIBRT T ... (FTEM) AR I8 Ugell IR T80 8] JF 9 TR BT 250 AT AT
@ AN ITEUTAS U & IR ¥ H [SRgae § M A . (=5aem)
SHRI K.C. VENUGOPAL (ALAPPUZHA): Madam, this is an important issue....

(Interruptions)

2t SfoRifee AreaRE Raftren: st & |1y # T AT Arear g, (@eTE) ST dE URA
H ol TNl 2...(TIYN) 39 aX H ARHR DI AT WSIDHRUN ST BN TAT $HD AIA-AIJ < 3
AR P IIAERY, A Jo H Alzensll & [dvg FAME@R, fedi & [dvg ¥ < A
IRATER B [ ¢ 3R I§ WPHR gAN AMEdl gaidl b 1 JREEd T8 1 arsdt o
.. (9eT) B9 WRBHR A WD T8 Bl

AR 3eAer 2 s PAR O Bl A SifoRifacd Arerawre (i g Sarg v favy &
AT Hag B DI TR UG B SRt 2

.. ()
AT STEAE ¢ 30 HeAToT g0l A9 diferd |
.. (o)
HON. SPEAKER: Only Shri Kalyan Banerjee’s statement will go on record.
... (Interruptions)
HON. SPEAKER: Prof. Saugata Roy ji also wish to speak on the same issue.

... (Interruptions)
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A NS 2 3R A AR AT § 37T 81 Bt |

.. (o)
SHRI KALYAN BANERJEE (SREERAMPUR): Madam, the Aadhar Card has
been made mandatory for receiving... (Interruptions)

AEA & ¢ AU Uh e dfSd| A g St &1 s9H WeR 9 H Smar 21 [ am

allowing him to speak.

.. (o)
AT IS : 377 A a1 FAEA |
.. (o)
A Jeh&T ¢ WA I St &1 ek 9§ /F Feorge W AT B
.. (o)

SHRI MALLIKARJUN KHARGE (GULBARGA): Today we want a reply from
the Prime Minister.... (Interruptions)

HON. SPEAKER: I will allow you also. There is no discussion during ‘Zero
Hour’.

SHRI MALLIKARJUN KHARGE : Madam, this is an important issue which
concerns the nation.... (Interruptions)

HON. SPEAKER: Are you not interested in raising the issue?

PROF. SAUGATA ROY (DUM DUM): Yes, Madam. I have given the notice on

the same issue. Please allow me to speak... (Interruptions)

AT el @ A FHAS W ARl A, A gH ARl & ST ool T8 el | 3T WY AT
THISR, wilol, Ugel MY W a1 FAfR|
... (caym)

Y afcerarelw @ & faeen 7@l @ 2. (agm)
A 3remet : <A A BT UH A1 H Qe foed ™ € deard gl Saugata Roy Ji is

speaking on the same issue. That is what I am saying.

... (cgaym™)
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AT e : IS T 8l &7 |l b A1 Rieell & 2, S9! Ricom i &l Ped 27

... (caym)

T J(EA&T : AT 3T AT U AT -Tal fereatm @ &7
... (cgaym™)
[ e ;. H AT al g9 & <& oY 77

... (cIaer)
HON. SPEAKER: Again, the same thing is happening.
PROF. SAUGATA ROY: Madam, my ‘Zero Hour’ notice was admitted on the
same issue. So, I thank you for allowing me.

The Chinese troops were active in the Bara Hoti area of Chamoli district,
Uttarakhand. The Chief Minister of Uttarakhand on Wednesday confirmed that
the People’s Liberation Army (PLA) had transgressed the area earlier this month.
The transgression came to light when Chamoli district officials had gone to Bara
Hoti on July 19 to collect data on land holdings. They noticed Chinese troops on
the ground while an attack helicopter even hovered over the area for five minutes
before returning to their side. According to the Home Ministry officials, the PLA
troops told the Indian officials to go back as the area belonged to them. They told
the Indian team that they recognize the area as ‘Wu-Je’. The official said that the
Chinese helicopter could have carried out aerial photography of Bara Hoti.
Activities of Chinese troops were noted by our officials in Bara Hoti area during
their recent visit to the place to mark the revenue land. It was told by the Chief
Minister. The PLA troops, however, did not cross the canal in Bara Hoti that has
become the unofficial demarcation line between India and China. Thankfully,
they did not cross the nallah.

Uttarakhand shares a 350 kilometre boundary with China, and this instance
is not the first transgression by China. The Central Government should take

immediate steps to counter Chinese transgression in our land. We expect a
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statement from the Home Minister or the Defence Minister on this issue...
(Interruptions)
A areaet @ H Sud! W dled & AU STers, Bl |

G
it wra RiE Frea (e - Suw RiE TR): 7EeT, 89 9w @ RTefer 9 @ g
I | IS HEl § [ Pig TS ST T

.. (eraE)
AT TS : 39 H 989 9 B |
.. (o)
A 3eet @ BTN o, W 79 B
.. (e

3t goaw i g1ea (ot Te) : 31ede Weledl, I8 YN ¥ P Al o ... (Faur) H S

3MUd WM I¥ e § 9 eI P WL HIAT 96l g .. (FIFUH) 3 AR W uIfhes
W A Al A @ IR (@) TR IR ¥ & $B A8 fSme ddhar 2l
.. (Emagm)E e § PR 98 TR 9 % Ud WER B AR S A1 W gER o T8 fae,
IfhT 95l H D Uid AR TH & S| . (A el Fasl g4 9§ gl .. (Taem)
ol & 9 9 <@ € 5 A9 figae W ad o a1 2 . (ad) v o ® 6
I AT 9 2l ... (REEH) R 9 HAAR A, A U S .. (@e™) AAgd B Al
IS ATHA AT ST, (Faem) 99 W GG DI (U1 F1 S AT 2 ... (ae ) 4
qd BT AlC B ol I | gl ... (@) F i = 45 @ gL (FEE) A & an H
FHRATE Bl 2| ... (FIEH) I A BIST FAR AT & T fharHies & woll dal #1 IqD!
A & TR fharieR fdk T AN Bist A &Y . (S7aer) I 31U+ HIST gl off a1 g
3T BT o | BRI BISl HHGR T8 gl G # Waw 98IgR BISl 3R © a1 g™ @t B
...(cragm) ag § wE anedr gl ... (@) safae 99§ |Ee 8 Sgel L (@Ed) § QR

T B HEdl § [p a9 T8 AT L (rae)
I e R fedl 7 Sl aRe qaRn Uar S 3 I UIfhRE A TSSS

fohaT 2| WP ¥ YD T3S HRAT AMMRY AT Ufh&™ 3 &g od b g9 ©Bic 18,
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TSI |TS, ATYD! B9 R BNl 3T 89 goold all MY I F W= R\qY| 9 A F
G B By RRA Tl ©l 9 HHA ST BT A O Fel T8 8 B I o A @l
ST ARy, g€ Tl e ST Bl TEl ArS-UH-ofiE 3N, SMUB! A B, AS-TA-oE B
AT F81 W@rTa 8w S A BRE, g & {6l W grene &1 s g9 W@ T8 gl
AT AT3-TA-ATS &1 @I gl 3R ATS-UA-aTs 1 9 S ¥ 1962 H el o) 3|
AN U oiRg a1 fhelier SHIM 3l Ieh =9 &g doT & I8 i |l BT Ui1d ® b i@
Tb A9 IR S 9799 T8 BN 99 db A I 89 DIs 91 el Hdl| I8 IR oAb
TN P X SAAT| 3T A W ad PR W & AR VA o § b AT a9 je1 gl 98
PRI BT T8 BRS MMID RIATH T AT ATe §l $AfeY § X [T F e dredl g
fop g0 v ® TRIRaAT fo@rd | gare @Y S8R ey 99 8 89 @Il @l T o <fifoiy, AR
T HHAR Tl &, MR A1 30 A6 TABMT & Al 84 Al Pl SHA QAT I THBM Dbl
DI BT AN | AT A e foman 21 # gifey &g =1 g, i 49 var axe fewmn
g1 ¥ Fe A € 5 99 @ @ g, nfewe ¥ wow T8 2, 98 96 & e 9 fera
ST =Ry, BRI MY ST Ui & Raed & Bl

HON. SPEAKER: Shri Koshiyari, do you want to speak something? &1 3I&®! $©
qrerT 87

... (Interruptions)

A g Rig area: TifewE § 1 MUl o1 @12 (Fag) Are SR e St 7 @
el ATL... (FIgm)
A reaet @ gerad e Sff, suet 9 8 T Bl

.. ()
3 Homew g Trga: oFR 98 &) SHar we St {5 TR e & fou g™ 8 ax
e 2 Al BRI 3 ¥ AT AAWG el arml.. (@raa) ofes T8 a1, 1 89R HIs wudl
ST B, S W WE S P BT g8 2, SWIfGY STdl BT gs b 9 ST US o S
2l... (TaeT)

A Jenet @ oy g off, suet a1 8 g gl

... (cgaym)
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AN gorw e aea: safag § © 961 9§ Fed dEdl g 6 99 @ AW § TR IS
FRY| IR BIST HHGR &1 8, b BRI IRHR HAGARI 7 @ |.... (Faer)

A Jemet ¢ Yo 98 S, vt a1d 81 T8 21 wia g ereand S, ey aifew|

. ()

N wa Rig Freart: 7@, A oMoy fded 2 6 S 9 w7 o1 &, 98 Fedq © 3R
AR AT D1 GRE Wl A qul gl 6 H S9 QRAT A o7l § SR 3 gl & WHIEaR-UH H
I & A TEl & ASHIRAT & qul, g8 & D F ol S9 H8l & 59 IHR P
DI "l &l g5 gl..(Fawm) § F.l W gl..(@Ea) # W emm S TREfeRe

2 l...(@@gm™) You are not more nationalist than me. ... (raeT)
AT 3edel : W (I8 DI S, MY TR A 91 DHifog|

... (cgaym)
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$it W Rig dreamt: oy w9 a1 gAY L. (aem)

R, H MU & a1 B @M gl (FaEE) AW vy faed T 5§ W aREd
AT g, UG SR {9 I8 gl ol § iR 98l 4| # Al Aicis €1 Y3 a8l @ Sfehrval
qamn, § iR W AT W 99 SR W1 g YRS SRR Wad 3if¥e e anereity g faw
St R €, 9 A1 S A WM WR e 8 MY BRI # qR S YW 9 o) a8l ab
T E SR # IRERT W 11 L. (FauE) IRE § A1 dels 1., (@au) o w1 ard g
S ... (FaeT) TSl AT SR AT 2. (Fae™) # I H8 & g (r@ws) # g &
qd A & .. (FAIH) FFR A T gl A 8 R TN AfFd I died © af d
0% gd O 2. (@) I8 <l 9 Sfleal W Wl BT B, ¥S gl SiE AT gam
2. (ag™) AT e I8 § 6 & SAPT SA uRiew § & 3R B YRA WRBR DI TTell
ST A R @ 98 BN @ WRBR B, 98 R R @ B2, (TIUE) R IS DR B
S TE 27...(TIUM) T TS IRBR BT A1 EAT 12y, R TR ARBR BT By B Tal

2?...(@aegr) § oM fR faeT @) @ g f% matter is very serious....(sFagm) # S
g, AfpT T8l e A AN A € SR 99D 9% AR AN Al € Of 9 9199 el o
g1...(TauT) IE A IMIHT B, qTh! ST TTaHS FoRE DY ... (Fagm)
A Sreme : 3 Hav Iu 1 Id iR S wRg Furd) St @1 sh wia Rig ereard gm
IO Y A9 & A1 Hag B DI AN T Dl St 2
IARA 3R Jave #A q WHE R WAt (S SMWPHR): HElGdl, ¥ DI Udhdl 3R
3RgUSAT AR fofy wargR 21 ¥r g Hf Jamk 2|

S ol SfIfeRd St 1, gerew g St 1, | 7 Sl 7 iR TN SRy Ared
J qor Fed & i AEETal 3 IO AR @ Bl ARG Y WA 98GR § 3R ' BIS
HIR TG BIST| ST J&T I M1 AfsAr Rued & d8d, 9 g W 89 |died Al &1

&I MHNT BT . (aer)
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AT 3MeE : Bael 3N HeAT ISl BT e Rare TR G|

... (Interruptions)
SHRI KALYAN BANERJEE (SREERAMPUR): Madam, I want to raise an
important issue.

Aadhaar card has been made mandatory for receiving financial benefits and
subsidies of the Government including LPG subsidy, Governmental scholarship,
provident fund, pension, food security and other bank transfers. Only in West
Bengal, nearly one crore people have not received aadhaar cards from UIDAI. As
a result, many poor people are being deprived of such benefits.

Hence, the mandatory necessity of aadhaar card should be removed in the
country and should be made optional.

Honourable Supreme Court has said that aadhaar card should not be made
mandatory for receiving benefits from the Central Government.

Now, all the four States, that is, Bihar, Odisha, Uttar Pradesh and West
Bengal, are raising this issue before the Central Government repeatedly. Our hon.
Chief Minister has also raised it with the hon. Prime Minister and other Ministers.

Now, the consequence is this. By reason of non-availability of aadhaar
cards, poor people and people under BPL running into more than crores are not
receiving any benefits from the Government. We need an answer from the
concerned Minister. For people to receive the benefits, this should not be made
mandatory.

One of our hon. Member’s mother is not receiving family pension because
of not having aadhaar card. One of the journalists of Delhi told me yesterday that
his mother is not receiving family pension because of the non-availability of
aadhaar card.

Therefore, I request that the mandatory provision of aadhaar card for
receiving the benefits should be waived of immediately and until and unless each

and everyone in this country — 124 crores of people of our country — gets the



28.07.2016 55

aadhaar card, it should not be made compulsory.  This is our request. ...
(Interruptions)

HON. SPEAKER: Shri Rabindra Kumar Jena and Shri N.K. Premachandran are
permitted to associate with the issue raised by Shri Kalyan Banerjee.

SHRI PRAKASH B. HUKKERI (CHIKKODI): Madam, I would like to raise a
very important issue seeking urgent intervention of the hon. Prime Minister over
the issue of Mahadayi River water sharing between Karnataka and Goa. ...
(Interruptions)

Yesterday, the Mahadayi Tribunal has rejected Karnataka’s request to
allow diversion of Mahadayi river water to provide drinking water to the people of
Belagavi, Vijayapura, Dharwad and Gadag districts in the State of Karanataka. ...
(Interruptions)

There is a severe drinking water shortage in these four districts all over the
year particularly during summer months. Since drinking water is a basic
necessity, it is the bounden duty of the Government to make drinking water
available to the people all over the country irrespective of any State or religion.

Now, the issue of Mahadayi River water sharing needs urgent intervention
of the Union Government particularly hon. Prime Minister to find an amicable
solution to the water dispute outside the purview of the Tribunal.

People, particularly farmers and members of various organizations from all
over the State, have come to the streets in protest of the order of Mahadayi
Tribunal to reject Karnataka’s request to grant permission for diversion of water.

Last year also people from these districts went on long protests for months
in this regard. Protests have spread to all the districts, including Belagavi,
Vijayapura, Gadag, Dharwar Districts. Roads connecting Nargund and Navalgund
are closed from morning to evening. Educational institutions and commercial
establishments have remained shut and economic activities have been hit in all

these districts of the State of Karnataka.
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Therefore, I would like to urge upon the Union Government, through you,
that hon. Prime Minister should convene a meeting of the Chief Ministers of both
Karnataka and Goa States to resolve the water dispute issue immediately. Any
further delay in solving the issue would affect the law and order situation in the
State. Therefore, the hon. Prime Minister should take immediate necessary steps in
this regard.

HON. SPEAKER: S/Shri S.P. Muddajamnume Gowda, R.Dhruvanarayana, D.K.
Suresh, B.N. Chandrappa, B.V. Naik are permitted to associate with the issue
raised by Shri Prakash B. Hukkeri
SHRI SURESH C. ANGADI (BELAGAVI): Madam Speaker, thank you. It is
very painful to note that the Tribunal has passed the order yesterday rejecting the
implication of the interim order of the Karnataka Government. The issue is four
decades old. Since the last four decades the respective Governments never applied
their mind. During the Vajpayee ji’s regime, it was given the permission to take
the water. During that time, the then Government of Karnataka did not act
properly. ... (Interruptions) Please give me one minute. ... (Interruptions)
HON. SPEAKER: Only Shri Suresh Angadi’s statement will go on record.

... (Interruptions) ... "
SHRI SURESH C. ANGADI: In 2006, the UPA Government, under the leadership
of Dr. Manmohan Singh, had filed an affidavit before the Supreme Court. The
then UPA Government, under Dr. Manmohan Singh, had requested the respective
States to get the matter settled amicably. When the matter was not settled amicably
amongst the States of Goa, Karnataka and Maharashtra, then the UPA
Government, under Dr. Manmohan Singh, had referred it to the Supreme Court
directing it to appoint Tribunal.

As per the direction of hon. Manmohan Singh at that time, the hon.
Supreme Court had appointed the Tribunal. After appointment of the Tribunal, the

then Government has not given any facilities to the Tribunal also for three years.

* Not recorded.
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When the assignment was not given for three years, the problem went on
aggravating and the people went on strike everyday in my constituency, Shri
Pralhad Joshi’s constituency, Belgaum, Gadag, Haveri, etc.

Why has issue become so politicized? The major problem is, on 30" May,
2007, the UPA Chairperson and the President of the Congress Party, ... * said, ‘a
drop of water will not be given to the State of Karnataka’. She has stated that and
it had appeared in The Hindu. It was published in other newspapers also. ...
(Interruptions)
HON. SPEAKER: No name will go on record.

...(Interruptions) ...*

12.34 hours

(At this stage, Shri S.P. Muddahanume Gowda and some other hon. Members
came and stood on the floor near the Table.)

SHRI SURESH C. ANGADI: The problem has become very serious. Now, [ am
requesting the hon. Kharge ji, to convince his Party in Karnataka, Goa and
Maharashtra and our Prime Minister will convince the Chief Minister of Goa and
Maharashtra and the issue can be resolved out of court. But they are not ready. ...
(Interruptions)

HON. SPEAKER: Shri Angadi, please conclude now.

SHRI SURESH C. ANGADI : We have problems concerning water, terrorism,
attacks. But there are occasions when people share water for drinking purposes.
When floods happen, we become one; when war takes place, we become one. We

are playing politics on water. ... (Interruptions)

A e ;2 IRE PO, R o e ad, A uedre S, S Ragar e, S
Al MENRR, s Al siRelg, S SLUA.REEeRt, s ol PER ®ed, HARN ST

* Not recorded.
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PRI, 31 LAl Ared, s 9.0, IR 3R 1SRG =1 SHRWT BT 571 Gy .
3TEl gRT T3 MY 49 & A1 Hag YA Bl AT Y& Bl el 2

.. (e
HON. SPEAKER: No debate is going on.
#t 3 whTer ATed (MAT™) : AET HBIGAT, IMUT I Y 3T Hewd Ul AHAT IO B
oIy srawR o, 9 foIv 87 MR &rad vl 21 .. (raer)
HON. SPEAKER: Only the speech of Shri Om Prakash Yadav will go on record.

...(Interruptions)... ~
St 3 T Tqea: W GG &3 WA @ UREie W A 9iRGie "gd @ Bl
... (cTagr)

AR A& ¢ 3T ST, 3MIRT RIT HRAT 87

#t 3 ThTeT ATET : PR DI ITAT & HH H AT §§ A1 B &=al I - yHIfad gu
fr S g8l W QI f&F a& Fsm feanl . (@raam)
AT 31eAeT : MY 9f3T| 391 Rble W o <& 2

... (cgaym™)

#it 3 FhTET AEa: AER IR Ag=d & e R@ AR 41 dae & aiRdpiae, i
ERIER @ ITf= T gl ... (cyaerm)
A1 AT : ST 7 -3 91 G off 2l 31 STSY -0+ Hie |
NG
HON. SPEAKER: You go back to your seat. Nobody will say anything.

12.37 hours

(At this stage, Shri S.P. Muddahanume Gowda
and some other hon. Members went back to their seats.)

SN S THTY ATed: ATd BT g1 AR @l Al bl gififcs RAT BT b &1 o Qe
H TRTAT A W WX FET &7 H B uch B
A Jreae Al

* Not recorded.
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.. (2T

HON. SPEAKER: No. Nothing will go on record.
...(Interruptions)... ~

HON. SPEAKER: No name will go on record.

...(Interruptions) ... *

SN A THTET AQd: olfh T8l W DI ARBIID Des T8l ol 3d: § 3D HAILH A Dy
AP 3R wied #21 § 77 a1 g 6 M § d=g Wl ¥ Uh Aipiad s b
RITAT &1 S|

HON. SPEAKER: No names, nothing now. Nobody will speak. .

st 3| YhTT Aea: 39 &5 § Wied & WY sA9 geral e sus die &7 JrawR faa,
s oy qgd-agd g=yarel ... (@agm)

AR e ¢ ol IRe B ok AR qu ' gd B 4 oW e Aed R S0IY
U v & |1 Hag B D AN T B A1 2

.. ()
HON. SPEAKER: No. Nothing will go on record.

...(Interruptions)... *
PROF. A.S.R. NAIK (MAHABUBABAD): Esteemed Madam, Speaker, thank you
for allow me to raise the issue.
ARG 3eAe : FgehT # 9 ¢, dddl IqH! ard Repls W MY, qMD! O T8l S|

... (Interruptions) *
PROF. A.S.R. NAIK : The issue relates to the establishment of a steel factory in a
reserved tribal parliamentary constituency. ... (Interruptions)
A JeT& ¢ g AT 81 I8 §¢ M7 S|

.. (o)

AR Teaet @ wilol, g |nT wfe | aFi §fow | sy +f afsul

... (cgaym™)

* Not recorded.
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A eWeT ¢ 3T ANT R o] G931 & &7 I8 OIN AR B, PIs (SThe 781 | dadt gl
B FHRT W MU el B, PO [CFTdl & hael I ...

. (@)
SHRI MALLIKARJUN KHARGE (GULBARGA) : This is an allegation. ...
(Interruptions)
A 3eAe : § @Sl g A 37y Al T8 A T
. ()
A e : Ay, @il 4yl I am sorry. You will have to sit. All of you have to
sit.
... (Interruptions)

A STeaet ¢ [l BT IS8T TS, S H dicT jE1 g Ugell a1 Al A8 © fp A ATeRS! HEl
g o5 =l &1 ot I 78 o 8, I8 R §) SNue A8 AW ©1 M A o § A1 # g’
FHedl g b a8 RepTs # T8l SQm | 319 9 FHerd gy 41 8 a1 dxd &, HIS-H1S! 3frarst 3
featrd 8, U a1d # dieft| I S T8 Bl

I 91d U8 ® o wE SN Sifay @el @1 ®, cfh iy Y feger & arq off, 9 @
Ul BT PO FAHSAT AT, AT A QA1 BT dle fAT| Teh-Ueh Afddd QHl oaR% A 39 a1
| ABT AT PIS HAAT el BT S 8T 8| AR 37 TN 1 W, AU & W, haal J&l
T 21 39 D W AYH § ISl Y A1 el 4 o Al A 76 8 g 7 fedt o
W UET GHd T ARGd H T T Q¥ P f2d ATEd T A I AR IMUDT I I
TS, I AR TAl Al U O B 9 a9 Dad @™ & fAg ey ANl B ged
HRAT B Al R Sih &, Wad ATYHT 8, AT Boell & HRY| SR 3AfeR H fSwper &1 el
el of, # anft foeft @1 et e &9 arelt 8 g1 Now I will go according to list
only. I8 # TTer! Bl 2, § da H SfawR <l g

... (cgaym™)

AT 3eme : ot A Si |

... (caym)

AT STEAE : 379 3T PAR Sil bl W 7 |
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(e
AR 37eAe ¢ FAeR rges ol |

- (er)
AT A& 2 § I &1 HibT T8l gl

.. (erTE)

HON. SPEAKER: I am not allowing him. [ am not allowing anybody.

... (Interruptions)
PROF. A.S.R. NAIK: Esteemed Madam, Speaker, thank you for allow me to raise
the issue of establishment of a steel factory in a reserved parliamentary
constituency, which has already been mentioned specifically in the Andhra
Pradesh Reorganization Act.

Madam, when the State Government approached the Steel Authority of
India (SAIL) to establish this factory in the tribal area, it is unfortunate that SAIL
insisted that certain requirements are to be fulfilled by the Government of
Telangana, but those requirements are simply impossible to fulfil. This a negating
and defeating attitude adopted by SAIL authorities. Whatever land is required for
the establishment of this factory, the State Government is ready to provide
immediately.

So, I would request the Central Government to reconsider this decision and
suggest to SAIL to establish a Steel Factory in my reserved parliamentary
constituency. I would also request the Union Government to stand on the
assurance given in taking all the measures that are necessary for the establishment
of a Steel Factory by SAIL there. I hope and trust that the Union Government
would bestow its attention and direct SAIL authorities to establish the Steel

Factory by curbing its exorbitant demands and requirements.

T Iremet ;o R v A Bl WYL ULU.SIR. A% gRT SOIU U fasy & 91 ddg

B DI AR T&H B S B
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SHRI CH. MALLA REDDY (MALKAIJGIRI): Madam Speaker, I thank you for
this opportunity. The Government of Telangana has notified G.O. No. 7 dated
5.1.2016 that in case of site abutting Defence land, NoC from Defence authorities
is not required. But the Defence authorities are now insisting on NoC. I am unable
to understand under what rules the Defence authorities in Andhra Pradesh and
Telangana area are insisting upon NoC and under what authority they are stopping
the construction of buildings approved by the Greater Hyderabad Municipal
Corporation. Further, I understand that the Ministry of Defence had issued a policy
letter in 2011 that wherever notification is issued under the concerned Municipal
Acts, there is no need for insisting on NoC. In spite of this the Military authorities
are obstructing construction work in Telangana.

Therefore, I would request the Ministry of Defence to issue instructions to
the Military authorities in Hyderabad and Secunderabad not to interfere and
obstruct construction work as there is a State Act and a Municipal Act which

govern the rules for construction of buildings there.
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#t famrae WeRE WA (IATRR-RIYGT) ¢ sreme HEledl, § Y FIA H AU &F P Uh
Tew@yul vy @ @ g fgg e # waRde &1 o e & forg e ot fafae
gfaueH 7 3 fyawR, 2008 @ fRTe Uyae <l SUS d1g BRI WRHGR 7 9 2013 H
Tt W & 7o ¥ gERuIe & A SR &1 HM A el guie 9 9 9¥ @9 @
ge W 3751 db $9 UINUIE B i &1 e R iy ¥ 29 @iy, 98 A8 8 @ g
Ay & fagge e eRe R &1 #=a 4o ger I Al Sff 4 w@ee <9 A &
sfanfa fagget fret &1 g1 Bl aral &t d@m 7 ¥t ok Wt wies faggd e § emd g
Wfh |9 qdcei 1 3 & oy 5 TaRue &1 fFfor g =mfey, S ke HRar & e
e fe= S e Bl

# vfaued RS | wer aredar § 6 a8 vy I WRaR &1 8, R W gfdges
A & W A ISg ARBR DI Qe & WY SR et W oeal Rggd el & =i
TRAIE T B qof fohar Sy $iR a8i faAmi o1 I g 8| e

AR Jremet ¢ Al W y9TE Y, s eRfde |rdq, 1. 3T fASgaR wmdrd, st iR sy

qRu, A O AR SR paR qu e T @1 30 e |IeRE 9K gRI SaY 1Y
fawg & A1 dag H DI AN UeH B SR T
A @ewor frgar (Rigm) @ oreder wEiea, # U] g=yare o <ared § 6 oo 91 9=
BTl H Tl DI ATER Yo b1 21 H SIRES AT & Picrer eyH ol qHT &3 I 37T
TS &F H B AT Pl ATGA! A H AMHA B & R H gl I FeR-uRfa AT &
2 YRGS ST P Irlar NfSwn, uffey e, weiNTe, Y U9 fagR onfe vl # e
HIYT T YN drefarel U4 oa-ured H fhar Sirar 21 9+l odl § a9 25 o 3 el
ST §9 WINT &1 TN &

3adl STl H B 9N B WM B A B FAIS B AHIND ST D AR -
AAID, 3Mfep, JIorlfad, a1fffd 3R Aiplad &F d A & id el &R o
RISTHITRH & A1 8l HINT WY WU AT I DH1H BT 37 § 37U HIH H WRBR A YROIR
T A A BT g 6 e A a1 onfearil 98 &3 8, I8 gHeN 9§ A jE1 § 6 A
99T T 33l SRl # eniie fhar Syl AE # ud fded BRIl g, 3MUBl gyare 3R
SRR
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AW steme ¢ ot W aae iy oik R qus R gd @1 4t denr Rigar gN Se g
fawg & A1 dag H DI AN UeH B SR T

it 3.0 STS (WERBIST) : AT J7ede #eied, #Y afa &5 Aevdiar # sRIdell udd

TEATAT B, I UBTSl ¥ JrBIfed Bl T8 gIsdd SR Sfia-uig Yed &1 Jgt qIRer & #iW & 918
url e g B 8 O & Ul 9 o) fharl @ Wl & Ul U@ T8 Bl ©l
AT TR, WA 3R ST BrSdR = S8 TR SMHT USdl 2 $HS MU SIIHd! STANTR,
eRIRA, AT 3R arake SH SUae g1 A% Hefdd #arerd 9 Ueqds fadl 2 & 39 5
TRATST & ATH A U D1 JeTsl IR 3§ 989 & forg ot &1 forge fvan oo o &=
Wd Bl i el T8l A YoR W@ Al & IR AU db SH TSI AA H FA¢ Sy oy
U BT TGN W8 B S 3R oIt | U BT el ATl 8

AR Jemer ¢ A AR e M, s s R SR R quis g g B A SLud.
TSI ERI IO Y fIvT & A1 Hdg B DI TIAN UGH Bl Sl 7l

1. Ao Faware (Ufeed TR ¢ il HEedl, 89 AT H9 IR IR SHT IR W
el gHeTSl @ AR # YA M W E BT 99 I YA U 6SHh Ao Y g8 § a9 |
& 8 FHET M TR 2] BN Al 9T & FHRIYR v Hed W oA g18d &9 YAl &l
SIe dTefl TorafadT & folv Ts& a1 s9dT R S 8T deblel| I fJer #4,
AR &N FHT 3R Wi G 31 7 A a1 R fhan oifeh sa Yard i
B DI YU TE @, 98 I€ 79 TAREl DI STl gl Sl B ARG H TsE 9 Sl
IS Bl gl 2| AFNU 4 R H N B SO DI el A1 o 99 =ieg drl @ 9 g8
oAt Sfg A1 # X 3 T g A1 I8 DEl Sl & (% I8 A foke # 781 2| Afe foe o 781 € @
28 HRIS FW P TSP Pl DY a7 QAT| AR HINGT T S8l W JeTi=l Fsh AT
g & a1 S9H Hvs BN Wae @ AP Aol 1 dAley| $9h goid Ry AR AR
S gl H Xl HATT Bl gErd arg vud qide [ A faayqR ST & foy o1 ?l R §
R Y I8 HINGT 78l a9 @M g1 TAAg X F41 | Rg Ho 6 39 W e dvs il
[ERIESIY
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A 3emE : PR [ [ awd, ot eRe B, st R g s, st gER e el
£ A AR Bl Sf. WO SAIHATA GRT SolY MU fI9T & A1 Hag B I AN Y&
EiRICIR]

s . SR - SufRra 78|
St TEEa WY (NER) @ e ARG, WERIG, & TSRl 3 e ¥ wifds @F W6
JgHh B IRER fFar B dat fFa1 & 6 98 oMsud o 9dfUd © ok Axiedrsl &
TSR, ST, e, f&ell 3R die S @Il W 3! iifafdai o1 afer o &
e # o1l U5 o7 Ugel USITd 1 WRaHl ¥ AIRR d9 9 e Jfad B FRwR e
AT S SATSYH b1 Wi o1l $0b YR W ifeg @M bl ARER fbar a1 g9 o &
[qepiees W aRMe U &l SUD URT §$-4S §H g9 BT PMH Il 81 AT| Tciharal e
3METH &I TR BRI, &b Tagdch] bl MY ¥ AMH B & ol ofleld b BT 8 3R
fopeft a1 aMdmaTs! TeT @Y ST S

AEH el HEIGdT, JMSUNSUd Wi IRGdrS] & Wihy Juol TR AR
woll Tl # STU SIS ST 918 @1 2| 3Afey | 3fud A1eqH W aed 1 aredn § b
TSl TR, TS, s, WRYoT, f&ell, Savmere Sk AMYR e T8 TR ToR [ 31R
q8l TR PO VA HRAT Iy, Tl I§ WS [T ATdeharal T Dl 3o 9 < e |

HEIGYT, Ul TR AR WA & T 100 | 150 Jah, S IamAIIoTeh Tfcrfafery
H A W, 9 AU 21 AR A DI ST IS © 6 39 Jadi W A AEUANEYH DI ToR
21 AR W g A St 9 e € % 39 e @t SRaTs HERIE, & wRisarsT ¥ 9gd 99
Bl B, SAfTY 3 FToR-3(aTS 7 B B 59 AT B [dog BRATs Bl S|

HEIGAT, WERTS, § 2 3N, 2016 ¥ 90 AN UR™ 8 @ 3| #Riedrsl § dF
SNfaferT €1 W & § goreaR A, sifer IR el # ¥ iR well 9 7] 39 YD
T i sfafem €1 s sfafertt & e o @ forg smaor w9 § SrEl @t oma g1 gt
ThR A A T &5 § g 7%fd BT U W AR g1 98 ff uiw-uiw iR Ard-ard o
ST $heS BIbR &3 ® oY o €1 J3 U1 oIl ® b 390 SMidehard] wved 7 g HiaRl
P! fT B & oY @t & 2l
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Terea, # srewf g w5t 9 onue Wemw ¥ faeht wem 5 osman & Wl A
e el B faRy FIRFT @ g, arfe 3 srcddard] g8i fhl JeR @1 gel bl 3o
T T WD 3HD I YN HSRISG H IO S HI 980 g1 Icwd 8 arenl 21 39 9 anfits
el W Aharal AR BT 3 < & $9 Acibaral WIST Bl HIRT 8 & Bl
gafery 3T 38T & 6 98 IR T8 ToR BT A1fRY SR YaR BT TRyl

HEI], BN GHIS TR H USIQH & RATA1 81 @l ©, ol 3 aP ARIedrs] &
wRof, el e, e SR Siiei T # 3@ AUAT E g8 71 gafoy 31 9T 7 fp gw
WA W) W U BRI B @Y, Wil §UR ARSArS] & gad el faAl H A
JATpaTal IS & q8bTd H JATHR ol Y | U ATH A A Y: b IR A T8 HAT
St A agd faEan @ fadt dear g b Avodrst &5 § 59 |ied o afafil R ke |
TOR I WY, d1fch a8 el Pls IMTddbdlal Tl hl o 7 ¢ ID |
A Jtemet @ A, |qash WA S, AeAd AR, GUR Yw, WRivdre Fy, sRide wrdd, o
e faeamy @mars, St ST oM aRe, S sfiwid geg g, 5 eRe B v e
U 8 gd DI AN W, # g WX gRT 9ed d U Py U vy | s
D G DA DI AN &M Bt gl

SHRI ANTO ANTONY (PATHANAMTHITTA): Thank you Madam Speaker. I

request the Government to kindly enhance basic facilities at the Sabrimala Shrine
under the Pilgrimage Rejuvenation and Spirituality Augmentation Drive
(PRASAD).

The Sabrimala Shrine is the best example of India’s rich heritage of eco-
spirituality and interfaith harmony. The Shrine is located in the deep forest
adjacent to the Periyar Tiger Reserve. Sabrimala is one of the largest pilgrim
centres in the country in terms of the number of devotees pay pilgrimage every
year. The Shrine is open to all, irrespective of caste, creed or religion.

Another important fact is that the Shrine is open to worship only for a
limited period. Pilgrimage season spans from mid-November to mid-January.

More than five crore devotees paid pilgrimage during the last pilgrimage season.
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Therefore, the Shrine has to accommodate a large number of devotees in a
short span of time and that is the greatest challenge faced by its authorities. The
present facilities in the Shrine are not sufficient to accommodate the requirement
of the devotees.

It should be noted that the Shrine falls within the ecologically sensitive
Western Ghats and the constructions should not harm the spiritual and ecological
serenity of the Sabrimala Shrine.

Therefore, a helping hand on the part of the Central Government is vital for
the development of infrastructure at the Sabrimala Shrine. Hence, I humbly
request the Government to kindly include the Sabrimala Shrine under the
PRASAD Scheme.

HON. SPEAKER: Shri M.K. Raghavan, Shri Bhairon Prasad Mishra, Shri Jose K.
Mani and Adv. Joice George are permitted to associate with the issue raised by
Shri Anto Antony.

SHRI BHARTRUHARI MAHTAB (CUTTACK): Madam, an Indian Air Force
AN-32, transport aircraft, with 29 people on board, has gone missing over the Bay
of Bengal amid inclement weather on 22™ July, 2016.

The Navy, Coast Guard and the Indian Air Force have launched a joint
search and rescue operation but they have not succeeded so far. Today, when we
are discussing about some incursion into Uttarakhand, the prominence of our
forces transfer is of utmost vitality and here the transport Air Force plane plays a
major role. It was between 1984 and 1991, these aircrafts were purchased from
Soviet Union.

This reminds me — Mulayam Singh ji was expressing his opinion relating to
the Chinese incursion of 1962 — when we were frantically asking the American
Government to provide us transport plane so that we can transport our soldier to
the NEFA border, that did not arrive. Later on, the Indian Government and our

Defence Ministry started acquiring transport planes. We are not discussing for the
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last many years the Defence budget all; otherwise these things could have been
discussed either in this House or in the other House.

But, my concern here is, this aircraft went through an overhauling in last
September. There was some hydraulic problem; there was some pressure leak
here and there. That is what has come out in the media. But it was fly worthy;
that was mentioned repeatedly. Here, this accident took place and we are unable
to recover neither any debris nor any body, though all the Wings of our Defence
have started the search for the last seven days and today is the seventh day. Two
Oriyas also were in that aircraft. One was Purna Chandra Senapati from Jajpur
district and another was Charan Maharana from Ganjam district. One can
understand, all the 29 families are yet to know the fate of these people. It is
difficult today to say, with conformity, what has befallen them.

But my concern here is — I would like to draw the attention of the
Government — these aircraft were purchased from erstwhile Soviet Union. Soviet
Union’s demise happened in 1991. A peculiar thing has happened relating to this
aircraft. The engineering part is with Russia and the other technological part is
with Ukraine. We all now that the relationship between Ukraine and Russia is not
good. So, once the Indian Government is trying to purchase certain things from
Russia, we do not get the support of Ukraine, and for purchase from Ukraine we
do not get the support of Russia relating to this AN-32 aircraft. There are around
100 transport aircraft with us and they need overhauling.

Therefore, my question to the Government is this. Are we thinking
something alternative to this AN-32 aircraft? I would not plead that you do away
with the 100 transport aircraft altogether in one go. It would be fly worthy. It
should not create any difficulty to transport our personnel, our Army personnel,
Naval personnel or whoever from one place to another. It is necessary for our
security. But, at the same time, alternative arrangement also should be made. I
would like to understand from the Government, if the House is made aware of it,

what steps the Government is taking for transport planes and what is the second
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source for the new transport plane, and the financial support that needs to be
provided to the families that are in distress. Thank you, Madam.... (Interruptions)
HON. SPEAKER: I know, from so many places people are there inside; they are
from Haryana also.
... (Interruptions)

HON. SPEAKER: Shri Dushyant Chautala, Shri P. Kumar, Shri Rabindra Kumar
Jena, Shri Rodmal Nagar, Shri Sudheer Gupta, Shri Bhairon Prasad Mishra,
Kunwar Pushpendra Singh Chandel and Shri Sharad Tripathi are permitted to
associate with the issue raised by Shri Bhartruhari Mahtab.
St oI AT (ARS): W 37edel Y, ARG § ofd WY W a8 ARl Bl exiooiy R
B B BT ©l I8 98 TR G121 HY U W 39 ANy @1 ed H Sorm o iR A
Y Sar REl gl W W9 g b e Iel e HAl St SufRra g1 feeel, sRamon, uer,
ISR TS U= A MRSAT Ml & iR el # de St 81 sra-arel e gl § e
Afé B Sl 21 AR AT FEY TEN AT H NI H AT § i a8l I8 W&ol doldl
T Tl S fHR omd €, 9l MSHE & WA BId © it vl R | B 2
13.00 hours

ey Heredl, W1 faeT § fr Pl Swovey # erdeafed & Rt dew €
g IR # HATerdl ®Y udr g1 98 BIS W gHeT 81 Wb 8, SHfy 3! 3D & | i
B AT S I HATE, T8 HATEI AR IT WRBR AHA 8 U dgd R Herad ©

f& ‘Prevention is better than cure’. 3FR ®Is AT 8RN, A1 IWDI 980 JHAN R
31eET HEIGTT, A 3D HH W 967 & S PR Ifthy 8 39 IR I Bl die

3R AT PR

AR ey ¢ A W vNE i, PR qus 9B dcd, o A Sl s fewa AR

3R 2l IR [ B &7 Aol 1Uael gRI IS¢ MY fANT & el g R bl AFANT Y&

BT AR Bl

N PEia R Rig (simame) @ siege #eean, <9 & (ol srRudral, a1 SR q1 o

FHHTAT GRT AN F Tareli 3R IUGROT BT HT Bl R R W fFar o @1 81 W

AT BT pedx [l & < 45 F 85 UG JATH TR g7 <@idi 3R IUBRUN Pl fdehi
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@ S Bl 3 919 B YR Th HIR A N B WA gl T AW T[S b T ol
AT ¥ AT B S 24 SIS Bl TSR ATh A’ H UHIRG gonm a1l 39 Afgen
A, e uTEdr Bl Sl g@r 15,200 ¥UA H & WA, FEl q@1 I WA Bl GG H A

2400 ¥ ¥ fiel, Siafh SWdh! SFRe <dT HF BT 800 U Bl 3gaR ° BT ft g

Rs. 15000 vs. Rs. 800. Why hospitals make you buy costly drugs because they get

them at dirt cheap and make big profit at your cost?

Jregel Heledl, § Such #ewH W el dredl g fb <¥ & el g W AT
SR® ASHT & Iedl Fiee AT & fordt St 5 s wRo e W H warag die
B Bl Tefl el Aftd o & & o0l & RUATel § OHMRe Afed @ M ol 2l
... (cgagT)

A Sremer @ g HHR SOl MY U 9 W # Hy| I8 vy wwe offar # &/
bl Bl

. ()
£ Jehed FAR Ris: R RifbD] iR gar SR S Fellw[ & I8 A goid: awd
T8 B Ul SMRe AesE = @ fqid 324 @Y WA §, WReg U $B & &dlY gHHl A
ST B! &, T ARG e IR FiSS Gdsll Bl HI B ol BRI afhedeni gR1 A
URT: SRS GaTU 3R SHR® AfeH &1 fadhen T8 forar Siarl 38 &1t 3 AR fifdse
aRIg @I MsSaTgd b1 W Iecdd Bidl 2l SU & Iffdhia Fol srudrel ¥ gise @] 6y

B B gregar Bt 2l

3d: # 3fMUh HEFH q WRBR A IATUE HRAT el g [ A B Ieawiy i
gfga @ S| Al sRudTel, WEfa ffdcael ok @ 9 arell 39 HHfEl W) W
BRaATS GrTFad B S, aifes w0l b1 b1 o el Ao |
AT Jremet ¢ o ALA. SRl s IeHd AR, A gER |, s ol T, AR W
e d3a ok 1 1R poR @9 @1 & YAa FAR [48 gR1 SoY ¢ vy & W dag

B DI AN T B S B
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it SR 3T QRN (WIAd):  37ede WElRdl, B W oid W UA.SLY. @ WReR &1 g, 99 I
U P T R A TG YUR Ud ol BRIGA 81 H o g T4 guR ArS & dagd Ol
TR DI e foma T gl 39 A & foIg gAT SeR @ St IR Sifvd @ W g

3fee HRIGT, YT ¥R B g U} foraas e 8, Rl fmaral o 22 o 2l
IR WRBR GRT DT TR0 HATAT B A I Fal g faqmT &1 i) foaas &
Y@ U9 T & GIR © Y 343 HRIS FWI HI U UG AT AT 7| offp U foraas
YU BIURA §RT WOl T UG BT TS b Ao 81 (Hell| 98 Y=g arasd 9ot faan
T gl BIRT ®E & [ O TR & oy o) fie g ofed il e ov & an o
WRBR [IaR TE Dl |

e weledl, WIe RS AT & dgd W QAT e Bl 8 WS fhar W, Srafdh
fUoe & WRER DI F9 Aol § TR aas &1 e fhar w1 a1l § srue A 3
gafaRer HAT St | A BT @rear § b oY 9 vy § @fdad wu 9 e < aife gae
T R UG DI STeal o HoRl 7t b |
AR Jtemer ¢ A W ye s By 2N AR ST Re g’ SOy Y ANy & |iy Hag
HRA DI AT Y& DI ST 2
ST STasias gee (WEWTon) @ fedel Sfl, Uded &F WRd § 9 99 ISNIR gorddiat §
A TP 2 3R TAS & HH AIad 9l & FHaeN [ B qer < q91 R Il |
qga eyl i e 2

SHD! AeAoR IEHR JoRId - W Tied &3 # 316! qRa®m! 3l 2l s TR & e

AT gRT & T3 WHIRT - QT G U9 J41E Bl &1H TR IORM 7 SR Jlaee Aldhe

H AT ORI & 12 SHTEl - ISTR, dRI, AT, ToATol, 99d, Y9N Ted, SANTS,
AN, RIShIE, He, Sa AN - B oY AR Woll 1 39 Uloide DI HoR a1 SMY 3R
A oY Sfeg A Sleg HUS Udic fhar SY| 94T WhiH & I8 ORI ARBR GRI ATERD S|
fTel &1 TeTell dedid § eRIs S° 9 & U dTel HeR Md § Udh AdRl & 4101 B &
Torde &) SRR W @ gl

YD HEGH A qhed #Aed A [l & b S droiaed &1 Ses A ea Hodl &

NINEREIEH



28.07.2016 72

AT remer ot TR e i @1 s SIsies Ted g1 So Y vy & |y dag
HRA DI AT UG DI ST 2

it Sea g dhflare (FERTeEST) ¢ oiede WRledl, § Ud d9gd & Hedqul [dNd 37U
A IO ATedl § 3R < & QT Ugg oI, Wad B A Wl UG WRDR D AT

SININCIESIIC]

HEIGAT, T 170 Y Ud Teh HE Wl BT AAAR BUT o & afdarar § ganml R
Y B FAV B gY, d TR B S e Ma H Ugd| I8 SWE Ui & W)
TRl YT B BR[Ol § < Mg H gl g8i fog ok g™, aFi gl & I S
SIS gl B AN BT W I G DRI Qd HaT BRd A1 ¥ 1919 H I
SEIAET B T SR Sl W i) <% a # & I GHIRYS SR U HieR w1 fmior gl
ay 1997 T g8 Wi Ud AT el aXPRR V&, ol ay 1997 H a8 & Uh Afdx gRI
I AR B R DR QAT TN, Y WIS W YS-UIS e (AT AT IAD q1e BT
fog Befiel & A 3R NTHUA(TH) & ARIRSR &3 A |G WY HAR JhHdH gRT1 I
AR vd wEiiERee & Ao & forg wifhRar @t g Bic W srdier Bt M| TR @l
g @I 1§ e fea, snew fear f6 a8 g w@fk &1 oo o sy sk 99 anfie
R R ST YS1-UTS BT AT, IADT TN AR YS! Pl AR g8l Dl S| <Afh 341 qeb a8
B el 83T &l 981 ® &I RN 7 W U DIC S I 3N Dl FEld P 8Y, DR
B GT: IS Iy 37T f&AT| o1t T I8 B T g ... (cyaem)

ded, #9 ygel W AR gErEAT off, YEHE S, e St ud faewEE St @ oA
forgax oM fhan © fF SO W o &) 9y &1 9’ fhar iy, S HfeR # g el
S PH DI OMY| SD ARGl JPAR Bl (FagH) g8l &9 TR W b IID W 2l
Sl 39 FHIERYS Ud HiaR H Yo-UTS Bl g8Te a1 Sy ... (Faem)
AR A& @ PR o= (8 Twa, 51 iR g9e fs, o ere Bordl, st o st wd
s IfRg T AR A BT A ST R dflard R S8Y Y fAvy & |1 Adg B D
AT UaM B I Bl
2t fae AR AHT (HiemeR) : el HEIG], IR YS9 H 62 BOR UM YaREl 3 Hefad
3ffal #ecaqul qer YIDIat § IS Bl AU JFAN & 8, 59 foy § aryep! g=dre < gl
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A, TEEAT S g T4, TN IR R & 9@ & oy 149 9 emamr § wika
AR gR A IM d=radl & W H g o @ Fawen & Wi g e wia & dm
R TP PR G (b Hel R BT Aol B d A & B BRI B SRd © AR I B
Y fApr 81 9D | ygel UM Tl GRT g8 T HIRIATSH Bl ATgS! @AlbwiR W a5
Sl off| @i WR W a9 d e off Rd & & A giaer kit off, g 149 fag
I & <1 WY fahs BRI B AT §915 S @l 8, S9D oIy SR UQs WRBR gRT Rtet
TR W IS TN BT AT a1 71 8, RN e I ¥ S7R U 4§ fpeft 1 3
YT Bl S, S). 7 g9 D BRI 144 fad ST A U B9 &1 ft fabrg &rF =8 8 uran
gl

W G &7 SIS DIt H T g g &6d 91 S %61 ® b A g
@ BT T BB Tl TR gR1 a1 T fR=dt RN e A1 GRS, §RT B R
WY Safs U gardd W@l H U prRierl @il gl # A anier §3 Sft @ fded e
fop I8 TUH JTohTel BT BN 3R US¥ WRBR BT onfiesr ot &Y b 149 fag s &
g A qd D1 Wil @il q M. S g Bl A « o daer g™ d=raal d1 sl

B BT IAfTBR | gIdic|

HON. SPEAKER: Kunwar Pushpendra Singh Chandel, Shri Sharad Tripathi, Shri
Bhairon Prasad Mishra and Shri Ajay Misra Teni are permitted to associate with
the issue raised by Shri Vinod Kumar Sonkar.

SHRI S.R. VIJAYA KUMAR (CHENNAI CENTRAL): Hon. Speaker, Madam, I
thank you very much for giving me an opportunity to raise an important issue.

There is a widespread feeling that the safety and security measures at
Chennai suburban and MRTS railway stations are required to be enhanced.

At present, there are no CCTV cameras in and around the railway stations.
Integrated security system with enough CCTV cameras in and around all suburban
and MRTS railway stations have to be installed immediately.

There is no proper lighting at the railway platforms, entry and exit points

and in the parking lots. Proper illumination must be ensured immediately.
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Even during peak hours, there is lack of presence of security personnel.
Deployment of enough Railway Police personnel in all the suburban and MRTS
railway stations throughout the day must be ensured.

The structure and design of most of the stations in MRTS is such that the
tracks are at the second level. At most of the stations, particularly during non-peak
hours, it is virtually impossible to find passengers at the intermediate level. At
present, the space at intermediate levels, envisaged for commercial establishments,
remain dusty, empty and neglected. Steps for usage of this space will help improve
safety measures at MRTS stations.

I urge upon the Railway Ministry to take immediate action in the interest of
the commuting public.

Thank you.

HON. SPEAKER: Shri Bhairon Prasad Mishra is permitted to associate with the
issue raised by Shri S.R. Vijaya Kumar.

SHRI KODIKUNNIL SURESH (MAVELIKKARA): Madam Speaker, I wish to
draw the attention of the Government, through you, towards the dilemma of the
families who have taken education loans for higher studies and are unable to repay
them.

Millions of youngsters in the country have taken loans for higher education
from various banks, both scheduled and national banks. The families, who have
taken education loan, believed that immediately after education, their children
would get jobs and they would be able to repay it without any problem.

Though the loan is supposed to be collateral free, many of the banks are
giving loan after taking collateral securities and charging interest at market rates.
The loan repayment starts immediately after the completion of course and in the
absence of productive employment, the children, who availed of the loan, are
unable to repay the same.

More than 25 lakh accounts are operational for education loan and during

the year 2013, Rs. 56,000 crore were given as education loan.
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During the last year’s Budget Speech, hon. Finance Minister had
announced that no student would miss his education for lack of funds. But due to
the problem of repayment, many nationalised banks are not giving loans and hon.
Finance Minister’s announcement ended only as an announcement.

Under the present interest subsidy scheme, the Centre would reimburse the
banks the interest due on the loan amount till the end of one year from the date of
completion of the course or six months from the date on which the student lands a
job after his course, whichever is earlier.

The Centre would reimburse the interest to those students whose parent
income is less than Rs. 4,50,000 per annum and loans which are available only for
professional and technical courses and not for arts/science and students of diploma
courses.

Due to lack of sufficient budget allocation, all eligible students are not
getting interest subsidy and this has landed the students in great trouble. =~ What
the nationalized banks are doing, Madam...

HON. SPEAKER: You are reading the whole matter in those three pages. What is
this? In ‘Zero Hour’, whatever you want to say, you have to make it short.

SHRI KODIKUNNIL SURESH: I will be making only one or two points. I
would like to raise a very important, Madam.

In this connection, the Government of India has given directions to all the
banks and the RBI also has given directions to the banks. But the banks are
violating the directions of the Government of India as well as of the Reserve Bank
of India. What they are doing for collection of loans is that they are authorizing
mafias and goondas.

HON. SPEAKER: That problem should be dealt with.
SHRI KODIKUNNIL SURESH: This is a very important problem.
HON. SPEAKER: It has been noted. Now, I call Shri B. Sriramulu.

... (Interruptions)
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HON. SPEAKER: Now, nothing will go on record.

...(Interruptions)...
HON. SPEAKER: Shri Joice George is permitted to associate with the issue raised
by Shri Kodikunnil Suresh.

... (Interruptions)

SHRI B. SRIRAMULU (BELLARY): Madam Speaker, I would like to bring to
the notice of the Government about changing of eligibility and criteria for
appearing in the Common Written Examination conducted by the IBPS for
recruitment of multitasking staff in various Regional Rural Banks.
(Interruptions)
HON. SPEAKER: Now, nothing is going on record. Shri Sriramulu, you may
continue.

...(Interruptions)... *
SHRI B. SRIRAMULU: As per the notification of 2014, passing of 10" Class
having mother tongue as one of the subjects was mandatory for multitasking staff.
However, the 2015 notification exempted that criteria for allowing candidates
from other States to be appointed in Karnataka. This is causing resentment among
the people of my constituency where many educated but unemployed youth are
struggling to find employment and also when they see jobs being taken away by
people from other States. They are becoming frustrated. They should get a fair
chance in terms of getting employment.

In this regard, I would like to mention that the new notification allows the
youth from other States to get employment outside their home State. However, the
Government of Jharkhand has insisted and made it mandatory that people who
have passed 10" Class from the State must have the mother tongue as a subject.

I would like urge upon the Government to take note of this demand of the
people and restore the 2014 criteria having the mother tongue as one of the

subjects in the 10™ Class for recruitment for multitasking staff.

* Not recorded.
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A aemd ot HR U iR T @1 st @) SRMg gR1 S U vy & e dag
HRA DI AT Y& DI SR 2
2 IFAGEN AN (FSREME) @ HeA, A b R el feri, givRn ok BieEr,
fU8d e BRI A Yela-Bod A JoR I &1 20,00,000 I A AN JATRRR 8| ARGl Tbs H
g & HEA I8 8 gD § AR e, Al ARKA A §, 98 4 dod H 98 TS| B
Hed-Ugh TR 98 T 8, s IR I 98 W § TR A dHi H el O % 21 a8 ®
T AfEHE 3R I BT AT 8 3R 7 q81 W Ied Bl BT DIy b fbar o T 2l

# 3fTUes SIRY §HHA W FATAdT BT § (b ARSIl §HAA BIRA T8 Yeb SH Bl W,
S AR TR gd 8, S9P URIR Bl IR A Sl & ded (a1 S| feamsi &1 S &, 9w,
B B AH [BAT SR |

Hed, NI gHAd 3R FReboll §HAT WHATE SAld & WY WRIAR AGATD! B &
g, SAfoY # §PpAT | HATadT BT § b 39 W BRT Ve form S|
AT 31edeT : g9 fgadl oft, 3y 9T & Idfdd vy W tsh-vs e Siferv|
N gheras B T BIR (FRN) ¢ oremy wEewl, gdf SR USW H B auf § 916 3N W&
gl H aw el g R o g i, Riged TR A9 HdR TR, TS, IREYR, STawd),
JRIQR F Tl # a1¢ ol 21 # fUwel A1 9l H Hs IR YL BT H 3R T & HAIH
WHR A H & Tl TR Fg IR A T W G A1 916 F gWifad g iR $B e FHed

P BTN W B

SATTY H 37U A W ARG WRBR ¥ e Hom [ awil dfzd q@ied & 99
et § g I fod & fou @it gig a9 & vt & S |
AT 3remet ¢ 3N HR YU g T, A IR st st wworw urar Sk s R wNe
frsr 1 $t gderes 9% &Y fGad g1 SoY Y vy & A Hdg B Bl IAIANS gar B
ST B

#it gea fisn (smawd) @ § U W W WROR B FM U D SIS W gs AR
IR & IR AU &5 AR AR FERMYR & BRI Aidl § SN BRIBR FdT 3Nl 8, I
WE NPT HAT ATEA1 & AN AT &F D Q1 o7el SR R FeRMYR AT A1 A
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S BM & HRU AU & USS W e aIRY TSl g 3R U 9gd doil & |re 7l g,
o N B AW Bl Higl W1 T8 e €1 gUAR B gs W qIRY Bl aE A S
BRI T1d STefAi & Y 2 qact S Bl Sl WR o IdR 96 DX 104.85 I 9 T & 3R
AR 5 ASHIER IfEe Bl GAR A I §6 81 8| W U8l 916 § B vl Dl TR
R M R Ugarn Y| 9ig Aifedl iR 9rg ed IRl @ wiuer @ Sl ag 9
guTfad Al & fog Wiom dfed T9M o ST @t agsl &1 yey fhar Syl ugeli ®
f @ @ =T B Y| HTERT qERMR H TR B Fefs Ferferad &I Il B S|
THSIRIRYT JT B RATIAT B SMY R T8 IS N B T Bl
AR e Al W e 7 3R P’ qus [ ded BI s gEd s gR1 S9IY Y
fwg & A1 dag F DI AN UeH B SR T
2N RIS uTe (SARATIS): Jede Sff, qa9 Usel Al § SATYHT SATHR Ad BRAT ATEAl g
5 T F HF M9 IR U, IIREE, 3 R BGWM & &3 gahi # 91g BT A9 g,
ITP U faoy w0 A AT ST BT Sooid B BT bl &7 8 59 fov § Jeq &t
WG AHT AR A DT g

e 91 A BAR U A W ARSIl §HAd W HdTeldl DR Tl Y| A
I el e 8 6 ARl gHHT T PR G 2] 26 AN DI AR AsT U A ST ATedl
& B d1@ | RN BT F8T e TAT AR IR Id ST 8l Y| T8l 165 AN Yeb HpIH bl
o W Y R el aor HId ® qOR W 9 2 Al A AFA" T8 HA O B BRD Del
3R =M g1 e b1 fb TAISIRU®G &l &9 a1 °¢ § a8 ugd Sl SR a8 <9 agf
q € ¥ Ugd Ugd 3R 165 @l @ et w1 g9 &1 wW fear Tl g9e w9 & forg
T SfefdpIer 3y

# U &3 DI 9 Dbl Arsdl gl BAN YS! GURISN & U AR JGiEl qie e
T 21 ¥l ORE W HbREl DI 1Y D AT 8| US¥ WDR DI g1 qiEl Bl UE S b
ERETG G BT Bl e Q1 anl | §9 il ) SR gew & G favmr 7 T8 e g
e SR 3 Rigrel TR U # RISl & U $He! HI 9ie Hel 3| 797 1[0 & 75
fpeHieR & U B S1TE W AT 1 |7 81 SRATEr e He TAT 81 B A STeHT 8 Y
2| 918 ¥ 9gd waas RIf S @ T8 2
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# 3fTUd HIETH I Bl dledl § [ ba WRPR I DR Pl Teargond & AR il A
BT 39 A9 H BT S Fhar 8, S B BT B fHAT SU
AR e : PR o (98 dqd, s AR o fis ofiR sl eRe Rurdl a1 st seefe
uTel gRT B3I Y favy & Q1Y Adeg B Bl AN Y& Bl Sl 2l
SHRIMATI BIJOYA CHAKRAVARTY (GUWAHATI): Madam Speaker, I

would like to raise the issue of the National Register of Citizens of India which is
a lifeline for the people of Assam and their identity. By the order of the Supreme
Court, National Register of Citizens has been imposed in Assam. However, the
then Government, not the present Government, stopped the work by stopping to
finance it as a result of which work on National Register of Citizens could not
continue. But when in 2014 the Government under hon. Narendra Modi-ji came
into power, an amount of Rs.280 crore was sanctioned and the work of National
Register of Citizens started again. As we all know, Assam-Bangladesh border is
very porous and lakhs and lakhs of people have come in. In the course of time it
has been discovered that people want to push their names in the voters’ lists so
that they can vote and create imbalance in the State. Madam, I simply want to say
that there are some quarters who try to spread canards that there are atrocities
against some people and some minority communities. But that is not a fact. There
are no atrocities anywhere in the State, neither on a community nor on people. It is
with the connivance of police and some officials with ulterior motives that lakhs
and lakhs of people came in from Bangladesh across the border. The NRC work
has started now. You will be surprised to know that 20,000 false documents have
been detected and 28 people have been arrested including an advocate in this
regard. Hon. Home Minister is present here. I urge upon him that strict vigilance
should be maintained there.

e e ;A W e e b1 ANEd fasiar Ieddl gRT SeU U favy & Wiy deg

B DI AN T&H B S B
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it I fiE agAr (STHRYR Wifed) @ WA Jiede Sf, fieell WReR A fUwel 9wy #
SUE & ARl H o VAl il Rl €, e R el & giRIbeR ssard R T g
g, $UY SA-Siad oW B AT §l U iR gRaren Il 9gd-9 Al F@l S 8, I ARl
DI AL BT qaTd 8

A el : N gEN vy & I # Aifew faam gl

I R agreRt: Aween, S Al & ar A Aifew & g

A oemet : Q-al AWy & N H 7@l f&ar Sran 21 [ am sorry.

2 o Rig agaoR: sie Sff, gerEsl o8 (8§ 6 dftede Mok 39 a1 &1 SU
| H A 8w S A S At § SR f wEed ® 5 It w8 7 ek AR
3R 9 ®E = £ o Afteric TaR S8 FHEN §&, A1 AT I[E AATAT offteic TR I ¥
BN & B forg TR B

A Jreme : |qash W I A ok PR quw 8 T @l 20 49 R agATeRT g
IoR T Iy & Hdg & DI AN UeH HI Sl 7l

SHRI N.K. PREMACHANDRAN (KOLLAM): Madam, a big dredging ship got

washed ashore in my Constituency Kollam near Mundakkal in Eravipuram. It has
been lying there on the seashore for the last one month. Because of this big ship
lying on there on the seashore, massive devastation is taking place. Ten houses
have already been lost and sea erosion land sliding is taking place. I, therefore,
urge upon the Government of India to intervene in the matter and give appropriate
direction to the concerned authorities to remove the ship. Help of the Navy is also
required for this. I urge upon the Government to intervene in this matter. Thank
you very much.

St SAId HWoR (WATer) @ AT 3Tedel HRledT, TG HIUTel & U SUTR SR1EIg &, STal
W FEI I S S TS Ad gUl T8l & I Tggoml 7 W TR B AW Fd g&I W D AW
W G B IATE [HA1 o1 89X Yo & Ie! geEal & fRravre g =eq ot 7 99 TR
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BT AW S Gd B A R G AT Tl AP T8 W AN Yeld WIF ®, 98 M W REG B
RIS ISIRSISIR

d JIUe AW A ARV XA HA S GRIaE o §Y MU BRAl dredl gl awdre
$AfIY <1 € ifs Wioter § R ¢l & WY d91 Ry T 9, I Sl genfRafa <@
21 AT IMUE T & fh NRMG WA &1 7™ Id & I8 A & V| g &, RO LI Bl
aire fohar S| We¥ eyl 9d 98 © [P SRIe WIE Wi # g & qravg f ufdem
VA Hed W ST gall B, 39 AL N Hed ¥ Sirel WYl g8l W S WS faar m e,
Y ep for T 8, Afe S|t g ATl fhar Sme, @ asl & A1l Bl g9 aga gl
et i
AR ey @ Hav IS 8 awal @l Al i IR gR 9ol N vy 9 dag
HI AR T B SR B

3. v g (Auma) @ A oree Weledl, |ed Ugel H SfUdT SMWR Fa BT §
FifH H fUod R A dld & fU 81 IoT @1 g, offh AT JAMUdH! PHUT G g o

# qEUd & TRG T HEET B R ARG ABR B S FHE HIAT ATed gl o1 d
¥ § giae a1 g, fUed a1 anf 4 &R 99 § T FAEl S o I & I B I »R
%l gl aTad & T [Pl B ol WY 375 s v e Aiferel 1 o qrabt 2 fhae
g 7T AHE & [P IE T AR B faw Bl

gafery # RT AR ¥ F9eT a1 g % S § Sieg 39@1 3Is wdyg foman <y
s =11 foramil 1 garar R & I B D |
A Sremer st W ye Ay ok AR o g Twa & <. wwdra g gR1 Sel
T v & dag BT B AN YSH B A B

Y QU SN, MY ¥} U e # o7l 91d e i I By
N Aoz RiE g1 (ead) @ AFF 7edel JRIed], SN 6 310 I & & fisd gwar
T TR B BT 8al8 &N U.UA.-32 910 $I WSl A d9dl gl 39 999 § AhHb 99
AT = &1 Bl SH 29 IE A, D o g9 gl HRa € fh 9 9Hue AU TR arad
Al s 9 afea sRaon mew & W € RMe am & woge dftede @fter RRm,
FeATse SHIHAR Uehol AHae 3R FaTge JAMMBeR Juws geavl| § Udhol THed & gRaR | 9




28.07.2016 82

e g1 uRaRi 7 At st S=ie el Bl 81 84 1 SRfIT Il 18T iR S frg i o
BT AR

# WREHR W AUE FRAT T, Hifh 39 G § 3l TWHR P IR F WeHe T8l
gl S IRART &1 I8 Y 791 2 fh IR R & uw Bis W sfaauiie 8 S dma
F @St # St far Sy, @1 IHW 99 ATIReE H AR ot g |

Sy # ISR A ATUE FRAT g b IR B ARBR A q@dd DI AN AR ARBR
P TWH W Th WHT IAMT| I ATH Tl W o1 T Hifh RPN Bl IRB A W db Bls
TCeHe T I 2l g/fey # melA &R @ gl I8 HA St I8l W 93 g
A STeA& ¢ T AT A IS fawT IS AT ©, AT AT 7Y Bl JAIIYES B Fhdl o
£t g deren (RER) @ "7eed, a7 fawy g9 Rmfén 78 2
A oreaet : Al R
N s Rig gest: wEd, W 96T 2 fF 39 W WeR & G ¥ Ud WA 31
ELREY
AR e : Wi & aR A Bl o

.. ()

HON. SPEAKER: It is already 1:30 p.m. Shri M. Srinivasa Rao. Not present.
The House stands adjourned to meet again at 2:30 pm.

13.30 hours

The Lok Sabha then adjourned till Thirty Minutes
past Fourteen of the Clock.
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14.31 hours
The Lok Sabha re-assembled at Thirty-One Minutes
past Fourteen of the Clock.
(Hon. Deputy-Speaker in the Chair)
MATTERS UNDER RULE 377 *

HON. DEPUTY SPEAKER: Hon. Members, the Matters under Rule 377 shall be
laid on the Table of the House. Members, who have been permitted to raise
matters under Rule 377 today and are desirous of laying them, may personally
hand over slips at the Table of the House within 20 minutes.

Only those matters shall be treated as laid for which slips have been
received at the Table within the stipulated time and the rest will be treated as

lapsed.

* Treated as laid on the Table.
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(i) Need to develop a waterway in river Sarayu between Manjhi, Bihar
and Ayodhya in Uttar Pradesh.

#it ST Rig Wiftae (Wererie) - AR § W 99ET aF & 9Ru Rer ofasia Afsh 91y
T4 & frr fRa gl #Eh mafes g 3§ seayyl @ 2| afife gfe 9 ff 59 w=1a @t
nRifg g1 fdy 9 w7 € % 9% wIa SR USw & Iferar TMue & §Te] WR Bl I8 ¥ STR
7Tl Gd fI8R & Wi b U Vel Ud weh IR Bl Glaer a9l gd I S 2| AT Sy
a1 AN gdl SR U B MY AR W AR A Srsar gl wied B glte | Al A A@ish |
fIeR & oy wied &l vd SR Ye¥ b g1 Wi el Bl IR fANY w0 F AN
EaCId

31 VR WRDR W A T & [ WX WO &5 & Aish A IR U< & AT b
Y & H U STl d AN IR TR | $9 STelid AW Bl a9 F [SH T4 Xl AR & AR
B W BRI ST wh §l WEed Y 91 I8 8RN {6 ¥ @1 STy Wied ud et
RIS Tied &1 W Jo@r fird | 39 W I Fs WRGR GIe U STl AR D
fIefa & & 9fd TR w7 9 JaRd 2l

3 g AR WRBR A R 2 b gAR A9 &7 & Azl 4 SR Je; P AT
TP G T4 H UP g8s oo AN el URdaed @ Po P b oY FM T AaTD
HRATg Bl S|
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(ii) Need to reopen the closed Jute mills in West Bengal and convert them
to Textile units under PPP model

SHRI GEORGE BAKER (NOMINATED): Many Jute mills in West Bengal have
already been closed down and some are in the process of closure. This has
resulted in vast number of unemployed persons. If these mills could be re-opened,
it could alleviate the hardships of the workers. Alternately, if these mills could be
re-opened on a PPP model and converted into Textile Units, then there could be
some relief to about 80,000 to 1,00,000 skilled workers.

Hence, I urge the Government to kindly re-open these closed Jute mills and

convert them into Textile Units.
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(iii) Need to take remedial measures to prevent wild animals from
destroying agricultural produce in Uttarakhand.

3. W fERae feie (FRER) @ § WaR &1 aF SRS, f?ded & Il vd aq
R & DI IISG-AFG FaY Bl THR FAKRIT B IR ATHE HAT A8 g 9= Sial b
HROT S8 Hasl RN 1 37T S a8 8, 981 Bl Pl AUS JHAM 8 4 AN qard
PR P [ A9GR 21 fhaE g=uoildl & AP P HRU WAl BR U A qqe §l Fogd H
AT BEe Tch URAAT PR TR HOER 8 IR Ih AN YEHAA B GART 21 H AT Bl
e & b ARPR 38 FHWT D! THRAT BT FHSK g 9K f2d aRapl, ife-Fmiamei, Isa-
$g AR, S fa9rT, g fawm, $iy fawmn, Aifew, IR-wRer @ed 7 wwag wfid

[N o C

PRI Y BRIR [ADBIAD, SbIfdd Had Io| gad AfIRD TWHR AR FHoil ngria
JR-ars, 9 AN RIS, $hI-gReA, qAaRo qd1 BT WH a9 S goirdl W) ff 9w
IS BX| FYDI B 3 AT A U g IREU HR IT BIA dP IRAAT b oy
FHTET U HRA S A1y G a1 HIAT H 9qald W JawH 2l
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(iv) Need to provide adequate security to senior citizens.

st it ured (Mef) @ § RAR T &9 T AT F SA B dTell U TaRedl
B AR A aredl € s IART 1 b5 g9-a$ TR & 8l dNT 370 @aH fora
H 30 ¢ #-a19 AR I BT Y I &, a1 BRIET g9-3s fdeer T Afhar Ia1 o &
37T U ot (AR RISIe) o 7eMiR I €S o) 7 W& § et @ &1 R
gfer U 1 Bl & 3R 4 Qe Uh 91 qAfRi & Al 8 © a8l AHRI STl o &b
oy @awr a7 <&t 81 B8 IR AW & Ao ¥ A IHER w6 et € 5 o ger g
HI FAERT W FOR MY J-AHIT I M9 o od 8 3R Jfer & AT 59 =i &l
AT €T DY TS B BIgd §€ DY o ol

3 W STRY B 5 U 9 Wigell B G TF HNE WY G Sl e o favy
SO fopar S|
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(v)  Need to impress upon Government of Uttar Pradesh to take suitable
meausres to promote agriculture education and research in the state.

3 oo fasn St (@) ST Wy HRY srgiu uRyg gR1 wRd By srgdam uRyg
T5 fieelt & #ied Yo & Irfwd 3.9 Py fIeafdenew sfafm & deew &1 w oy
1995 ¥ FRAR fHam o1 <@ 2| I\ B AUEAER .U, PN vd e feafqeme
ST 1 HMET Y™Td TR T BN A IRYG gRI GIR R g9 1999, 2011 AT
2012 ¥ o B AT fmar oo, e W @18 drare T8 g8 ek a¥ 2013 H P
I ATYTh b JAIGATIRI Ueh TR B HHC BT e fHar| Ih SR B Bt d
YW & W Py fqeafdeneadil & pouicdl & W f&Ai® 16, 17 3d, 2013 B &1 Kawiy
A & SR fqar-fanst o ol Ixgfoai SN Sared mgeh qon wree & afafifei &
JHE fai 17 31d, 2013 BT TR Bl qAT TRAHRUT & SRM QU 7Y Gemai 1 Fred
B §U TRD BT HHS & AheT 1 W AR AR bl AT & AT GF: oA P A<
& U H PV fJedfderadl & poulcdl & A A =Rl H §ow BR SIERE &
faftr= graem i W faR-faqsl s gIE IR AR SR Je¥ BN Y ukye @ ey
[T (R |9 HAdRToT a8 ©) & AFAGAIURIG emdd Bl I fhar 7| Je<k ukug
ER1 §: fadieh 15 aragay, 2015 &1 9.9, PN fAvafdenery sifafaw w g el alke==l &1
AT fopar TRl R AT T BrRITed b T Afed STavSE WX & 3T
H9=1 PN el g1 AT fhar 11| SwRh F#Ia afa il = e gR1 i eeh
BRI IR AR B Je9 &1 $iY, Ren v gda™ o feami & f&a § o1ifen
HNGA & WY AIGHIT Y& DR Y deebrel Y] bT S & AT & &l uvg 3.0, By,
e gd g v A¥gferll o1 -fR #Rd g o wWR 9 AR SrfafRm @1 wika
HRAT ATE 2, S e v denfe fewi @) Sl & we-wn onfas vd swidefa o
gl

3V U DI PN Td HuDI b e, HfNY, Ren vd gdas w1 ggeldeor fhy
SN & ST § Fsid Y AT A IH B0 H SWEY DI AN el 5
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(vi) Problem faced by Arecanut growers in Karnataka

KUMARI SHOBHA KARANDLAJE (UDUPI CHIKMAGALUR): Arecanut

growers are in distress owing to the sudden fall in prices. The import of arecanut
is affecting the market. The price of arecanut has declined by around 10%, in a
span of last three months. The price of arecanut that had reached around Rs.900
per kilo in August 2014 dropped to around Rs.300 per kg by August 2015. As per
estimates, the production has been stagnant at around 6.2-6-3 lakh tones per year.
Arecanut Growers Associations cite the import of cheap quality arecanut as the
reason for the decline in the price. Low import duty is being levied as per the
trade agreement related to south Asia Free Trade Area (SAFT) and imports from
the SAARC countries enjoy total exemption from duty. Large quantities of
arecanut are being imported from these countries under international trade
agreements. The lucrative price for locally grown arecanut can be expected by
imposing a total ban on the import of the produce. I urge the Hon’ble Minister to
safeguard interests of domestic arecanut growers by hiking the Minimum Import
Price of arecanut with immediate effect. The Food Safety and Standards
Authority of India (FSSAI) should also advise its Field Offices to stringently
adhere to the quality specifications of arecanut before clearing the imported
consignments with a view to prevent inferior quality arecanut entering Indian
market and de-stabilize the domestic prices. Karnataka is the largest producer of

arecanut followed by Kerala and Assam.
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(vil) Regarding discharge of polluted water into Indira
Gandhi Nahar Project in Rajasthan
COL. SONARAM CHOUDHARY (BARMER): This is regarding discharge of
contaminated water in Indira Gandhi Nagar Project (IGNP) at Harika Barrage.
IGNP is life line for Western Rajasthan especially Districts of Bikaner,
Hanunamgarh, Shri Ganganagar, Jaisalmer and Barmer for irrigation and drinking
Water.

It is sad to bring to the kind notice of the Government that polluted and
waste water of Ludhiana City, sewage water and industrial waste of Jalandhar,
Nokodar and Phagwara is being flown into Sutlaj River through Budha ka Nallah,
Kalliben Nallah and upstream of Harika Barrage. Due to polluted water, which is
used for drinking purposes, the people of these districts, especially Jasialmer and
Barmer are suffering from water borne diseases.

Government of Rajasthan has made numerous requests to Government of
Punjab and Central Pollution Control Board (CPCB). CPCB had also visited the
affected areas and confirmed that polluted water is being supplied to Western
Districts of Rajasthan.

I, therefore, request the Hon’ble Prime Minister to issue instructions to
CPBC and Government of Punjab to stop supplying polluted water in IGNP to
mitigate the serious health problems of Western Rajasthan Districts, especially

Barmer and Jaisalmer.



28.07.2016 91

(viii) Need to impress upon Government of Bihar to start the newly
constructed hospital in Jainagar in Madhubani district, Bihar.

M s IR AR (SERR) BRI & oagedt fen sfadid SR srgHse #
TSN ST AT WA AR F TR IR 2| Afh SOre T d T, el b o
@l & AT M| YA &b flY TITR DI SAal AT Arelie ol & g W) 931 g8 2
<IfpT et 9 =1 @1 Rorer womas 8iR 7 & Wy fAuTT & g $is dRars & Tt g

3d: H A WAL St AU b 6 mge e sfdiid SR srgHed H

AT AT Pl AfAed <Te] DRATDHR T8 DI Sd] Pl FWRT AT BT A4 e |
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(ix) Need to establish a Kendriya Vidyalaya in Amreli district, Gujarat.

2 TRUIME HBFSA (3FRe) : WX FaET &7 sfava e sPRell § aiHH H BIE Fd
faemers T | TRumRaT Bie-BIc Tl ® BB ¥ 31 el & faenmedi § Ren s
B S TSl & RIFY AN Bl SRRd Ud gfofdd ol greewd &d gy A9 59 dey #
Tt srftremRal &1 gfad & & WU-91 s IR U9 Fasr W e 21 emve el |
Py fIEred B WU &g 3aD S A §RT STl R O P R H fad bed
BU FTefIer, sPRell gRT B [TaTad |ied &l SRIY fhdl T o g e e
IR BT TE AFT S FhdlT|

31 § AR WA ARG SN ¥ SRy el § b SHfed § SFRel, [oRd # W
& b AR W b= fqernery & o gg Adfed skl o R B b1 de B
sud forg aft smaeg® @1 @1 = fJarad @ wre & e 6 W g Rifvear wee @
S|
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(x) Need to provide adequate financial assistance to check the
decreasing number of camels in the country.

N AU W (WwR) ¢ o F Il I WA AAR A B RGN §l 39D T
BHRO FHel BT qF BT 2] e AORATT BT I TY T qAT rfaaw &1 [/ T 2| I8 Hiy
BRI H TAT 4R B b HM A &l A by WHR A 771 & fb I el & diedreT o &
fore Afer<l/aeraar IR & WY qor Fe B AMAR "S W@ W& b RN DI A Db
ST FRTeRuT/ETeT fhar Syl wer &, # A Bl g b ALY G ATAYN g, DR
P 3R Ygs fHar S|
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(xi) Regarding compassionate appointment in Government
Offices particularly in BSNL.

N Fieed freR (AE=cneriol : § AR & O WRA GaR Fm fafies (@oaeEgd)
ARd bva WHR & A 3 fA9FN § BRIk [A29ehr Ju-"€1' & Jad HHaiiRal & A3
URART BT AR ATHNT HAT TR g 1 s fhe fl Fed &1 Sgesd & MER W Hal
H T fay S % BRU S9e aRaRl @t e R oedd S &1 SRt @ i 39
furl § daa 5 ufdwd B F (Wige) i qiferdT & MR W & S war § oy o
Safes Ju-S & M IRART BT g1 IS ®oe gaanfe W e fear 2 {6 98 Faa vee
30 URAR BT WRU-UIN0T g gedi HI e Fars w9 A &l FF | 39 JJHAT & IR R
HAT BT U P T g9P IRAR FfEa fAuEn qen areR wrsde s & fou ff F@mR am
DI AR & AR Y a1 # foram it S1ar © a1 99 by ay o S o

3d: H WRBR I AN HRAT § b ARPR 39 a9 ¥ fdgR B iR gadb Haan &
A IRART & fHAT Uep AT DI 2T AT § oI T fAWR Y& BN AR 5 FIerd I bl
B 15 TRIS By A & fUauHUa dfed 8= Py AU § ff afdl & SMuR &1 Far
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(xii) Need to provide compensation to people distressed due to mining
activities in Kanker Parliamentary Constituency, Chattisgarh.
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(xiii) Need to run a dialy train between Farrukhabad and New Delhi/Hazrat
Nizamudding railway station.
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(xiv) Need to construct a sluice gate on Kutku dam on
Bihar-Jharkhand border.
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(xv) Need to rehabilitate people affected due to Tehri dam lake in Tehri
Garhwal Parliamentary Constituency, Uttrakhand.
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(xvi) Need to remove the inconsistency between the provisions of The Child
Labour (Prohibition and Regulation) Act, 1986 and Right to Education
Act, 2009.
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(xvii) Regarding terms and conditions of service of State Information
Commissioner under Right to Information Act

SHRI B. N. CHANDRAPPA (CHITRADURGA): Under the RTI Act, the Central
Information Commission has been constituted by the Central Government through
a Gazette Notification. In the same way, the State Information Commission has
been constituted by the State Government through a Gazette notification.

In this connection, I would like to draw the attention of the Government
towards one of the provisions of the RTI Act, 2005. According to Sections 16(5)
(b) of the RTI Act, 2005, the salaries and allowances payable and other terms and
conditions of service of the State Information Commissioner ate the same as that
of the Chief Secretary of the State Government. But when it comes to mentioning
the terms and conditions and given the status to the State Information
Commissioner, the Government is keeping silence over the matter.

I would urge upon the Government to issue a clear cut direction in this

regard to the State Government.
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(xviii) Need to set up a Passport Seva Kendra at Pathanamthitta in Kerala

SHRI ANTO ANTONY (PATHANAMTHITTA): I request the Government to
kindly set up a Passport Seva Kendra in my Parliamentary Constituency,
Pathanamthitta. Pathanamthitta Parliamentary Constituency covers the entire
district of Pathanamthitta. Pathanamthitta is one of the districts having the largest
population of the Non-Resident Indians. The Government decided to start
Passport Seva Kendras in 2006 and it was approved by the Cabinet in 2007.
Thereafter, the Government established Passport Seva Kendras across the country.
However, the Government has not granted Passport Seva Kendra in
Pathanamthittaa district. 1 have been raising this issue from time to time. The
Standing Committee on External Affairs of the 15" Lok Sabha recommended to
the Government for setting up of a Passport Seva Kendra in Pathanamthita.

Therefore, I request the Government to take suitable step in this regard.
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(xix) Need to revise the existing norms of National Disaster Response Fund

DR. J. JAYAVARDHAN (CHENNAI SOUTH): The entire country is aware that
torrential rains and the consequent flooding in the area around Chennai last year
inflicted enormous losses on MSMEs damaging plant and machinery, buildings
and stocks of raw material and finished products. At the Government of Tamil
Nadu’s request, the State Level Bankers Committee (SLBC) of Tamil Nadu on
14.12.2015, after due consideration of the extraordinary circumstances, devised a
package similar to the package adopted for MSMEs affected during floods of 2014
in Jammu and Kashmir. However, the Reserve Bank of India curtailed the
package recommended by the SLBC. Hence, Ministry of Finance should instruct
the RBI to reconsider its views and accept the recommendations of the Tamil
Nadu SLBC held on 14.12.2015. Further, the existing norms of the National
Disaster Response Fund (NDRF) provide for relief for loss of human life, crops,
cattle, dwelling units, etc. However, there is no provision for compensation to
MSMEs on account of damages suffered during natural calamities. This anomaly
needs immediate rectification. With regard to this issue, the Chief Minister of
Tamil Nadu had already requested the Hon’ble Prime Minister through a
memorandum. Hence, NDRF norms may be suitably revised and relief provided
to flood affected MEMEs in Tamil Nadu. Further, an appropriate area based
insurance scheme with reasonable rate of premium may also be considered for

MSME units.
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(xx) Need for early clearance to start strengthening works of Mullai
Periyar Dam in Tamil Nadu

SHRI C. GOPALAKRISHNAN (NILGIRIS): With regard to Mullai Periyar Dam,
the Supreme Court in its order dated 27.2.2006, permitted the Government of
Tamil Nadu to raise the water level initially to 142 feet. It also permitted Tamil
Nadu to carry out the remaining strengthening works like strengthening the Baby
Dam and Earth Dam, raising the upstream parapet wall of the Main Dam by 2 feet.
The Court further said that after completion of the remaining strengthening works
to the satisfaction of the Central Water Commission, independent experts would
examine the safety angle before permitting the water level to be raised to the FRL
of 152 feet. This has been affirmed in the Judgment and Decree of the Supreme
Court dated 7.5.2014. Following these orders, Tamil Nadu Government has
sanctioned a sum of Rs.7.85 crores for strengthening the Baby Dam and other
related works so that water level could be restored to 152 feet. In this regard,
Government of Tamil Nadu has applied to the Government of India, Ministry of
Environment, Forest and Climate Change, for cutting 23 trees downstream of the
Baby Dam, and requested Wild Life, Environment and Forest clearances on
29.5.2015. Wild life and Environment clearances are still awaited form the
Centre. Early clearance will pave way for strengthening the dam and eventually
raising the storage height to the FRL of 152 feet. In view of the urgency of the
issue, | appeal to the Centre to expedite the matter and give necessary clearances

at the earliest possible.
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(xxi) Need to accord ‘Special Category’ status to Odisha

SHRI BALBHADRA MAJHI (NABARANGPUR): Odisha is the only state which
because of its geographical location faces serious national calamity every alternate
year which put severe stress on the State’s finances. Raghuram Rajan Committee
concluded that Odisha is the poorest State of India. The only criterion which
Odisha is not fulfilling to get special category status is that it is not bordering a
foreign county. There is no scientific reason for the criterion. If some states are
backward, it should be taken care of irrespective of whether it is bordering a
foreign country or not. If not a foreign country, it is bordering a sea with touches
foreign country. Even if a state is in the heart of the country, that should not be a
criterion for not putting up that state at par with other states.

It is observed that after NDA Government come to power in 2014, states
have been offered special packages, if not special status, for political gains.
Special package/status should not be misused for such purpose. When the
Government is giving slogan of “Sabka Sath Sabka Vikas” there is need for
equitable distribution of resources and to remove disparity in development.

It is, therefore, requested that Odisha be given “Special Category Status” so

that it comes up to be at par with other states at the quickest possible time.
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(xxii) Regarding the problems at Borivali depot of Food Corporation of India

SHRI GAJANAN KIRTIKAR (MUMBAI NORTH WEST): The Borivali Depot
of Food Corporation of India is as yet not a notified Depot. Around 388 labourers,
who are working for the last 50 years, are being transferred to other parts of
Maharashtra and contract labourers from outside will be recruited in their place.
The tender for supplying contract labour is yet to be floated.

I request the Government to notify the Borivali Depot immediately so that
it can supply regular and timely distribution of food grains to large areas on a
permanent basis. At the same time, instructions may be issued to the FCI,
Mumbai Office to keep the tender in abeyance until the matter is discussed with

Members of Parliament and MLAs of the State.
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(xxiii) Regarding Draft National Forest Policy

ADV. JOICE GEORGE (IDUKKI): The Ministry of environment, Forest and
Climate Change issued a draft National Forest Policy on 16 June 2016 and invited
comments till 30 June 2016. However, the draft was withdrawn from the
ministry’s website after a week with a clarification that the documents were only a
study report. The document was prepared by financial assistance form UNDP.
The primary objective of the document was to implement landscape level
conservation projects and also animal corridor establishment and also to convert
one third of the land area to forests. Landscape level projects are confusing with
hidden motives to jolt the rights of the people over land, as in the case of India
High Range Mountain Landscape (HRML) Project in Kerala, part of Western
Ghats. The project was withheld due to stiff opposition from stakeholders.
Hence, I urge upon the Government to conduct an inquiry as to how such a

document as uploaded on the Government website.
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14.32 hours
STATEMENTS BY MINISTERS ...Contd.
(ii) Missing TAF AN-32 aircraft on July 22, 2016

THE MINISTER OF DEFENCE (SHRI MANOHAR PARRIKAR): I would like
to make a statement in regard to the IAF AN-32 aircraft that went missing on 22™
July, 2016.

The IAF operates a courier service from Tambaram to Port Blair thrice a
week using AN-32 aircraft. On 22.07.2016 at about 1225 hours, Maritime Rescue
and Coordination Centre (MRCC), Chennai reported that an IAF AN-32 (AF-330)
was not in contact. The aircraft was en route from Chennai to Port Blair, having
departed from Tambaram at 0830 hours. The aircraft had a crew of six and was
carrying 23 passengers. The weather in the area approximately 500 kilometres
south-east of Tambaram was mainly overcast with multi-layered clouds and
embedded convection. One thundershower cloud was reported in the area. The
aircraft had weather avoidance radar and had asked for deviation to the right to
avoid it. The flying time to Port Blair is three hours. The Expected Time of
Arrival (ETA) of the aircraft was 1130 hours. Overdue action, as per the Standard
Operating Procedures started at 1230 hours.

Immediately on receipt of information from MRCC, a P-8 I was diverted to
the area. This was followed by two Indian Navy and two Indian Coast Guard
(ICG) ships being diverted to the area within one hour. A total of about 99 sorties
utilising 401 hours have been flown so far. The air assets deployed included five
P-8 I, four Dornier Do-228 aircraft, and five helicopters of the Indian Navy, one
AN-32, two C-130, one Avro aircraft and two Mi-17 V5 helicopters of Indian Air
Force and five Dornier Do-228 aircraft of Indian Coast Guard. In addition to the

above, one Bombardier Global 5000 aircraft has also been deployed.
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Further, 13 Indian Navy and four Indian Coast Guard ships and one
submarine have been deployed in the search area. All merchant vessels passing
through the area have been asked to report any sighting.

All the next of kin of the crew and passengers on board have been informed
and regular updates on the search operations are being given to them by nominated
officials. Officers from the closest units have gone and personally met the next of
kin.

Based on inputs from all sources, areas of three oil slicks, five transmission
intercepts and twenty two floating objects have been thoroughly investigated by
ships and aircraft, without any concrete evidence emerging with respect to the
missing IAF AN-32, till date. The twenty two floating objects recovered have
been determined as not related to the missing aircraft. An Indian Navy submarine
is also currently undertaking search in the designated area. Currently, the search
efforts are focused on the surface as well as the underwater domain to look for
survivors and debris.

The search for missing IAF AN-32 is being supplemented by the use of
indigenous satellites such as CARTOSAT 2A and 2B which have the ability to
cover areas of the swath of 27 x 27 km. and have a resolution of 0.8m. The area is
being frequently imaged by the satellites. Several inputs and leads on floating
objects and possible transmissions have been picked up from satellite imagery and
air surveillance efforts. Each of these has been thoroughly investigated by ships
and aircraft, however, no concrete evidence with respect to AN-32 has emerged,
so far.

ADYV. JOICE GEORGE (IDUKKI): Sir, I would like to know from the Minister
the total technical life of AN-32 aircraft.
SHRI MANOHAR PARRIKAR: I cannot tell you the exact technical life of AN-
32.

[Placed inLibrary, See No. LT 4956/16/16]
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SHRI P. KARUNAKARAN (KASARGOD): Sir, we have to take up the

discussion on Price Rice under Rule 193.... (Interruptions)

14.38 hours

SUBMISSION BY MEMBERS .....Contd.
Re: Reported incursion by Chinese Army into
Indian Territory of Uttarakhand

SHRI JYOTIRADITYA M. SCINDIA (GUNA): Sir, we had raised a very
important issue in the morning with regard to the internal security of the
country.... (Interruptions)
HON. DEPUTY SPEAKER: You can give a notice.

... (Interruptions)
SHRI K.C. VENUGOPAL (ALAPPUZHA): We have already given the notice....
(Interruptions)
SHRI JYOTIRADITYA M. SCINDIA: Sir, the Defence Minister is here. We
would like to have a response from him.... (Interruptions)
SHRI MALIKARJUN KHARGE (GULBARGA): In the morning the
Parliamentary Affairs Minister told that he would convey the message to the
Defence Minister and he would reply. Therefore, when the Defence Minister is
here, he should respond to that.... (Interruptions)
HON. DEPUTY SPEAKER: He is not responding. What can [ do?

Shri Karunakaran.

... (Interruptions)
SHRI JYOTIRADITYA M. SCINDIA: There is no reply from the Government.
There is no accountability of this Government.... (Interruptions) The Defence
Minister is sitting in the House.... (Interruptions) Chinese forces have entered into
India and there is no response from the Government.... (Interruptions) We would

like the Defence Minister to clarify the situation.... (Interruptions)
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THE MINISTER OF DEFENCE (SHRI MANOHAR PARRIKAR) : It is the
Home Minister who controls the Indo-Tibetan Border Police. So, the reply will be
from the Home Minister and not the Defence Minister.... (Interruptions)
SHRI JYOTIRADITYA M. SCINDIA: Sir, the Defence Minister has no
answer.... (Interruptions)
HON. DEPUTY SPEAKER: He has replied.
Shri P. Karunakaran.

... (Interruptions)
SHRI P. KARUNAKARAN (KASARGOD): Sir, I would like to participate in the
discussion on the Price Rise under Rule 193.... (Interruptions)
HON. DEPUTY SPEAKER: If the House agrees, we may take up the Discussion
under Rule 193 on Price Rise.

... (Interruptions)
SHRI MANOHAR PARRIKAR: I will give them the reply.... (Interruptions)
Though the ITBP comes under Home Ministry, I can explain to them the exact...
(Interruptions)
SHRI MULLAPPALLY RAMACHANDRAN (VADAKARA): Being the
Defence Minister don’t you have any responsibility?... (Interruptions)
SHRI MANOHAR PARRIKAR: I am replying.
SHRI JYOTIRADITYA M. SCINDIA: You are the custodian of the security of
the country. We are glad that you have got up to answer, only on our request.
SHRI MANOHAR PARRIKAR: Sir, before I reply, the matter has to be
understood properly in the sense that borders are normally manned by the Border
Security Force or the Indo-Tibetan Border Police. The Indo-Tibetan Border Police
is under the Ministry of Home Affairs and the Ministry of Defence is linked only
with the Line of Actual Control or the Line of Control with Pakistan in the State of
Jammu and Kashmir. The rest of the areas are under the Border Security Force,

Seema Suraksha Bal or ITBP.
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However, I would like to make it clear that this particular issue, as is being
reported, does not actually exist in the same way. The Indo-China border has not
been formally demarcated and there are areas where both sides... (Interruptions).
Please listen to me completely... (Interruptions).

HON. DEPUTY SPEAKER: Mr. Minister, you address the Chair.

SHRI MANOHAR PARRIKAR: The India-China border has not been formally
demarcated. There are areas where both sides have differing perception of the
Line of Control and both sides patrol up to their respective perceptions due to
which temporary transgressions occur. Bara Hoti in Uttarakhand is one such area
where there are differing perceptions.

On 22™ July, 2016, two PLA personnel transgressed into Indian territory by
200 metres. Indian civilians in the area warned the PLA patrol to go back and the
PLA patrol returned back to the Chinese side. To resolve such issues, there is a
well established system for exchange of information and projecting any
differences from Flag meetings at border personnel meeting points. On 22" July,
2016, transgression by PLA patrol in Bara Hoti is being protested to the Chinese
side through the established mechanism of Flag meeting. There is no incursion
and there is only transgression which has been already settled. We have a well
defined mechanism to settle such transgressions. Annually, there are about 400-
500 such transgressions. This year, the number of transgressions has been
reduced... (Interruptions). This is happening because Line of Actual Control is
not well demarcated on the China border. There are many areas including Bara
Hoti where perception differs in regard to the Line of Actual Control. From our
angle the Line of Control is here and they think it is there and sometimes these
transgressions take place. It is not incursion but it was only a transgression...

(Interruptions)
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HON. DEPUTY SPEAKER: All right.
... (Interruptions)
SHRI BHARTRUHARI MAHTAB (CUTTACK): Sir, it is the Chinese point of

view that it is not demarcated... (Interruptions)

HON. DEPUTY SPEAKER: All right.
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14.45 hours

DISCUSSION UNDER RULE 193
Price rise

HON. DEPUTY SPEAKER: Now we will take up discussion on price rise — Shri
Karunakaran.

SHRI P. KARUNAKARAN (KASARGOD): Mr. Deputy-Speaker, Sir, I would
like to participate in the discussion on the price rise under Rule 193.

Sir, as far as price rise is concerned, it is a question of life and death for the
common people of India.

At the very outset I would like to say that the discussion should not be
meaningless and taken as a joke. Last time I initiated the discussion on price rise.
But the Government did not give any reply to that discussion. Government should
be serious about the fact that when the Members from the Opposition Benches
raise an important issue like price rise, it has a responsibility to give reply to the
discussion. I wish that at the end of this discussion, there is a reply from the side
of the Government. The hon. Minister of Finance is here.

Sir, in the NDA election campaign the issue of price rise was one of their
major slogans. They promised to the nation that if they are voted to power they
would control price rise and ensure supply of essential commodities to the
common people at the minimum price. The experience of the common people
today is entirely different. There has been no relief to the common people. The
prices have gone up and the Government has failed to control prices of any
essential commodity. For the last two years, the prices of almost all the essential
commodities have gone up. This has adversely affected the lives of the common
people.

The prices of pulses have risen in the last two years. Pulses are considered
to be the diet of the common man which has 30 per cent protein content. It is
considered a cheap food for the common people. For the last two years we have

seen that the prices of pulses have gone up. Pulses, let alone becoming cheap, have
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become a luxury for the common people. It is not possible for the common people
to buy pulses. So, the policy of the Government in this regard is very different and
is difficult to understand. It is a fact that the production of pulses in India has
come down. But there is no supportive policy of the Government to increase the
production of pulses by giving incentive to farmers. The prices of onion has risen
nearly 300 per cent or more in the last month in Delhi. The main reason for this is
inefficient Government policy which could not assess the demand and supply
situation. The major reason for this is that there is no control over the last leg of
the supply chain. The retailers are having a profit of more than 50 per cent. They
are speculating on the shortage of goods and commodities and hoarding them and
the prices are going up due to black marketing and hoarding.

Sir, we have sufficient legal provisions in this regard, that is the Essential
Commodities Act, 1955. When we look at the figures of 2014, 2015 and 2016, we
find that Government conducted 1,34,438 raids, but only 38 persons have been so
far prosecuted. That is true in case of 2014 and 2016. Government may say that
the provisions of the Essential Commodities Act have to be implemented by the
State Governments, but at the same time, either it is the State or the Centre, in
many of the States there is no information whether they have conducted any raids
or not. So, the Government has to take stringent steps to control black marketing
and hoarding.

There is another factor which is even more alarming and that is the
increasing prices of petrol and diesel. At the time of the UPA Government, when
the prices of petrol and diesel were raised, they argued that the prices of
international crude prices were increasing. But now the price of crude oil in the
international market has come down. Earlier it was 146 dollars per barrel and it
came down to the lowest level of 28 dollars per barrel and now it is around 42 or
44 dollars per barrel. In such a situation, what is the justification on the part of the
Government not to pass on this benefit of reduction in international crude prices to

the common people? The Government has failed to pass on the benefits of this
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reduction in the prices of international crude prices to the common people. When
there is low price of crude oil in the international market, the Government is not in
a position to pass on this benefit to the common people.

In the period of Modi Government of two years, there are nine hikes in the
prices of diesel and six hikes in the prices of petrol. The continuous increase of
excise duty is a big burden on the people. On the other hand, it gives one lakh
crores of rupees as income to the Government and more profits to the oil
companies. When the agrarian distress is deepening, this huge hike is bound to
make the situation more worse. When major parts of the country are sometimes in
the impact of drought or lack of drinking water, this issue becomes more serious.

The Government has failed to take any strong action on this issue. When
petroleum products were deregulated, the country was told by the then
Government that taxes would be reduced to zero. Now while the oil companies
pay Rs. 25.31 per litre, the common man has to pay Rs. 65.60. How is it possible?
The Government has come up with a number of taxes into which I will go later.

The prices of almost all the essential commodities are rising due to the rise
of prices of petrol and diesel.

Sir, I would like to give you some examples. Take the example of gram
dal. The rise is 11.65 per cent. It was 46.19 in 2014 and now, it is 92.68. It means
there is an increase of 100 per cent. In the case of tur or arhar, it was 70.57 and
now it is 141.32. This also shows an increase of 100 per cent. It is true in the case
or urad dal. There is an increase of 99.34 per cent. Moong dal increase is 12.48
per cent. Masoor dal increase is 29.04 per cent.

Sir, food inflation has reached eight per cent. Media reports say that food
in India is on fire. It shows the seriousness of the issue. The prices of potatoes
have gone up by 65 per cent. The prices of pulses have gone up by 25 per cent.
Prices of vegetables have gone up by 17 per cent. This is a big burden that has

been imposed on our people today by the Government. How has the Government
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mobilised so much revenue through the various taxes? This is really not known to
the common man. Even we are not fully aware of it.

For example, service tax has been increased from 12.35 per cent to 14 per
cent. Swachch Bharat cess is 0.5 per cent. Krishi Kalyan cess is 0.5 per cent.
Infrastructure cess is increased by 20 per cent. As higher education cess in 2015,
they got Rs. 64,000 crores and not one rupee has been spent.

All these additional cesses comes as extra burden on the people and at the
same time, all these revenues in the form of cesses come to the Central
Government and not the State Government. There is no share also to the State
Government, especially in the case of cesses. When you impose more and more
burden on the common people, it is interesting to note that the corporate tax has
been reduced from 30 per cent to 25 per cent. As far as the rich people are
concerned, they are getting the benefits.

The Government says that they have given 1.5 lakh jobs for the youth. 1
would like to know from the Government as to what is the total number of youths
who have joined the market. It is 1.3 crores as against 1.5 lakh jobs. It is only one
per cent of the total. So, though you have accumulated money, you are not
spending it even for the employment of the youth.

When inflation goes up, what really happens to the common man?
Inflation means income is redistributed from the consumer to the producers. The
consumers pay more and the producer should earn more. This is really the
redistribution of income according to the economic theory.  Such a re-
distribution is happening in our country when the economic inequalities are
widening. It means that rich becomes more rich and poor becomes more poor. You
can say that the GDP is high in India. How is the GDP better? You see that 100
US $ billionaires. It is in their presence that our GDP is high. When we say that
100 persons are there, their assets value comes to one-third or one-half of the total

GDP. So, if the number of persons increases from 100 to 150, no doubt the GDP
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will be higher. But at the same time you have to see what is the position of the
common people on the other side.

In the Census Report of 2011, it is said that 90 per cent of the people earn
Rs. 10,000 per annum. So, 90 per cent of the people in India get less than Rs.
10,000. These 100 persons get one-third of the total GDP. So, you can say that
India is shining.

See how price rise affects various sections of the country. We can also
analyse it in general. The farmers are the most important section of our society.
See the condition of the Government employees and the industrial workers. The
Government should look into as to how the price rise affects these three sections
of our society.

As far as farmers are concerned, the main issue is that they are not getting
better price for their produce. The cost of production is very high. The fertilizer
subsidy has been reduced. But at the same time the prices are going up. How can
they bridge this gap? Has the Government any solution to that?

Now, let me come to Government employees and industrial workers. The
Government has announced 7" Pay Commission for them. It is said that they are
benefited by 23 per cent. But some newspapers say that it comes to only 17 per
cent. But this increase of 17 per cent or 23 per cent in the wages is fully
swallowed by the price rise.

What is the position of industrial workers? We know that most of the
industrialised workers are unorganised. They are getting very low wages. They are
not getting any benefit. So, this price rise has very severely affected the industrial
workers. So, the Government has to come up with remedial measures.

Due to this high inflation rate, the farmers, the Government employees and
the industrial workers are not in a position to survive. That has become the issue.

Earlier, we used to say that the wholesale price index has not shown a big
increase in our country. That was true. But now-a-days that is not the case. The

wholesale price index was 1.62 in June, 2016, but it used to be 0.79 earlier. So, it
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means there is a substantial increase. In our country, the wholesale price index is
the main measure. We know that the wholesale price has three categories.

Our hon. Finance Minister, Shri Jaitley is present here. For primary articles,
it is 21.1 per cent; for manufactured products, it is 65 per cent and for food items,
which is the third category, it is 40.3 per cent. So, the most important components
are the manufactured products as well as the food products. So, in our country the
wholesale price rise is more than what was expected by the Government. Earlier,
this was not the case.

The Government may say that wholesale price has not increased, but the
retail price has increased. But as far as the common people are concerned, retail
price is the major one because they have to pay according to the retail price.

The political economy of the food inflation is absolutely non-trivial in India
due to its adverse distribution of consequences. We may think that the situation
will be better because of the good monsoon. We may depend upon the Central
Bank thinking that it will take measures through its monetary policy and we may
depend upon the Government’s decision.

15.00 hours

I do agree that these sectors are equally important but the decision of the
Government is more important as far as this issue is concerned.

In the Budget speech made by the Finance Minister in 2016-17, he
announced that monitoring prices of essential commodities is a key element of
good governance. A number of measures have been taken to deal with the
situation. He also mentioned about the buffer stock of pulses, the minimum
support price and incentives to farmers. Finally, he stated that a sum of Rs.900
crore is allocated for market intervention. I want to know from the Government
whether this sum of Rs.900 crore has been spent. If yes, for what purpose the
amount has been spent? If it is spent, why is there no result in the market? In the
two years that have elapsed, the Government has taken a number of measures,

which I have pointed out. The Government has allotted Rs.900 crore. There is no
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positive change. So, we want to know as to whether this Rs.900 crore has been
spent and for what purpose it has been spent. What is the present programme
before the Government to curtail food inflation? That is the main issue now.

The economists are of different view. Some of them say that there is a need
to bring about changes in the cropping pattern. Some others say that there should
be better wagers for the NREGA workers. Some of them say that massive
investment is the need of the day. But we have to realise both the short-term and
long-term measures. The Government should address this issue simultaneously to
tackle food inflation to meet the demands. Demands may be high, sometimes not
because of the demand-supply gap. It may be due to some other reasons also. The
long-term measures and improvement in infrastructure to preserve perishable
items like fruits and vegetables are required. Lack of storage facilities caused big
loss to food items as well as fruits and vegetables. It is reported that we lose about
35 per cent of fruits and vegetables due to the lack of adequate storage facilities.
So, the Centre has to take the initiatives. The States have to take initiatives and
they should also go for PPP model. At the same time, I would still say that we are
lacking in storage facilities. On the one hand, we have food items. On the other
hand, we lack storage facilities. The Government should go for massive
investment in agriculture sector, either in the form of cheap bank loans or provide
better irrigation and electricity facilities to the farmers and provide better seeds
and technology. These are the well-defined prerequisites that the farmers need for
better production.

The Government also has to intervene for having a better public
distribution system. It is only possible if the Centre extend more financial
assistance to the States and more grains are provided to the States. I can
compliment the Tamil Nadu Government because before we passed the Food
Security Act at the Centre, they had done a good work. Our Deputy Speaker had
requested earlier in this House that the Tamil Nadu Government’s initiative should

be taken as a model and to be taken to other States also. This House has passed the
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Food Security Bill. Prof. K.V. Thomas is present here. It is a very good Bill
though there were some reservations. But it is not implemented in all the States.
The States can implement it only if they get financial assistance and also adequate
food grains from the Centre. So, it is the duty of the Centre. Here also, the
Government has to have better approach when it comes to the States.

The issue is long-term and structural. It may be change of cropping pattern
on the one side; there are infrastructural bottlenecks; there are issues of market
facilities. In the short-term, the Government should effectively deal with the issue
of deficient supply, including effective intervention against hoarding.

In this context, we have to realize the fact that the supply side management
issues cannot be addressed by monetary measures alone. As the Finance Minister
has rightly said, good governance is the main issue here. He has mentioned in his
Budget Speech also. So, the need of the hour is to take very speedy action to bring
down the prices. But I am sorry to say is what we are witnessing is inaction, not
action. Instead of action, we experience inaction. I do not think the Government
can counter it because if the Government has taken some action, the prices would
not have risen this much and the Government could have controlled price rise. It
was not done. That is why, I would say that instead of action, there is inaction on
the part of the Government.

Price rise is the villain of any Government. If the Government is not in a
position to take action, no doubt it would give serious results and sometimes it
would destabilise the system itself. We have had this experience during the tenure
of the UPA Government. Price rise was the main issue that we have highlighted
during the election campaign and the NDA has also taken this issue to the people
by saying that the UPA Government failed to take any strong action to control
price rise and for that they had to pay a heavy price in the form of defeat in the
election. So, now the turn has come to the NDA Government. If you are not in a

position to rise to the occasion to control the prices, no doubt price rise would dig
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the burial ground of the Government because that is very important as far as this
nation is concerned.

Sir, the Government claims that GDP is growing and how the GDP grows
is very clear because it is with the presence of 100 billionaires with more US
dollars in our country and this figure will grow to 150 billionaires. You say that
this is ‘Shining India’. ‘Shining India’ is there because of the presence of these
billionaires. On the one side we see the ‘Shining India’, but on the other side we
see the ‘Suffering India’. You are speaking about the ‘Shining India’, but the
‘Suffering India’ is there where the common people, especially the people in rural
areas, are not getting any benefit as far as this issue is concerned.

In order to tide over the situation, the Government should address the
question of speculative trade and future trade. This has become the most
importance issue now-a-days. Earlier there was a discussion in this House itself
that we should ban future trade. What is the need for persons to indulge in future
trade which really creates artificial inflation?

Then, the Government has to stop the different types of cess. How many
cess are there in India now? There is Education Cess, there is Road Cess, there 1s
Swachch Bharat Cess, and there is Krishi Kalyan Cess. This is also one of the
most important components for price rise. Moreover, frequent increase of excise
duty has also added to the burden on the common man.

The Government has to give good MSP for the farmers. You should not
forget our villages. You should bear in mind that if agricultural growth goes up by
one per cent, GDP grows by more than 0.75 per cent and industry grows by more

than 0.5 per cent.
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Please do not forget that India is a rural, farmer-based economy even today.
For going to Digital India, it is not possible if you forget the rural economy of the
country. So, do not jump to Digital India. What we need is People’s India, not
Digital India. For this, the Government has to show serious concern and pay
immediate attention regarding these issues.

With these words I conclude.
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15.10 hours

STATEMENTS BY MINISTERS ...Contd.
(iii) Regarding formation of District Coordination
and Monitoring Committee (Disha) at district level

HON. DEPUTY-SPEAKER: Item No. 7 -- Hon. Minister, Shri Narendra Singh

Tomar to make a Statement.

TRl A #A, dETERlt I WAl @ Yot SR wW@esar WAt (st s R amw):
A SuTeder Heled, # aue! srgaft ¥ FMefaRed aaxer e # g Rl s gl
TeIgT, 4d ¥ Wfed e frelt 9ffy & ®m w Ron e 99w wd R
AT D1 7oA fhar AT g1 WaAT H st A fRr @1 W1 g1 aRihTH A |iNGg bl
e # WfSd “faen’ 1 wewar ydaq ke | e FRRE |l o1 wri-ar i fder
ST db AT o qUT 3R U IR Ud GHdeEE d9ohi b IS ¥ IHI-9HY R
Rreprad e et et off|
“feom’ &1 o guTdY I 3R Tu=ag & foTU fohar T § 9o s9aT -89 g
DR B AT G BRIBGAT Tcb B, T8 d MYRY [IbT & B 31l AHID UG A
[P @ | 3APT YE ST D5, I Ud VI TG WRBR DI A6 & b G99
WG B ITHI Ahel AR FHIGE fharaa FHaa a1 21 599 99 WR & -
ffeR @ IRieRt JHfead &= iR <2 & Je@rdbiel ATSHRl B Ahel a9 BT JAN

BT Bl

‘e afaft & oria d=ra wrafoa w wE@rdmielt S wnfier €1 HETe
MW AT, ST SATS I=<AIGY Ioiifdehl e, Ja=E= U F$dh A, GHHAT ATaTd
Ao, Rper Sfean, e R fiem, fefvrea sfear sanfe oo 28 ARl &1 e
= Ud FARET &1 aifi feem | &1 |ia w21 e | aw ghaa san
e ATSIIRAT T PRI ARTGEDT B ATHT B TAT IUAH AT DI AHHY AGUAT 81|
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AT BT JoB BREV), S, JAE AT AR A6 b IR AR BT gd iR § ok
s Rl YR BT gRac A=y &1 B A= 1 Ugell 49% 13 IFRA, 2016 Pl AR
FH @ e e gl Qe gN @ S e S W T B ARl & S @
g, @ifep ey F9=ag U9 FRFT SRR o1 g1 2|

[Placed in Library, See No. LT 4954/16/16]
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15.12 hours
DISCUSSION UNDER RULE 193 ... Contd.
Price rise

SHRI RAHUL GANDHI (AMETHI): Mr. Deputy-Speaker, Sir, thank you for
letting me speak on the issue of price rise; thank you for giving a chance to speak
on such an important topic.

# e /A S BT D U dlc D IR W AR (AT @rsar g1 U Q4T dran, S
S oG & &R Afaa A fHa1 o, geh U arel [/ IR H 319 9a H#31 Uh ¥ el
Hed ¢l Ud Q4T dra, o gge #, Avs Aial St 4o 19

fedTer 16 HRaY), 2014 B, AT USW & ek UgTel & 419 J R Al off ¥ el
3R #§ PIc HT &-

‘U D AR HES UP QY I8 FHR1 8| TG & WX A ool T8l Sadr|  #@i-ged
A1 I 7, A fHR Fid &7

I WOl OIS <R q1E, AIGl S A Bl -

“gd 2014 H T IO B TRBR AN FAEME BT ADM | 87 7SS B Ad  Fhd
g, a8 # amue! fywary faemar g1

T s o, R AIE, R SAN- Hi-g=d J4-Id Ad T, Mg N} A gl R
drer-aar dren| i wiar W), a1 WM ugdl UeIY @t guft 99 € urch g8 1 @ |1 @1 9
AT| FS1 IS ARE gl AT diellgs W 3Ny, Jws I AT, ATgd CellbRe §all, X <20 o
ST IR &1 A AT - U s Gag| SEH AT JgEAT S S 9907 37| w8 ARG &
IR H AT W WRA A g™ B A% wR QA ¥ IBE & TS 7 AP 39 gfear A
feg™ &1 wolga fhar 8 BRI gamsil bl ISR el ‘erae $fear 1 fFgwm &
Frde X o, ‘Wi o A 7 RgEE @1 Wik ) Tl amuw W FE, oMy oS
forers v 9, Ul o b geErTHAT S Bl dlel Q1 89 A dlet| AR R gerEA o |
MU TR T o <, 31y wa &R [SReFe H Safl, 99 B BRI, YR < BT qarsil b
TAELY. | 1 fBar 8 SR S STy g

“Hi-ged -0 AT §, 7Y i) AT 21
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QX AT H g3 Ueh W& Hel GAls 8l (AT, HIR HEMS bl MY Yeb IR a1l T8l
Bl Al B qR F MU Teb IR q &l b, ATe] B AT Yo R W G T8l Pl, THICR Bl
3MI T IR W) 91 T8l B AR Ig eI B S & A G99 g9 el 2| Fears 98 ©
5 g9® an # S I T Y o1 W F O AT WIS o RA” & IR F dd Fha
g Wb T SRAT B IR H dd WHA © olfbT HEMg D dX H MY TE Al Abd
2l...(TauT) BT R R, AT IR Hfhe A & Sl 8, offhs MF dR W) o #ifdhe |
S Bl (Fagm) s fay @ B ST 89Tl e AR IR @ Aifdhe § 9 €, B § 6
STl T A1 T 87 200 UV UM A 8 T oSt Al o7 FE offl, @ISl ¢ & Wel
ST .. (eger) # St qarsT Ul 3l g e g, HERISY HA| ATYH XS AEM H e <@
gl ...(agM) /g 2014 W THICY 18 JUY fHalU™ o 3R Jallg, 2016 H 55 JUY fhaArmd
I 300 WRAT TM g6 AT Hs, 2014 H 31| 23 BUY fhallum iR 3fToT 28 ¥V fharu Bl
T B ST 50 Y fHART off 3R 3/ 110 IUY fFAIM 2 AW 111 WRAT gpIo 8l 141
.. (cgeT™) WR § S 91d we arsar g ol g8i ugEr el g o W@l gl... (FauE) Ise o
qrdt 70 BV fhanm off, TSt 160 TUT fHaum™ § AT 120 WRAT ghIoT 21 JMRER #, JoR
HI I, S PO & A TSl 230 HUY fHA B TS oft, 75 Huy A off 3R 3@ 180
Uy fparam & TS Tl

Heed, § Y% <M &1 a1d T8 bel aedl g H &1 d S AN Bl %@ 8, S
HRAT A1Edl gl ALY WRHR & 9T 89 A B TR 45 Y < O IR o9 98
31U ATl b1 Wi fhar Aifdhe § Srar o, I9 75 JUY fhatrumd fAerdt oft| oy Jav @l
I B W, AU, SR Aifdhe wsw # 30 $UY @1 SR AT I X I P AN It Bl
fopam sad folv A9 &M Al 8 SHHT URAR oW &1 gl B a1lRer ot 8 ol =i
IR B 3SThel fha Yag SEaR Uedl § 1 U § I9a (b W1g 7 gass HR o,
SIREDINEC SN

U910, TRAR & T M NSt At ta. 0. d. qagrft, S 31T 50 $9A g1 31T da
fFaT ST ST AThe H 180 TUY fHau™ # WIS B, Siafdh I ad 50 $UY fhaArm
H GAG I gl 98 SI9 /e # M fA aTdt w¥ied Sar g, @S9 180 Y fhenm #




28.07.2016 127

AT Bl TN AR & 9T H AHe Xe R gAuadl. # 30 T H B Al Wdfh
AMMIPHT WRBR B T | AThe ¥ MR TA.TA.d. H 130 T & b gl ... (FIe)

AT S, 31@ oY B4 qHeed {6 A S dY U O & & 9 del ol @ ©, [hdd g
H ST g 27 ... (FauT) SMU SR UG H Y Wivor foar o, fOrH e et of fh qw
T A7 Ad IR . (FaE) g9 FHeR a9l # I9 BT AR 1 A gl o &
A # FDHIER 7 T IR S @1 3R oS BT DI DIRMT B G ADbIAR B A6 &
S gTel B A B RS B, AR ADIAR | Yo e T8l Bl AbIaR FU 90 gY 8 W BIf,
3 MY TeH 2 99 T g, SAfGTT AIBIGR FIT HeAl 87 31d o oY §s MMeH! 89 T Bl
M ABHIGR BAR IR BIRA, BN IS b AN & SR SIS | ... (aem)

3 Harer Bl § gl a9 SorT g1 99 g WaR off ok g2 9 faT u1e €
SCTRME SR ¥, fagwe & shaml 3§ ardl omft offl # a¥ 2008 @' a1 FR @ T
I FHI 3T WS 110 YU, SleR Ui a=er | 39 3fieh # widq urdh +, #dsd g
St 9 fR &1 70 TR BRIS B9 &1 Holl A% {har| e &1 ed ugarft ... (aum)
31T T 3?7 BH YA SLU. AHR & §HI H W & IFT 99 2016 H M &l U8el UG/ g9
110 YT, SToR Ui R ofl, 3q 44 YUF. STeR AT dReT 21 ATYD! WRPR 1 Pl 8 [P &
A AR 2 o IS o0 9ad 2| U a1 o 99 el & foy 52 89R oS
BU BT Holl ATH [HAT AT| MY 37 dTel FHT § 3R FST Holl ATh B dlol &1 89 39D
Raars 81 21 ... (agm) &9 iy % A |ard ge 32 21 ... (FagM) MU ‘A o9 sfear
g A gar B IR TE@ AT gl L (FEdm) e @fed S A I T8 e 21w
M A% T FaTel ® fF 2 o s T0d H A U g Senufcrdl & i e, o
g @ fa @1 e fha 9 fan? i e g1ed arsed € Sif 891 /1T §, S
AThe H 200 B AT § TS WIS §, SHPT MU 39 2 oG B 99T § I fpasi
e Q1?7 AT S9! Uh duAT 1 € far 81 3y gs-q SNl Bl Hag HIfTg, g
STd AN ST 3iH SRR BTG | SHH! SIRd &, FiTh SHIFMH! 81 g8 8, AN 81 98 &l
2l 33X HINMY, R MY e, AogR, TG Afzen &1 wd e |

SuTezEl ey, § HiGl Sff W % U a1 hedl @medl g b MY Sl dre RAT ATEd]
8, 9 PINTYI 3T ‘Tqee Wk, Heb 91 SISAT, Hride i, WIS U, Ws AU e anfe |«




28.07.2016 128

P | 3Muep! I WEgel aq & &, d 99 Hifog| Mg et 99 HishaAst S
A &, IAT DI, AR 3T Y 3R BT HIFQ|
T 39 BST Bl I8 IR < ST, a1 S ¢ SIfVT Ofd AThe § <M HF 8 SIud|
9 STl 1 G HH 81 SITUT, 37| 3R THIER & & HH 81 S| 31T 84 S adl Qifoy |
IR 91, Tt #, we A, BxEl H Ub AT AR FA | PRl H ged BE W © -

'IRER AIS, RSN TG, 3REN HIG!, IR AIGH|  g=yarg|
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St g AREY ATEE (WYEN) @ U WEGY, § g BT ARH g, A Tl BT ST g,
T B AT B, TG H v g R § qel €l § SHad ST $ aid T8l b iR H
TPl BT Wl W & BTl HW AST-TERISTAT B U DIs by T8l Bial o7 9 9 ISl Bl
Yl Werd | TThel o [AgM & I AT fage € a1 wWahfdd fage € 9 sfidpsl &
Wl W o 2§ I el & Wl W S aTell TEl g # W BT e gl

ggd 3Tl A gl BB Sl dld I§ ¥, Sb dI& g Wl St Al ® Al
DHEUHROT ST Sfd HES bl 1A HE I8 o, A 3USH A diet & A1 H I U A& S,
P FE-FT T FHST ol E| HWOMHROT St 7 (U Wil § 78 & forg e frer
TASIY Bl V], Il €l gUIY Bl FHER SERrl &1 1441 dih AT H 9 gAY & qreR Al
J, 99 YUY, P AEER, I b [BWER, SH! 7eg 4 § WRER g d, 98 ded © (B
ug # 1 7ES off 3R UHEIU § WY WEMTS & Al Sa b Wi W& Tl & SAD a2l D,
S el Pl BIC T & dl 4 IU FI Bled S| 7 @A & T ol .. (Faur) 3 g
it S A St & IR H BE W A, IS AR B e @ A1 iR 20 FHYAS AW A SH-e
AT | 1 WA @lel, 31 9 a8, fQoell a1 drafdpar & a$ T 97 a1 dRl o @l @i,
30-32 TR TS U M & W&l 4 ST fHUl. (agm) MiaR ST I § Ig gwia

2l... (TaeT)

3N W, WA 9 FHgl.. (ae™) sl Th ard gEl.. (Faes) Sid Igd mdr S
e W A AN R BIE Tooll B @ AT, B A1 WA A GF W AL (FIGH) Y 3MSH T2 H,
JH H, IT H HHAGR BT &, d8! Booll FATH A AR q2F 1 fSurn arear g1 I8 A

®1 W 2. (Fage) Y g AL (RIagH) 8AN %6 SIae] Alfgal - el A1), (@aem)

HON. DEPUTY SPEAKER: Please address the Chair.

M gHed ARV AEE: W TH SaeR dlfiedl 1 ®el A1 b dAlbds Bl MER qob
gl..(au™) dHdT BT IMYR 989 gl .. (AUF) Ahdd BT MR Booll HRAT T8l
2. (cragm) o afd oo fRIfET ik el gaf @t a9 g &1 e T8 w@d g, 98
3MeHt H Alhdd @ HATET B S &l Fehdl ©l SAfelg # maxy W1 FHear ... (Faem)
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31U 3(ehs Bl a1 BR %8 U, H AU Pl A (b dAlb qHT H B iR, 1963
DAL A B AR Ay W qed gY, Sae] ASAT 7 I HE AT, I a1 Bl H
TS § SR S gl S el of i ok srfvmet @ fwR @ aw® €1 99
9 R $I TOMRIN, I TRE A e 0 IR SR MY 19 o1 & el S @l oar
e 1 don fdd wahdr gl omus! 99 W a8 T iR Sl §F W Ara @ e
ST DI @97 AT Gl 911 70000 BRI VUAT SR AT BT A fhAT o O ST Srafy |
AT & fhan ww fem oen? St o@f # g Wi @1 fhaw &S ww fen
o?...(FAYM) ‘MUY 9 HT AH T M ANE aF IR 2 310 H gidmax SRy SiiR ey
S HE B, oid T S, § SO WA S {6 e wa ife | gAY TS oY ¥ TS
o @l & Rae dsd a1 § 99 Rl Al Sft & A1es | dsdr Jgl.. (eaer)
QAT HRIT ATSd & b g TR, A, doigy, fUsser ok gferd Sia Sirr € dr fewgers
H U SfIBRT S92 IR AG Sit & arH #3991 Wl URd & dAlbad H U Ufsifid
el B, O Ml S & g # ANIE WRA TR SIS DI BSHT UH "l g, 99 & Akl
St & 9@ W B B ged W U UfaEifie g 7 S 928§ O 9 gl @S off,
...(eraeT) smuss fory # 9o Hepdr gl
2 Afcordrod @S (Taw) : gaded Sfl, B 3MUB! d8d Soold B 8, ol 3Tad!
RIS Tefe g 81 Ul IoTHitd # 3T=iR 81 T 8| Ugel A9 clifedr St & sy A e
ST A 3UD] HTOEIE B dcd fQAT| S APpatiRed foam 3R 9@ q2ai & SR dod bl Sl
3T9es! eRoM off 3R D! T BId! BT aTel SR & AT 1 2| fh 3uehT Uhad g 4 &
AT B, 98 991 qf¥ndt a1d B TS ¥ 3R ITh! AR AT 98 ASTS T8 ofS Fahdl |... (1a8T)
2 gHQd AREU Ared: § A Afedteprod off A faml ear =g 6 awEgae w)
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SHRI P. KUMAR (TIRUCHIRAPPALLI): Hon. Deputy Speaker Sir, thank you
for giving me the opportunity to speak on the issue of price rise in essential
commodities. The problem of rising prices is there all over the world. But this
problem is more serious in India than anywhere else. It is the greatest curse to the
poor people of India. Price rise is one of the most ticklish current problems which
our developing economy faces today. Prices have been on the rise during the last
two decades. Prices of almost all the essential commodities have been rising at an
alarming rate. Prices of almost all the commodities are rising almost on a daily
basis. Whatever we buy today, we cannot buy at the same price tomorrow.

In a developing economy, prices usually display an upward trend. But if
prices keep rising persistently, they cause great hardship to the people. The
soaring prices have caused great unrest and frustration among the people. People
belonging to poor and middle class are hit the hardest. Moreover, soaring prices
have become a big threat and open challenge to the Government of India. It has
shaken the faith of the people and there is no let up in the situation. The problem is
very intricate and horrible. Drastic efforts shall have to be taken by all concerned
to put an end to this issue. All sections of the society have to put their heads
together to solve it.

There are many causes for the unprecedented rise in prices like inflation,
black marketing, hoarding, shortfall in production, artificial shortage of goods, and
population growth. The Central Government knows that all these problems exist
and it should take effective steps to bring down the prices.

The Government of Tamil Nadu under the able leadership of our hon.
Puratchi Thalaivi Amma knows that the price line is the lifeline. So, hon. Amma
has implemented various schemes like Amma Canteen. Amma Canteen is the
brainchild of hon. Puratchi Thalaivi Amma. Hon. Deputy-Speaker Sir, you know
very well about the Amma Canteens. Various State representatives and various

countries’ representatives are visiting Tamil Nadu, inspecting the Amma Canteens
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and after that they are implementing the Amma Canteen scheme in their respective
States and countries.

As of now, the Tamil Nadu Government is distributing 20 kilograms of rice
under PDS to 1.83 crore people per month. This is another flagship programme. I
can mention more programmes. To curb price rise and inflation in our State, Tamil
Nadu, Amma Canteen is her brain child; there is also Amma Cement, Amma
Drinking Water, and Amma Pharmacy. All these schemes are aimed at controlling
price rise in our State.

As mentioned by hon. Member Shri P. Karunakaran, the PDS in Tamil
Nadu is the best functioning PDS in the country. This has been recognised by
many economists and scholars both in India and abroad.

The supply of free rice to poor under PDS has greatly helped a vast
majority of the population in the State and protected them against the rise in food
prices. Encouraged by this, the Tamil Nadu Government decided to supply other
essential commodities like palm oil, urad and foor dal to the people at reasonable
prices. This has acted as a bulwark protecting the common people against the
abnormally high prices.

The Tamil Nadu Government has also launched a Market Stablilisation
Fund for an effective market intervention programme. This mechanism has helped
to substantially bring down market prices, effectively curbing hoarding tendencies.
The hon. Chief Minister of Tamil Nadu has also launched several initiatives to
make available fresh vegetables to urban consumers and ensuring that farmers get
remunerative prices.

One more important point that I would like to mention here is about the
implementation of the provisions of the National Food Security Act. The Chief
Minister of Tamil Nadu has already brought to the notice of the hon. Prime
Minister of India and requested him for extending its implementation at least by
one year. The Chief Minister of Tamil Nadu hon. Amma has sought an assurance

from the Centre regarding maintaining the existing food grain allocation and that it
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should not be reduced. The Government of Tamil Nadu has requested for a legally
binding assurance on the ‘issue price’ of food grains for ‘additional assured
quantity’ given to the States.

Secondly, hon. Amma has said that at least 75 per cent of the urban
population should be covered if not the entire urban population who would be
eligible for subsidised food grains. Moreover, the period of supply of subsidised
food grains with assured levels should be at least ten years.

At present, the Tamil Nadu Government has taken up end to end
computerisation of PDS linking family card data with Aadhar cards. Only after
completion of this process will it be able to identify the priority households under
this Act. It is needless to say that we in Tamil Nadu have the most efficient PDS.
Hence, I request the Central Government to completely exempt Tamil Nadu from
the implementation of this Act till the concerns of Tamil Nadu are fully addressed
by the Centre.

Having said this, I would like to suggest to the Government of India to take
the following steps and protect the poor against the rising prices.

Firstly, stringent and deterrent action must be taken against the black-
marketeers and hoarders. The Centre can also subsidize food items, including
pulses and edible oils. Frequent increase in the petrol, diesel prices is another issue
which has a cascading effect on the prices of other commodities. In the name of
deregulation of petroleum and petroleum products, the oil companies are getting
huge profits at the cost of common man. If the Government handles this issue
effectively the rise in prices of petroleum products would not impact the prices of
other commodities. Hence, the Government has to ponder over this and do
something effectively so that the fluctuation in the oil market does not affect the
prices of commodities

The Government can also think of subsidizing the railway freight rates for
moving essential commodities from one State to th other. To encourage inter-

State and intra-State movement of vegetables and fruits, the vehicles carrying
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vegetables and fruits for domestic use may be exempted from toll tax. The
Government should also think of providing adequate input subsidy to farmers to
encourage production of pulses.

With these words I conclude. Thank you.
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for mentioning the figures. For 18 months in a row, this country saw a negative
Wholesale Price Index. What Mr. Karunakaran just now mentioned was that in
the month of May, it was 0.8 per cent and in the month of June, it was 1.6 per cent.

So, what comparison are we talking about? You are talking about a Government
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which left behind a double digit inflation. Today, you have a situation where step-
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et 1 f7es fmam, #9 wiwoll § ATl o ¥ H-gR 7EN Ued g R off f5 dew a6
fep 78 ot I fFam &1 =TS &1 M S Herm? ofld & 78 T8 AR d-arR F8
IS &1 T -1%, -10.2% 3R -6% Ted ¥ed IR @M o, dFT Ishi W W B B |
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ool a1 TN & oISl W BT ¥ 91l S 5 B MY a7 I9P 915 Y <™ i gl
SITe, ag = gl .. (@) RIa St §E 8 © (9 20 B9R ©F WRiel Usl, sdfey, 6
fFT P IAHT M dTfod TS WY1 37T 84 a1 3fidrs o §U Pe [P AN ddb AT Bl

g™ ugd Tl

2 AgwE Wel (IATAS) ¢ AN THIER &l b %@ &8, ATohel AT Bb L & A3l W]
... (cgagT)

# I Sreel 2 A R AT A1 # THIeR &1 W SRl adel gl A & Wel db AR
A AEM THTCR AT D1 XS H S @ oAT| a8 Ul A Ao H g o] 31 HAY Bl
B A, R T el # s\t fA% swfely aR @ g P N WWBR B Sl g¥

... (cgagr)

SHRI MOHAMMAD SALIM: It is the same old record. #Hgd f&g St #1 (4 &
qrerd o ... (Taem)
SHRI ARUN JAITLEY: Everybody in this House seems to be claiming to be

going to the market everyday. ...(s7aem™) sl aRRAMT @1 &, Fel¥ ST SHST ISR
ff 3@ <l oY o &1 fawa s Sw # g F ga ot A oft omie s 5 et e fae
ST QX Q¥ B B, 98 STl DI gl S A3 gHHIHD g9 M § fB PR vH.ua. A dedr ©
Al ST B B BH B ST AT 3R DA T8l gs Al 98 IRMER | g3 o © 6 A4
IAaRIT P Y8 T Ugell IR G gl ST &4 Bl 3, d8 fSAfS ok dwes & 9= 3 =il
Rear 811 =l Prices are determined on account of demand and supply. TS §9 <21
B A RearRie &1 & Ad &) MR H Fq9 AfIE A731 H el Ua1 el § iR 9Ra |
ST H He MRl a1 Hogd Bl ol [9v B R | W Had AT &l WA @Riedl 2l
319 gRIRAFT I8 € e 31Ty ol b1 TA.Ta. . q@l <1, ofh Sl 61 YR SR T80 deh, Al
AT TE g3 3R I ATl U dret g sreferaven W @l 6 a)ed @R ot - 12 T™ie, 14

wde w4 oAt This year, hopefully, the rain Gods are going to be as kind as they
were during the UPA Government. 39 <21 # 23 @ e &1 o9 &1 dRI@ 4 &Tdl
%! Reara=iic 21 This is the problem of the pulses’ economy. ST Jd &1 USMER gy, a8
T 17 R e & R 1 S 6 TAfods e AadT €, 98 3T & iR 9 @RiE




28.07.2016 144

TSdT B 98 B WIMR 9 WRISd €, ARe 9 @led 8, duaT J 1d o @ B o
® 21 ol AT od wHay Aemie & Wi gen gl s & avf § g & qome # of
ST B IUATY 98d B ATl 9 IR BT 3R 1R g1, 1 s U9 AR A, S g
aTel U ¥ H SUIC BRd Al SR D! BT YH PR | ABR D Bl DHRATS BRAT
TSl s 95 @ ANl TR BIY AR 3R S R gE | I9D 918 ATST IM HH A |
el a1 auf § A <o Bl YR ge & forg +Aifer &1 uRads fhar 6 svr g7 o
=M 5 39 0 H T B IeER 6 fAfes o1 w9 =l &R gt & aoiR # Suder TE
g, A q1aT &1 HAa 9¢7 | Prices are a demand and supply issue. SAfT IHDT T,
1 ) Pl B 98 SUSE BT 8, 98 i AT a9 & d1d Bt TRt 39 ATt S 3t
&6 |aHd I W 8, 7 I8 T fF Ugell IR I @ gons AT UHS H g o T SUD BRUI
IS §9 IR IAD! B 20 AT e 4 SA1@T 8 Sy | SH Heba 374 T %8 &
el I 989 A STe &1 Mededigs sl RNaar i) mar g S9d & 78 ol
HI BEd H gRad 31 @1 8, IADBI SN A1 Bl AR 1 & 2l The curve is moving

downwards. 919 I USM@AR IOIR & AR A dATell & A SADT TET © I 3R TS|
RESAESINICIIC K ESHIREC R R I RIS RE DRI

OB AIA-A1Y UaE ot & fqumr 7 I8 foi forn {6 89 9w Wi @1 20 9@
ST T o TG | 3HD HA-A1 BT ST TH INSHE g1 H AIAe S <2l & e fhy
g1 A O A 8, Rt UemaR 39 <9 § H BT © - Todiol 3R Ufead Siied | 98 safery,
FIfH a0 AR Ao AERGH T8 2| 9 Jow AfbRid & |w 97 & fag, @ e
Pl 1 Y WIS BRAT 81 3R A Ped [Uoel &9 ATl § o foY Y B 1 e I8
RINEINIS RN
$it Mewe Weltw: 3yt T 1|

St 3TBUT STl : HJONHA Sfl, MU Bl fdh you are imposing taxes. Sir, you come

from Kerala. At least, we have not imposed taxes on food products. There are

State Governments which have been imposing taxes on samosas also.
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What is the position now? A reference has been made with regard to
petroleum prices. Now, it is true that prices of crude have come down. They
came down below 30 dollars and now they went back to about 50 dollars and they
are around 44 to 45 dollars today. How has India used - and this is being globally

commented upon - this reduction in crude prices?

I8 I §H-3H-a-UAded DHAP 5, U8 370! frdwe] &l AT a1, I8 3MaeadH
TE | 3T MR MY ffegawRll Bl g | qrafaeha o, @1 fod aRfafa @ &9 o b Q@
faeg 7 AN srferawen & WeW H dedl YW R (AT 6 amusl seferawen iR smue! ifd
T B ST Gl 8, IAh! AAhdl AR bl 8, Uiterd! Wiferid 81 geet g1 g & gew
yfafssd @, ufrad a8 w8 8 9 f BRICS <3 & <t ‘I’ g, ‘I’ for India, 98 faaa & &
qTe] 81 SIUT| UTgde &7 &l Sdvcie BHYIR g SUd! HASN & 4D BRU g9 W g fh
ST # feAis &1 HASIN 81 39 U B 3R, AT Dl b 841 52 TR RS BYU Bl B
HIB! < <Y1 g3 [ | T8 1| PR 3y g3t g8 gargd ar [ will stand educated on the
subject. aifted, dfFT Ried & wmA srferawen @t aRRRURT 78 oft f6 o ger & 96
e d Peae gonl, 39D $o 1 HRU I B, § 99 fqare H & 9, but to support

growth, the ability of the banks itself has gone down.

39 IR # rduawRl B BISHR Uh IRGR Sl 2 BIR AT S refeawell bl
TSl B B WK H U7 R v H HDY 28l @) fIvg B faerg ) A S @ gl g4
SHAMEN HAGR &1 S faplia <o €, S0 Wl MY 39T 2l dal 7 hal, foxdt 7 foasft <
H, & H BIS Whe Il &, ! aog § F91 oMl 2| fIea & | Ush 9gd as! o
g f6 RO & St M &, ARSI & 9l M &, 9 919 H 9gd A 8 Y, SO #4l 3iR
¢ Mo | YRT H dbl B &HdT ST WY BT FUIC B Bl ol oft, srefeyawen & favad=iaan
TE ofl, &S RN IR A, ERBIT 10 T R 11 Wi W off, 39 IR # R
RN Bl YARAIUT HIAT AT A1 39 ¥ @ foy I8 ifard on b Sigi-orei | @red
SUE B Ahd 8, S AEH] DI oIl WYl S Jd & M H IR/Ee s, S9dl 87 il o
T gR A WA ATl dd Bufl qiesy B wleer Sl 81 ve fRw, wife St
HIW! TS BT 8, I HUMET BT W S g Bl Teaiid &1 o7l These are the public

companies they cannot keep on subsidising and suffer a loss. 9T guRT fowdT o, S
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YA BT aH Ael, ORI oS $%ele™ &9 Bl wifd, IR & aF & |1, Hs & aF
& WY, Ui 3R o &1 g foras o1, I8 UihAT YD WHR 7 Y& DI, 8O D!
Hery fopar| safely Iuvre &1 Al U 281 av &1 el

S B, B A T WRPN |iegd H 37 Y, Sfiy Sl i H
foram| ...(=magr) Shri Deepender Hooda, that money is used for the benefit of the

consumer. Now, that goes into the Central pool of taxes. 42 per cent of it goes to
the States and 58 per cent is retained by the Centre. Therefore, that additional
resource is used by the Centre for capital investment and infrastructure. Now, the
man who uses petrol and diesel and drives his car, now drives on a much better
highway and somebody has to pay for that highway.

Do you know the state in which the UPA left the state of the national
highways? The first 17 tenders which were issued by this Government did not get
a single response. The highway sector had to be revived. The Railways needed
more investment. The port sector needed more investment. Investment in rural
roads had to be increased. Therefore, the NDA Government, Mr. Modi’s
Government, used this entire investment. We made up for the loss of the oil
companies. We passed on benefits to the consumers and we used the third part of
the share also in larger public interest by diverting it into public investment. We
empowered the States by giving them more resources so that they could also make
public investment. If India today for two years in a row is the fastest growing
economy in the world, it is thanks really to this public investment and to the FDI
that has been coming into this country. 39 < 3 ST fagel qal, THSME g 3R
UfedTeh STAECHE gs, I8 Il BT 3RR ¢ b 7l & SR H 1 89 ol Ush WWaeqdel X W &l
AN &FAT 3N 3R RS 2| B9 S9N A @ 2

When the going is good, everybody in the world grows; but when the going

is challenging, then, to become a fast moving economy is a real challenge.
Therefore, you had to employ tools and policy directions by which you could use

this for the larger benefit of the economy itself. Therefore, please don’t indulge in
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this back of the envelope calculations because it would mislead you. You could
have passed on the entire advantage, and then said, we have no public investment
to make, therefore, our growth rates go down. That is not in the larger public
interest.

The time has come that we must settle this issue that the benefit of oil
prices has been shared three ways. I believe our Government has done the correct
policy by sharing it three ways. It has been used for the benefit of public oil
companies so that they continue to have a robust strength. It has been used for the
benefit of the consumer by giving him the benefit; it has been used for creating

infrastructure, and for the larger interest of the society. That also has helped us.

MU el b v fhaml &1 %o W% FR fAT| 39 |t AN Fedhi IR A AT
TSN g BT 20T @1 Ueb R H1% BT 8, olfth UTHIU SIpREdR 99 WSl BIdl 8, Wxel
AeH, WA AT, TSR GIdYH, UH o€ Wd HIY VNG W, SRE S w7
F By =R A 5, 39 THH HeAl § R A & ot 99 & e @1 f'a @ amg,
Safely # MU SHadt At 3Tl Sl 6 U & S H R A1 3R TS R 8, Th IR
BT JATT PR o | 3R A H [SHIS-TATS BT Bid © A SH Dls ITEAR Ga Bl TN
T B T8 U [ASa & b 1 el A BANl WRBR Il &l & IR 7S I PRRA Th=eel Sl
TR AW &, 7 WY & AW &, AR &1 A |.... (aer)

AT 3T & BT © [P g9 Saa1 fSRTe g%l s9eRe &I ot Sued o #
@ § 3R I9 T H AT § @ 7 99 A A 99| WRE A el ao® 4 §s
STFAT dedT o7l (Fae™) 39 IR I & o gRfRIfY ®, a8 R feon & o & g
A ASIAAT HI A9 BN IR o1 W1 favary & o6 o arel fodi 4 91 FRifya sdere
g, 3R |1 # 37U 7Y HH BS |

YT dgd-dgd gIdiq|
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PROF. SAUGATA ROY (DUM DUM): Sir, I am thankful for allowing me to
speak on this debate. I am also thankful to Shri Jaitley because in all previous
discussions on the price rise, only the Consumer Affairs Minister was present.
Prices are linked with essentially economic and monetary policies. So, it is in the

fitness of things that the Finance Minister is here. But I have never heard - #% &

3T AT HHGR AU T& FAT| AT I UGAS D g9l Dl WAATSS B & o S
HIYor 327 iR <o & faw 4= B9 g0 o Had 39 oM W B A 6 onft axama ot
81 %! 8, B9 RN © b WIS BH 8 S|

STeell Sft, 3Mem ¥ UT <&l WRAT 8, 31T XSS $R %8 ©, o Ucld Usd 110 Sl
dReT W 30 SfelR Ui R B W1 Al AU IH HogAR DI U AT T8 (BT, AT IHp!
SRR H SRIT| 3T ShRCFAR Bl d1d BRd & 9Dl ol g Wl 918 [Hel T offhd 39
9 A B S BT B, W@ ©, PISAST B, IADI AT AN GEAT T8 B FDh | AT
gqd ARMIV IGd W gdrl, 9 RET ARfore ¥, 95 4 99 IRaR Sagq &, ugd
AT | a8 31 NRIA T3l R \IE S B 7T H B B o, Afhe a8 wead
# T8 S| # [ARIA F-cE AT SO TEdl g1 H S bRl § b Y SHDT Sarg |
# 7 N A ool @red § P uAeEiv & S H Wl SA1e Bl Bl gAss gy, D
faq 1 W oty T8 'Rl A S el & fog ofyg 98 9, Afed 99 e gegHh
BT & TG UFSIY Bl dR% A iy 1Y Tl I8l 2] &1 ATl A HERIG H Sl $ gafl, IAD
IR ¥ fHAH & 9 gaed TRV AGd o $B Wl T8l Hell § IR-9R Hedl § (& s AT
Aol R WS Bl U g, fds wid, 3@Me dd &1 @ IR T, I8 396l 9T gl S
goi1 BIISl SoRT| WRBR &I g I ISl IR A9 oW Bl g1 W8 YR A IRAD IR
H Sl AP BIAT B, W WHR AR g1 H M Ao graE S & @ Refrs w1 b

HRAT AR 1 19.7.2016 & Rclls # SR 971 {6 7S 987 & RI-TRIT HROT &2 I8

garar b, Rise in the prices of essential food items are due to factors such as

shortfall in production owing to adverse weather conditions, increased
transportation cost, supply chain constraints like lack of storage facilities and

hoarding and black marketing. I8 19.7.2016 &1 Rwlg g1 #Y 9N 10.5.2016 &1 Ralg

g, U & #3019 Increase in prices of food items is mainly on account of shortfall in
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production due to adverse weather conditions, increased transportation cost and

supply chain constraints. I faam Sft, M4 @1 difery {6 &1 780 918 @@ oSl I8
PR S, U B s @ oI I I8 99 I B a4 o
SYHIET A, W 3R Ahui-e faarer w3 (sf Im e urEm) @ 18igy, afe Sare
gl B < A1 A B Ped b a1 HEH Usel TAd $© QU o 3R Q1 HEM 916 9d19 gl Q|
W, WA Y SUTETe] Heled, N I Sf, 99 2015 § UG T@] HRONHRT Sff | di off,
AfhT BrgTel Reers &1 gorm drg # gwexdi= gall ATl 3MTST Sicell Sff & AU § Dlg 3R
TE 2 3T SRS & 3MY YIS B Sl & © b w4 dadl S & 2l 3
g T8 AR B AEME DA HH B e St 7 $o T@ qannl g @ Rufa St g
BHRT SreferaRer fhail #orqa §, HIdl St ¥ & {oha, a8 wq qaran|

IUTE ARG, Hells ©d dhold arfl IMfq 39 A9l 9l & X # I=i- qarar| #
Igd &9 ¥ S G & o1l .. (agr) e g9 S, R IR 9% | A9 amey B OH
&I | T8 gAar g1 § & AUl Bl H 9gd & A g gl

d ST IMUD AT PO 3Mbs @ dredl gl Sicell S A1 fidws § T8 | 3
STl & M U AT H b 9¢ & g8 H g1 @1 g =1 qTel 53.72 URACT, 3R e 42.3
AT, H$& & 48.33 WHUT, YR 34.7 TRC, Ulcel 31.72 UNE, <M 43.97 Wic| d
Vg Sft A B 6 ST 3@ 55 Y fhell 78l §, dfed 100 BUY fhell Bl W IR B TAT
2| STl @I Bod 3R W WX gl MU RIS HIRed § dld o {6 55 vuy ufe fovar
21§ 3Ueh! g Arsdl § b Sl 100 U fhal &1 W iy &R 11 Bl

TR, 3MUP! AFell Aibs aal &l gl 9 9l B o 6 Wholesale Price Index &%

g gl # MUl el 3fidbs aarar gl The Consumer Price Index was 5.77 per cent
June and 5.76 per cent May. @ 110 SfeR U0 Rel Il &I ®iAG ot 3R 3@ 30 SfeR
iy R qb R g1 uep! A1 Hiepl fAer, da B HHa HH 8 g, Al MY Hed © (B
ST HH B AT H YA SIAAT DI uraRiig Tai fearl Similarly, food inflation was

7.79 per cent in June and 7.47 per cent in May. &1 Sarar Inflation in vegetables

was 10.77 per cent in May and 14.74 per cent in June. S ! Ha9 SM&T fGaba 3R

HISATS g a1l &I 2, Hifh retail inflation in rural areas is 6.2 per cent whereas it
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is less in urban areas, that is, 5.26 per cent. T W J9at IRGIH 2| Red gFere™

3ty WY H WEW SUET 2| 99D HAel Ufead i H 9gd 9 Tl J8 6.68 T T
JAETg H 5.94 AT gl 7 4l HBUMHA St o Afferrg b1 foeh foham o ik I8 o
g d Per 6 aferrg 7 U el Ulerd SReEH RRed a1 8, s dRor Red
SUIYE HH AT Tl B uftd da # off s ax w € 5 Red sTRem @w A
HIABIA H U ARBR 7 30 WH R b @lell ©, e A F Jolicded dd1 )
g1 89 UfPem I & BIas], qiee old 3R 3 s M R AT gl @iei|

HEIGY, fRuT QI WIS Bl WY 99 |, AU gAY & il | fhar #El a8
gl & HH St { gur ATl § % ds WRPR $9 IR H FI1 HEH IOl drsd! o?

A JUTEEl HEled, Hdl A URT Udb illell ATIRI SAMT o, S fQeell § AT &l
BICI-AIC] HRITR HAT &l IqD HREAM H 15 A @ HRIR &l 98 q31 He 8l A1 {6 # 349
I PRIR B el PR B I AT BRI B A G, Rifp Sicell St 7 AN W AT
UeRITSS SYCI oy o, S ol O 89 Repar 81 &R UIY &1 $9db SRl 89N fao9 I
BT S <@ | #9 9 gul [ aoiR B R @R 7, a1l 39T g9l 99 {6 AT e
faeper g Brar o &1 & Q¥ Yee &1 g+l g Bleld 20 Aiel H Ul IR g 8l Y8 3R
#3190 Sicell S B, O # S% qarar & ‘All is not well in the State of Denmark.’
3II 37 SR Il b Mg AT YUY & T8 0 o

# gamET Aredr § fb TaHe 91 dld RE 8| e 9l I8 8 [ B TR o1 9
HeH & U 6.5 A S Ui $HIC Bl I SHIC DI DX, ARBR T8l B, ATy
A # A & U @ o1 6 sa HES i 96 J8 §° 98 ddl - I8 Al ol ©§, sAN
drordt a1 @miRal @t urdl 8, AR AN G B O & 9 89 AN §HAd H AW 8, 2ATel-
¥gd FeT <d gl Usdl diofdt Bl AR o7 - B, fEvg, fegw, Wfdd oW g @ @l S,
T AU 8, T Al S| 39 SR a9 UG G ©, S S, e|r Sft, g U] A
RERCERIR

HEIGY, WHR 7 3R F1 fhar, It § wyeR of$T 9 A 49 o) Q| Seeh oft
AT %@ ¥, 20 TRAC UUIC SIS PR R o | i A &1 arer - to keep an
eye on pulses loading in ports. A HHUNHRU St 7 HBIs+d AR & DI BT -
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“Monitoring of prices of essential commodities is an element of good
governance.” 3%l 91 &, B9 |rEl {6 & #30 I e ol & & wE s 9 & g
B Uge HifeT o 'R H garg, e it # T A | Ha IS, 15 ST DI WA g
Sq R B TS Al R S, TS, I § WEE dedl © I Sv Hifed A5 & fAsd § Bl
ey ol ST AR @1 ®Ie 15 S ! amarl The high level Inter-Ministerial

Meeting to contain food inflation happened a few days back, only ex-post to the
spiralling of food inflation. 19 H&WE &l T8, Be g7Hele dedl AT Td D SIcatl
St 51 HifeT gt ofR oS q A EEEAT 7 e W Hifen 7EmE & ar # 7€ oA, 9
RH & T, TN & M, YR Abd & W, I AWl B A1 q@add B H AW
2l...(Tau™) AR Job DI A @ (ol I8 U Hal g 27, (Fagm) e emg g8t
HE AT B, 31 AT T& gl ATIH] TN DRUNS doe DI, # T M AR gl § a1 e

M8 BT &l Sl gl... (Faer)
3 H, § P aEdl g & R S gl A ded © {6 Q1 a8 BT Ao BN
Th As dgs d-odc 3R U fodie dss d-oiic] Ugd Iwis et a8rfil There

should be improved infrastructure to preserve perishable items like fruits and

vegetables. This calls for public investment in agricultural infrastructure and

attracting private investment. SIcefl St 7 TEHY St & FSHl & N W AR gl W H

Fel gt gaveiT fhaT B2 7R TMd H Ufedtd gaveHe T8l gall dl & Jodd &l HISaRM
geill, B fHaE B Gagpel I garg|
Till now, 90 per cent of public investment in agriculture is made by the

State. idl § Hex g & PR @, YL §@ B a1 &l What is the result? drT @

RId g9dH &1 oA 8l & 8, Rl o9 AgNs 9! &, this is faster than rise in per

capita income. So actually peoples’ incomes are being squeezed and the middle

class and the lower middle classes are falling in great difficulties.

JUTET WElqd, § A Bl [UAT @B} SR Sl gl ... (FaEE) Sy W 9 gl

... (c@em) §d § 99 AR HRIARE WIS §HpAd H A, 1 doUell 9 eI WA B Al g
Tgd 9 ArAfoRT ofiex I TN AW - 8T ATHR Y 98 g1 THfh 30 RR R @
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forar ok ®ar 6 & feam &1 anet g1 omer wmaw & € AfT agen # starving
people are locating shops everywhere. a8 @ T 781 ferar, I8 & 98 uga 11 o1l #
a1 § b foge™ wel de[uelt a1 8l 99 SIRET| I8 S #Es 9edl gl ... (@ragr) This

is a bad dream. I agree that we want to see India of our dreams. This is a bad
dream. ofF 3R AT HETS WR HIY T8l Bl Al UG 89 JT9Uall DI AR SR
3T H, # HeEAT AR g ...(FIUM) MW ded B fF BT, dAmmiien onfe @e

Hoiel BT @Teq| ... (@agr) # A g b The Essential Commodities Act belongs to
the State. I8 @M1 =1fegl What is the amount of actual recovery? Action taken
under the Essential Commodities Act updated up to 31.3.2016, value of goods
confiscated is Rs. 72 crore and 24 lakh. Now, total food grain trade in India would
be worth several lakh crores of rupees and Rs. 72 crore that is recovered in de-
hording, confiscation is chicken feed, as they call it. a8 9ga & ®rer fawa g 3R 3y
HEd © b T BT AWl 2| IS e BT A/ g @1 d.0LW. weq arell e H A&l H/ i T
BI? 3MY ST & b Hed U 9gd a1 e 8] a8l W 92 BRIS vYY BT Bli<bwbe gafll It
is the biggest State in India and you have confiscated only Rs. 92 lakh. 3ma sy
® ARd B AT 9T 1 | W, T9 ATqIRAT 7 A fh il o dery S| .. (@raer)

R faermd oft, g9 A areHl, I H, Y 3R gawad TR ATed S ay 1977 H
B! Al qHT H A A| AR W S A AT A, 9 [ [OR TR | I FHI AT AP .U
arel ¥, AP AYDT I ATRAT S WA P HIAT TSl gl AT 3 AT [ had
IoTgd, Rifh ST & AN 99 4 4 3l

I WelGd, SRl vl b Y H Il 1 FHIE DR gl

HON. DEPUTY SPEAKER: Hon. Members, I have a list of more than 20
speakers yet to speak on this discussion under Rule 193. Those who want to lay
their written speeches, they are allowed to lay them. That will be treated as a part

of the proceedings. Now, Mr. Mahtab.
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SHRI BHARTRUHARI MAHTAB (CUTTACK): Thank you, Deputy Speaker,
Sir, I stand here to participate here in the deliberation on the motion, or on the
discussion on price rise, moved by Shri P. Karunakaran. I was asking Shri
Karunakaran ji that why is it, in this Lok Sabha, whenever price rise is being
discussed, it is always you who become the mover of this discussion.

He said, “In the last Budget session I was not here because of our elections
in Kerala but I had initiated the discussion in the last winter session and, of course,
in that winter session, the Minister had just intervened. He had not replied to the
full debate that had taken place and it continued for about a week.

Day after day somehow or the other it was felt or I felt, at least, that much
importance was not given to this issue which is affecting the common citizens of
our country.” This should get the priority over all other issues because it is
affecting more than 80 per cent of our population. Here is a case where we have to
be very serious. We have to not only make a comparative statement relating to the
statistics of price rise of wholesale commodities or of retail commodities but also
we have to look into the basic cause of this price rise and I believe the basic cause
of this price rise is inflation. This inflation, to a great extent, is mounting month
after month, year after year.

That is why, when Prof. Saugata Roy was saying, he said, do something,
take certain steps so that you can rein in inflation. But the more attempt this
Government is making, the more speedier the inflation is mounting day after day,
despite their sincere efforts. I am not doubting the efforts of this Government but
somehow or the other, the impression is going around that perhaps, this
Government is unable to take any action to rein in inflation. They are unable to
understand where the situation is going wrong. They are unable to identify which
is that nerve that needs to be treated.

Yes, it is the State Government’s responsibility to impound the hoarders. It
is the demand that has grown during the last so many years. That is why, the

supply side is not being met. We have to do certain things in the African continent
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so that pulses will come to our country. We will import more quantity of pulses
from Myanmar. Somehow or the other, nobody is talking of controlling inflation
and the person, who was actually tackling that problem, now is on his way out. He
is going back to Chicago because we have termed him or someone from the
Ruling Party has termed him that he is not national. Is this the way? Is this the
way how you treat this problem that this country is facing today which is affecting
more than 80 per cent of our population?

Food prices have increased to 7.9 per cent in May, 2016 as against 4.23 per
cent in April. This shows the alacrity in which we should act. This shows the
problem where we are now. In the month of May, it was 7.9 per cent whereas in
April, it was 4.23 per cent. [ would like to understand why there was this sudden
spurt in food inflation. Should we only say it is attributed to vegetable prices and
followed by pulses and sugar? Is this the only reason or there is some other reason
behind it? Is this just a short spike or will it be a persistent one? That is the greater
question which needs to be addressed.

But first we have to recognise that problem. Our problem in this country is,
we talk of everything else without identifying the problem. If you do not identify
the problem, how can you get the remedy? How can you correct the mistake? That
is the issue which I think repeatedly we had been saying that at least the Finance
Minister should have spoken on this aspect. It is good that he has intervened in this
debate today. Normally, the Finance Minister never used to do it. Neither had it
happened during the UPA tenure nor during the last so many months of the NDA’s
Government. But today, of course, he has responded to certain issues. But how he
is going to tackle inflation, perhaps, when we will be discussing, if at all, the
Supplementary Budget, I think that issue may be replied by the Finance Minister.
Why I am harping on this inflation issue is, because I believe it is not a short-term
impact. We do not have to take a short-term measure. It is going to be there for

many more months and many more years. What impact will it have? It will impact
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our employment. It will impact our investment. It will impact our manufacture. It
will impact our economy.

Today, the information is in public domain. Many of the Members, who are
present here, are very much aware that public sector banks are not lending money
or not giving credit. They are flushed with funds, and the figure is there in all the
financial papers. In comparison to private banks, our Government public sector
banks are not giving money to most of the people as they were doing earlier.
Why? Is it that suddenly the people have become unworthy, not credit worthy? If
the money is not going to be invested, how can we say that the economic situation
will improve; investment will improve, and employment will improve? Then, if
there is money, it will be circulated and there will be improvement in the economy
of the country.

I would be happy if sometime in this House we deliberate the 25 years of
our free market economy that we have adopted. Is it impacting on this economy
leading to continuous inflation? I do not know because I was absent. The House
has given the responsibility to some Members to deliberate on a very important
issue. So, I was absent from 3 o’ clock till 4.30 or so. I do not know whether that
comparative statement has been given here of the last five years of the rise in retail
and wholesale price of essential commodities.

I would not give what had happened. I think somebody must have given,
especially what has happened during the UPA period, and what has happened
during the last two years of the NDA Government of 2014-15 and 2015-16.
Between 2011 and 2016, between 20" July, 2011, that is around five years ago,
and 20" July 2016, that is, a week or nine days ago, there is 133.48 per cent
increase in the price of arhar dal. Five years ago, the price was Rs.60.60. Now it
is Rs.141.49 which is the average retail price. Urad dal has increased by 132.53

per cent.
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17.00 hours

The price of masoor dal has increased by 90.39 per cent. The price of milk
has increased by 48.47 per cent. The price of groundnut oil has increased by 38.80
per cent. The price of mustard oil (packed) has increased by 34 per cent. The price
of 1odised salt pack, which is very essential, has increased by 35 per cent. The
prices of other vegetables have also increased. This is a comparison to what the
prices were in 2011.

Sir, you would remember that we had also deliberated in 2011 how the
price rise was actually pinching every citizen of this country. In 2016, again, we
are doing that discussion. But here is the difference. There is more than 100 per
cent increase. That shows that consecutively the Congress led Government and the
BJP led Government have been unable to confront the demon of inflation. When
somebody says that food is on fire, of course, food is cooked when it is put on fire.
HH-HW Tar § A AT oM SR 8, 98 WM D A—ID T8l el gl AT q8l Beld 39 9« H
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# 39 =Sl BT g TE AR §, 9 TS BT ATl g b ST AR UK RS [
H1 S ¥efead ©, according to that, there is an uneven price rise among the States.

Andhra Pradesh records the highest retail inflation. The source is MoSPI. It is
mentioned there that inflation in Andhra Pradesh is higher than the national
average. It is 9.02 per cent. In Telangana, it is 8.41 per cent. In Odisha, it is 8.29
per cent. Similar is the case in Jharkhand, Karnataka and West Bengal. ...
(Interruptions) Tamil Nadu is the last among the first 10 States.

In Tamil Nadu, it is 5.94 per cent, but this is 5.94 per cent is above the national
average.

What I am mentioning here is that these States are reporting inflation higher
than the national average. These States are Andhra Pradesh, Telangana, Odisha,
Jharkhand, Karnataka, West Bengal, Bihar, Gujarat, Chhattisgarh and Tamil Nadu.
These are the most populous States of our country, leaving aside Uttar Pradesh.

So, let us recognize that inflation is the key issue which needs to be tackled. Price
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rise is a symptom and inflation is the disease. You treat the disease; do not treat
the symptom only.

Sir, this is a very alarming thing because an impression is gaining ground
that it seems that Government is fighting a losing battle. I would be very happy if
Shri Ram Vilas Paswan rises and says that ‘we will tackle this issue’. TS S
TR X9 H B %@ T 5 e B aren T 2 9 & 7EE dedt Sl ok & @ U9 &
w&1 gl The Government is fighting a losing battle against rising food prices. It

seems that it does not have a clue as to what really needs to be done to rein in the
prices. Instead of focusing on tackling the supply side glitches that are chiefly
behind the price spike, to a certain extent, the Government is holding the traders
responsible.

During the last debate, I had mentioned about a Report of the Public
Accounts Committee in last December, to which, of course, the hon. Minister had
responded. That Report of the Standing Committee on Finance (2009-10),
Report No. 6, dealt with “Inflation and Price Rise”. This Report was submitted in
December, 2009 in the House. In that Report, in Para 10.23, how the Government
should tackle this issue was mentioned. Dr. Murli Manohar Joshi was the
Chairman of the Committee on Finance, at that time, who is a senior Member of
the ruling Party today. It says:

“There are multiple agencies involved in collection, compilation,
release of various indexes. While the Consumer Price Index (CPI)
for industrial workers, agricultural labourers, and rural labourers are
compiled and released by the Labour Bureau in the Ministry of
Labour, the fourth index, namely, CPI for Urban Non-Manual
Employees is compiled and released by the Central Statistical
Organization in the Ministry of Statistics and Programme
Implementation. The Wholesale Price Index, on the other hand, is
compiled by the Office of Economic Advisor in the Ministry of
Commerce and Industry.

With a view to rationalizing the compilation and release of various
indexes, the Committee recommend that the Government should
consider entrusting the job of coordinating and releasing of indexes



28.07.2016 158

to a single nodal agency, preferably the Ministry of Statistics and
Programme Implementation, which already has the professional
expertise required for this purpose.”

I would be happy if the Minister will tell us that this has happened because
he is the person who is always asked to explain to the House and to the country
any issue relating to price rise. If the information flow is not before him, and he
has to seek information from different Ministries and has to compile it, then where
is the time to fight against the price rise and inflation? Sir, subsequently, in Para
10.33, it says:

“Monitoring of prices is the primary responsibility of the
Department of Consumer Affairs through the Price Monitoring Cell,
which is stated to be monitoring the prices of only 17 essential
commodities. The retail prices on daily basis and wholesale prices
on weekly basis are collected by the Monitoring Cell from different
centres of the country.”

There is the Ministry of Finance, Department of Economic Affairs, and the
Department of Food and Public Distribution i1s charged with the primary
responsibility of management of food economy. This Department is supposed to
keep a close watch on the stock and prices, price level of food grains, and to
ensure their adequate availability at reasonable prices in different parts of the
country. Here, I wish to quote from the Report:

“However, during the course of examination of the subject, the
Committee have found that various issues concerning inflation and
price rise that required to be addressed in a coordinated manner were
being considered in isolation by the respective Departments alone.
Neither the Ministry of Finance, Department of Economic Affairs,
nor the Ministry of Consumer Affairs, Food and Public Distribution
could provide a holistic perspective in the matter. The Department of
Consumer Affairs, which is the nodal monitoring agency, seems to
have been reduced to a mere data collecting, compiling organization.

The Committee, therefore, recommend that an effective mechanism
for Inter-Ministerial coordination and follow-up should be put in
place for facilitating prompt response.”



28.07.2016 159

Towards the end in this Report, the Committee desires: “The nodal
Department should initiate innovative measures to build channels establishing a
direct link between the grower and the retail consumer by way of cooperative ...”
I would like to understand what innovative ideas this Government has come up
with. Before 2014 General Election we were told that the then Government was
not in a position to control price rise and inflation because it was seeped in
corruption. The present Government has been in power for the last two years and
some months. What specific steps has it taken to control inflation and price rise,
other than sending advisories to respective State Governments? Yes, some Food
Ministers’ meetings have taken place in Delhi. Even at regional level some steps
were taken. But what specific decisions have been taken to control price rise?

Before I conclude, Sir, I would like to mention the novel idea that was put
forth when the hon. Prime Minister was on his visit to Africa. We were all
wondering how we can increase our production in pulses . [ was approaching the
Agriculture Minister repeatedly saying that you have a national institute for pulses
in Rajkot, Gujarat; you have another national institute for groundnut in Nagpur;
why do you not decentralise them and have them in four corners of our country so
that the farmers will be more educated, seeds will be available and they can be
grown.

Pradhan Mantri ji said when he was in Mozambique that India will invest
there to grow more pulses, we can bring pulses here. Because land is available in
plenty there, Indian farmers can go there, invest there, produce pulses there, and
bring them here. That is a good, novel idea. The Government’s latest move to take
on lease farmlands abroad, mostly in African countries to grow pulses and bring
them to India is an innovative idea no doubt. But there are NGOs there also. Even
if their government is agreeable, it is very difficult for us to go there and invest
and get pulses back home. It is a good idea no doubt. Let us pursue that and see if
it is possible. Other countries are doing it. France is investing in Africa and taking

food stocks from Africa to France despite their investing more in their farmers.
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That is a good idea. But I think it needs to come to a logical conclusion. That
evening, the hon. Minister was there when I broached that issue. I am not going to
explain what transpired there. This is a good idea.

I would only say that the Government has miserably failed to provide any
relief to the common man. The Union Government has completely failed to
control rising prices of essential commodities particularly of pulses. Here I would
also like to mention there is a need for more budget allocation for Price
Stabilisation Fund to check prices of essential commodities. Incentives for pulses
production will help farmers and consumers both. I think that is the way we have
to go forward.

These are certain small suggestions only to tackle the symptom. We need to
tackle the disease, the disease of galloping inflation, and that needs to be tackled at
a greater level, especially by the Finance Minister. Thank you.
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"SHRI MULLAPPALLY RAMACHANDRAN (VADAKARA): Today we are
discussing the astronomical rise in price of essential commodities, an issue which
touches all citizens and deeply affects the weaker and vulnerable sections of
society.

It is an irony that this Government, which came to power mainly on the
issue of price rise, has virtually failed to contain or control the spiraling prices. In
his last Budget Speech, the Finance Minister had stated that ‘Monitoring of Prices
of essential commodities is a key element of good governance’. So much water
has flown under the bridge since then and FM’s statement remains a mere
pipedream.

During the last two years the prices of all essential commodities have shot
up and some of the pulses have vanished from the market consequent to the large
scale hoarding and black marketing by unscrupulous profiteers.

The price of some of the pulses has increased 64% in the last more than one
year. India is not only the largest consumer of pulses; it is also the largest
producer and importer of pulses. Pulses are main source of protein and nutrition
for the common man. The jump in the price has put pulses out of the reach for the
poor.

The Government should chalk out a long term plan for pulses. Growing of
pulses in irrigated land rather than rain-fed land should be encouraged. The Pulses
Mission should be strengthened to increase both acreage and yield.

It is not only the pulses, the price of cereals, vegetables, fruits, salt, sugar,
dairy products and every other item in the essential food basket has exorbitantly
risen. Price of tomato has shot up massively, up to 42% in Delhi alone. In Kerala,
tomato is being sold at Rs.90/- per Kg. According to Government data released a
few days ago, the sharp jump in the price of vegetables drove food cost up and led

to consumer price inflation at its fastest pace in 22 months.

* Speech was laid on the Table.
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The middle class is forced to cut their daily budget due to this
unprecedented jump in price.

The main reason for the food inflation, I would say, is mainly related to the
poor performance of agriculture.

The Government says that it is due to the adverse weather conditions that
such a calamitous situation has arisen and therefore the sharp decline in agriculture
production. That being the case, what contingent measures have been taken by the
Government to meet such an eventuality?

During the presentation of the maiden budget by this Government, we had
warned the Government that the savage cut in allocation for agriculture would lead
to food inflation. I charge that the wrong policy of this Government towards
agriculture is the main reason for the present plight.

We again caution this Government to revisit their retrograde step that has
crippled the agrarian sector in the country. Our Country has witnessed
unprecedented number of farmers’ suicide during such a short time of one and half
years. | urge the Government to take aggressive measures to revive and revitalize
agriculture.

What is required is to enhance investment in agriculture, to extend easy
farm loans to agriculturists at low interest and to make available seeds and
fertilizers at reasonable cost.

Crop insurance and minimum support price for agriculture produce are
other important requirements for stepping up agriculture production.

It is regrettable to note that scant attention is being paid to rain fed area
where pulses are mostly cultivated.

Ministry of Agriculture should evolve long term strategy for the rain fed
areas, especially in the backdrop of climatic change and erratic monsoons.

Another reason assigned by the Government for the price rise is the
escalation in transport cost. The cost of petroleum product was 104 Dollars per

barrel when the UPA Government demitted office. There is drastic fall in the
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price of petroleum products in the international market and it is now at 40 Dollars
per barrel. Why the benefit of this sharp fall in price has not reached the masses?

It is common knowledge that the petroleum prices will have direct impact
on the price situation in our country. Why has the Government failed to translate
this to bring down the cost of transport and thereby the prices of essentials?

The Government has taken the meeting of the State Food Ministers in Delhi
to evolve concrete strategy to stabilize price. It is also known that Government is
monitoring the price situation on a daily basis. Policy measures for improving
availability of essential commodities and ensuring stability in price were also
discussed in the meeting. This meeting could not succeed in containing the huge
rise in price. I wish to know what is the net result of the steps taken by the
Government?

Unless we streamline and strengthen the Public Distribution System across
the country we will not be able to provide essential commodities like cereals and
pulses to the common man at affordable prices.

It is a tragedy that this Government has miserably failed to contain the price
of essential commodities as also to check food inflation. The food security that we
have attained over the years is facing grave threats.

I urge upon the Government to re-examine the Agriculture Policy of this
Government and also to take urgent steps to bring down prices of all essentials,
especially pulses.

‘Dal-roti’ is the basic need of the teaming millions of this country and the
people will not forgive any lapse committed by the Government on this score.

The Government is fighting a losing battle against price rise. The decision
of WTO at Nairobi is going to aggravate the agrarian crisis in our country as this
Government has thoroughly failed to present our case before the developed
nations. Here again this Government has betrayed the genuine interests of the
farmers. Following the WTO meet at Nairobi the situation is becoming more

grave, grim and complicated for the farmers of India. We have had enough of



28.07.2016 164

rhetoric -what we want is holistic approach towards agriculture growth and
welfare of farmers.

Inflation trajectory will depend upon how well the food supply is managed
by the Government in the coming months. Complacency will lead the farmers and

the public to peril. It is time to act.
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"SHRI B.N. CHANDRAPPA (CHITRADURGA): As per the data released by the
Central Statistics Office, CPI-based inflation has gone up marginally to 5.77% in
June from 5.76% a month ago on higher food prices. The rise in inflation at
industry level shows that supply is being stopped to manage cost and price
structure. This will lead to increase in the gap of demand and supply.

India’s Wholesale prices are continuously rising in the recent months. As
per figures released by Government, WPI (Wholesale Price Index) is at 1.62% for
the month of June 2016 as compared to -2.13% during the corresponding month of
the previous year.

The rise in WPI (Wholesale Price Index) number may lead to transition of
high price from producers to consumers. As a result, Consumer Price Index
number will go up. If the CPI is at high level, RBI would not be in a position to
reduce the key interest rates. The Reserve Bank of India reduces interest rates if
the CPI (Consumer Price Index)-based inflation is at the lower level. Ultimately
the common people and the economy of the country would be affected.

People of the lower strata of the society are severely affected by the rising
prices. Prices of pulses, vegetables, fibers, cereals, rice, sugar, wheat and oil seeds
have been continuously rising. Pulses and cereals have also mostly appeared in
the price rise list in the last decade itself. Sharp rise in the vegetable prices is
mainly in tomato. Onion prices have caused huge burden on the family budget and
this has been occurring with almost alarming regularity. Milk and egg, meat and
fish have also contributed to food inflation almost every year; the average retail
price is 2/3 times more than the wholesale rates, which leads to a substantial
margin for the traders.

The sharp increase in prices of wheat and rice will have an inflationary
impact on essential commodities as open market prices of both commodities were
ruling slightly higher than above the poverty line prices. Many essential

commodities like petroleum products, pulses, fertilizers are either imported or are

* Speech was laid on the Table.
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produced with imported intermediate goods. Price of such commodities depends
on the international prices and as overall global prices of these commodities are
increasing, pressure on domestic prices is bound to happen. The cereals prices are
rising constantly and pushing the common people into pathetic condition.

Hence I urge the Union Government for timely market intervention to take
measures to control the prices. I would also like to suggest the Union Government

to provide sufficient funds for creating necessary infrastructure in this regard.



28.07.2016 167

"SHRI C.N. JAYADEVAN (THRISSUR): The problem of rising prices
of essential commodities remains a burning issue for ever and we
discuss this issue in every session of this august House. In the last five
years, the prices of eight essential commodities have gone up by nearly
72 per cent and on the contrary the per capita income have gone up by

only 38 per cent of average Indian in metros, according to the latest

study undertaken by the apex chamber ASSOCHAM.

Latest estimates of the Consumer Price Index (CPI) released by
the Central Statistical Organization (CSO) show that retail inflation
rose to a 22 month high of 5.77 per cent in June this year on soaring
food prices . The consumer food price index rose to 7.79 per cent in
June, up from 7.47 per cent in May. By comparison, food inflation was

5.48 per cent in June last year.

During the current summer season the prices of tomatoes and
potato alongside pulses like Arhar, Urad and even Chana dal have
wrecked family budgets of the common people. In the last two years
Arhar prices gave doubled while those of Urad have increased by about
120 per cent and it is around Rs.200 per kg now. The prices of
tomatoes have increased by 100-200 per cent between April and June
this year.

The Government claims that the price rise is mostly due to
supply-demand imbalance. It is not due to a poor harvest or a bad

monsoon the prices of pulses and vegetables are increasing at a
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continuous pace. It is a fact that with increase in population and
changes in the dietary habits of the people when they become
wealthier, the demand for protein rich food and dairy products increase.
There are other factors also responsible for price rise. It is stated that
lack of warehousing facilities and cold storages result in the post
harvest losses and damages which are estimated to the tune of one-third

of the total agricultural produce.

The inflation can be controlled to the large extent if the
government gives full freedom for farmers to sell their agricultural
produce anywhere in India without any restriction and ensure free
movement without taxing the same. All the agricultural produce is
controlled by market forces which include hoarders, black marketers
and other rich and traditional traders. They create artificial shortage and
price rise. The real farmers of are getting only one-third of the market
price. Rest of the profit i1s swallowed by middlemen and traders only.
A comprehensive reforms, development of agriculture infrastructure,
elimination of hoarders and black marketers etc is necessary to

eliminate artificial scarcity plaguing the economy.

The Government has the responsibility to provide essential
commodities to the common people at reasonable and affordable prices and
ensure remunerative prices to the farmers. Strengthening the public

distribution system in the country is the only way to do that. Thank you.



28.07.2016 169

"sht T &, A wide (Stemita): Y A 9 o) gReed & ST OFaT Bl HETS S SIRaR
seepl fadT €1 U 81 ¥ 8 ofTel, dTad, &l dal 3R AN A DI & AT ASM 8 g
21 o™t b AT S Aol & e e A & a1 W &1 HUS 981 B 7 & olfh HES
q WIS BT I SRR 991 QAT Bl SADT AR AN B Ol W TS &7 8| SUHRDRT &I A ar
DI 967 A OfF W 15 | 20 BIAal A 6 1T & AP IR H B 961 b1 Gaxl AR
W $B &l & 991G 21 Tell-Agedi Bl ghHl H Al Gal q0R & Gbraal AR 9 31D
DT YAl Sl X! §| bR ATOR B ATl G SHRER] Sl Alhadl Bl FHTET 4l ST 8

HAA BT daR Td FIT ol Wil & H1g H W AT o T 2] G IR | AT

I Afsrdi 60 WU fhall & 9a fdd <& g1 398 Ao &t dferar S, wRad, aRagl, 999,
desd Wfed By Afeordl WMAe 1 A Bl 39 Al § by, T Siddl |leorai dt wnfirer &
Tg 81 a9k ¥ e A 9 WU § BH T8 2l

31T HHAR TP BT ATGH qedl HEMg P dol (U9 &1 &l af1eh STRdl Bl agaii Bl
DAl 4 gfg b DR AR R T9R 81 T3 ¢ e Txdl Bl =1 8 a3l & qedl |
faera uie |rell | 72 wfoed a% dfg gs € Safe ou H Ui @iRke sy # ArA 38 e @
gig g8 © 39 31 & SRM PO KA S FATAl, 3, A, qU AR QT Bl droai 3 9
e 97 gfg g 2l STl B HHAl § A 158 Ued A W € I8TA AT &l B d
ATl @t HHAl | 74 TRIRIA 96 gy 8 ol T 39 vl & o ool & SR 3 (Ul 418
D Al @ T Gfepdl B M 2

39 HHR-AdIS HETs P 3P HRUT &| AGTS BT Fad g1 BRI BT &, SUS § HHl,

G TS a1 AT BROT A SUS A A B WY A GG3 b T qel WD | R
TST DRU B-SHIENI | TS Sfg A0SAT H 37 8, PR AR AR AT H S Td Gy
YT PR AU TEH W Il 2 3R 30 YHR IR § g3 DI DA B Sl 2] ARy 3o
el &1 aeqy aft Faradt © 99 S0 & 01 31 ST I Bl 8 39 W Thdl da
B A &l SR 6l

Jgife gfe I maeass axgell @ Sdl # 9fg & &7 HRU 70 AR MY 2
A BRI & Jd H R Aol &1 A q¢ Wil @ S9! bradi § F 9 a3t 8 S

" Speech was laid on the Table.



28.07.2016 170

gl w1 ARl o BRur ¥ ot fft axg @ omufd @t Ry # wlt g 9 swan
DA W N IR B A §l PO I3 O 31T, WS 3N B HIAAT H N SAR-FS1d
FH1 U HRU T MM AR Plee WISl &I BT T FHT Bh B IR Al 8, 39 T
TIOR § g Sl Bl qgardd 8 Sl 8 3R B Bl Sl v b Bl Jed T8l fAer
JT 14 el 3R Dles RS Bl HHI & HRU IR-AGA & GRM S a3l Dl DHiAdi o
4 gfg 8 ol Bl

TS AR 7 AN & FaH U8l HES P B B BT TAN Y& DR QAT W] 87
HI & qE9E IR B T 70 WIQ 9T fhell & bt & IOMY 180 WY Ui fohell it weft
F W T T AN B TE | WRER T 3 AST F Y ot e § @ N By Ao
STl BT AR fhar T SHEN Ab1 b fy Bic Amaikal ©R SER) iR adikal i)
HSls DI Tg| IAEA AR AN H1 feae-fpae W <@ Tl I9h e 3 faqel | o
e BT TN fHA T AT oRER & IW M el Say, afcd Fad & Id T HEl-del
TRiThTH® TRBRI fdgh! & X€ 120 TAY gAY HT MY Afh AHRT gwd I8 2 b ol aarR
H 3RER 170 W A S & 8 |

IR AT & e RGN W= B HAA § FoRN & A THE HRU Iq 2
§Ih ITIUR FB I | 918 A1 el Y@ & HROT aAR H IS DI 3MaH Tt 7 T 3R
IS IGR H A & AR W A T8l DI (IR B BT R AR ITHRBIA TR TS
8l 8| Geles BRIGINAT B 714 A1 WU B 50 BIFE Sefed fdaa A 37l 8] I8ax 3R T
W AEH T8l 81 & HRY ST I9R H ofd 99 | IAR-961d I & B

g T9 & [ SHRENY SR BIAES & R G9IR H SRR aeg3i bl Al H§ Ay
SAR-4%d BIAT gl J41eh Wae i & qrao[e 39 UR DY U U TR &9 M5 2 ARBR
U TRE A A BIN AR & 2l 56 AR & G & {7y b 3R I WBRI Bl
A=Y BRD AALAD IR UIH 1955 & U@Ll Pl A& A AT HAT B ATy 37
3T &I SRRl DI K3 DI DA H ghg DI BT S A | A & T DR BT IS
TN ® 6 WS % TR 99 W Sdl # gfg B BH T B 3R I s fog ardwife
feRor raen @1 wolgd fhar ST R8T 8 a7 39 AT & SIRY 9 dah B IawID a3l
Bl AT PHAT R I G HRA o T9 By S =iyl




28.07.2016 171

# ARBR P TG T il F ARE SR a3l B dial H By T T b g
GG QAT § AT AT Bl § b 39 YA b Horawy A & 87 FEs & FHRT W)
HIY H UG |



28.07.2016 172

‘DR. RATNA DE (NAG) (HOOGHLY): Prices of essential commodities are
skyrocketing every given day. There is no stopping of this trend over the decades.
Rising prices has become a major problem for the last 2 years. I have not come
across a year, under all the governments in our country, when prices have come
down. But rise in prices of commodities in the last two years is exponential.

If someone is affected the most, it is the common man, a man in the street.
Common man’s life has become miserable, to say the least. How would a poor
family fend for itself when onions are sold at Rs. 50 per kg. and milk at Rs. 40 and
above per litre. We could see rise in prices of almost every essential food items,
be it vegetables, fruits, eggs, oils, pulses, petrol and diesel, bus fares, rice,
medicine, etc. Common people are reeling under high food prices continuously in
the last two years under the NDA 1 rule at the Centre. Poor people are forced to
live a life with less necessities. Is this what good governance the Government is
talking about?

While the Government is claiming uninterruptedly that development is
taking place, wholesale price inflation has been going up and in June, 2016
crossed 8%. It is definitely an alarming and disturbing for the poor and those
people living below the poverty line or living hand to mouth and find it very
difficult to make both ends meet. How is the Government going to address this
issue?

It is the responsibility of the Government to plug holes and improve the
distribution system. At least, the Government should make efforts to provide
basic necessities of life like rice, oil, vegetables like onion, potato, pulses. It seems
the Government has failed to address the rising prices of essential
commodities. It has failed miserably in coming to the rescue of poor and
downtrodden who are affected the most.

A monitoring cell should be set up at the Centre to see that no trader is

hoarding the essential commodities or indulging in black-marketing. Those found

* Speech was laid on the Table.
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guilty should be taken to task and put behind bars for life, only then persons would
not indulge in hoarding and black marketing. Stringent laws should be made.

As per the news report on June 14, 2016, ‘Wholesale Price Inflation soars
to 19-Month high on Rising Food Prices’, prices of food items including vegetable
prices have registered double-digit growth last May, 2016. It is stated that pulses,
vegetables, meat, egg and fish alone contributed 63.4 per cent of the food inflation
in May, 2016.

On 11™ March, 2016, the Ministry of Consumer Affairs, Food and Public
Distribution has issued a Press Information Bureau (PIB) news bulletin on steps to
control the prices of essential food items, which said that the Government has
taken a number of steps to control the prices of essential food items. This bulletin
is nothing but a rhetoric claiming that the Ministry is reviewing the prices and
availability trend at the highest level, etc. What we want and the people want is
containment of prices of essential commodities or reducing the prices of essentials.
But what is the reality? Has the Government been successful in containing or
reducing the prices of essential commodities? The resounding answer is ‘No’.

The Government has to answer to the people.
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‘DR. KIRIT SOMAIYA (MUMBAI NORTH EAST): We appreciate the concern
and commitment of Government to keep the price rise under control.

In those days of 2010-11 and 2011-12, the food inflation touched 20%. The
consumer price index was also in double digit.

Modi Sarkar has successfully controlled the inflation in the last two years.
Prices are under control. Strong actions are being taken against the hoarders and
black marketeers.

The lower production of pulses and increase in consumptions resulted into
upward trend of prices of pulses since last several years. Every year prices of
pulses have crossed Rs. 150/- per kg since last 7 to 8 years. The BJP Government
has enacted a long term plan towards the support and incentive to the farmers, for
more and more production of pulses/increase in support prices, long term bulk
purchases of pulses and to make India self-dependent on pulses.

Self-reliance in pulses is likely to be achieved in the next 5 years. I once
again appreciate the efforts of Civil Supply Minister, Agriculture Minister and

Finance Minister.

* Speech was laid on the Table.
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*SHRI K. ASHOK KUMAR (KRISHNAGIRI): Government of India needs to
take some of the important decisions in controlling price rise of essential
commodities and food items. The incentives given to exporters for exporting food
items need to be completely withdrawn and some tax need to be levied. India and
other food exporting countries can play a vital role in controlling even global price
rise by removing all export subsidies/incentives and imposing new tax on food
export into Middle East and OPEC nations. Such drastic decision need to be taken
up because international Oil cartel is not ready and willing to reduce oil prices
while they are getting food items cheaper from India like nations. India need to
impose more levy on export of essential commodities like food items, cement,
steel, iron ore and other raw material to other nations and make balance with the
rising oil prices. When India and other nations are compelled to levy new tax, the
OPEC oil cartels are compelled to reduce oil price and India and other agro
producing nations need to take a joint lead on this issue. A price stability can be
ensured at both domestic and international level.

The next thing Government can do is to strengthen PDS system. One of the
first decisions of the Hon’able Chief Minister Puratchi Thalaivi Amma on
assumption of office in May, 2011 was to announce and implement free supply of
20 kilograms of rice per month through the Public Distribution System to about
1.83 crore families in the state. Tamil Nadu’s PDS is the best functioning Public
Distribution System in the country as recognised by many economists and scholars
both in India and abroad. The supply of free rice in the PDS has greatly helped the
vast majority of families in the state and protected them against the rise in food

prices.

* Speech was laid on the Table.
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In an attempt to stabilize the soaring prices of pulses and augment its
availability, the Tamil Nadu government under the dynamic leadership of
Hon’able Chief Minister Puratchi Thalaivi Amma have ordered to sell 500 metric
tonnes of toor dal in its cooperative outlets at subsidized rates (half a kg of toor dal
is priced at Rs. 55 and a kg at Rs. 110).

The Amma canteen scheme, a brain child of the Hon'able Chief Minister of
Tamil Nadu Puratchi Thalaivi Amma, which is now renowned across the world
and studied by governments and experts from different parts of India and the
world, has also had a salutary impact in keeping a check on food prices in Tamil
Nadu. In Amma canteens, idlis with sambar is supplied at Rs. 1 and curd rice at
Rs. 3 and sambar rice at Rs. 5.

There are a number of other commodities which are also supplied at
reasonable prices in Tamil Nadu. I would specifically like to highlight the Amma
Mineral Water, Amma Salt and Amma Cement programmes which ensure
availability of commodities at reasonable prices, which are prone to price increase
due to cartelization and other factors. These interventions have had a salutary
effect on market prices of such commodities. VAT on domestic LPG has also
been completely exempted to ensure that price of domestic LPG is kept reasonable
in spite of deregulation of LPG prices.

Through many such innovative and imaginative schemes, the Government
of Tamil Nadu under the leadership of the Hon’able Chief Minister Puratchi
Thalaivi Amma has managed to ensure that the common people in the state have
been protected against the ill-effects of price rise. This is no mean achievement.

The food and vegetable prices are sky rocketing now. The hoarders and
market manipulators are responsible. The sudden growth of big retail chain across
India is one of the major problems for sudden and uncontrolled price rise as big
traders with retail chain can easily manipulate the market and engage in
speculation. There is no mechanism available to check hoarders and manipulators

in preventing such speculation. Other thing is that they have big godowns where
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they stock large quantities of commodities. After opening up retail sector, it is
easy for speculators and hoarders to manipulate the market.

In this circumstance, what the Government can do now is to import
commodities from neighbouring countries and supply through PDS and other
distribution system. Big traders and big retailers should be allowed to stock
maximum 7 days stock only in their godowns and shops. Rest of them be
confiscated and released to market. The people who are engaged in speculation
and hoarding will immediately release the goods to the market if the Government
removes import duty and reduces domestic taxes on the goods supplied through
Sahakari Bhandars and other recognized govt. agencies. Railway must reduce the
freight charges and ensure maximum availability of wagons/ goods train to supply
essential commodities across the country and railway can play a pivotal role in
controlling inflation. The rise in transportation and other taxes and frequent
disruption in transport services are one of the reasons for high inflation.

In cement, steel, chemical, pharmaceutical and oil sectors, both in India and
international market become monopolized and the biggest cartel decides in
manipulating the market. Still the government is not ready and willing to control
the above problem in an effective manner.

In the above sector, Government should provide tax holidays for both
domestic and multinational companies to set up business in India. German cement
manufacturers are pioneer in the cement manufacturing sector and will be ready
and willing to invest in India, ‘if’ the government extends full support and fast
project clearance is done. In reality Government doesn’t want to displease the
cement and steel cartel in India. The cement cartel will shake up if Government
allows mass import of cement and essential goods to India to contain and reach
inflation up to 4%.

When manufacturing sector is showing more than 8% GDP growth, India
like economy cannot ignore other sectors like agriculture. Just free packages and

big bail out is not going to solve the agri-crisis. In some states, militant trade



28.07.2016 178

unionism, higher wages in some southern states, non-availability of agricultural
workers, not allowing new technology and machineries in the name of labour
protection and vested interest and non availability of soft loan and timely
assistance from bank and financial institutions are some of the prime reasons
which have added to the agri-crisis in India. This is also an added fact for higher
inflation. Other major problem is high transportation cost including various taxes
like toll tax, Octroi and restriction in goods movement through interstate is a one
of the major culprits. A 5-6% GDP is good rather than the present higher GDP
growth. When one sector grows, other sector suffer, especially agricultural sector.
That is the lesson we learnt after opening up of our economy.

If the Government fails to address all these issues, instead of making a
‘polished act’ don’t reap any benefit and the ground reality not going to change.
All sections of the society have been badly affected in their monthly budget,
while their income also does not rise. There is complete failure of the governance,
and law and order problem, which is affecting the performance of the

Government.
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*SHRI G. HARI (ARAKKONAM): I express my sincere thanks and gratitude to

our beloved leader HON'BLE CHIEF MINISTER PURATCHI THALAIVI

AMMA for giving this opportunity to express my views on the price rise issue.
Why the prices of pulses, vegetables and other essential food commodities

are increasing continuously in India. It is not only due to a poor harvest or due a

bad monsoon. There are 10 important man-made reasons which results in the

rising prices of pulses, vegetables and other essential commodities.

Global inflation

Less space for cultivation

Less production of pulses

Increased cost of production

Improper management and distribution

Fuel price rise and increased cost of transportation

Hoarding

Many mediators

A S AR O I

Supply chain mismanagement

10. Increased demand for protein-enriched food and green vegetables

It is unfortunate to see that India’s villages face a sharp spike in food prices
in 2016, as a second year of drought drives up the cost of ingredients such as sugar
and milk, and poor transport infrastructure stops falling global prices from
reaching rural areas. While urban dwellers have seen some cheaper imported food
products, benefiting from global deflation, that has not filtered through to rural
areas, given poor roads, rail and a lack of storage facilities for perishable goods.

Frequent Fuel price rises affect the prices of all other essential commodities
dearly. HON'BLE CHIEF MINISTER PURATCHI THALAIVI AMMA has

opposed the frequent revision in fuel prices that too when the international price of

* Speech was laid on the Table.
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crude oil is down to all time low in last 10 years. The Hon'ble Prime Minister
should intervene and make necessary efforts to have a price control and regulation
policy to put brakes to such consistent hike. The Centre is getting revenue by
revising excise duty, but passing the burden on the common man was “an unjust
act”.

In an attempt to stabilize the soaring prices of pulses and augment its
availability, the Tamil Nadu government under the dynamic leadership of
HON'BLE CHIEF MINISTER PURATCHI THALAIVI AMMA have ordered
to sell toor dal in its cooperative outlets at subsidized rates (Half a kg of toor dal is
priced at Rs. 55, and a kg at Rs. 110). The imported dal is being sold through
outlets run by TUCS, North Chennai, Chintamani cooperative societies and
Amudham departmental stores and is available in cooperative outlets in Madurai,
Tiruchirapalli and Coimbatore. The PDS outlets would continue to sell the
subsidized toor dal (Canadian yellow lentils), urad dal and palm oil at Rs. 30 and
Rs. 25 respectively. “These timely initiatives would help stabilize the market rate
of toor dal,”. It is because of the efforts made by HON'BLE CHIEF MINISTER
PURATCHI THALAIVI AMMA, the ill effects of price rise on the poor and
middle class people have been reduced considerably.

Tamil Nadu’s Universal Public Distribution System, commended both
within India and elsewhere, is a model food security programme. This is a vital
programme, which requires constant vigil and monitoring so as to ensure that the
benefits continue to reach the deserving persons and to plug leakages. HON'BLE
CHIEF MINISTER PURATCHI THALAIVI AMMA has ordered the officials
to ensure that the process of collection of bio-metric information through the
National Population Register is expedited and the State is in a position to issue
smart cards to all families in the State at the earliest.

As part of the many measures taken by this Government to combat price
rise, Farm Fresh Consumer Outlets have been opened in Chennai. Consumers are

now able to buy vegetables at reasonable prices and at the same time farmers get
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both an assured market and remunerative prices. To ensure sustainable vegetable
supply, 10,493 farmers have been provided crop loans of 55.22 crore rupees for
the cultivation of vegetables. AMMA had instructed the District Collectors to
open Farm Fresh Outlets at appropriate locations in their Districts for the benefit
of the public.

Prices of vegetables like onions, tomatoes and potatoes have already been
rising. Palm oil prices have also climbed in the last two months, while milk prices
have risen by 10 per cent. Edible oil prices in India, which meets nearly 70 per
cent of demand through imports, are also likely to rise, given scant rainfall in palm
oil-producing countries. Meanwhile, scarcity of fodder and water is expected to
hit local milk production. The less production will obviously allow prices to rise.

The rural economy contributes around 50 per cent of Indian gross domestic
product and is already showing signs of strain as government cuts the once-
generous subsidies that shielded farmers and villagers. Agriculturists income
dropped nearly 50 percent due to drought. They borrowed loan from banks for
seeds and fertilizer, but now they don’t know how to reply the loan.

To feed our growing population we need at least 30 million tonnes of lentils
by 2030 which is close to five per cent growth annually. We are no way near. So
we will continue to burn our foreign exchange reserves forever. By merely
checking the prices of pulses, inflation is not going to be under control. There has
been an overall increase in the prices of almost every commodity. People are now
destined to live with it. It looks like the government should go by correct advice
and take correct economic action on the ground.

Inflation in India generally occurs as a consequence of global traded
commodities and several efforts made by the Reserve Bank of India to weaken
rupee against dollar. This has been regarded as the root cause of inflation crisis
rather than the domestic inflation. According to some experts the policy of RBI to
absorb all dollars coming into the Indian Economy contributes to the appreciation

of the rupee. When the US dollar has shrieked by a margin of 30%, Reserve Bank



28.07.2016 182

of India had made a massive injection of dollar in the economy to make it highly
liquid and this further triggered off inflation in non-traded goods.

All these factors need to be taken into account to control price rise in India.
I urge upon the Union Government to take appropriate steps to control the soaring
price rise graph and maintain the prices a slower as possible for the poor and
middle class people of this country on the lines of HON'BLE CHIEF
MINISTER PURATCHI THALAIVI AMMA. Thank You.
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* SHRI A. ARUNMOZHITHEVAN (CUDDALORE): 1 express my sincere
thanks and gratitude to our beloved leader HON'BLE CHIEF MINISTER
PURATCHI THALAIVI AMMA for giving this opportunity to express my
views on the Price rise issue.

The steep rise of prices of vegetables and pulses is a very serious concern in
Indian homes in recent months. It has made the life of common people, poor and
middle class in particular miserable. The price of pulses and other essential
commodities including the petroleum products have reached an unreachable
maximum. The sky-rocketing prices of vegetables and pulses have made any
average middle class family think twice before buying or consuming them.

People of South India, rich or poor, thrive mainly on idly-vada-dosa-
sambhar as their staple food and quite naturally depends on pulses and grains.
People of Tamil Nadu consume larger quantities of pulses. Poor people need food
at low cost to feed themselves and their family.

Through many innovative and imaginative schemes, the Government of
Tamil Nadu under the Ileadership of HON'BLE CHIEF MINISTER
PURATCHI THALAIVI AMMA has managed to ensure that the common
people in the State have been protected against the ill-effects of price rise. The
Amma Canteen scheme, a brain child of the Hon'ble Chief Minister, Puratchi
Thalaivi Amma, which is now renowned across the world and studied by
governments and experts from different parts of India and the world, has also had
a salutary impact in keeping a check on food prices in Tamil Nadu. In Amma
Canteens idlis with sambar is supplied at Rs. 1 and curd rice at Rs 3 and sambar
rice at Rs. 5.

There are a number of other commodities which are also supplied at
reasonable prices in Tamil Nadu. I would specifically like to highlight the Amma
Mineral Water, Amma Salt, and Amma Cement programmes which ensure

availability of commodities at reasonable prices, which are prone to price increase

* Speech was laid on the Table.
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due to cartelization and other factors. These interventions have had a salutary
effect on market prices of such commodities. VAT on domestic LPG has also been
completely exempted to ensure that price of domestic LPG is kept reasonable in
spite of deregulation of LPG prices.

It is unfortunate to see that India’s villages face a sharp spike in food prices
in 2016, as a second year of drought drives up the cost of ingredients such as sugar
and milk, and poor transport infrastructure stops falling global prices from
reaching rural areas. While urban dwellers have seen some cheaper imported food
products, benefiting from global deflation, that has not filtered through to rural
areas.

Prices of vegetables like onions, tomatoes and potatoes have already been
rising. Palm oil prices have also climbed and milk prices have risen by 15%.
Edible oil prices in India, which meets nearly 70 per cent of demand through
imports, are also likely to rise, given scant rainfall in palm oil-producing countries.
Meanwhile, scarcity of fodder and water is expected to hit local milk production.
The less production is the reason for price rise.

The rural economy contributes around 50 per cent of Indian gross domestic
product and is already showing signs of strain as government cuts the once-
generous subsidies that shielded farmers and villagers. Agriculturists income
dropped nearly 50 percent due to drought. They borrowed loan from banks for
seeds and fertilizer, but now they don’t know how to repay the loan.

Cabinet Committee on Economic Affairs also authorized Food Corporation
of India, along with other procuring agencies, to undertake procurement of pulses
and oilseeds. The MSP of wheat, the biggest rabi food grain, has been raised by Rs
75 a quintal, highest increase in recent years. If the money we spend on importing
pulses reaches our farmers, there won’t be any suicides or shortage of food grains.
There has been an overall increase in the prices of almost every commodity.

While India has reached self-sufficiency in many food items, which

includes milk, rice and wheat, it has not been able to do the same with pulses.



28.07.2016 185

While all these revolutions had their own godfathers like Varghese Kurien or M S
Swaminathan, pulses, one of the most used ingredients in Indian kitchen, had not
found support from any quarter. Approximately, an annual import bill of $§ 2.6
billion is incurred by India only on pulses. If this amount were to reach our
farmers, they may never think of leaving farming — leave alone committing
suicide. Lack of policies or clarity on agriculture planning has led to this crisis
which is not going to abate in the near future.

India is facing a crisis because of deficient rainfall in one end and excess
rainfall on the other side. Crisis is mainly in fur and urad dals, two of the most
consumed pulses, as total pulses’ production dipped to 17.2 million tonnes last
year against 19.25 million tonnes in the previous year. Domestic production may
be just 17 MT against the demand of 27 MT. Canada, Ukraine, the US, Australia,
Myanmar and a few African countries contribute to India’s pulses need. Pulses
production in India has shown less than 40 per cent growth during the last 5
decades. So this precisely means the prices are doubling at an alarming low
periodicity.

We also have to take stock of the green Revolution and what it has
achieved. Though we are self-sufficient in rice and wheat, crop rotation has made
the soil of some of the northern states, unfit for use. The result is there for all to
see. But crop rotation and diversification could have helped retain the soil. But
we never put other essential commodities in this agriculture cycle and the net
result is that the farmers of Canada, Myanmar and Australia are benefitting instead
of our own.

India’s annual import bill of pulses alone is $ 2.6 billion. Imagine this
reaching our own farmers, they may never think of leaving farming — leave alone
think of committing suicide. Just see the granaries of public distribution system
like Food Corporation of India warehouses. Wheat and rice are rotting because we

are over-producing both. Why can’t we replace one of these with pulses? The
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question is, who will the farmers go to if something goes wrong with these
decisions?

It is not that we cannot incentivize the production of pulses. There are
many ways to do it and India’s climate is suited to grow most of the lentils we
consume. The Minimum Support Price is also not transparent and depends on
various political factors. Some of the lentils do come under MSP but they are not
attractive enough for farmers to concentrate merely on pulses. Not all pulses come
under the ambit of MSP. But more than MSP, it is procurement guarantee that
matters.

To feed our growing population we need at least 30 million tonnes of lentils
by 2030 which is close to five per cent growth annually. We are no way near. So
we will continue to burn our foreign exchange reserves forever. By merely
checking the prices of pulses, inflation is not going to be under control. There has
been an overall increase in the prices of almost every commodity. People are now
destined to live with it. It looks like the government should go by correct advice
and take correct economic action on the ground.

Inflation in India generally occurs as a consequence of global traded
commodities and the several efforts made by the Reserve Bank of India to weaken
rupee against dollar. This has been regarded as the root cause of inflation crisis
rather than the domestic inflation. According to some experts the policy of RBI to
absorb all dollars coming into the Indian Economy contributes to the appreciation
of the rupee. When the US dollar has shrieked by a margin of 30%, Reserve Bank
of India had made a massive injection of dollar in the economy to make it highly
liquid and this further triggered off inflation in non-traded goods.

All these factors need to be taken into account to control price rise in India.
I urge upon the Union Government to take appropriate steps to control the soaring
price rise graph and maintain the prices as lower as possible for the poor and
middle class people of this country on the lines of HON'BLE CHIEF
MINISTER PURATCHI THALAIVI AMMA. Thank you.
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"SHRIMATI BUTTA RENUKA (KURNOOL): I express my views on this
important subject concerning the entire country especially backward areas like my
constituency.

The recent price rise in the essential commodities is of very serious concern
as it is hurting the common man. The prices of onion, tomatoes, and pulses have
seen an abnormal rise, going beyond the reach of the lower and middle class
sections of the society. Since they are essential one cannot avoid buying them at
whatever cost. This is mainly because there is no supportive government policy
which could have helped to raise the pulses production by giving more incentives
to the farmers growing onions, tomatoes and pulses. It is also necessary to provide
warehousing facilities including cold storage so as to maintain near to uniform
prices throughout the year. Further successive governments have failed to foresee
demand and supply and take appropriate measures beforehand. It is not that the
farmer is benefitted out of the price rise. It is only the middlemen, hoarders and
retailers who are having the profit margin of more than 50% and the farmers are
not reasonably rewarded for their labour. These middlemen are speculating and
holding the common man to ransom.

Another major reason for the prevailing high prices is the policy of the
government in not passing on the benefits of reduced crude prices to the ultimate
consumers. Whenever there is increase in crude oil prices at the global level the
retail prices of petrol and diesel are automatically raised. However when there is
fall in global oil prices the entire benefit is not passed on resulting in high petrol
and diesel prices. This is having a serious impact on the essential commodity
prices because of high transportation costs.

Another reason for increase in prices is the rise in the cost of inputs like
seeds, fertilizers, pesticides, and labour costs. Because of this, the farmers are at
losing end and many of them, unable to survive are migrating to urban areas in

search of livelihood and are converting themselves into urban labour. This is a
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dangerous trend as it will have serious repercussions on agricultural production
and will have cascading effect on the prices of essential commodities.

I represent a constituency which is a major producer of tomatoes and
onions. In any given year, the lows and highs of these products are more than 10
fold. The price of tomatoes vary from Rs. 2 per kg to Rs. 60 per kg. I have
personally seen and consoled the families when the farmers have thrown their
produce on the road as the price does not even cover the transportation costs. When
the price goes up the farmer does not have the product with him.

The main beneficiaries of this would be the speculators, hoarders,
middlemen, and the farmer is the victim. If proper storage facilities are developed
the price can be maintained at a reasonable level benefitting the farmer and the
consumer. Rising prices encourage hoarding, black-marketing and corruption.

It is a dangerous trend that farmers are not very keen on taking up
cultivation of pulses, onions and tomatoes due to high fluctuations in production
and prices. There is no minimum support price mechanism. Because of this,
farmers are switching over to cash crops, because of better return and lower risk.

I understand that in a growing economy like ours inflation is a necessary
evil. I appreciate the measures being taken by the Hon'ble Finance Minister in
containing inflation without compromising on economic growth.

In spite of the best efforts of the Government the problem continues to be
very serious and dangerous. It requires stern and effective measures.

The measures include improving our farm infrastructure like setting up of
warehouses, cold-storage units etc. I also strongly recommend that support prices
can be announced for farm produce like dal, onions and tomatoes. Stern action
shall be taken against hoarders and middle men. Proper marketing facilities shall
be developed which will ensure removal of middle men so that the farmers can get

reasonable price for their products.



28.07.2016 192

Agriculture is our backbone and farmer and agricultural labour are pillars to
our economy and let us not allow a situation where the farmers and agricultural

labour are depressed of their occupation and are moving to urban areas in search

of livelihood.
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* SHRI PRASANNA KUMAR PATASANI (BHUBANESWAR): This is one
topic on which I do not have to think before placing in the House. The recent
price rise in the essential commodities has hurt the common man, where it hurts
the most. The prices of onion, tomatoes, pulses have skyrocketed which adds
flavor to the otherwise normal lifestyle of below average Indian. The above
statement is a sarcasm in itself, but it is necessary to show the grave situation
which the normal citizens of this country are facing in the normal time.

The price of pulses which is nearly a staple diet for most of the country has
risen to a large extent from the last 2 years. This may be due to less area under
production for pulses in country or less per hectare yield of pulses or growth in
demand. But the apathy is that there is no supportive government policy which
could have helped India to raise the pulses production by giving more incentives
to the farmers growing pulses, reducing loses to the intermediaries. One more
benefit of higher pulses production is that it takes less of nitrogenous fertilizers
and is essential for regular wheat/rice fields.

The prices of onion has risen nearly 300% or more in the last month. The
first reason is inefficient government policy which do not foresee demand- supply
situations, since onions are perishable quantities. The recent unseasonal rains in
Nasik area has destroyed 10% of the crops, but still the quantum of price rise
cannot be substantiated. The major culprit here is that there is no control over the
last leg of supply chain i.e. retailers, who are having the profit margin of more
than 50%. They are speculating on the deficient supply and holding the common
man at ransom. Moreover in India export was stopped at a much later stage, which
led to the spike in prices in the first instance. The rest and the last reason which is
common to all, I would discuss in the later part.

There is another factor which is at play in high inflation rates across the

commodities and it is ever increasing rates of petrol and diesel. The common plea

* Speech was laid on the Table.



28.07.2016 194

given by the government to the people of India during every rate increase is the
rising international crude prices. But they should first answer why there is double
taxation by Center and the States on sale of petrol and diesel. My first question to
the respective governments is why cannot these duties be reduced, so that atleast
the transportation cost for the common commodities is reduced.

Now let us come to the contentious issue which is common to all the
commodities price rise and bone of contention between the government and
opposition parties, that is forward trading. Now some people will criticize me of
knowing very little of the commodity trading, but my only point is why do you
need speculative trading on the essential commodities, when you could have such
trading on nearly each and every finance vehicle like equity shares, currency
exchanges, etc. The forward trading increases the speculation in markets and
people who are really not in the supply chain of these commodities get into it and
unnecessarily disrupts the chain leading to disparity in normal price mechanism of
the commodities.

Similarly, prices of milk and other commodities could be discussed singly,
but I just want to make a point that a concerted serious action is required for
dealing with the situation as it is hurting the foundation of common man
economics in India. All the arms of government machinery, NGO’s common man
should make an effort to discuss this problem and devise solutions which are
practical and pragmatic in nature. Well, I am doing my part by writing and
publishing this article on net, so that our online community is more educated on
the topic which is raging in India currently.

Price hike in essential commodities has been a norm in our country. The
pattern is very frequent, for instance, the petrol prices have been hiked ten times in
the last 6 years. The hikes have become a nightmare for the “aam aadmi”. The
ever increasing cost of living has once again proven the age old theory of Survival

of the Fittest.
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Interestingly, we discover an array of exciting facts when we dig in the
depths of the issue. It is quite a common phenomenon that when the prices get
hiked, substantial control measures have to be employed to check it.
Paradoxically, government has seldom made efforts to curb it as it considers hike a
part of the game.

Recently, in the President’s address, it was quoted that “higher prices were
inevitable”. Rather, it was made inevitable. Hike is a nice and easy tool for the
government to fill in the gaps of revenue. Whenever, the government is in any
kind of trouble, it makes us bear the burden.

Petrol price hike is an epitome to show government’s incapability or lack of
accountability. Though the international fuel prices have fallen sharply by almost
100% in 2009, the Indian government shows no signs of reducing the price in the
domestic market. Petrol, diesel and other petroleum products have an enormous
impact on almost all the other commodity prices.

Black markets also contribute massively to hike. Sugar prices prove to be a
fitting example. The recent price rise of sugar seems to be a rat race with its
sweetness. The profits of 33 sugar companies have rocketed by 2900% to 900
crores, along with a gigantic increase in the sugar prices. The reason being crop
shortage which was in turn created due to uncontrolled exports last year. We
could have built buffer stocks, when we had the bumper crop, but we didn’t. This
facilitated a raise in profits of all the export and import companies, while
consumers were forced to pay much more than what they need to pay for sugar.

The strategic failure of agricultural departments, which failed to create
proper awareness among the farmers regarding selection of crops, which
eventually lead to price rise of pulses, cereals and vegetables drastically. Standard
of living of common man has been taken to the limit. In 2009, 13.6 million people
freshly joined the list of BPL in our country, according to a report by U.N.
Department of Economic and Social Affairs. The hikes have made the lives of

people miserable, forcing them to cut on luxuries and lead an austere life.
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Government has eventually made people unhappy and provoking suicidal
tendencies in many who are fed up with this continuous price rise.

Politicians have been pro-commercial rather than pro-people for they have
eased this hike with their malign usage of political influence in economic interests.
Government is trying to justify that the conditions have been similar throughout
the world. But, a comparison of the consumer price index with the other G-20
nations shows that India has the highest consumer price inflation at 14.97%,
making it evident that the domestic policies are responsible for this.

The need of the hour is to set up specifically dedicated departments to study
the trends in economy, which analyse the exports, imports and domestic
agriculture conditions and propose new policies to check the price hike in our

country.
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‘DR. KULMANI SAMAL (JAGATSINGHPUR): 1 am grateful for the
opportunity to participate in the discussion regarding rise in prices of essential
commodities in the Country.

I would like to mention that now the issue of price rise has been an
important issue in every corner of the country. I would like to mention that when
general election was fought in 2014, it was one of the important agenda on which
the NDA Government made its manifesto. During Congress regime especially in
2012-13, price of essential commodities got increased at the rate of around 23%.
However, during the regime of this NDA Government since 2014, it has increased
at the rate of more than 70%. We all know that the rise in prices of essential
commodities, such as rice, wheat, pulses, vegetables, sugar, etc. has skyrocketed.
We know that one-fourth of the hunger-stricken people in the world today live in
India. We are talking about digitalization, start up India, Make in India, internet,
speed rails, many infrastructure projects but still we are not able to provide
essential commodities to the people.

According to the latest study undertaken by ASSOCHAM, in the last two
years, the prices of essential commodities have gone up by nearly 72 percent and
on the contrary the per capita income have gone up by only 38 percent of average
Indian in metros.

I would like to state that the demand as well as supply, both factors are
responsible for rise in prices of essential commodities. Apart from increasing
population which itself is a major cause of rising demand, changing food habits
are also responsible for increasing inflation. On the supply side, it is known to all
of us that unfavorable weather conditions also resulted in the short supply of
commodities and consequently pushed their prices up. Lack of warehousing
facilities, cold storages also results in the post harvest losses which are estimated

to the tune of one-third of the total produce. An abnormally high percentage of

* Speech was laid on the Table.



28.07.2016 198

fruits and vegetables go wasted because of lack of cold-storage facilities. Thus
post harvest losses also contribute to the short supply of food crops. The sharp
increase in prices of wheat and rice will have an inflationary impact on essential
commodities as open market prices of both commodities were posing slightly
higher than the above the poverty line prices. Many essential commodities like
petroleum products, pulses, fertilizers are either imported or are produced with
imported intermediate goods. Price of such commodities depends on the
international prices and as overall global prices of these commodities is increasing,
pressure on domestic prices is bound to happen. Even in the case of export based
goods produced in the country, if international prices of such commodities are
soaring, there is an upward pressure on domestic prices as well because the
producers will tend to sell these products in foreign markets where they are likely
to fetch better prices. It may also create scarcity in domestic market. Moreover,
market is also dominated by manipulators, fixers, middlemen, corporate gamblers
etc.

The inflation can be controlled to the large extent if the government gives
full freedom to farmers to sell their agricultural produce anywhere in India without
any restriction and ensure free movement without taxing the same. All the
agricultural produce is controlled by market forces which include hoarders, black
marketers and other rich and traditional traders. The prices of goods are decided
by these individuals. They create the artificial shortage and price rise. The farmers
cannot sell their agriculture produce directly due to different reasons. The real
farmers use to get 1/3rd of the price. Rest of the profit is swallowed by the
middleman and traders only.

Thus, the price rise is caused by several factors like hoarding, population
explosion, low productivity, natural calamities, backwardness of communication,
evil motives of dishonest businessmen, smuggling, black marketing etc.

But to control such loopholes, a sincere political will is necessary which is

visibly lacking in the present Government. That is why they are silent on the issue.
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So, it is my sincere suggestion that the Government should focus upon
comprehensive reforms, development of agriculture infrastructure, elimination of
hoarders and black marketers to eliminate the artificial scarcity plaguing the
economy of the Country at present. I feel, it is necessary on part of the
Government to meet the promise they made to the people during the general

election in 2014. Thank you.
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*SHRIMATI V. SATHYABAMA (TIRUPPUR): I express my sincere thanks and
gratitude to our beloved leader HON'BLE CHIEF MINISTER PURATCHI
THALAIVI AMMA for giving this opportunity to express my views on the price
rise issue.

The very sharp rise in prices of food and essential commodities was a
phenomenon that characterized the last few years of the erstwhile UPA
Government’s tenure in office, caused primarily due to the poor macroeconomic
management of the then Government of India. Some of those inflationary trends
have persisted in the present Government’s tenure as well. Though overall
inflation has been kept under check, food inflation has not been effectively
tackled. Some decisive action by the Government of India is essential to ensure
that the common person is protected against rapid rise in prices, particularly of
food and essential commodities.

In Tamil Nadu, the State Government under the capable and determined
leadership of the Hon'ble Chief Minister, Puratchi Thalaivi Amma has taken a
large number of appropriate measures to ensure that the common people and the
poor and the vulnerable are protected against the rise in prices of essential
commodities.

One of the first decisions of the Hon'ble Chief Minister Puratchi Thalaivi
Amma on assumption of office in May, 2011 was to announce and implement the
free supply of 20 kilogrammes of rice per month through the Public Distribution
System to about 1.83 crore families in the State. Tamil Nadu’s PDS is the best
functioning Public Distribution System in the country as recognized by many
economists and scholars both in India and abroad. The supply of free rice in the
PDS has greatly helped the vast majority of families in the State and protected

them against the rise in food prices.
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The well functioning Public Distribution System in Tamil Nadu has also
been effectively leveraged by the State Government to reach other essential
commodities to the people of the State at reasonable prices. 1 litre of refined palm
oil is supplied at Rs 25 and 1 kilogram each of urad and toor dhal are supplied at
Rs. 30 per kg to all family card holders as part of the Special Public Distribution
System. The State Government incurs an expenditure of Rs.1861 crores on the
Special PDS out of its own budgetary resources every year.

The steep rise of prices of vegetables and pulses is a very serious concern in
Indian homes in recent months. It has made the life of common people, poor and
middle class in particular miserable. The price of pulses and other essential
commodities including the petroleum products have reached an unreachable
maximum. The sky-rocketing prices of vegetables and pulses have made any
average middle class family think twice before buying or consuming them. The
big question is why is there constant food inflation?

Frequent Fuel price rises affect the prices of all other essential commodities
dearly. HON'BLE CHIEF MINISTER PURATCHI THALAIVI AMMA has
opposed the frequent revision in fuel prices that too when the international price of
crude oil is down to all time low in last 10 years. The Hon'ble Prime Minister
should intervene and make necessary efforts to have a price control and regulation
policy to put brakes to such consistent hike. The Centre is getting revenue by
revising excise duty, but passing the burden on he common man was “an unjust
act”. People of South India, rich or poor, thrive mainly on idly-vada-dosa-sambar
as their staple food and quite naturally depends on pulses and grains. People of
Tamil Nadu who consumes larger quantities of various types of pulses, are the
most affected due to the sky-rocketing prices of vegetables and pulses in the recent
times.

In an attempt to stabilize the soaring prices of pulses and augment its
availability, the Tamil Nadu government under the dynamic leadership of

HON'BLE CHIEF MINISTER PURATCHI THALAIVI AMMA have ordered
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to sell 500 metric tonnes of toor dal in its cooperative outlets at subsidized rates
(Half a kg of toor dal is priced at Rs. 55, and a kg at Rs. 110). The imported dal is
being sold through 36 outlets run by TUCS, North Chennai, Chintamani
cooperative societies and 20 Amudham departmental stores and is available in 11
cooperative outlets in Madurai, 14 in Tiruchirapalli and 10 in Coimbatore. The
PDS outlets would continue to sell the subsidized toor dal (Canadian yellow
lentils), urad dal and palm oil at Rs. 30 and Rs. 25 respectively. “These timely
initiatives would help stabilize the market rate of toor dal,”. It is because of
efforts made by HON'BLE CHIEF MINISTER PURATCHI THALAIVI
AMMA the ill effects of price rise on the poor and middle class people have been
reduced considerably.

Since with the change in eating habits, many families consume pulses in
excess of what is supplied to Special PDS each month, which they purchase in the
open market, in order to moderate the increases in prices of dhall in the open
market. The Government of Tamil Nadu has also lunched a Market Stabilisation
Fund with a provision of Rs. 100 crores for effective market intervention through
the co-operative wholesale stores network to moderate the prices of dal in the
State. A total of 230 tonnes of urad dhal and 120 tonnes of toor dal were supplied
through this mechanism which helped to substantially bring down market prices,
effectively curbing the hoarding tendency through market means.

Tamil Nadu’s Universal Public Distribution System, commended both
within India and elsewhere, is a model food security programme. This is a vital
programme, which requires constant vigil and monitoring so as to ensure that the
benefits continue to reach the deserving persons and to plug leakages. HON'BLE
CHIEF MINISTER PURATCHI THALAIVI AMMA has ordered the officials
to ensure that the process of collection of bio-metric information through the
National Population Register is expedited and the State is in a position to issue

smart cards to all families in the State at the earliest.
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The Government of Tamil Nadu under the leadership of Hon'ble Chief
Minister Puratchi Thalaivi AMMA has also launched several initiatives to make
available fresh vegetables to consumers in urban areas, while at the same time
ensuring that vegetables farmers get remunerative prices. As part of the many
measures taken by this Government to combat price rise, 48 Farm Fresh Vegetable
Outlets have been opened in Chennai. Consumers are now able to buy vegetables
at reasonable prices and at the same time farmers get both an assured market and
remunerative prices. Already, 2482 metric tonnes of vegetables valued at 7.38
crore rupees have been sold through these Outlets. To ensure sustainable vegetable
supply, 10,493 farmers have been provided crop loans of 55.22 crore rupees for
the cultivation of vegetables. AMMA had instructed the District Collectors to open
Farm Fresh Outlets at appropriate locations in their Districts for the benefit of the
public.

Why the prices of pulses, vegetables and other essential commodities are
increasing continuously in India? It is not only due to a poor harvest or due to a
bad monsoon. There are 10 important man-made reasons which results in the
rising prices of commodities.

Global inflation

Less space for cultivation

Less production of pulses

Increased cost of production

Improper management and distribution

Fuel price rise and increased cost of transportation
Hoarding

Many mediators

A S AR L B S A

Supply chain mismanagement and

10. Increased demand for protein-enriched food and green vegetables
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It is unfortunate to see, India’s villages face a sharp spike in food prices in
2016, as a second year of drought drives up the cost of ingredients such as sugar
and milk, and poor transport infrastructure stops falling global prices from
reaching rural areas. While urban dwellers have seen some cheaper imported food
products, benefitting from global deflation, that has not filtered through to rural
areas, given poor roads, rail and a lack of storage facilities for perishable goods.
Prices of vegetables like onions, tomatoes and potatoes have already been rising.
Palm oil prices have also climbed in the last two months, while milk prices have
risen by 1- per cent. Edible oil prices in India, which meets nearly 70 per cent of
demand through imports, are also likely to rise, given scant rainfall in palm oil-
producing countries. Meanwhile, scarcity of fodder and water is expected to hit
local milk production. The less production will obviously allow prices to rise.
The rural economy contributes around 50 per cent of Indian gross domestic
product and is already showing signs of strain as government cuts the once-
generous subsidies that shielded farmers and villagers. Agriculturists income
dropped nearly 50 percent due to drought. They borrowed loan from banks for
seeds and fertilizer, but now they don’t know how to repay the loan.

Continuing the past trend of significant increases in the minimum support
price of pulses, the Cabinet Committee on Economic Affairs raised those of
masoor (red gram) and gram (Bengal gram), the two most sown in the rabi season,
by Rs. 250 a quintal. A bonus of Rs. 75 a quintal has also been recommended
over and above the MSP, a total increase of Rs. 325 a quintal as compared to
2014-15.

Cabinet Committee on Economic Affairs also authorized Food Corporation
of India, along with other procuring agencies, to undertake procurement of pulses
and oilseeds. The MSP of wheat, the biggest rabi food grain, has been raised by
Rs. 75 a quintal, highest increase in recent years. If the money we spend on

importing pulses reaches our farmers, there won’t be any suicides or shortage of
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food grains. There has been an overall increase in the prices of almost every
commodity.

Just as onions left many crying, it is now the turn of pulses (dal). The price
of the poor man’s staple has doubled and there is no visible measures to check its
spiraling growth. While India has reached self-sufficiency in many food items,
which includes milk, rice and wheat, it has not been able to do the same with
pulses. While all these revolutions had their own god fathers like Varghese Kurien
or M S Swaminathan, pulses, one of the most used ingredients in the Indian
kitchen had not found support from any quarter. Approximately, an annual import
bill of $2.6 billion is incurred by India only on pulses. If this amount were to reach
our farmers, they may never think of leaving farming — leave alone committing
suicide. Lack of policies or clarity on agriculture planning has led to this crisis
which is not going to abate in the near future.

As arule, the demand for all commodities reaches a peak during the festival
season in India. Pulses are no exception. India is facing a crisis because of
deficient rainfall at one end and excess rainfall at the other side. But we cannot
blame this alone for this crisis. Crisis is mainly in tur and urad dals, two of the
most consumed pulses, as total pulses’ production dipped to 17.2 million tonnes
last year against 19.25 million tonnes in the previous year. Domestic production
may be just 17 MT against the demand of 27 MT. Maharashtra, Uttar Pradesh and
Madhya Pradesh are the major pulses-producing regions followed by Karnataka,
Andhra Pradesh and Telangana. Canada, Ukraine, the US, Australia, Myanmar
and a few African countries contribute to India’s pulses need.

Pulses production in India has been showing less than 40 per cent growth
during the last 5 decades and this has led to almost halving the per capital
availability to 30 grams now. So this precisely means the prices are doubling at an
alarmingly low periodicity. We also have to take stock of the Green Revolution
and what it has achieved. Though we are self-sufficient in rice and wheat, crop

rotation has made the soil of some of the northern states, unfit for use. The result is
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there for all to see. But crop rotation and diversification could have helped retain
the soil. But we never put other essential commodities in this agriculture cycle and
the net result is that the farmers of Canada, Myanmar and Australia are benefitting
instead of our own.

Approximately, India’s annual import bill of pulses alone is $2.6 billion.
Imagine this reaching our own farmers, they may never think of leaving farming —
leave alone think of committing suicide. Just see the granaries of public
distribution system like Food Corporation of India warehouses. Wheat and rice
are rotting because we are over-producing both. Why can’t we replace one of these
with pulses? The question is, who will the farmers go to if something goes wrong
with these decisions?

It is not that we cannot incentivize the production of pulse. There are many
ways to do it and India’s climate is suited to grow most of the lentils we consume.
The Minimum Support Price is also not transparent and depends on various
political factors. Some of the lentils do come under MSP but they are not
attractive enough for farmers to concentrate merely on pulses. Not all pulses come
under the ambit of MSP. But more than MSP, it is procurement guarantee that
matters.

To feed our growing population we need at least 30 million tonnes of lentils
by 2030 which is close to five per cent growth annually. We are no way near. So
we will continue to burn our foreign exchange reserves forever. By merely
checking the prices of pulses, inflation is not going to be under control. There has
been an overall increase in the prices of almost every commodity. People are now
destined to live with it. It looks like the government should go by correct advice
and take correct economic action on the ground.

Inflation in India generally occurs as a consequence of global traded
commodities and the several efforts made by The Reserve Bank of India to
weaken rupee against dollar. This has been regarded as the root cause of inflation

crisis rather than the domestic inflation. According to some experts, the policy of
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RBI to absorb all dollars coming into the Indian Economy contributes to the
appreciation of the rupee. When the US dollar has shrieked by a margin of 30%,
Reserve Bank of India had made a massive injection of dollar in the economy
make it highly liquid and this further triggered off inflation in non-traded goods.

The Amma Canteen scheme, a brain child of the Hon’ble Chief Minister of
Tamil Nadu Puratchi Thalaivi Amma, which is now renowned across the world
and studied by governments and experts from different parts of India and the
world, has also had a salutary impact on keeping a check on food prices in Tamil
Nadu. In Amma Canteens, idlis with sambar is supplied at Rs. 1 and curd rice at
Rs. 3 and sambar rice at Rs. 5.

There are a number of other commodities which are also supplied at
reasonable prices in Tamil Nadu. I would specifically like to highlight the Amma
Mineral Water, Amma Salt, and Amma Cement programmes which ensure
availability at reasonable prices of commodities prone to price increase due to
cartelization and other factors. These interventions have had a salutary effect on
market prices of such commodities. VAT on domestic LPG has also been
completely exempted to ensure that price of domestic LPG is kept reasonable in
spite of deregulation of LPG prices.

Through many such innovative and imaginative schemes, the Government
of Tamil Nadu under the leadership of the Hon'ble Chief Minister, Puratchi
Thalaivi Amma has managed to ensure that the common people in the State have
been protected against the ill-effects of price rise. This is no mean achievement.

Our leader, the Hon'ble Chief Minister of Tamil Nadu, Puratchi Thalaivi
Amma has rightly cautioned against the implementation of the Direct Benefit
Transfer scheme in areas where the availability and price level of commodities is a
key concern. These are primarily the food, fertilizer, LPG and kerosene subsidy
schemes, where the availability of the essential commodities and affordable prices
is the key concern and merely transferring the monetary equivalent of the subsidy

being incurred and that too on a pre-determined and fixed basis, will not
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adequately protect the food and nutritional security of the common people. Such a
scheme would expose the common people who depend on the Public Distribution
System and fertilizer supply to the vagaries of the market and deprive them of
essential commodities. Hence, the Government of India should exercise the
greatest care and caution in expanding the scope of the Direct Benefit Transfer
scheme beyond those schemes which currently involve a cash transfer at present,
like scholarships and pensions. This is the unequivocal stance of the AIADMK
Party.
What can the Government of India do to bring down prices and protect the
poor?
1. Subsidize food items including pulses and edible oil.
2. Roll back the additional excise duty levied on Petrol and Diesel announced
earlier this year.
3. Enable cheaper movement by rail by reducing the freight rates of essential
commodities.
4. Reduce the toll fee collected, particularly from freight vehicles.
5. Provide adequate input subsidy to farmers to encourage production of

pulses and oil seeds with assured price and purchase mechanism.

All these factors have to be taken into account to control price rise in India.
I urge upon the Union Government to take appropriate steps to control the soaring
price rise graph and maintain the prices as lower as possible for the poor and
middle class people of this country on the lines of HON'BLE CHIEF
MINISTER PURATCHI THALAIVI AMMA.
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*SHRI R. DHRUVANARAYANA (CHAMARAJANAGAR) : The GDP is
expected to rise; there are claims of a lot of foreign investment being brought into
our country, various schemes like Make in India, Start up India, etc. are being
promoted. Unfortunately, the common man’s problems are not being given
importance. One of the biggest issues which everyone, including myself, is facing
is that of the rise in prices.

The CPI (Consumer Price Index) as of June 2016 was 5.77%. The
Consumer Food Price Index (CFPI) was 7.79% in June 2016 over 5.48% in June
2015. There has been a huge increase in price of essential food items like potato,
pulses, sugar, and vegetables. Pulses saw one of the highest inflation rates of
26.86% in the month of June 2016, increase in sugar prices was 16.79% and
vegetables was 14.74%. The WPI (Wholesale Price Index) indicated the annual
rate of inflation to be 1.62% for the month of June, 2016 (over June, 2015) as
compared to 0.79% for the previous month. Build up in inflation rate this year so
far has been 3.82% compared to a build up rate of 1.70% in the corresponding
period of the previous year. Wholesale figures show that potatoes which are one of
the most essential items have seen one of the highest rates of annual inflation of
64.48%, pulses saw an increase of 26.61%, vegetables rate was 16.91% and sugar
prices increased by 26.09%.

Prices of such essential commodities are just increasing and various reasons
have been given by the Government, such as weak rainfall, black markets,
hoarding, etc. The Government claims that it has conducted raids and stocks of
pulses have been seized, but still the availability has not increased and prices have
increased instead. The Minimum Support Prices (MSPs) for all Kharif Crops of
2016-17 have been raised as per the Government but recently farmers in Rajasthan
and Haryana have been forced to cut down guar production due to poor returns

and no demand. Private participation is increasing but nothing concrete has been
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implemented to ensure that farmers are getting the right amount of profits and
even the farmer suicide rates have not shown a decline.

Similarly international crude oil prices have decreased from almost 101
dollar per barrel in March 2014 to almost 41 dollar per barrel in June 2016, but the
domestic prices of petrol and diesel have been fluctuating and the benefits of such
a big decrease have not been transferred to the consumers. High diesel and petrol
prices add to the transportation costs which indirectly increase prices of various
items being transported. The taxes have increased and along with such an increase
new cesses like-Swachch Bharat cess, Krishi Kalyan cess-have been introduced.
These taxes and cesses are paid by the consumers and it adds to the increasing
prices. The revenues collected have not been adequately used for the benefit of the
citizen and the sources of such revenues have been just burdensome for the people
paying for it. The wages of agricultural and rural labourers have not been
increasing proportionately with such rises in prices and this is further harming
them.

Almost every sector is witnessing a price rise and this will hurt the common
man. Hence, the Government needs to address this problem immediately, not just
by introducing new schemes, but by also implementing it properly ensuring that

the interests of everyone are protected.
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"SHRI S.P. MUDDAHANUME GOWDA (TUMKUR): The retail inflation is at
21-month high. The food inflation is up by 7.5 per cent. The vegetable prices are
up. The prices of pulses are up by 30, 40 and 50 per cent. The prices of eggs, meat
and fish are up. The only silver lining here is that if we look at it closely, all the
prices are up. It is even worst today to be a vegetarian in India, than a non-
vegetarian because comparatively meat and fish are more in control.

My second point is that the crude oil price which was 110 dollar per barrel,
has come down to 45 to 47 dollar per barrel. There are six, seven countries where
the price of petrol has come down, and the maximum price rise has been from five
to ten per cent. In India, this is the worst example. In spite of this, those benefits
are not being passed on to the consumers because, on the one side, they say, achhe
din, but achhe din are not for the larger percentage of the population. The benefit
should have been passed on to the people. Actually the petty reductions rarely
announced by oil companies are nothing in comparison to the periodic increase in
price effected by these companies. The Government of India also rubs salt to the
festering wounds with increase in excise duties. Due to this, actually in the last
two years, when the prices started coming down, there has been increase in the
price of diesel and petrol.

The ever increasing price rise affects all the poor and middle classes and
also affects more to those who live in rural India. In the last 24 months up to June
2016, while urban inflation fell from 9 per cent to 5.3 per cent, rural inflation
declined from 10.1 per cent to 6.2 per cent. In the fiscal 2016, rural core inflation
was 6.7 per cent as compared to 4.8 per cent in urban. Sub-categories such as
health, education, household goods and services and recreation and amusement
have all recorded higher inflation in the rural areas last fiscal.

What can the Government of India do to bring down the prices and to
protect the poor? It can subsidize the food items, including pulses and edible oil.

It can roll back the additional excise duty levied on petrol and diesel announced

* Speech was laid on the Table.
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earlier this year. Then, the Government can enable cheaper movement by rail by
reducing the freight rates for essential commodities and by reducing the toll
collected from private vehicles. The Government of India has announced that it
intends to double the income of the agriculturists by 2022. In that case, it should
provide adequate input subsidy to farmers to encourage production of pulses and
oilseeds with assured price and purchase mechanism. They have now announced
the Minimum Support Price for paddy and other commodities. But why is the
Government ignoring the coconut farmers. The Government does not recognize
them at all.

Around four years back, the Minimum Support Price for copra was Rs.
53.50. In the long run of these four years, it has only increased by six rupees, that
is, two plus four, and, accordingly, Rs. 59.50 has been fixed as the Minimum
Support Price. Also, they are not getting the Minimum Support Price because of
the norms prescribed. For example, it says that the moisture content must be below
six per cent. It is very difficult to supply the same at six per cent moisture.
Therefore, I want to request the Government that the procurement norms must be
made liberal, and, it must be made 7.5 per cent. That would be the best thing.
Another thing is that they can buy the de-husk coconuts directly at twenty four
rupees a kilo, which will also satisfy the coconut farmers a little bit. Actually, the
coconut farmers are demanding Rs. 100/- per kilo. If Rs. 100/- is not given, at
least, it must be made Rs. 75/- per kilo, and, it must be procured by the
Government. This is the position of today. Actually, the price of DAP, the price
of potash as also the price of NPK complex fertilizer has gone up. So, the
Government must be liberal in giving the Minimum Support Price for all the farm
produce.

The leakages and inefficiencies in the food management system and
inadequate supply chain management have also led to the price spiral and are also

responsible for the recent spurt. The MSP policy, which was highly skewed in
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favour of rice and wheat, has discouraged the other key items leading to shortfall
in their production.

Another point is that hoarding and speculative activities by the middlemen
have created artificial scarcity in some commodities. The benefit of high prices
paid by consumers does not flow back to primary producers, that is, farmers. But it
is siphoned away by middlemen and speculators who enjoy a free run in an
economy of shortages.

The infrastructure for post-harvest management of farm products to ensure
proper storage and smooth supply to market is quite weak in our country. India is
world’s largest producer of fruits and vegetables. But the shortage and
transportation losses for several crops are estimated to be around 30-40 per cent.
Unfortunately, there is no silver lining in sight.

Efficient market infrastructure, improved storage capacity and faster
transportation from producers to customers are the vital areas that need greater
attention. The transformation of agriculture has to be steered by raising
productivity in agriculture by investing in efficient irrigation technology. It is
equally important to gradually move away from the cereal-centric MSP policy
towards other items with supportive policy framework and required infrastructure.
Policy interventions are required to support sustainable growth in crop production
and environmental protection through development of improved and diversified
cultivation, eco-friendly and cost-effective pest management practices and
efficient seed supply systems. [ urge upon the Union Government to take
immediate steps to control the prices of essential commodities for the benefit of

the poor people of the country. Thank you.
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SHRI JAYADEV GALLA (GUNTUR): Thank you, Sir, for giving me this
opportunity to speak on this very important issue which has greatly disturbed
mainly the kitchen of all the common men in the country.

Sitting here in the middle in no man’s land, I have been listening to the
debate with a lot of disappointment, I must say. Both sides seem to be only
concerned about trading charges, avoiding accountability and blaming each other
for the current state of affairs. We are being given history lessons viewed through
two very different lenses. It needs to be a more constructive dialogue focused on
finding solutions rather than finding the guilty party. It is not a trial, Sir, to
determine who is guilty and who is not but it is a dialogue where we have to look
for robust and constructive solutions.

There was no doubt that we will either be discussing drought or floods or
agrarian crisis or price rise in every Session. In this 16™ Lok Sabha this is the
third time we are speaking on the subject but we still do not seem to be finding the
way forward.

Sir, when the farmer is in crisis, all poor people in the country will be in
crisis. The country cannot prosper while the farmers are in crisis. We need to find
durable and sustainable solutions. I had also participated last time when the issue
was discussed and gave some suggestions to the Government but I do not know
where those suggestions have gone. There is no doubt that we are part of the
NDA but it does not stop me from ventilating the voice and concerns of the people
who are really reeling with unprecedented rise in prices of essential commodities.

If you look at the statistics, on the one hand inflation has come down to half
of what it used to be, fiscal deficit has narrowed by a third. The current account
deficit has gone down from five per cent of GDP in 2013 to just one per cent of
GDP in 2016. Foreign exchange reserves are a record high. This is one side of
the picture. On the other side, industrial growth is not so encouraging. Retail
inflation or Consumer Price Index has gone up to 5.77 per cent, which is the

highest in the last 22 months. Of course, we all should agree that this is half of
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what it used to be in November, 2013. It was 11.16 per cent in 2013. The other
things are not pinching the common man. It is this 5.77 per cent inflation which is
pinching because the prices of essential commodities have gone up even when you
compare to what they used to be in November 2013.

I am not denying the fact that the Government is taking steps. It is taking
the necessary steps but since the outcome is not visible to people in the form of
reduced prices, naturally there will be agitation outside and fear inside this House,
Sir.

I am told that the Competition Commission initiated an inquiry but it is
immaterial for the people whether the Competition Commission has initiated
inquiry behind the sudden surge in prices or the Government is importing pulses
for seasonal variation between demand and supply. People want their basic and
essential commodities at affordable prices. That is the bottom line.

The main problem with regard to pulses is that we are able to produce 16-
17 million tonnes but the demand is 24-25 million tonnes and the gap needs to be
filled through imports. For example, pulses output declined to 17.15 million
metric tonnes in 2014-15 from 19 million metric tonnes in the previous year. Last
year there was a further dip to 17 million metric tonnes when the domestic demand
is 24 million tonnes. So, I strongly feel that the supply side factors such as
inadequacy of agricultural output in proportion to the population, inadequacy of
industrial output due to various factors, including global slow down and high
priced inputs are influencing the price level of various commodities.

Last time when I spoke during the Discussion on Price Rise I had made
some suggestions for the consideration of the Government. I understand that the
Government has not acted on them. So, even if this is a repetition, I wish to
reiterate and request the Government to at least give a thought to these
suggestions.

The Food Security Act emphasises rice and wheat and not giving any place

for pulses. Had pulses been included in the Food Security Act we would have
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been achieving the twin objectives of giving the much needed proteins to the poor
people and also increasing the production and productivity of pulses.

The second point is that we are not giving priority to pulses in MSP. They
are always graded next to cereals. This is affecting the production and
productivity. Let me substantiate my point. Sir, production of foodgrains in 1950-
51 was 50.85 million tonnes and now it has gone up to around 270 million tonnes
thanks to the Green Revolution. It means, there is more than five times increase in
the production of foodgrains. When it comes to pulses, the production was 8.41
million tonnes in 1950-51 and today the production is about 17 million tonnes. If
you look at the productivity of pulses when compared to other countries and world
average, we are lagging far behind. Our productivity is 694 kilograms per hectare,
China has 1567 kilograms per hectare which is almost three times our
productivity. Even Pakistan has 762 kilograms per hectare and Nepal with 791
kilograms per hectares. They are ahead of us. These two examples will give
enough indication of the importance that we are giving or not giving to pulses. |
am not repeating here the other suggestions made by me last time to increase
productivity and production of pulses as they are already there with the hon.
Minister and I am limited by the time.

In 2010-11 Budget the Government had started BGREI i.e., Bringing Green
Revolution to Eastern India. It has brought very good results and the food grain
production in the Eastern India has gone up by 15 per cent when compared to all-
India production growth of only three per cent. So, in the same manner, we should
give greater emphasis on 'PULSE REVOLUTION'. As a part of Tricolour
Revolution propounded by the hon. Prime Minister, on the lines of Green
Revolution, White Revolution and BGREI revolution. This will make our country
self-sufficient in pulses if we are successful.

I also welcome the Prime Minister’s Fasal Bima Yojana. It is a very good
scheme started six months ago. Many farmers are showing very keen interest since

it has very less premium rates of 2 per cent for all Kharif crops, 1.5 per cent for
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Rabi crops and just 5 per cent for all horticulture and commercial crops. I only
suggest the hon. Minister - even though he is not concerned with this scheme - to
convey to Agriculture Minister to take this scheme to every farmer of this country.

Subsidies given to farmers are also important. If you look at the subsidies
given by India and other countries, we are way behind at just
2.3 per cent. USA is giving 26 per cent subsidy, China is giving 34 per cent, South
Africa is giving 60 per cent subsidy. But we are just giving 2.3 per cent subsidy
in spite of the fact that more than 60 per cent of our population depend on
agricultural income. So, this has to be increased to at least 10 per cent in the
coming one or two years. This is another suggestion.

Sir, I am concluding. I just want to give a couple of points about my State.
Only the day-before-yesterday I had raised in this very House the need to have a
separate Budget for Agriculture rather than combining it in the General Budget.
Even if you combine the Railway Budget, which should still look having a
separate budget for agriculture. The State of Andhra Pradesh, for the first time in
the country has introduced a separate Budget for Agriculture from 2014-15
onwards to boost the socio-economic conditions of farmers and make agriculture
profitable and farmers prosper. So, I suggest for consideration for introduction of a
separate Budget for Agriculture which will go a long way in helping the farmers.

Secondly, under the able leadership of Shri Nara Chandrababu Naidu Garu,
in spite of facing drought in the last two years, Andhra Pradesh distributes pulses
through PDS. The government is providing essential 33 commodities to four crore
people through PDS with an expenditure of Rs. 2,459 crore in 2015-16. In 2016-
17, this expenditure is estimated to be Rs. 2,700 crore so that the prices of
essential commodities do not hurt the purchasing power of citizens.

The Government of Andhra Pradesh, with an objective to deliver all
welfare and development services directly to the beneficiaries and to eliminate
middlemen and removing all fake and ineligible beneficiaries, has linked Aadhar

and Jan-Dhan Yojana with Direct Benefit Transfer of several welfare and



28.07.2016 219

development programmes. Sir, Krishna District is the first district in the country to
implement e-POS 1i.e,. Electronic Point of Sale. Now, anyone can take ration from
any PDS in the district. We are going to implement this in all the 13 districts. This
will eliminate bogus cardholders and bring down corruption in the PDS.

Sir, these are suggestions which are very useful compared to the debate that
we have been having so far. I will just take one or two more minutes. The other
significant step that the Government of Andhra Pradesh has taken is that when the
Government of India released 21,000 MT of Tur and Urad from buffer stock to
States at subsidized rate of 120 per kilogram to stabilize the price of pulses, we are
distributing Tur at a highly subsidized rate of Rs. 50 per kg through PDS in
Andhra Pradesh.

Sir, finally, the wastage also has to be brought down. I am saying this
because India stands at the top of the world in wastage of agricultural products.
Nearly Rs. 44000 crore worth of fruits, vegetables and grains are wasted in the
country every year due to non-availability of storage facilities, warehousing
methods and our procurement procedures. These have to be changed.

With these words and with the hope that the hon. Minister will ponder over
the suggestions made by me and respond, I conclude my observations.

Thank you once again.
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"SHRI NALIN KUMAR KATEEL (DAKSHINA KANNADA): 1 express my
views on the discussion under Rule 193 over the rise the prices of essential
commodities in the country.

I would like to mention that pulses and cereals have also mostly appeared
in the price rise list in the last decade itself. However, various measures taken by
the NDA Government under the leadership of Shri Narendra Modi ji has
effectively controlled the prices of essential commodities from soaring further.
During UPA Government, the prices had gone beyond control of any measures of
the Government. So it was not that much effective. Now the situation is not like
that. Anyone can understand that the prices of essential commodities are rising
due to consecutive droughts occurred in various parts of the country in the last two
years. Production of pulses were severely affected in rain-fed areas of the country.

Besides this, the sharp rise in the vegetable prices is mainly in Tomato.
Onion prices have risen due to climatic conditions and flood in some areas and
deficient rainfall. However there is no doubt that huge burden on the family
budget is affecting household. Milk and egg, meat and fish, also contributed to
food inflation almost every year the average retail price more than the wholesale
rates, which leads to a substantial margin for the traders.

As far as edible oil is concerned, India is heavily dependent on imports of
vegetable oil with over 60 percent of edible oil is supplied through the import.
The total requirement is 18 Million Tonnes, however, the domestic production is
only 8 million tones. The country dependence on imports is to meet the deficit of
10MT. Every year the consumption, at present, is at a level of 14.4 kilograms per
annum and it is growing annually at 3 to 4 percent. But the production of oil seeds
is nearly stagnant.

Therefore, 1 request the Union Government to take necessary steps to

encourage farmers to grow oil seeds. So that the country would become self
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sufficient in the near future and import dependency would come down. The
economy of the country would progress.

I would also like to suggest the Union Government to take steps for timely
market intervention to take intervention to take measures to control the prices.

Thank you.
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*SHRIMATI SUPRIYA SULE (BARAMATI): I am very concerned about all the

false promises made by the Government.

Black money

‘Make for India’ instead of ‘Make in India’ — Raghuram Rajan

‘Less Government, more governance’-

‘Health assurance to all’, promised in BJP manifesto; but Government cut
the health budget in 2015-16

‘Saab ka Saath, sabka vikas’ — farmer welfare ignored, irrigated land — no
improvement, MSP increase very minimal, land acquisition legislation,
compensation, suicides- huge let down.

In every session, price rise is discussed. But what progress has been made

in controlling inflation?

June 2016 April 2015

Consumer Price Index 5.8% 4.9%
Consumer Food Price 7.8% 5.1%
Index

Wholesale Price Index 1.6% -2.7%
Pulses 26.9% 12.4%
Vegetables 14.7% 6.5%
Sugar 16.8% -5.9%

All classes are affected by price rise.
Food, education, healthcare, public transport, all are expensive. Impossible
for families to make both ends meet.
The Government talking about pulses. I hope the Government learns that it
is under the UPA in 10 years that India from being importer of wheat and

rice has now become exporter of pulses. I hope the Government knows
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about Icrisat, Hyderabad and Kanpur where research is done by one
scientist. One scientist already found varieties grown in less days with
more productivity — I hope you will address it.

e Hope the Government will address the issue of suicides of farmers in
Marathawada.

e Today the Government talking about increase in MSP and hence the
farmers face challenges — I hope the Government will consider better MSP.

e Today all classes of society feel the heat of high prices .

e Jobs are always available but jobs don’t feed hunger and address the issue
of poverty.

e Lets all put our minds and give this nation and its citizens a life of dignity

with affordable food, security and safety.
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*SHRI P. NAGARAJAN (COIMBATORE): I express my sincere gratitude and
indebtedness to our beloved leader HON'BLE CHIEF MINISTER PURATCHI
THALAIVI AMMA for giving this opportunity to express my views on the Price
rise issue.

The steep rise of prices of vegetables and pulses is a very serious concern in
Indian homes in recent months. It has made the life of common people, poor and
middle class in particular miserable. The price of pulses and other essential
commodities including the petroleum products have reached an unreachable
maximum. The sky-rocketing prices of vegetables and pulses have made any
average middle class family think twice before buying or consuming them.

Through many innovative and imaginative schemes, the Government of
Tamil Nadu under the leadership of the HON'BLE CHIEF MINISTER
PURATCHI THALAIVI AMMA has managed to ensure that the common
people in Tamil Nadu have been protected against the ill-effects of price rise. The
Amma Canteen scheme, a brain child of the Hon'ble Chief Minister of Tamil
Nadu Puratchi Thalaivi Amma, which is now renowned across the world and
studied by governments and experts from different parts of India and the world,
has also had a salutary impact in keeping a check on food prices in Tamil Nadu.

There are a number of other commodities which are also supplied at
reasonable prices in Tamil Nadu. I would specifically like to highlight the Amma
Mineral Water, Amma Salt, and Amma Cement programmes which ensure
availability of commodities at reasonable prices, which are prone to price increase
due to cartelization and other factors. These interventions have had a salutary
effect on market prices of such commodities. VAT on domestic LPG has also been
completely exempted to ensure that price of domestic LPG is kept reasonable in
spite of deregulation of LPG prices.

It is unfortunate to see, India’s villages face a sharp spike in food prices in

2016, as a second year of drought drives up the cost of ingredients such as sugar
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and milk, and poor transport infrastructure stops falling global prices from
reaching rural areas. While urban dwellers have seen some cheaper imported food
products, benefiting from global deflation, but that has not filtered through to rural
areas.

While India has reached self-sufficiency in many food items, which
includes milk, rice and wheat, it has not been able to do the same with pulses.
While all these revolutions had their own godfathers like Varghese Kurien or M S
Swaminathan, pulses, one of the most used ingredients in Indian kitchen, had not
found support from any quarter. Approximately, an annual import bill of § 2.6
billion is incurred by India only on pulses. If this amount were to reach our
farmers, they may never think of leaving farming — leave alone committing
suicide. Lack of policies or clarity on agriculture planning has led to this crisis
which is not going to abate in the near future.

We also have to take stock of the Green Revolution and what it has
achieved. Though we are self-sufficient in rice and wheat, crop rotation has made
the soil of some of the northern states, unfit for use. The result is there for all to
see. But crop rotation and diversification could have helped retain the soil. But we
never put other essential commodities in this agriculture cycle and the net result is
that the farmers of Canada, Myanmar and Australia are benefitting instead of our
own.

India’s annual import bill of pulses alone is $2.6 billion. Imagine this
reaching our own farmers, they may never think of leaving farming — leave alone
think of committing suicide. Just see the granaries of public distribution system
like Food Corporation of India warehouses. Wheat and rice are rotting because we
are over-producing both. Why can’t we replace one of these with pulses? The
question is, who will the farmers go to if something goes wrong with these
decisions?

It is not that we cannot incentivize the production of pulses. There are

many ways to do it and India’s climate is suited to grow most of the lentils we
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consume. The Minimum Support Price is also not transparent and depends on
various political factors. Some of the lentils do come under MSP but they are not
attractive enough for farmers to concentrate merely on pulses. Not all pulses come
under the ambit of MSP. But more than MSP, it is procurement guarantee that
matters.

To feed our growing population, we need at least 30 million tonnes of
lentils by 2030 which is close to five per cent growth annually. We are no way
near. So we will continue to burn our foreign exchange reserves forever. By
merely checking the prices of pulses, inflation is not going to be under control.
There has been an overall increase in the prices of almost every commodity.
People are now destined to live with it. it looks like the government should go by
correct advise and take correct economic action on the ground.

Inflation in India generally occurs as a consequence of global traded
commodities and the several efforts made by The Reserve Bank of India to
weaken rupee against dollar. This has been regarded as the root cause of inflation
crisis rather than the domestic inflation. According to some experts, the policy of
RBI to absorb all dollars coming into the Indian Economy contributes to the
appreciation of the rupee. When the US dollar has shrieked by a margin of 30%,
Reserve Bank of India had made a massive injection of dollar in the economy
make it highly liquid and this further triggered off inflation in non-traded goods.

It is not only due to a poor harvest or due a bad monsoon. There are 10
important man-made reasons which results in the rising prices of pulses,
vegetables and other essential commodities.

It is unfortunate to see that India’s villages face a sharp spike in food prices
in 2016, as a second year of drought drives up the cost of ingredients such as sugar
and milk, and poor transport infrastructure stops falling global prices from
reaching rural areas. While urban dwellers have seen some cheaper imported food
products, benefiting from global deflation, that has not filtered through to rural

areas, given poor roads, rail and a lack of storage facilities for perishable goods.
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Tamil Nadu’s Universal Public Distribution System commended both
within India and elsewhere is a model food security programme. This is a vital
programme, which requires constant vigil and monitoring so as to ensure that the
benefits continue to reach the deserving persons and to plug leakages. HON'BLE
CHIEF MINISTER PURATCHI THALAIVI AMMA has ordered the officials
to ensure that the process of collection of bio-metric information through the
National Population Register is expedited and the State is in a position to issue
smart cards to all families in the State at the earliest.

As part of the many measures taken by this Government to combat price
rise, Farm Fresh Consumer Outlets have been opened in Chennai. Consumers are
now able to buy vegetables at reasonable prices and at the same time, farmers get
both an assured market and remunerative prices. To ensure sustainable vegetable
supply, 10,493 farmers have been provided crop loans of 55.22 crore rupees for
the cultivation of vegetables. AMMA had instructed the District Collectors to
open Farm Fresh Outlets at appropriate locations in their Districts for the benefit
of the public.

To feed our growing population we need at least 30 million tonnes of lentils
by 2030 which is close to five per cent growth annually. We are no way near. So
we will continue to burn our foreign exchange reserves forever. By merely
checking the prices of pulses, inflation is not going to be under control. There has
been an overall increase in the prices of almost every commodity. People are now
destined to live with it. It looks like to government should go by correct advise and
take correct economic action on the ground.

All these factors have to be taken into account to control price rise in India.
I urge upon the Union Government to take appropriate steps to control the soaring
price rise graph and maintain the prices as lower as possible for the poor and
middle class people of this country on the lines of HON'BLE CHIEF
MINISTER PURATCHI THALAIVI AMMA. Thank you.
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SHRI A.P. JITHENDER REDDY (MAHABUBNAGAR): Mr. Chairman Sir,

thank you for giving me this opportunity to participate in the discussion on price
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H T8 A Bl W D AfhE W AEgE TR H 2] 98 Ugdl 20 TOR $UI H Tdddl o, A J
ST 80 B9IR ¥ AN gl #_1 i FagRET 8, IaT1 o 9491 fad § ¥ &= @1 o1, Usdl 25
BN ¥W H U PR @ A1 R A g8 60-70 BAR VYUY B WA §| bael WEON H
HifthRedcs agsl ol B gU WIS IS DI HF T8l [hdl S §hdl 8, I8 31 A 2l
3 ATdhe ol AT aga &1 g4 21 # Foea g (& it 9 T & dga Tawidie a

T TaHHE DI FABT dgladl b1 A1yl It has to be controlled. Today the common
man in our country is reeling under the adverse impact of price rise. Not only
common man, but every upper middle class is also feeling the pinch of price rise.
Of late, we notice that the prices of essential commodities like grains, pulses,
vegetables etc. are going up very fast and on the other hand there is no appropriate
increase in the income of our citizens. As a responsible Government, it is the
responsibility of the Government to address the problem and bail out the people of

this country from the clutches of price rise. g IS a1 &1 &I 8, olfh AR 19 #
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31 98 9 @ ©l Before we look at solutions to contain price rise of essential

commodities we should know as to what are the reasons for this menace. In my
view, productivity of foodgrains is not matching with the increasing demand of
consumption. At the same time, we find depletion of cultivable lands due to
developmental activities and mindless urbanization. Highly fertile lands are being
used for non-agricultural purposes, irregular and unscientific cropping patterns are
leading to fluctuating production of a particular commodity.

Another major reason for price rise is hoarding of essential commodities by
black marketers. Of course, natural calamities do contribute to price rise by
affecting crop production.

Sir, you know that my State is a two year old State. We are a newly born
State. But my Chief Minister, Shri KCR, is very much concerned about the State
and its people.

I will now explain the steps taken by Telangana Government to control
prices of essential commodities in Telangana. It has decided to supply tur dal,
onions, etc. at subsidized rates by setting up special counters of Rythu Bazaars and
other locations in the State. The Government has sought Rs. 25 crore from the
Centre’s National Market Intervention Fund.  Steps taken by our State
Government are yielding good results and prices of essential commodities are
being stabilised. Similar measures may be adopted by the Central Government to
see that essential commodities prices are under control.

Prices of life saving drugs should be made affordable for common people.
MY AT S & foh TS BIs ¥l 3MEH! BRUISH S & 91 WX SXdal o 379 3R dls Afsal
FT DT IAEH Th IR BRI B AR Toll 9T dl SU Tg OXC, I8 <X P8 DY S9d! faa

gt w Y9 e a BUY W dd) Ui o ¥uy % @ orar 21 This has to be
controlled.
There are many pharmaceutical companies which are manufacturing

generic drugs under their brand name and are charging manifold against
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production cost. For example, generic paracetamol will cost only ten paisa per
tablet but branded paracetamol may cost upto Rs.20 or Rs. 25 or Rs. 30. At times,
doctors prescribe only branded tablets even though cheap formulations are
available. The Government should check these unethical alliances between
doctors and pharma companies to save the common man from undue high price of
essential drugs. There is a n need to bring in more transparency while fixing the
ceiling price of life saving drugs.

The Government may invoke provision No. 19 of DPCO (Drug Price
Control Order) 2013 to fix the ceiling price of life saving drugs as and when the
need is felt. It pains to know that someone died due to high price of medicines
which means that the man was killed by high price and not by the disease itself.
gHD! AlC HAT ALY, FiP A T4 AR ST © Al IR W BT | Ixemsi # I
ol ® f6 A% @ fsaem o1 <@ 21 How much bill have 1 to pay? a8 Remt I
R 9§ ST B gl

I request the Government to see that we have a strong policy in place to see
that life saving medicines are timely available in adequate quantity at affordable
prices. I would even say to this extent that if the Governments fails its citizens, it
is a failing (or falling) Government. Therefore, in line with other hon. Members
view, I urge upon this Government to act and act fast to save the common man
from the ill effects of price rise.

As far as essential food commodities are concerned, I request that there
should be strict action against hoarders; there should be adequate storage facilities
to meet the exigencies. There should be initiatives to increase cultivable land on
regular basis. Our R&D should concentrate on increasing productivity of food

commodities.
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R, R B89 I W & Hiuell o, we can really control the price rise instead
of blaming other Parties. We have to see that the common man lives with a proper

income and pricing.

TR, AT J T dlel T8l & W2 2l
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"SHRI P. R. SUNDARAM (NAMAKKAL): 1 express my sincere thanks and
gratitude to our beloved leader HON'BLE CHIEF MINISTER PURATCHI
THALAIVI AMMA for giving this opportunity to express my views on the price
rise issue.

The very sharp rise in prices of food and essential commodities has been
caused primarily due to the poor macroeconomic management of the then and
present Governments at the centre. Some of those inflationary trends have
persisted in the present Government’s tenure as well. Though overall inflation has
been kept under check, food inflation has not been effectively tackled. Some
decisive action by the Government of India is essential to ensure that the common
person is protected against rapid rise in prices, particularly of food and essential
commodities.

In Tamil Nadu, the State Government under the capable and determined
leadership of HON'BLE CHIEF MINISTER PURATCHI THALAIVI AMMA
has taken number of appropriate measures to ensure that the common people, the
poor and the vulnerable are protected against the rise in prices of essential
commodities. One of the first decisions of the HON'BLE CHIEF MINISTER
PURATCHI THALAIVI AMMA on assumption of office in May, 2011 was to
announce and implement the free supply of 20 kilogrammes of rice per month
through the Public Distribution System to about 1.83 crore families in the State.
Tamil Nadu’s PDS is the best functioning Public Distribution System in the
country as recognized by many economists and scholars both in India and abroad.
The supply of free rice in the PDS has greatly helped the vast majority of families
in the State and protected them against the rise in food prices.

The well functioning Public Distribution System in Tamil Nadu has also
been effectively leveraged by the State Government to make available other

essential commodities to the people of the State at reasonable prices. The State

* Speech was laid on the Table.
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Government incurs an expenditure of Rs. 1861 crores on the Special PDS out of
its own budgetary resources every year.

The steep rise in prices of vegetables and pulses is a very serious concern in
Indian homes in recent months. It has made the life of common people, poor and
middle class, in particular, miserable. The price of pulses and other essential
commodities including the petroleum products have reached an unreacheable
maximum. The sky-rocketing prices of vegetables and pulses have made any
average middle class family think twice before buying or consuming them. The
big question is why is there constant food inflation?

Frequent Fuel price rises affect the prices of all other essential commodities
dearly. HON'BLE CHIEF MINISTER PURATCHI THALAIVI AMMA has
opposed the frequent revision in fuel prices that too when the international price of
crude oil is down to all time low in last 10 years. The Hon'ble Prime Minister
should intervene and take necessary efforts to have a price control and regulation
policy to put brakes to such consistent hike. The Centre is getting revenue by
revising excise duty, but not passing the burden on the common man was “an
unjust act”.

Tamil Nadu’s Universal Public Distribution System is commended both

within India and elsewhere is a model food security programme. This is a vital
programme, which requires constant vigil and monitoring so as to ensure that the
benefits continue to reach the deserving persons and to plug leakages.
HON'BLE CHIEF MINISTER PURATCHI THALAIVI AMMA has ordered
the officials to ensure that the process of collection of bio-metric information
through the National Population Register is expedited and the State is in a position
to issue smart cards to all families in the State at the earliest.

Through many innovative and imaginative schemes, the Government of
Tamil Nadu under the leadership of the Hon'ble Chief Minister, Puratchi
Thalaivi Amma has managed to ensure that the common people in the State have

been protected against the ill-effects of price rise. The Amma Canteen scheme, a
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brain child of the Hon'ble Chief Minister of Tamil Nadu Puratchi Thalaivi Amma,
which is now renowned across the world and studied by governments and experts
from different parts of India and the world, has also had a salutary impact in
keeping a check on food prices in Tamil Nadu. In Amma Canteens, idlis with
sambar is supplied at Rs. 1 and curd rice at Rs. 3 and sambar rice at Rs. 5.

The rural economy contributes around 50 per cent of Indian gross domestic
product and is already showing signs of strain as government cuts the once-
generous subsidies that shielded farmers and villagers. Agriculturists income
dropped nearly 50 percent due to drought. They borrowed loan from banks for
seeds and fertilizer, but now they don’t know how to repay the loan.

Continuing the past trend of significant increases in the minimum support
price of pulses, the Cabinet Committee on Economic Affairs raised those of
masoor (red gram) and gram (Bengal gram), the two most pulses sown in the rabi
season, by Rs. 250 a quintal. A bonus of Rs. 75 a quintal has also been
recommended over and above the MSP, a total increase of Rs. 325 a quintal as
compared to 2014-15.

Government of Tamil Nadu has also launched a Market Stabilization Fund
with a provision of Rs. 100 crores for effective market intervention through the co-
operative wholesale stores network to moderate the prices of dhal in the State. A
total of 230 tonnes of urad dhal and 120 tonnes of toor dhal were supplied through
this mechanism which helped to substantially bring down market prices,
effectively curbing the hoarding tendency through market means. Recently, when
Government of India imported 5000 metric tonnes of un-milled toor and offered it
to the States, Tamil Nadu was the first State to lift 1000 metric tonnes.
Government of India needs to bring down prices and protect the poor? THE
HON'BLE CHIEF MINISTER OF TAMIL NADU PURATCHI THALAIVI
AMMA had given following suggestions to the Union Government to combat
price rise issue.

1. Subsidize food items including pulses and edible oil.
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2. Roll back the additional excise duty levied on petrol and diesel announced
earlier this year.

3. Enable cheaper movement by rail by reducing the freight rates for essential
commodities.

4. Reduce the toll fee collected, particularly from freight vehicles.

5. Provide adequate input subsidy to farmers to encourage production of

pulses and oil seeds with assured price and purchase mechanism.

All these factors have to be taken into account to control price rise in India.
I urge upon the Union Government to take appropriate steps to control the soaring
price rise graph and maintain the prices as lower as possible for the poor and
middle class people of this country in the lines of HON'BLE CHIEF MINISTER
PURATCHI THALAIVI AMMA . Thank you.
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" SHRI GOPAL SHETTY (MUMBAI NORTH): I would like to associate myself
with the discussion riased by Shri Karuna Kasanji under Rule 193 regarding price
rise through my written speech.

I am grateful to Hon’ble Prime Minister and also Finance Minister for
tackling the inflation situation of our country in the last two years. The nation has
not forgotten the 2014 election year period. The people of our country were in a
panic situation due to rise in prices of essential commodities. Bringing back the
country in various sectors to a normal position in 2 years is not a joke. It is true
that there are lot of problems and particularly poor and middle class people are
finding it hard to manage. But they are hopeful because the Government is
sincere. All the ministers are doing very well, working hard to come out from the
crisis created by the earlier Government that is UPA. Prime Minister Narendra
Modiji is doing well in all the front more then the expectation even opposition
cannot ignore this. People from all sections and also all political parties are aware
that we have to take care of farmers as well as consumers also. If we have to
provide cheap grains and pulses to the consumers, people of our country at large
then purchase grains and pulses at lower rate from the farmers. Then the farmers
will be the sufferers. It means they will starve already farmers are suiciding in
various States due to drought, less rain etc.

Taking note of all the ongoings, it is true that the Government should think
and decide to give more price to the farmers and also see that how farmers grow
more by helping them by supporting them through government machinery.

Secondly, the working class people should get more money in their hands
so that they can meet the burden of high prices and the people of our country are
hopeful that Prime Minister and Finance Minister are working on the line by
recommending of the implementation of the 7" pay commission. The working
class people will get more money in their hands and their purchasing capacity will

improve at the same time we should not forget that a large number of working

* Speech was laid on the Table.
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class is in small scale private sector where labourers are getting very less salary
and money.

It is also true that infrastructure works in development national highways
and roads in rural areas are increasing in a big way in 2 years through which
workers are getting jobs and accordingly, they get money also at the same time. I
will also bring to your notice that real estate is not doing well in any States as per
my knowledge. I agree it is due to global slow down at the same time it is due to
non-implementation of ease of doing business, officers in concern are not doing
up to the standards inspite of change in centre and various State Governments. It
has to be taken very seriously due to passing of various bills in Parliament and
also, Yesterday the Benami Property Bill was passed and 1 am confident that
huge revenue will accrue in the next Budget and accordingly the money will again

go to the common and middle class people.
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SHRI MEKAPATI RAJA MOHAN REDDY (NELLORE): Mr. Chairman, Sir,
thank you for giving me this opportunity to speak on price rise.

Despite all the tall claims by the RBI as regards controlling inflation,
consumer prices in India increased by 5.76 per cent year-on-year in May of 2016,
higher than an upwardly revised 5.47 per cent rise in the previous month and
compared to market expectations of 5.5 per cent. It is the highest figure since
August 2014 as food inflation increased to 7.55 per cent, the most in 21 months.

RBI sadly believes that prices can be controlled by interest rate mechanism.

There are many more factors like supply side constraints, such as crop
failure, hoarding, commodity speculation, lack of subsidies, problems in PDS, etc.
where decisive concerted action is required both by the State and Central
Governments.

Even today only 40 per cent of the farmers have access to bank credit while
the balance 60 per cent are forced to depend on private money lenders and this
will inevitably push up the prices.

The price of pulses which is nearly a staple diet for most of the country has
risen to a large extent since the last two years. Similarly, the prices of many
vegetables are on the rise making the life of common man miserable. I believe,
tomato prices which have soared to Rs. 60 to Rs. 80 per kilogram in retail markets
across the country are likely to remain high for at least next one month as fresh
crop is expected to hit markets only by August end. Same is the case with onions
and potatoes.

Inflation is an indirect tax and hurts the poor the most is known to all of us.
Although our national income figures show impressive growth in the average per
capita income, this mostly accrues to rich and upper middle class. There has been
a negative real growth in rural incomes during the last two years because of
unprecedented and all-pervasive drought situation and naturally higher inflation,

particularly the food inflation which hurts the rural poor the most.
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The issue of food wastage is central to India’s efforts in combating hunger
and improving food security. While focus has been on improving production,
reducing food supply chain losses remains a relatively unaddressed problem till
very recently.

It 1s hard to put a figure to how much food is lost and wasted in India today
due to lack of adequate infrastructure. However, a 2011 Report of the FAO puts
wastage in fruits and vegetables as high as 45 per cent of the produce, post-harvest
to distribution, for developing Asian countries like India.

Successive Governments over the last two decades have been talking of
promoting large number of food processing industries, and improving supply
chain management in order to eliminate waste and to provide price stability. Even
today, we do not have adequate cold storage facilities. With the result there is
often over supply of agri products at the time of harvesting and this invariably
suppresses the prices and within weeks, the prices of the same commodity are seen
sky rocketing. India’s current cold storage capacity at 30.11 million tonnes barely
sufficient for 15 per cent of fruit and vegetables produced in the country.

Of the 6,300 cold storage facilities, some 75 to 80 per cent of these
refrigerated warehouses are suitable only to store potatoes. The Planning
Commission has, in its 2014 Report, estimated the gap between agri warehousing
supply and demand at 35 million metric tonnes.

The limited reach of mandis has led to formation of long marketing
channels, with multiple intermediaries, adding to the woes of the producers or
perishable agri goods. These intermediaries have led to a cost inflation of plus or
minus 250 per cent over the cost of production and have worsened the existing
information asymmetries in agriculture, especially for non-MSP crops.

Unfortunately, none of the State Governments has a market intervention
scheme and the people are forced to fend for themselves.

I strongly urge upon the Government to implement what exactly they were

demanding when they were in the opposition, that is to immediately introduce a
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comprehensive food pricing and management policy as according to many that
will not only bring relief to the common man but will also serve as an antidote for
the growing economic imbalances in the country.

With these words, I conclude. Thank you very much.
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‘DR. THOKCHOM MEINYA (INNER MANIPUR): 1 would like to
intervene in the discussion on Price Rise in the Country under Rule 193 as
initiated by Shri P. Karunakaran.

I join Congress Vice-President, Shri Rahul Gandhi Ji when he

attacked Prime Minister Narendra Modi on the issue of rising prices, saying
“the PM talks about everything but price rise”.

Today Government is run by market manipulators, fixers; fly by
operators, corporate gamblers. The first and prime reason for the rise in the
prices of essential commodities is that we created a commodity exchange
like MCX and other commodity exchanges. The market can manipulate
within hours according to their own wishes. It has nothing to do with our
production, distribution, monsoon and other factors. Indians tears are the
stock and commodity exchanges. Gamblers and fixers deciding the market
now with the whole hearted support of the government. It is a best lucrative
and risk free business for mafias to engage in such activities without any
risk. India’s biggest mistake is that we have opened the door for the
manipulators. At the same time, small and genuine investors, traders,
businessman, and all other sections of society imposed with various taxes,
duties are finding it difficult to survive due to licence, inspector and permit
raj. The double standard is clearly visible.

The inflation can be controlled to a large extent if the government
give full freedom to farmers to sell their agricultural produce anywhere in
India without any restriction and ensure free movement without taxing the
same. All the agricultural produce is controlled by market forces, especially
the Baniyas, Marwaris and other rich and traditional traders. The price of

goods are decided by these individuals. They create the artificial shortage

* Speech was laid on the Table.
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and price rise. The farmers cannot sell their agriculture produce directly due
to different reasons. The real farmers/producers are getting 1/3™ of the
price. Rest of the profit is swallowed by the middleman and traders only. We
are witnessing farmers death across the country. Government has no
concrete action plan to stop the suicides. At the end of the day, what the
Government need to do is to liberate the middleman and traders in
manipulating the food grain and other agricultural produce prices. The
farmers could sell their produce without the support of APMC market. The
farmers must have their right to sell, load, unload and transport the goods at
any destination and the Government will not restrict the movement from one
district in one state to other states.

Let us minimize and exempt toll tax, octroi and other taxes when a
small farmer move their product to other location. It will really help the
actual producers to sell the produces directly to consumer and thus both
consumers and farmers will get benefits without middleman support. The
government should try to create such a mechanism at the earliest to liberate
the farmers from the clutches of middlemen. The existing commodity
exchange only benefits these traders and not the farmers which need to be
noted. There is no proper check in FCI and other godowns to prevent black
marketing. By stocking through these godowns, the manipulators are
creating artificial price rise and then it encourages black marketing. The
high inflation can be fully controlled if the government and the concerned
authorities make proper check on the market and raid various godowns
across the country. The government’s recent decision to opening up retail
sector to big multinational corporation is going to create more problem

because these forces take full control of the market and whenever they want
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they manipulate the market. On the other hand, it badly affects the
government’s performance and results in public anger.

The Present Prime Minister and Finance Minister, without making a
second thought try to open up all sectors, even the retail sector which will
badly affect the retail traders as well as the consumers. On the farmers and
direct consumers point of view, the Government is doing nothing on this
issue, just making temporary noises, with no action. At the late hours, the
government needs to look into all aspects in its policies to address the
pressing farmers issue, otherwise the present problem of price rise and
farmers suicide is going to increase many fold. It is an early wake up call.
The recent price rise in the essential commodities has hurt the common man
where it hurts the most. The prices of onion, tomatoes, pulses have
skyrocketed which adds flavor to the otherwise normal lifestyle of below
average Indian. The above statement is a sarcasm in itself, but it is
necessary to show the grave situation which the normal citizens of this
country are facing in the normal time.

The prices of pulses, which are nearly a staple diet for most of the
people in the country, have risen to a large extent from the last 2 years. This
may be due to less area under production for pulses in country or less per
hectare yield of pulses or growth in demand. But the apathy is that there is
no supportive Government policy which could have helped India to raise the
pulses production by giving more incentives to the farmers growing pulses,
reducing loses to the intermediaries. One more benefit of higher pulses
production is that it takes less of nitrogenous fertilizers and is essential for
regular wheat rice fields.

The prices of onion have risen nearly 300% or more in the last month.

The first reason is inefficient government policy which do not foresee
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demand- supply situations, since onions are perishable quantities. The recent
unseasonal rains in Nasik area have destroyed 10% of the crops, but still the
quantum of price rise cannot be substantiated. The major culprit here is that
there is no control over the last leg of supply chain i.e. retailers. They are
having the profit margin of more than 50%. They are speculating on the
deficient supply and holding the common man at ransom. Moreover, in
India export was stopped at a much later stage, which led to the spike in
prices for the first instance. The rest and the last reason which is common to
all, I would discuss in the later part.

There is another factor which is at play in high inflation rates across
the commodities and it is ever increasing rates of petrol and diesel. The
common plea given by the government to the people of India during every
rate increase is the rising international crude prices. But they should first
answer why there is double taxation by centre and state on sale of petrol and
diesel. My first question to the respective governments is why cannot these
duties be reduced, so that at least the transportation cost for the common
commodities is reduced.

Now let us come to the contentious issue which is common to all the
commodities price rise and bone of contention between the government and
opposition parties, that is forward trading. Now some people will criticize
me of knowing very little of the commodity trading, but my only point is
why do you need speculative trading on the essential commodities, when
you could have such trading on nearly each and every finance vehicle like
equity shares, currency exchanges, etc. The forward trading increases the
speculation in markets and people who are really not in the supply chain of
these commodities get into it and unnecessarily disrupts the chain leading to

disparity in normal price mechanism of these commodities.
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Similarly prices of milk and other commodities could be discussed
singly, but I just want to make a point that a concerted serious action is
required for dealing with the situation as it is hurting the foundation of
common man economics in India. All the arms of Government machinery,
NGOs, common man should make efforts to discuss this problem and devise
solutions which are practical and pragmatic in nature. Well I am doing my
part by writing and publishing this article on net, so that our online
community i1s more educated on the topic which is raging in India currently.

Rising Prices is becoming an acute problem these days. One has to
live from hand to mouth. It has made difficult for everyone to make both
ends meet. It has forced people to live a miserable life. Necessities are being
sold at a great price. The hardest hit is the common man, that is, the average
consumers and the below average consumers or we can say the middle class
people and the poor people. Due to price rise, purchase of essential
commodities like pulses, rice, sugar or medicines etc is beyond the reach of
one’s pocket. Not only the price is increased for the essential commodities,
but also gasoline prices, crude oil prices, diesel prices are also rising high
day by day 1i.e. rising energy prices. oil and food prices are causing inflation.
What comes in one’s hand is only disappointment.

Finally, Earlier it was said that a poor can have chapatti and dal in his
food but now, he can not even manage to eat two times meal a day. One of
the main causes regarding rising prices is the population growth. Population
of our country is increasing at an alarming rate. We have over 100 crore
people living in India. Hence, there is a higher demand by people
consuming more of the product. Other factors contributing to rising price are
short fall in production, rising global population, ineffective distribution

system, wastage, expenditure on luxuries, etc. The effects of the rising
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prices on the common man are: He can have only limited amount of the
commodities and necessities. A single salary is not enough to run a
household. Modern living essentials are becoming a luxury for him. Poor
people are not even able to buy daily food intakes. There is a strong need of
financial assistance to the poor, to provide subsidies and to increase the

productivity so as to overcome the problem.
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HRU AT G BT Sa oI=AT qfehdl 81 @ Bl

RGN A & @ Igd 1 I 8| BEON IHST B AR TAN ITUTGT &7l ageit
TS B, lfh WRBR 39 H deil g8 AeS W Adb &l o U Tl R b At # g
Igd TR 21 B AT H U 9] T B, q16 3N @I © Al by IA H G TS @ gl WERIG
DT ARIGATS] Tl AT JHITAd STl g1 TS AT a8f Sib A QIR &1 BkiT | $HehT Al 3R
fepami W e gl

S WBR 7 Sl YAdH oI TR AT, I ATl Bl Al rga Fedt| R oY st
& JYAN H AT aTell I3l & Hod de&d Sff I8 2] WBR DI 59 W &M S B ATaegehell
gl

IR B S SUANT H 37 aTell aeqelt o ard dHY, o o1 W Y 3 avqe € e
Ao feAi-fem gad off & €1 il & < &R AT 96 2 8| 1 & <’ AT gAY aRU oY,
gD M Fed O %8 8] WRPR DI 59 W AD T B IS B

ARBR SMI TR FRIFT B Bl DR BR & 8, <lbd SHEARI WA BRAT
HRBR DI Y8l DI B MY SHH ST WRDRI BT SAGT HEd & WRBR Bl I a3l

® AT R FRIF SR DI AMLIDAT © Nt 89 IS TN B &l TRBR DI 59 I W
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S <A1 ARy 6 Sl Iep Iy AT ATAT H Ugd Wb | SYHIRI DI SIFTOehT SR Aleh
AEER ¥ qod FRIF0 fHa1 ST G6hdl 21 SRR B 59 91 W A1 & o7 Bl fraegehd ol

S 981 BT W STET AR TG ST TR ISdl 2| N X ST # HHl 8 &R

AR o7 A & T W ol SUHIS IfUH HeA g1 I8 8, SHUD daoE gD BIIEl
foramat @1 TE e o %@ 21 TR <9 H Myl B & W¥edl & HH B 39 W B By
S B SRR gl SRR R A R & Y 0 WRaRI B Al A ded IS @
LI | ARBR SHRERT AT Y Jheg b & I HR 8! 8, lfcb S+l AHeradl el
g 1 B Tl 39 W AERAT § e B aRHAT g 7S DI SE@d §U 39 AhAT 954
S B TAT § dlfep TN Afdd B 9dT Brel a9 | T AN B M g 3 TNe
ERNIREINISERCAREI I

AR gETEE TRET SR el & fog B8 a8 @ Ao 9ds § S qu
[AE N SR fram & forv wae 91 Ao 21 & s9e folv #9- memeEE St &1 8t
A HRAT § AR q8T8 <1 g H TSR F AR IRAT g [ el & &l &1 & @d g9
el ¥ STeal HEMTS R i il |
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" DR. MAMTAZ SANGHAMITA (BARDHMAN DURGAPUR): The price rise
of essential commodities specially in food products like pulses, vegetables
(specially onions and potatoes), edible oils are there ups and downs for decades
together and as well has some seasonal episodes.

It has got immense impact on public as well as nations life. As these
essential commodities are produced in rural areas it hampers economy of the poor
people of Indian population more. It many times compels them to search other
way for livelihood just creating more negative effect towards production.
Basically, it is a problem with demand and supply. Inadequate rainfall and
draught, illegal hoarding, lack of proper transportation system, collection system
and proper distribution system etc, all are responsible of price rise. Apparently, it
may look like temporary business, transitional problem but it is bound to be there
and government should seriously think or make a permanent policy to combat this
serious problem.

1. Public sector should purchase most of the items of essential commodities
specially pulses, potatoes, edibile oils etc., there decrease in change of illegal
hoarding.

2. The Government should take more initiative to distribute those products through
their retail shops at a reasonable price.

The West Bengal Government with the support of Hon’ble Chief Minister
Shrimati Mamata Banerjee has established more than 100 retail shops in Kolkata
and also some more in different towns of West Bengal. Government is trying to
cover many more areas in recent times.

West Bengal Government has established Krishi Mandals in many blocks
where storage facilities and retail and whole sale. Government sponsored markets

will be there.

* Speech was laid on the Table.
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Government should take strong action against hoarders and black-marketers
to abate manipulation of market price. Transportation duties in case of essential
commodities to be kept at the minimum.

As Central Government is mentioning about seasonal problem in present
scenario, the Government should take appropriate measures and direct how price
stabilization fund to be utilized.

Central Government directed State Government to keep a buffer stock.
Central Government should clearly mentioned how centre is going to help to

increase this buffer stocks in States.
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“sft Yt paw wvsw (RRSte): § svave wew & ARG @i @wr & & ol g1 & Ay
St fauer & < € Sl el ® fb WES 9¢ WA ® oifh smferad ¥g © fb 80 wferwd
IR AMgT R R 2 ok I8 <@ T © 6 aaR & RA| & A § $8 Ul e,
Bl & Sl q16 3T W, AT IRAW HH B R IT! Jer@R Jwifad Bril & ! a8 A S
SET A gig 8 Il 2 SR <@ W U8 A © B HRW e BN W $Y q9d 916 ol 8
IR SaTeT B § A1 S96 gl A RRare o Sl § 3R 99 ST R § S dl JHa B
ST B QT S| W w fR ot B & H ool 9 2 WEN Usdl <HIeR WSd W i
Hgd 3 Y off FRAfH STHT PIs WIGER Tl AT 3R 7 & Ples RS H TG B LRI
BN & PRI AR IHPI ¥ o H 3w | U & W &b AWl H AT arl| qd bl ARPR o
T8 Pls <iid WR TR Dles TR B FIRT B 3R T & el TR W 7 & PIs Dles

R B FARJAT DI A b AMM BT GER WM W A A of ST A1 Fqp ofsl W

IHH! STGT SR 2| M SaT BT S o W TR A A SHdH! Fawell §d TRhR o

TE BT IA YHR ST BT X I FHI-FT W 96 ST 2] Sl 89X fFEH & 9 9 o @
g U T H ISR 9@M Bl Afhd SHBT GHY TR GAEH 7 e & BRI 98 39H A%
& & % BRI ST HAEA Bl FRT € 3R S M w0 A |l B! °rer |1 gs
21 S S BIs al A9 Tl ¢ fh QA A & R ey qams s Aial St & Agd
H fpari & foru fa9y eyawen &1 s fhar i 8 et Fder a8 § 6 g Rims &
AT B, Aok Ut & A1eq B AT (AT A YA Riwg Ao & qaven ot =iy
drfes fhaml Bl SRNGe $HGT oY fid ddh MR 9 AR I8l ISR gt al 39 SI° &l
R W W AEE I A1 3T Sy #3119 & 2 P s WR R Dles RS
&1 fafr 81, el TR W Pies RS &1 @i @ fFam &1 S s @t g @ s|at
S B AR B T B WA g B SE B FawR I g BN EH v &
SR THI-9HY R fhAM Bl $9®I TFHRI o BT B fhaT ST I8 © dlfe fhdr s &
I P BT A A DR Gh | e dISl B FaRIT AT Wi Dl AGRAT K R, BN I Bl
T S SHR [HAI DI ArcTzd BT S @M € R H.ALAL A1 & Aemd 3§ fhare
T Wil § I IR Fhd ¢l fHami B HAEA A1 AOET b OAH F ST Wl Bl

" Speech was laid on the Table.
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G T @ aRR H R T AIfd ITH Wil B HH F B JHAE B 99 RS B
e Brft @1 fPad ¥9 9§ R o A &1 7@ F6hd § 3R 9T TR IHD! 3 S
& 5§ IuAE B FHI| JEEEAT St T ARCAT DI SIS BT BRIGA P AT g, a8 W
BB AREAT Bl $qD1 e | {1 BT 8NN 3MSTel b d1g Ugell IR &l I9 & &=

RITT deTa-SIvTel &1 & el 8, BRI &l & el 8, Uel.Ul.S. i &1 g™ =er 8, 3a+m

ugel Bl T TeTl gHET v WA M ST B SN Bl IGHE WRBR BT AT I8 ©
5 o S & foq # fraw W dwed § S9! glaw & fou &9 a | garEE S A
Y ARBRI A ATE a1 8wl @rer yardl uR Sy BH BN A1l 39 ST bl Ifed qod
W @rer uerRl e Ah| ofd H wel Aredl § (b yerEsl Sft &1 Sl A qah! AI-RiaehT
famm A o arer Fg # Ffgd w1 & AER Bl
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MR T wEeE (ST A gHE) ¢ QWG WRIed, $B 99y Ugd A8 wEl T o & #
HIebe SRl § AT &, Y8 warel gel A1 ATl 4 Aren of 6 9 ot Hdt @rell T8 ¥ A
SP! AT AP T@ 2014 H WIKAI ST GIEl Bl Yeb Vfaeiiie o games a8 A
St @ Aged W el 3R Se! U Vet B8R fAell, STl vt deh aar e o, o o
ITD! W 3ffe-aTe BT HIE U1 T o B

ay 2004 H 2014 TH B JaAT & ARG A1 I8 HEdl 8 [P a8 JaT & 3R < B
Farsit @ O R §, 98 7EME © Raas ofs T 2 gAY & qa9 ITHT SHI gdldd gl
Terl A 98 R T8 Bxd 6 AqEs fRwat § ok fhaat T8l 2l § S9! fwa @t Q|
&t gl ot 98 Jgf 90 TE g, T A1 § 90 Fard 1 Sarg A9-WG T < | e Agaqel
I I8iF JATC-&Tel & Ud B R H Bgl, q8 &Tcl dd AV IR &l & aX A el fb gayad
3R Arve wew § ®a | e fas w5 St 4 @Er Aide WISw SR HTE! ofel T BT B
Ih! fOxiy e~ orerT Bl 1 # ot saf¥yd & g {6 S sav A1 & Mg TR S
@ 9 IR YSY F IR W S Pl SFAT F 9 B IBd 5, PH bl ard G g, H
HAE B BR O 8, B JORM K &, I S8 Sh1 difelicdhdd SRS dle] &l 21 89
gifeifesre SRS § Id! A8 T Ua1 =l P S MC ST BT W19 91 2 98 &9 ATl H§ S
& AHR Bl Teld Al & DR 98 TS 3

# affepsl @ WY W Id1 Fehdl gl T BH AN D IR H I B © ... (@)
9 o & foT 89 ofs I8 € 81 a0 SigPR Bl ORe W @l §, aHE T W 8§
IfehT I e §9aT 1 ST S8 a1 § 99 IaA Jer BT 2 396 g9 AT B IAYBR
& SRE I oS 89 aod A I8 RN 9@ 2 € TodE H U & A & fog B A
W ST & SRR Bl 9 BH A B WISH B IN H 91d BRI 2 1 el A Hrell R E7 T8
gID! BTl & ST ALY 3 fhd THR | I Plell &1 & g, AN &I DI R DI
2 # ofafim & T 5 I 59 UeR F FAd el 99 98 $B A Ugd o@d df
S9! UdT Ttal fh a1 B BIFd sl SAeT R 98 57 89 WRGR H gl 89 99 § &b
T W geTs o @l gl 99 &l dl diHd gt s, o w0 v f{fysy 9o uiss ged 10
A AR Rl BT HH dhell® 811 SId Gl DI WS dedl M5 Al YIUHSI B % J W
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T USATSORI O B TS| 1Y STR ST O, HERIE oW, oM <, U fohaw oy |
9 Tsargor Ut s | s # ugell IR < & feiferl wR fhfiaa B @t 8 iR S
HIT H & ST el Aol Y T 3R RN I UgaTg T8, 39 MY &R UG # <@ Jdhd 81 o F
STl B DI Foi Al UFRIAIC bl Aehl TN, BIgell a1 BT &1 Jebl AT S &Tel WIRA H 371
© S T T ¥ O gEIE S B Wie fafiic snRa 9@ gern | srewefr w4
St 39 A B S Bl STl B Wi fafie W e 19| wwafa 98iley, 9’ ¥ 89 el
dAN B gA PR R W 5, R AR 9 Ao @, wad 8 A B SR A B

... (cgagT)

18.00 hours
HON. CHAIRPERSON : Just a minute, Madam.

Hon. Members, it is now, 6 o’ clock. I want to know the sense of the
House. Shall we extend the House by one hour for this discussion?
SOME HON. MEMBERS: No, Sir... (Interruptions)
SHRI K.C. VENUGOPAL (ALAPPUZHA): Sir, we may continue tomorrow...
(Interruptions)
THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI S.S. AHLUWALIA): No, Sir. Let us
finish the debate today itself. You may extend the time of the House till the reply
is over... (Interruptions) & ®ig AR GERT B BT | AT $H R Fal FHG HIFOQ| =i
d. FHIUMHRA S B Bwic § b I8 [0 IRER SHR BT §l A §H 31 & |qAT<
BT,
HON. CHAIRPERSON: Let us extend the time of the House by 7 o’clock. Then,
we will again decide.

So, the time of the House is extended by one hour.

Madam, you please continue.
AR 9 FEo: AT FHIURT FRIed, AS®, Aodl A1 fada, Set el 9 0 g
qrel et W& € AN WRHR S 98 § o @ T8 SRR aR & 2l TE 9w ff w9 g S
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s B Aedre St 7 HEl 6 84 daa dg 81 @l 2 [ 8a Al & el 9 a8,
afess &4 I8 A1 <@ € {6 BN < A fhar &Y SI1aT qTell Bl IA1eT B dehd ol b
Pl SUST &l ST B § &F fhd bR I WAl B Ihd o, 39 d1d Bl 3R g4 S1el
&M &1 81 9! I8 91 el &1 gy # dedl g b sAR M B @l g R adar |
g wfasr & R # @ gar R

Heled, ISl fha @ N # wel oial ¢ & fhar <o B siefeyaven &l 9s g,
Qfh @1 Bl BHT A8 W <1 § b BH <% Bl A DI DA A DR Wbl ¢l AT A
3R <% B rfeawAT B WG Bl HOGA PR & oIy bl &I A dreba <1 agad T
gl HES Pel W eI, AU ARG, H <Ray, § qamr @redl § P H gN fava a1 aul |
BT gRT §9Ts 75 AT HHCAT B TIABIRAT B TQ@Rd B o T 8, Forgd HRor s«
TERTSE, H fRA™ WY AR Bl Y SATE 99 W@ 2 I H AERI & UhHd VAT Iy 8, Tal
39 UHR B AaRRAT Y T3 2] 39 TSR A &9 fSAlS 3R Awis # S 3R 8, U &H BT
ITEd &, O 3 ANl I dheli® 7 B

ARGy, &l & X H HEdd Sff 7 3731 Hal b 0 AdeR Bl Mg aqr arfey | #
ITH! 39 I A fdepd wedd gl vaE HH St 7 R B Bhal Pl JHEE 9 9N ©
foru 13w = wad 1 Ao UR™ Bt 8, R 98 ®ad a8 A1 W | SS9 Uh
aga Vfaeiie ok wE@ynl 91d I8 @t 2 fF S9H B &Y T8 @l TS 7 iR e o W
M & @18 foific [eiRa T8 @ T8 © & smud! sa1 MHH w=a1 & 8rml fiffs &t
forfiie arg Rt &1, S gg awie oifw e Wl | g fram oot oRe & 9=AT g,
I8 < FHAT 2l 3 [HAM BT I8 dhd <A1 9gd ol o, oI IAD! 39a aeift ok a8

TGN ITUTEA HXTT |

HeIed, fparl @ Af 81 dHd od €, A1 919 9 9 U8l WG B oRwd Tsdl gl H
T W IFEERI H UGl 3 & g [P B &l R WG B BAA DI AT 0T SF Wl
oI T, AT TS WIhR ATqd 31 TAT| I ATl ATl | BH S 37 I8 ©§ b @i o & oy
fopam SaT 8 3R TS TR arad 31T Siar 2 oifhd T @1 aif W, feHie iR awis &
3R fa=iiferal 1 MaTer & BRU O YR | B9 fhar 111 8, I9A 3T fharl &1 @e
T R A @ gl § oot que W3 AT P gdre A1 Al g, Hifh A o9 fhae
WE P AN BRAT 8, A S 1S T2, afed @ie & fremr g1 I8 dM gue 63, serei
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T A1 St 7 fear 21 N dies IR @1 @ Iwte @k 8, o9 At ik a9 |
3R HH BN, Al $9 UDR BT BIfeT &1 el o
18.03 hours (Hon. Speaker in the Chair)

3TEdel HRIGT, §9 WY Wad W ARV Jar a1 IuFRIG Tl 7, TR g guT o
fep & wrebe H SR § A1 7, b H ST A8 qQ ATEd! g b Al 4, A% Uer 8§ usel
A AN TR BERN-TRIE! g2t iR [l & foy o & &9, HEd 8, TR el |
SR ‘BRI 1Y TG & [, TS AR H 79 F AT qb GA M B g T§ ¥ B S
S ® 6 TR9 8¢ A1 TR 8, IR 39D WIa-3e I 39 o¥ H f[daga 9 @ TS )
1 UPR A 39 A TR geRN BT ASHIad AR S|

aredet Heledl, # O uew ¥ oS § OW Ue¥W &l AN @ar HE Ahdl g 1% 8d
o R | fHam & dred FET S, S TR W WE b Sy 8RN, i 9t
S SR el Al dcb agarti| &, &9 fdepet dred € fb <o § e S g, S
AN <X & fHAMI 1 drha firet| # qar =@medl § f6 9 fear & fog wr st &, S
fra & fou S 3, Sue fou #errg #§ fiwe 15 aff § $o 78 B w1l 15 aff d&
HERTSE, H HIUF B ARBR | § 7eRrg, 4 gl AeRrg H fUwd 15 9uf § G4 Sumar fhamy
T ATHEAT DI | [HAHT §RT DI S ATl JTHSA(I & IR H JaT a1 1 Hel ATl {7 15
aul H HERTSE H fHAMl 7 e STET AHSAT DI, Fl gy, [HAM MAST AT HRAT AT,
I 99 fhas WReR oA, 39 W <@ ST aifev| R e &Ral o, 99d s
DR | IGH U HRUT Agaqul o7 {6 I wig =a1fey off, 4y =1y o, wae 41 Ao
1Y off| AR, # 16 ©¢ fastell &1 Bl off, ool fastell @ @Re 9 WR@™ 2l 15 anf 4
9 fastell AeRTg, # & B off, 99 98 fHue e w1 o7l fhal g@s 99§ o9
FHIN R T H. o WaR off, th.emg.eam # fham o gegeht o Rud < @t Sirh
off, 39 forar Sirar o f6 S¥aT foat fAdl W o M o, S9aT et e gafely a9
IRET BIHY, TTQR TTIHY TS T ot | I8 RIH T U UH.31MS.MR. -Tel &, Ui mMfima
Uth.3MMS.3TR ©, S8l [Pl &l ATHST BT H9lh g1 A1 747 o1l 319 ¥ 89 el b Age
@l g far 2l
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A S7eel Sfl, 3fd AEdYUl a1 gHT QHTEHE Bl ATl §l 3T 89 ¥d I9d © 1
T 3 TRIT AGATS Feal Habd gU 3 forawil Heb <ol off | SISt 8T, ¥avel! 8, w8 ol AT
T B, FFHH T A T 60 Al F [ra o1 fF ¥ g A1E gow pH-phax Wi |
dc T @ §, R g8 YA NS T ugd? ‘Soomar Ao ¥ A gEnEE St 9 A
RECIE]

# S g 9T B g, e 99 B NSl Bl ASlE BRd § A1 g Wl sfids o
TSd Bl A 3MiHs WHR & el ©§, T8 Ios 9% BT Il ©l 37 Afbel # F@ fa@man w1 2 fF
TE-S1q HIIF WRBR 31 &, SRWI AT FHeeM dedl 1T AR Sa-91d A1 HiId TRBR
e B, d9-d9 TTHAYF Tedl TAT| MReY fxr Sft &t A HrefeT @ At sHRoil |
TIRST 10 TRYC 3R 1974 # BYUE 28 WHT AT| MRV ARRSH St HY A9 HIF TBR
S, TARST 5.7 G B AT 3Mmexofiy sfwaxr St &1 IR R R 9 1984 d% @, dd TSl
10.5 HfIerd & 77| A Ioig T St FF AR © qHT i gfrera, seeef @)
TRRFEN 4 WHR & FHY TSl 10 JRer o7l see a8’ arsiidl St &l AR & a9y
Ui IS $heleM O Tl 919 AR AEET (98 S Bled) Y 9, 99 Tavst 13 gfaerd
T AFH AN S U8l & 9Tl | B UfIeid sl - v |

3T ¥, H ST & FHel Al § &R o & dIol Dl JAAT I Sl 5l T AR
TETHA] S BT e Jo¥ @ WU W oEd L8 RifP 98 Alg B av8 dll ¥ dsd © AR ARl
& fow oW wxd Bl [E ® Raaw dsH] NG SWar & foy w1 wAr gl ' S
ITIRT 9 HEd &1 U IR A9 W JavTol Yo IOl 21 60 ATl F 1S g8 ... ol I& A
wI E ST AR H H T HE? T IW ASls H A UsHh? 94 9 fiel| 49 I 9 & @
STer fa 8 S TR W W & <w | # A8 At 5 SR g a9 @ A
e WiHR [Ieeil 8 I dell”, § HIUA DI T HE qbdl gl g=Iar|

* Expunged as ordered by the Chair.
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"‘SHRIMATI K. MARAGATHAM (KANCHEEPURAM): 1 express my sincere
gratitude and indebtedness to our beloved leader HON'BLE CHIEF MINISTER
PURATCHI THALAIVI AMMA for giving this opportunity to express my
views on the price rise issue.

The steep rise in prices of vegetables and pulses is a very serious concern in
Indian homes in recent months. It has made the life of common people, poor and
middle class in particular miserable. The price of pulses and other essential
commodities including the petroleum products have reached an unreachable
maximum. The sky-rocketing prices of vegetables and pulses have made any
average middle class family think twice before buying or consuming them.

Through many innovative and imaginative schemes, the Government of
Tamil Nadu under the leadership of Hon'ble Chief Minister, Puratchi Thalaivi
Amma has managed to ensure that the common people in Tamil Nadu have been
protected against the ill-effects of price rise. The Amma Canteen scheme, a
brain child of the Hon'ble Chief Minister of Tamil Nadu Puratchi Thalaivi Amma,
which is now renowned across the world and studied by governments and experts
from different parts of India and the world, has also had a salutary impact in

keeping a check on food prices in Tamil Nadu.

There are a number of other commodities which are also supplied at
reasonable prices in Tamil Nadu. I would specifically like to highlight the Amma
Mineral Water, Amma Salt, and Amma Cement programmes which ensure
availability of commodities at reasonable prices, which are prone to price increase
due to cartelization and other factors. These interventions have had a salutary
effect on market prices of such commodities. VAT on domestic LPG has also
been completely exempted to ensure that price of domestic LPG is kept reasonable

in spite of deregulation of LPG prices.

* Speech was laid on the Table.
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We also have to take stock of the Green Revolution and what it has
achieved. Though we are self-sufficient in rice and wheat, crop rotation has made
the soil of some of the northern states unfit for use. The result is there for all to
see. But crop rotation and diversification could have helped retain the soil. But
we never put other essential commodities in this agriculture cycle and the net
result is that the farmers of Canada, Myanmar and Australia are benefitting instead
of our own.

India’s annual import bill of pulses alone is $2.6 billion. Imagine this
reaching our own farmers, they may never think of leaving farming-leave alone
think of committing suicide. Just see the granaries of public distribution system
like Food Corporation of India warehouses. Wheat and rice are rotting because we
are over-producing both. Why can’t we replace one of these with pulses? The
question is, who will the farmers go to if something goes wrong with these
decisions?

It is not that we cannot incentivize the production of pulses. There are many
ways to do it and India’s climate is suited to grow most of the lentils we consume.
The Minimum Support Price is also not transparent and depends on various
political factors. Some of the lentils do come under MSP but they are not
attractive enough for farmers to concentrate merely on pulses. Not all pulses come
under the ambit of MSP. But more than MSP, it is procurement guarantee that
matters.

To feed our growing population we need at least 30 million tonnes of lentils
by 2030 which is close to five per cent growth annually. We are no way near. So
we will continue to burn our foreign exchange reserves forever. By merely
checking the prices of pulses, inflation is not going to be under control. There has
been an overall increase in the prices of almost every commodity. People are now
destined to live with it. It looks like the government should go by correct advice

and take correct economic action on the ground.
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It is not only due to a poor harvest or due a bad monsoon. There are 10
important man-made reasons which results in the rising prices of pulses,
vegetables and other essential commodities.

It is unfortunate to see that India’s villages face a sharp spike in food prices
in 2016, as a second year of drought drives up the cost of ingredients such as sugar
and milk, and poor transport infrastructure stops falling global prices from
reaching rural areas. While urban dwellers have seen some cheaper imported food
products, benefiting from global deflation but that has not filtered through to rural
areas, given poor roads, rail and a lack of storage facilities for perishable goods.

Tamil Nadu’s Universal Public Distribution System commended both
within India and elsewhere is a model food security programme. This is a vital
programme, which requires constant vigil and monitoring so as to ensure that the
benefits continue to reach the deserving persons and to plug leakages. HON'BLE
CHIEF MINISTER PURATCHI THALAIVI AMMA has ordered the officials
to ensure that the process of collection of bio-metric information through the
National Population Register is expedited and the State is in a position to issue
smart cards to all families in the State at the earliest.

As part of the many measures taken by this Government to combat price
rise, Farm Fresh Consumer Outlets have been opened in Chennai. Consumers are
now able to buy vegetables at reasonable prices and at the same time farmers get
both an assured market and remunerative prices. To ensure sustainable vegetable
supply, 10,493 farmers have been provided crop loans of 55.22 crore rupees for
the cultivation of vegetables. AMMA had instructed the District Collectors to
open Farm Fresh Outlets at appropriate locations in their Districts for the benefit

of the public.
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All these factors to be taken into account to control price rise in India. I
urge upon the Union Government to take appropriate steps to control the soaring
price rise graph and maintain the prices as lower as possible for the poor and
middle class people of this country on the lines of HON'BLE CHIEF
MINISTER PURATCHI THALAIVI AMMA. Thank you.
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*SHRIMATI M. VASANTHI (TENKASI): This is a discussion on an extremely
important issue that concerns the life and death of our people. The issue is that the
farm income must increase because India still lives in its villages. That generally
shows the manner in which people are concerned about the relentless rise in the
prices of all essential commodities.

What can the Government of India do to bring down the prices and protect
80% of the population of country i.e. in the poor and middle class? It can
subsidize the food items, including pulses and edible oil. It can roll back the
additional excise duty levied on petrol and diesel announced earlier this year.

Price rise should not be only restricted to a few items of daily consumption.
Education is a very expensive subject for most of the people. Even in small towns
and small villages, you find people wanting their children to get good education.
So, education has become very expensive.

The inflation can be controlled to a large extent if the Government gives
full freedom for farmers to sell their agricultural produce anywhere in India
without any restriction and ensure free movement without taxing the same. All the
agricultural produce is controlled by market forces especially the rich and
traditional traders.

The overall retail inflation is on a 22-month high, at 5.77 per cent. These
are the official figures given here. The food inflation is close to 8 per cent. The
media is reporting that ‘Food Price is on sky rocketing’. Prices of potatoes have
gone up by nearly 65 per cent, pulses by 27 per cent and vegetables by 17 per cent.
This is the relentless burden that has been imposed on our people today through

this price rise.

* Speech was laid on the Table.
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The farmers have their right to sell, load, unload and transport the goods at
any destination and the Government should not restrict the movement from one
district to other district, from one state to other state. Minimize and exempt toll
tax, octroi and other taxes when a small farmer moves his product to other
location. It will really help the actual producers to sell the produces directly to
consumers and both consumers and farmers will get benefit without middleman
support.

They should crack down on hoarders, black-marketers, etc. That is true. |
am not disputing that. That needs to be done. But look at the responsibility of the
Central Government in all that is happening. What is price of da/ today? Between
2014 and 2016, the gram dal has gone up by more than double.

This is the state of affairs as far as the poor, a vast majority of our people
are concerned. And this is not due to only black marketing, which, of course,
needs to be curbed.

All of us know hike in fuel charges increases the rate of inflation in an
overall manner, and there is an inflationary spiral that is set in motion when fuel
prices go up because of transportation costs. When this Government took office,
the international price of crude was 106 dollars per barrel. It came down to 26
dollars per barrel in January, 2016.

Fuel price is more than double the cost, which is being charged from
public. The Government has hiked excise duty on petrol and diesel nine times. As
a result, this is causing an overall rate of inflation all across the country. That is
purely the Central Government’s responsibility. That Government is reaping in its
own revenue at the expense of the people. This is one instance of fuel charges.

Now, look at the hikes in the cess that the Government has introduced in
the last two years. What are the new cesses? It’s a long list that has come out.
New cesses have been imposed.

Service tax has been up in the 2015-16 Budget from 12.36 per cent to 14

per cent, Swachch Bharat cess; Krishi Kalyan cess; infrastructure cess, clean



28.07.2016 266

environment cess, which was earlier called the clean energy cess, has been
doubled. Then, oil development cess. Then, secondary and high education cess,
which has been recovered till 2015, is Rs. 64,000 crores. All of this has gone into
the Governmental revenue.

All the cesses put together, if you look at the road cess and all this, which
were there earlier, are the extra burden on the people and that is leading to the rise
in prices. Who pays these cesses? It is the consumer. Consumer pays all these
cesses, it only adds to the rate of inflation. Overall, that goes up — whether it is the
fuel price or whether it is the cesses.

In fact, whatever is earned from the cesses is earned directly by the Central
Government and not shared with the States at all. So, all this is revenue to the
Centre. If inflation is going up today, it is going up because of these measures for
which the Central Government and the Central Government alone is responsible.

And, therefore, what needs to be done? It is an overall miserable situation
in the rate of growth of unemployment in our country.

As per the Government statement more than 1 lakh jobs have been created.
How many youth join the job market every year? It is more than 1 crore. As
against that, we have created only 1 lakh job. It is one per cent of the newly
joining employment market youth. What about the backlog? With this level of
unemployment and this sort of price rise, it is actually killing the people.

Central Government takes measures to remedy this, when they are
collecting so much of money for augmenting their revenues. There is nine-time
increase in excise duty on petroleum products. If you are imposing all these
cesses, find a remedy and see what needs to be done for giving relief to the people
through direct benefits or whatever ththat may be. It needs to be done
immediately.

Earlier, it was rice, wheat, pulses, sugar, potatotes, everything was there in
the speculation market. But, we had done and it worked. In the last decade, once,

it was done. Essential commodities were kept out of the future trading
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commodities exchange and within six months, the prices fell. But we are not
learning from that experience.

Central Government has to do that even if it goes against the interests of
some traders, some middlemen. But for the interests of the people at large, this is
a measure that needs to be done today. It has reached a situation where power is
becoming a part of this speculation. You have privatized power transmission.
People, who are transmitting power, private transmitters, are not linking up to the
grid. They are not linking up to the grid because of speculation on the pricing and
because of that the country suffers power shortages. This speculation has to be
reined in.

If you are serious about controlling inflation and providing some relief to
the people, rein in speculation. Ban, at least, for some time or suspend all essential
commodities from your commodities exchanges, future trading and forward
trading. That is absolutely essential.

In 90 per cent of the families in India, the bread earner earns less than Rs.
10,000 a month. It is 90 per cent. The figures of 2011 Census came out only a few
months ago. This is the difference. On top of this, inflation means further
widening of this gap, transferring income distribution from the poor to the rich.

But in our country, there is an added thing. Classic economy theory would
not explain this. It is not the producer who is gaining. It is the people, who trade
in between, who are gaining the most. Take the example of dals. We are buying
dal and we are assuring our farmers a minimum support price of Rs. 50 per kg for
dal. But it is selling in the market more than Rs. 100, sometime its double the rate.
How much are we paying to import the same dal from farmers in foreign
countries? We are paying Rs. 150 for imported dal. But to our farmers, the
government gives only Rs. 50/-.

We are turning economic theory on its head. Here, inflation does not mean,
consumer suffers and the producer gains. Here, inflation means, consumer suffers,

producer suffers, and the middleman gains. And it is this speculator and the
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middleman, who is thriving at the expense of these policies, and that has to be
curbed. And that is very important if you really want to address this issue of
curtailing inflation.

The Government will seriously have to address this question of curbing
speculation and ban trading in essential commodities and, on the other hand, stop
these cesses, these excise duty hikes, and thereby, provide relief to the people and
ensure proper MSP.

At the late hours, the Government needs to look into all aspects in its
policies to address the pressing farmers issue, otherwise the present problem of
price rise and farmers suicide is going to increase many fold. It is an early wake
up call.

India is a rural, farmer-based economy even today. India still lives in its
villages. If you fail to remember that, you are forgetting the spirit of what India is
and, thereby, these sorts of effects will come.

I urge upon the Central Government to live up to the promises for which we
have all been elected by the people, by ensuring that the interests of all our people

are protected, be it the farmer or the consumer. Thanks.
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*SHRI D. K. SURESH (BANGALORE RURAL): I express my views on the
discussion under rule 193 on the issue of Price Rise of essential commodities in
the country.

The price of essential commodities in the country is sky rocketing on daily
basis. The price of pulses, vegetables, cereals, rice, wheat, sugar and oil seeds are
continuously rising putting additional pressure on the already over-burdened poor
and middle class. The NDA Government has done little or nothing to control the
upwardly rising prices of essential commodities.

The Price Monitoring Cell in the Department of Consumer Affairs which is
responsible for monitoring the retail and wholesale prices, and spot the future
prices of essential commodities has failed to implement specific market
intervention schemes to give relief to the consumers. The Cabinet Committee on
Prices has not been advised properly by the Price Monitoring Cell to take
corrective measures in a timely manner in order to control rising prices.

There are many reasons for the price rise of essential commodities. Two
main reasons are the rising prices of fuel and fertilizers. The Union Government
is not passing on the savings of low international crude prices to the farmers and
other consumers. Similarly, prices of fertilizers have gone up and the
Government’s decision to reduce subsidies on fertilizers is now having an impact
on the price of essential commodities. As a result of this, production cost for
farmers has gone up due to which many farmers are giving up agriculture as a
means of livelihood or are taking up cultivation of cash crops like cotton and
maize. One of the main reasons for this, even though the wholesale pulse prices
are high, is because of the high fluctuation in production and prices. As a result,
per capital production and availability of pulses has declined in the country over

the years leading to inflated prices of pulses.

* Speech was laid on the Table.
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The Government’s apathy towards farmers is one of the main reasons for
the price rise in the country. The number of farmers committing suicide in the
country is at its highest ever under this Government. Unless farmers are given
encouragement to grow pulses with assured pricing, this price rise trend will only
continue to alarming proportions.

The price rise is also due to improper management and distribution of
pulses. Due to inadequate storage and distribution, supply shortage is created due
to which there is an increase in prices. In many cases, hoarders stock food
products like onions, potatoes, rice, etc., even when the season is over and resell at
higher prices for increased profits. The NDA Government has done nothing to
improve management and distribution, nor has it done anything to prevent
hoarders from inflating prices of essential commodities.

The trading community has too many mediators/middlemen by the time the
end product reaches the consumer. Each mediator/middleman raises the prices of
the product due to which consumers end up paying a high price, but the farmer
who has toiled in the hot sun for months does not get a fair price for this same
product. The Government has failed to institute markets where the farmers can
sell directly to consumers, nor has it taken steps to eliminate unscrupulous
middlemen.

The NDA politicized the issue of price rise when the UPA Government was
in power and in its election manifesto had promised lower prices for essential
commodities, but has failed to deliver on its empty promises. Despite extremely
high crude oil prices during the UPA regime, Prime Minister Manmohan Singh
had managed to keep prices under tight control by monitoring and taking
corrective measures. This Government has failed completely in understanding the
needs of the people of this country and unless it takes corrective measures

immediately, the people of this country will continue to suffer.
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"SHRI S. R. VIJAYA KUMAR (CHENNAI CENTRAL): Price rise is on the high
in the recent days. Prices of almost all the essential commodities have been
increasing at an alarming rate. These soaring prices have caused great unrest and
frustration among the people. The people belonging to the middle class and the
salaried people are hit hard. This issue has become a big threat and an open
challenge to the Government. It has shaken the faith of the people in the
Government. Life of middle class has become very hard.

The prices of petrol, cooking gas, kerosene oil and several other items of
daily use are increasing every year. Not only that, the railway fares, air fares and
bus and taxi charges are also increasing regularly. No one can foresee what is in
store for the common people.

There are many causes of the unprecedented rise in prices. Inflation, black
marketing, hoarding, faulty credit system, over population and improper system of
distribution are some of the major causes for hike in prices. The standard of living
of the people has improved. People need more things than they needed earlier.
The increasing demand leads to hike in prices. Sometimes, natural factors like
flood and drought also contribute to rise in prices. Production of food is not in
proportion with the increase in population. Social evils also tax the common
people badly. The purchasing power of the rupee is continuously falling.

Hon'ble Tamil Nadu Chief Minister AMMA has described as unjust the
hike in diesel price, which leads to heavy price rise. |Hike in oil prices affects
common man. AMMA has requested the Centre with having failed to take steps to
control skyrocketing prices and scams in PDS System:s.

Let us hope that the Government will be able to bring down the soaring
prices. What is needed is the right intention and the force of will. The
government has, in recent past, taken some steps to control the prices and revamp
the economy of the country. The Government efforts have met a partial success

and inflation has been controlled to some extent.

* Speech was laid on the Table.



28.07.2016 272

"‘SHRIMATI APARUPA PODDAR (ARAMBAG): The recent price rise of
essential commodities has hurt the common man where they have found problem
in their pocket. The prices of onion, tomatoes, pulses have skyrocketed which
adds flavour to the normal life style of below average Indian. It is a sarcasm in
itself. It is necessary to show the grave situation which the normal citizens of the
country are facing in normal time.

The factors contributing to the rise in the general price level are rapid
growth of population, increase in income, rising non-development expenditure of
the Government, and increase in money supply. inadequate agricultural output,
inadequate industrial production and high priced imports.

Pulses are a staple for most of the people in the country & source of
protein.

The country has price rises to a large extent for the last two years, it may be
due to less per yield of pulses or growth in demand.

The price of onion has risen by nearly 300%, the reasons are due to
inefficient Government policy.

Another factor for high inflation rates across the commodities is ever
increasing rates of petrol and diesel. Why is there double taxation by centre &
state on sale of petrol & diesel?

If these Duties are reduced, at least the transportation cost for the common
commodities will be reduced.

I just want to make a point that concerted serious action is required for
dealing with the situation. Today most economist favour a low and steady rate of
inflation, low inflation reduces the severity of economic recessions.

All the Government machinery should make an effort to devise a solution
which is practical and pragmatic in nature to save the future of the citizens of this

country.

* Speech was laid on the Table.
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2N i qea (q8r) : A eFE S, 39 NUR YT W S g ae B1 Hiebr fa,
& fY § U 98 g=IaIe BT gl A1 I8 AR BRIBIA 8, 12-13 A qs1 39 dad H
B MY E Afwier FA # 7EME W =9l g8 © olfhd PIs 91 uRaxd T8 gen T

UECl WK Sl UK & AN F81 ¥ |aTd SO o 39 B Uil & AT g8
[T IOl W& & AR A a1 BRI qIE & T a8 4 o o, AT HRAD ST el & AnT
TE WA < R &l T8 dad Aips U fHY 1 2 &1 A% 98 WHR ¢ AT AT 8, A I 4
fRIfd & 1 a1t St ok fLoLdl. & & arfew 78 9| afe arfes O @ 591 o o 5 &
UEH Hiel q, B ool § WROR M & AT &, T I IRaAT a1 H| S99 g™
URec & 1 UIY, A1 g8l T MY < I & SNl Ugel i & Al g8l 4 fear v |

# ool 39 Hldb W agd EER | Bl Aredl §, Od db o H fhAEi Bl qogd
TE BN, S db fhA™l BT dihd T8l o, 99 db oI H AEs A WrE USrRif Bl o
THH ¥ehel BT FRIBRU TE PR Wehd B MU A B b Al TS qrba < €7 SE
MU T AR BIS BYY USHORIH D &l & BRUT q4I¢ ©, d8l 50,000 HIS BUY DBl
v RS Ao TR fGart die & €1 # 3 Bg gobdl § fb SR Jew # 3ol
Rparg faumT &1 gt 20,000 HRI$ A T & MR AU R G & Iy 50,000 HRIS B
féeRT Ui 3T €1 MU FeT o TR <1, offh &1 dwabs fawr ug?

e SN, gIed TRMV AT S gAR WfRR ofex €1 9 Feread v w® 21 #
Sh! goord DRl gl SR 9gd AN 9 Del &1 B S W9 qrdl H el ST AE, ofhd §
ST A O A AT @mEdr g 5 S W AR A St A @ o f5 em |
IATET B AN R AN B 16 qoR & oI H 9d ufcpear R F S1ar 3faR 81T, a9
TS T8 TN | AR T TE A, @ 7 it of wEE T A wehd | I B9 e 5E <,
afeds BN 3MeY J¥N Alfedl St ®ed I8, e oedl R 1eruiiy a1 oFaR day &R I8
&1 B9 gHIQT TRIIVT IT6d St BT 98 91 TG e ared &

JegeT Sfl, HEME dql, ¥ WA gl Afh ¥g W Wy ® (P {Hami B g9 wes B
o e ff aRE A T el i ST IS oW e § A AR S arel @ e, Wi




28.07.2016 274

H 93 gU AN 91 S| AEMS BT Bis W BRIET fHaE B T8 {et] e S gATd aryon
U 3R ®E SHTE WU # fHAMl BT g A1 FHIA eI < DI 919 Hel 21 B AR © B
Pl BT $8 AT AHIT oI A A1fey| S IUE Bl A U AN §, S AN DBl
T e W Sficber BRI B dg fEAml Bl S un qwelT Hed et @yl § go
e € f5 37 @i # T %@ gel 87 HW & AN Ugd S 9@ od ¥, I8 IS WR
AT T & SR od

e off, el W STe &Y HEME B A BIRUT BT B--Sdied oI, URdgd onTd
3R #M AT | TSt Ui uareil &1 &M 9@l &l 3T M & foly dig fiRed qou T8 <
kT 2 Sud q9ig Wt HEIE AR 98 W 2l U Phed © p fAeifodl & eror v g g
R ARBR WR Gell AR &l # go1 @rear § b e foam fa=iferi &1 s d |qon @
27 T IMUhT RIeed, IRd WRPR s+ HAIR & i 2 5 a8 e & ths o w&r?
IHD 19 3T PHad & (b Ta¥ ARBR RIER gl 31 Sfl, 37 31 9 a1d &1 |l Jae iy
o5 WIRA ST Urel Y S W AR ARBR 8, I8i AU A1 H Hol-Del AHS Ab &l 57
BT ST /G HAT 30 Sfarg H @ <

T O, 3 WRE B! 3B A Tl IR BH W 91 Hedl, I 9 9gd adl &
SRAN| Ifh 89 9 I UR el dTed © [ FHISEIG! Uid] & W [ © {4 Hid
B AR @ B, e aR § 9 St 7 98 ofdl g@l B, ATS S AUD! WA S
Tt @ WHR B, A WHR B fFEE & 9fd ||, T9RY § IS 9gd 91 iR TE B
Sl WA, M1 TedeHi 7 fedd) <9 & Rl B HHGR f6HA1 g1 S & W ITHIG DI
HAGIR BT BT B {6 2l

3TETETT ST, A IT Gl ARY 9 F&d & AeFH W o DI oFal & 419 gl 9Rd
ST Ul & A A R four 9, Terd JHe dldl 9, S SHell Bl 9l ga? 39 AT
BT A AT S BT -9 A1 2T 2

STETET I, 3fMUch HIETH ¥ A WPR W Wl JRY & R Aen qarer 1 21 sma
Hel o7 b Hes I, fFAMl B $¢ A1 AT o &, SR S| AU @Wral Bl 984
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ST aTd Bl | MU I§ W HEl o7 P B I WAl H 15-15 ARI BUY UAT BT B B |
# ol Gredl g & U DI A W § 15 @ v9d YA §° §9 &l Bl o {3 S
3T SaTd H <

3T Sfl, § Y] F=IdTE o Y MU a1 b favme < gl
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sft S UHTe ARV ATed (dfwT) @ 3fedel Helewn, W 193 & Sfdid HEME W Sl ¥4l
Tl I B, SWH AT G Al DI Wiepl foun, 99 ol aga-agad gga]l § 9gq A
T H SO AT X el ARt WES W FEl g% g off, ofd @' e @ T8 @
arl | SreRely Sieel wred | Il Sare fadn g1 Ay wA St W S |

fede] Heledl, WIRAIY Sl TSl B9 GAew TR <dl 8, gAsx QU @il gl S
31w o & AU e, <ifdh IS HEME &1 $H1 991 &

3TETE HRBIGT, AT gaad TRV ATGd i < W FST AU I 1| H e arsan
g o S W TR difedr ded O 6 et AErS, idl @, S Q1 BN g Sl ag
HaTel 379 AT TR 377 &1 &l T8l ATSRoNy gawad qrg 781 & § T4 el aredl g b ¢ bl
HEMTS, qEN g, el O dLOLYL B BN, Fabl S| Ukl Fahl SH B fdER # 'A
IREEE B E, ofeT < 7 dionft @ gpEa oMl ® A1 Qe et gl 39N dean
Yol 3R gEg 9 9T BRf? L (FaT) S WReR e T AP, 98 WHR AEHET g
I WRER FHH 8, 2019 H 98 WRBR I8! 8, T8 ART TR ... (TqeT)

Aew, # ot AU AT YW B B, MW Y uiE e w1 R ¥ wRdrs
HEME &, M TG-¢ AU 3@ | #7637 e &7 Ao oo fa@man, <ifee e et @t
AqTell A Tl Tell AT 3ol BAN A, g8 3R dfedi IR Wl 8, St W9 8, 8 Sl ard
3R W W &, AT aTel BAR AT A el 7| O 3R YA I &ar fean | <=1 &
o, ¥ & fHAE R <9 & RN 1 arar far | a8 9, I8 &fod, a8 SR eIk
AL AMMAHT TAAGI I, 3MUS I & HROT a177| .. (SFFH) 3 R BT goie [l g
Heh 3 SISAT L, HEMS 3MMUB! Hedll, 9% 3 SfSAT| 311y S AT BRI & MY Ped &
5 a1 W, FIHT A | 3T HAN T8l Bl A BM DA Bl SN BT SIq Y= R
AN B 7, AT SIS AT S IR Fells 8, SGH &R 3MaehDh d%] Pl ¥ ¢ &l 2l
Pl 1 ATt WE W1a A TS 9% @1 8, I § WA 81 @1 2| T AT, T8 Y < I @[
& MU dRIS W M- AqaTdl HR S 8l 8] fBar siescn o=+ & fau 7R 8 Mg

g1 3T AR 3= o - A HuST 3R 7B, AN @ ¢ fogear | T SHH B 81 Q1 3T
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B UL TR A FAd §, dfhd Sl AN SIS W §, Sl W1 HioH T T8 e ur <@
g1 @IS, aTd, Wesll & S 98 Y § 3iR #EHS Bl dadb! § T U 38§

HEIGl, HEs &I I8 FAR! b g R < & oy faamer &1 gaar < & 8l
HEAS BT GATRT TS fog fIrer @t Freft I a7 | JERWBIT B R 41 g8 8, DA DA
gS B, SN W # ORI ang ... (rau) 3T dEd & {5 " @Y ABA 3R 39 dEd &
6 I BIS B! b, IWB! WR TE & B9 A © 6 g6 Ul ael ¢ 8, 89 aal <
TAT IR R & T F AT T8 B g, IO 8 € 9 B T b gL, (craem)
I I argar S @leldl, QR Sl 8, SB[ Bl G| O At gawed AR A1
EUCICEG

"X R X 77, 4R w9 P A,
ATl A ¥ ES, g AT B Bl

g IS, AT ot 7 Wt T v Rl (rauT)
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"SHRI NISHIKANT DUBEY (GODDA): The growing demand of food due to
growing population and increasing per capita income in India and shrinking
natural resources are putting serious challenges for food security situation in India.
Food inflation will remain serious political challenge for any government. India
must explore all options to address food security challenges. Besides focusing on
productivity enhancement in agriculture production system within India, Food
Diplomacy can be an option to improve India’s food security and strengthen
diplomatic ties with many countries around the world on sustainable basis. This
will improve private investments, people to people contact and better coordination
in international forums on issues of strategic significance. In a country where per
capita income is lower than world average, and where 30% of population lives
below poverty line, food inflation is and will remain always a biggest political
issue in every election.

The management of food inflation will be the corner stone of good
governance claims by any ruling party. Agriculture reforms will take time. On
one side it is state subject, on the other technology penetration in agriculture takes
its own time due to various socio-economic, agro-climatic and political reasons. In
case we want economic success in India, agriculture sector needs due attention in
India. Long term consistent policy to ensure suitable food security is vital. The
National Food Security Plan will act as a blue print for all and will also encourage
private investment. This document should include need for food, feed, giber and
fuel and also agriculture based inputs for other industrial sectors. This will give
clear direction to all stakeholders at least for next 10 years, which can be evaluated
on yearly basis.

According to the Report of the Technical Group on Population Projections
constituted by the National Commission on Population, Government of India, the
population of India is expected to increase to 1400 million by 2025 at the rate of

1.2 percent annually. As a consequence, the density of population will increase

* Speech was laid on the Table.
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from 313 to 426 persons per square kilometer. According to the Chairman of
Prime Minister’s Economic Advisory Council (PMEAC), it has been estimated if
we grow at 9 per cent per annum, India’s per capita GDP will increase from the
current level of $ 1,600 to $ 8,000-10,000 per capita income by 2025. It looks
more on optimistic side, with this growth; India will become part of the middle
income group of countries when it achieves $§ 8000-$10,000 per capita income.
According to an FAO study, food energy requirements for South Asian population
will be about 2700 Calories/capita/day in the year 2025. In India, the food grain
availability is at present around 525 gms per capita per day whereas the
corresponding figures in China and USA are 980 gms and 2850 gms respectively.
Due to improvement in per capita income, if per capita consumption is 650 gms,
the food grain requirement will be about 390 MT of food grain by 2025. In case of
Pulses, according to WHO requirements, India will need about 35 million tons of
pulses by 2025.

In terms of edible oil demand, it is estimated that it will be about 17 kg per
capita per year. It means India will need about 23.8 million tons of edible oils by
2025. Estimated food requirements of India by 2030 are given in the table below:
Demand projections based on various recommend parameters (in million tons)
Category in 2015 (Estimated). By 2030 (projected) required growth in production
per year (in MT) - Pulses 17.2 40.0 1.52, Coarse Cereals 41.7 102.0 4.02, Wheat
88.9 95.0 0.41, Rice 104.8 156.0 3.41, Oilseeds 26.7 70.0 2.89, Milk 146.3 182.0
2.38, Fish 10.1 16.0 0.39, Egg 39.2 57.0 1.19, Meat 6.0 15.0 0.60, Fruits 86.0
110.0 1.60, Vegetables 167.0 180.0 0.87, Tea 0.9 1.1 0.01, Sugar 25.0 33.0 0.53.
Total food Demand 759.8 1057.0 19.82

Demand for many other items which make part of food system is yet to be
estimated. In order to meet the demand for food and other agriculture products,
according to the estimate, by 2030, India will need double the land mass to
produce food and other agriculture items if productivity remains static at the same

level. The alternate option before us is to double the yield per unit area to meet the
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growing demand. There are many supply side challenges which will need out of
box thinking because existing way of working is not delivering desired results.

Indian agriculture is dominated by small farmers, having small
landholdings for cultivation. The average size of the landholding was 2.30 hactare
in 1970-71, which declined to 1.32 hactare in 2000-01. The absolute number of
operational holdings increased from about 70 million to 121 million. If this trend
continues, the average size of holding in India would be mere 0.68 hactare in
2020, and would be further reduced to a low of 0.32 hactare in 2030. On the other
hand, by 2025, per capita agriculture land available will be just 0.1 ha per capita.
In other words, it is just 100 feet x 100 feet plot per person to meet the daily needs
of food, fuel, fodder and fiber round the year. With increasing population this area
will further shrink. At the same time, available estimates with agriculture ministry
reveal that nearly 120.72 million hactare of land in the country is degraded due to
soil erosion and about 8.4 million hactare has soil salinity and water-logging
problems. Besides, huge quantities of nutrients are lost during crop production
cycle. Annually, India is losing nearly 0.8 million tonnes of nitrogen, 1.8 million
tonnes of phosphorus and 26.3 million tonnes of potassium —deteriorating quality
and health of soil is something to be checked. Problems are further aggravated by
imbalanced application of nutrients (especially nitrogen, phosphorus and potash),
and excessive mining of micronutrients, leading to deficiency of macro and
micronutrients in the soils.

According to Minister of Agriculture, by 2025, India will have about 1700
m3 of water per person and 84% of this water will be used for irrigation purpose.
This is at stress level. At Independence population was less than 400 million and
per capita water availability was over 5000 cubic meter per year (m3/yr). With the
population crossed 1 billion mark, water availability has fallen to about 2000
m3/yr per capita. By the year 2025, per capita availability is projected at only 1500
m3/yr or 30% of availability levels at Independence. By 2025, the water

requirement for irrigation will be 790 billion cubic meter. This is a very complex
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and serious problem. Food security of India needs serious attention. India will
emerge as major net importer of food products: According to an estimate, with
best of the efforts and resources India will be not be able to produce major
essential commodities to meet the growing demand mainly in the area of edible
oils and pulses for human consumption and protein meals and fodder for livestock.

Considering the above facts, India will have to import commodities like
edible oils and pulses from the world market. The average estimated import of
edible oil will be about 15 million tons and pulses about 6 to 8 million tons. The
estimated value of these two products will be about USD 20 to 25 billion annually
in coming years. It means India will invest about USD 25 billion to buy two basic
commodities from the world market. This means India should consider all options
how to increase the supply of these commodities from domestic sources. At the
same time, India should also think how to develop a strong sourcing base which
can ensure supplies at an affordable price, so that food inflation can remain under
control. What is the way forward? How to bridge the food security gap? The
sustainable option to address the food security gaps is at two level: (1.) Increase
the productivity of food items across the all segments within India without
expanding the land because we don’t have land or we have to compromise on
other farming activities. (2.) We have look for partners in the world, in line with
energy security model. Countries in other continents Africa, Asia, Latin America,
etc. and friendly countries like Australia, Brazil, Russia, who can help us in food
supplies on long term basis and which should be mutually beneficial, example -
India will get required commodities on sustainable basis and their farmers will get
sustainable income. We have to explore following options in combination with
short term and long objectives. Some of the actions which Government may
explore are:

1. Close monitoring and surveillance of commodity markets within India.
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2. Use of Price Stabilization Fund should be in calibrated manner which
should not distort market forces and should not act as a deterrent for private
investment in agriculture sector.

3. Promote alternate sources of protein like soy nuggets for vegetarians and
eggs and fish for non-vegetarians by discussing “Role of Protein in Diets” in place
of product specific promotional activities, considering sensitives towards non-
vegetarian sources of protein.

4. Differential Trade Policy for Pulses and Edible oilseed millers and traders.
Today, this policy is only looking at short term solutions and compromising

medium to long term gains.

5. “Pulses and Edible Oil Diplomacy” to ensure affordable sourcing on long
term basis.
6. Incentivize Pulses and Edible oilseed research and extension service to

private sector. Create competition for the state sponsored research activities to
ensure time bound results.

7. Review Minimum Support Price mechanism. It should be based on
profitability per acre basis w.r.t. other competing crops in the same season in
identified areas, in place of per kg basis.

Central Government should issue directive to all APMC markets and state
government to report arrival of pulses and the price at which these are traded in
the respective APMC market yards. This will help us in monitoring supply
situation. For example, sudden rise in prices of chickpea and other pulses in
APMC mandies without any increase in demand indicate that traders are expecting
inflation in pulse and with no credible data base with concerned agencies
situations goes out of control very fast. Many traders use these confused signals
for hoarding. This will also help government to know who the major buyers are
and where they are located and where are the stocking points.

In case of abnormal behavior one can also ask the sources of funding,

because without funding the procurement is not possible in physical markets. The
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source of funding will tell us the motive behind the stocking and this can be
regulated as and when required to ensure smooth function of the markets.

Banks and NBFCs should be advised to inform the authorities about the
credit limits issued to the commodity traders in food production belts and to those
involved in imports and having no processing capacity in India.

Role of NBFCs should also be explored and their credit or funding to the
commodity trade should be monitored.

Tracking of price movement will tell concerned agencies what should be
the cost of commodity in retail market. Once we have reliable and real time
database, trades and industry will be reasonable in their pricing strategy.

In fact, advance warning system can be developed for the trading activities
as safeguard measure. It means if prices will cross the pre-determined limit,
government will activate the “Safeguard Measures™ like stock limits for physical
trade, increase in trading margins in commodity exchanges, in the interest of
consumers. Ad hoc decisions discourages investment environment and create
uncertainty for future investors’.

Important procurement mandies should be asked to give daily reporting of
arrival, price and who are the buyers. The fact is that production data do not
match with APMC tax collection data. These quantities must match with
production forecast by the states. If these are not matching it means either trade is
happening outside APMC markets or there is incorrect reporting by APMC. On
ground level, both may happen. This will not only help in controlling food
inflation but also black money generation in agriculture systems which is
generally tax free.

Newly launched Electronic National Agriculture Market system should be
used to monitor commodities supply and price movements in APMC mandies.
AgmarkNet also needs serious review because it does not give any credible

information to either traders or to the policy makers.
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Use this fund to build buffer of narrow commodities, mainly Tur, Urad and
Kabuli Channa, mainly for pulse in short supply. Increase in prices in one of two
pulses will push the whole category upward.

Use of this fund should also be to promote alternate protein sources so that
demand for alternate crops may emerge and dependency on specific pulse may go
down.

Current tendering system by PSUs also need review, because these are also
increasing the price. PSUs must enter into long term contract with major suppliers
for pulses supply. PSUs must develop innovative hedging strategy to control price
rise. Innovation is the only way to hedge against the speculation and volatility in
the pulse prices, in the absence of any futures market in pulses.

Currently many supplies are coming from outside India. Most of the pulses
have to be processed/cleaned before it comes to market. India is only 30% of the
world pulses market. Ad hoc and abrupt short term measures disrupts the supply
chain and hurt the smooth supply systems. International traders will divert the
supplies to other markets and prices may go up further in India.

Government should plan an approach to encourage pulse millers, registered
with FSSAI to stock more in notified warehouses and stock limit should be
relaxed for them so that supply to millers should not hurt. They will prefer to run
the units and sell goods because they will incur huge fixed cost on inventory and
quality risk, if they stock for more than required duration. If required, government
can buy processed pulses directly from millers and distribute through PDS system
by using Prices Stabilization Fund.

Traders with no processing facilities should be asked to report the stock
position and sources of pulses and funds. This will check the excessive stocking
by speculators and they will be forced to liquidate the stocks at regular interval.

Credit limits from banks and NBFCs for the large traders having tendency

to stock material for hoarding should be restricted.
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All registered warehouses should be asked to maintain website mentioning
stock positions of various materials in godowns. This can be reviewd on weekly
basis and suitable policy interventions can be done to discipline spot markets
trade.

If exporter to India is selling at high prices, we have little control on them,
but we can monitor their trading associates and partners in India.

The Government should keep track of imported consignments — whether it
is coming to millers or to the traders. Customs department and food inspectors at
ports should report on designated websites about the quantity, quality and invoice
value to understand the price spread between wholesale and retail trade.

The message from the enforcement agencies that their stock movements
and prices movements are under surveillance will bring some sanctity. Use of tax
authorities to estimate the gains from taxes (difference between import price and
imported quantity and selling price) and taxes paid by them will send strong
message to the hoarders.  This will also check cash transfer between buyers and
sellers. In this case, farmers are not involved so any transaction between
exporters, importers and local trade should be traceable, unless there is cash
transfer. This can be declared illegal under money laundering act and other tax
laws.

The purpose is to convey a message that as long as things are reasonable
and under control, Government will not interfere in normal business operations,
but if some traders try to distort the market, Government has all options to fix the
problem which can be painful for some.

India is in short supply of pulses and oil seeds. The biggest limitation in
enhancing the product is availability of natural resource i.e. suitable land, water
and genetics (seeds). Many countries in the world have natural resource i.e.
suitable land, water. India agriculture research establishments can offer research

support for developments of genetics i.e. seeds.
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Countries of East Africa, East Asia, Latin America and other friendly
countries can be explored based on agro-climatic conditions for pulse and oilseed
production.

Role of modern technologies in genetic research and related food policies
should also be clear in this regard. A suitable arrangement or formula can be
worked out at diplomatic level based on technical parameters and domestic
support prices to Indian farmers. This will help in protecting interest of Indian
farmers and at the same time will provide alternate crops to local farmers. If this
makes commercial sense to them they will grow and at diplomatic level,
Government of India can enter into some barter trade agreement to source pulses
or edible oils in return of other products and services, which are mutually
acceptable. This will help both — the governments and their farmers and in turn
consumers.

There may be country specific approach, considering the ground reality, of
that country. East Africa can be starting point because of geographic proximity to
India. New production belts can be identified based on cost of production. This
may encourage many countries to come forward and look for long term relation
with Government of India.

Most of the private seed companies are not willing to spend resources on
seed research in India. The reason is, there is no hybrid in pulses as of today. In
my view, Government of India should develop a system by which any company
providing seed having average productivity of more than two (02) tons per
hectare, will be given tax exemption on pulses and oilseed research and income
tax rebate on oil seed and pulses seed sales. Monitoring mechanism can be
designed.

This foregone revenue will be fraction of money saved in imported pulses
and edible oils. This will also create rural employment, improve soil health, save

water, develop local pulses trade and industry and reduce food insecurity, improve
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human nutrition and minimize subsidy on fertilizer and water. Pulses and oil seeds
are climate smart crops.

Seeds developed by public sector research should be promoted on website
for other small seed companies to adopt and to promote among farmers.

MSP for the pulses should be based on profitability per acre, not per kg.
This is the only way one can create interest among farmers. This will also help in
inducing better technologies for seed production.

These are few suggestions which government may consider to revive pulses
and edible economy in India and to partially save some amount from USD 25
billion annual outflows. After developing long term plan for energy security by
acquiring oil fields round the world, India should also explore how ‘food
diplomacy’ can be used as power diplomatic tool to further improve our relation
with many countries in the world and also ensuring food security for the country.
“Food Diplomacy” will give better returns because it will improve people-to-
people contact on sustainable basis and both countries will benefit due to

symbiotic relations.
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"SHRI CH. MALLA REDDY (MALKAIJGIRI): Price Rise is unfortunately not a
new phenomenon in India. It should be seen as a reality and not as a matter of
perception. Prices are bound to rise, but the speed at which the prices of essential
commodities rise is a matter of control and good policies. In today’s inter-
connected and globalized world, economic upheavals in other parts of the world
can positively or detrimentally affect our domestic markets. Abrupt changes in
weather patterns do not help either. More importantly however, mismanagement
of governmental coffers by the previous political regime has a very telling effect
on the economy and price rise. Hence, at the outset of this discussion, it must be
stated that while global economic ups and downs and unprecedented climatic
change have had a hand in this, the roots of this can be traced to the economic
impact of an anaemic policy which prevailed during the Congress-led UPA
regime.

The economic mismanagement, corruption, scams and mis-governance are
the main factors which have resulted in unprecedented price rise which is still on
the rise. The Inflation is the direct result of the UPA government’s failure to put
in place the necessary policies that could sustain the growth spurt that started
during the NDA’s term. Economic growth means more demand of goods and
services, whereas UPA government failed to address the increased demand, which
became the core cause of inflation.

During the UPA Regime, food inflation was the highest in the world
ranging from 17% to 20% as against global inflation of 1 to 2%. The erstwhile
government had shown no willingness to act on the issue of high food inflation
and acute inflationary condition made worse by rising burden of taxation.

The minimal growth in infrastructure and industries is an indicator of the
policy failures that have led to inflation. Infrastructure and industries growth
under the UPA had been 6.7%, which fell further down to 5% in mid-2010.

Capacity addition in thermal power was a mere 4.4% of the set target.

* Speech was laid on the Table.
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Pulses output declined to 17.15 MT in the 2014-15 crop year, from 19 MT
in the previous year, due to drought. In 2015-16, pulses output further dipped to
17.06 MT on poor monsoon. Annual domestic demand is pegged at 23.5 million
tonnes. The Centre is committed to control retail prices of pulses and has taken
several steps to boost domestic supply and curb rising rates.

The Government’s efforts of planting more hectares of crops, nearly 26%
more than the 3.6 million hectares planted this time last year, has led an
expectation for pulse production to come in at 20 million tonnes in 2016-17, which

is 18% higher than the 17.06 million tonnes estimated for 2015-16.

The Centre is creating a buffer stock of 1.7 lakh MT of pulses for effective
market intervention, and to ensure sale of pulses at reasonable rates.

Replacing the existing National Agricultural Insurance Scheme (NAIS) and
Modified National Agricultural Insurance Scheme (MNAIS) by the Pradhan
Mantri Fasal Bima Yojana (PMFBY) where the premia paid by farmers would be
reduced to 2% of the insured value for the more rain-dependent kharif crop and
1.5% for the rabi season, compared with 3.5-8% at present, under the two existing
schemes. In case of horticultural crops, farmers’ premium burden will be 5% of
the sum assured or 50% of the total premium. The premium will be shared by the
Centre and states.

The Price Stabilization Fund (PSF) is being implemented to regulate price
volatility of agricultural commodities, to monitor the unscrupulous trading black-
marketing, hoarding and cartelization in essential food commodities like pulses,
edible Oils, etc. This intervention will regulate and mitigate price volatility.

National Agricultural Market (NAM) scheme as launched by the
government will give the farmer the best price for his product and will have an

incidental benefit of moderating price rises.
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The export in bulk is prohibited, except coconut oil and other edible oils in
branded consumer packs of up to 5 kgs is permitted with a minimum export price
of USD 900 per MT. This ensures more domestic stock.

Fruits and vegetables including onion have been delisted from Agriculture
produce Marketing Committee (APMC) Act. By delisting them, these items
become free from APMC yard taxes and local fees.

After two consecutive drought years, the government has increased the
Minimum Support Price (MSP) of paddy, cotton, pulses and other crops to boost
domestic production and reduce the country’s dependence on imports. The
government also hiked the minimum export price of onions by 67% and brought
it under the Essential Commodities Act to curb hoarding as prices soared in the
domestic markets. This step empowers the state governments to undertake de-
hoarding operations and to control the prices of onions and potatoes.

Present Government is planning to improve transportation facilities (by
increasing connectivity through rail, road, coastal shipping, air transport, inland
water transport, etc.), especially refrigerated transportation so that mobility of
sensitive produces like vegetable, fruits could be increased from surplus area to
shortage area. The Government is working on a national food grid, connecting
deficient areas with producing regions, as part of a plan to reduce wastage of
fruits and vegetables while ensuring stable prices that can help tame immovable
food inflation. Food grid across the country will work like power grid which
connects electricity. Online real time data of availability of essential food stocks,
perishable fruits and vegetables, poultry, fisheries, diary livestock would be
available on the food grid for faster decision making in times of any price spike.

The Government is developing a food map and a national cold chain grid.
The food map will help us have a better picture of what is surplus in which state,
and where it is grown. It will help in creating the infrastructure at the time of
harvest in these areas to stop wastage and ensure processing. To give a boost to

rail movement of fruits and vegetables, the Government is working with
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Warehousing Corporation (CRWC) to provide requisite facilities of temperature
controlled storages at 10 locations viz Vatva, Vishakhapatnam, Badagara,
Cheriyanad, Bhivandi Road, Azara, Navlur, Kalamboli and Sanand on Indian
Railways in the first phase.

Presently, inflation has halved, the central Government fiscal deficit has
narrowed by a third, the current account deficit (CAD) has gone from 5% of the
GDP in 2013 to 1% of GDP in 2016, and foreign exchange reserves are at a
record high. We have low inflation, a low balance of payments, and a high rate of
growth. This is the result of good policy, prudence and effective management, not
good fortune. An economy “in trouble” is now counted among the world’s
strongest.

In 2004 when the congress led UPA assumed power the inflation rate
(annual) was 3.891 and in 2014 when the BJP led NDA assumed power the
inflation rate was 6.37 and today it is 5.77.

In May 2014 India’s Wholesale Price Index (WPI) was recorded 6.1%.
Within two months, despite poor monsoon and upheaval in Iraq, present
Government’s policy decisions and hard work has brought down to a five-month
low 5.19% in July.

In drought year 2002 (under NDA rule), food inflation was just 1.8% but
drought year 2010 which was ruled by UPA saw a high of 15.3%.

I request the Government to take stern action against hoarders, strengthen
the public distribution system, and if possible, ban future trading, encourage
farmers to grow more pulses by giving them Maximum Support Price. Thank

you.
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"'SHRIMATI R. VANAROJA (TIRUVNNAMALAI): 1 express my sincere
thanks to our beloved leader HON'BLE CHIEF MINISTER PURATCHI
THALAIVI AMMA for giving this opportunity to participate on the Price rise
issue.

It is unfortunate to see that India’s villages face a sharp spike in food prices
in 2016, as a second year of drought drives up the cost of ingredients such as
sugar and milk, and poor transport infrastructure stops falling global prices from
reaching rural areas.

In an attempt to stabilize the soaring prices of pulses and augment its
availability, the Tamil Nadu government under the dynamic leadership of
HON'BLE CHIEF MINISTER PURATCHI THALAIVI AMMA have
ordered to sell toor dal in its cooperative outlets at subsidized rates (Half a kg of
toor dal is priced at Rs. 55, and a kg at Rs. 110). It is because of the efforts taken
by HON'BLE CHIEF MINISTER PURATCHI THALAIVI AMMA that the
ill effects of price rise on the poor and middle class people have been reduced
considerably.

Tamil Nadu’s Universal Public Distribution System, commended both
within India and elsewhere is a model food security programme. This is a vital
programme, which requires constant vigil and monitoring so as to ensure that the
benefits continue to reach the deserving persons and to plug leakages. HON'BLE
CHIEF MINISTER PURATCHI THALAIVI AMMA has ordered the officials to
ensure that the process of collection of bio-metric information through the
National Population Register is expedited and the State is in a position to issue
smart cards to all families in the State at the earliest.

Through many innovative and imaginative schemes, the Government of
Tamil Nadu under the leadership of the HON'BLE CHIEF MINISTER,
PURATCHI THALAIVI AMMA has managed to ensure that the common people

* Speech was laid on the Table.
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in the State are protected against the ill-effects of price rise. The Amma Canteen
scheme, a brain child of the Hon'ble Chief Minister of Tamil Nadu Puratchi
Thalaivi Amma, which is now renowned across the world and studied by
governments and experts from different parts of India and the world, has also had
a salutary impact in keeping a check on food prices in Tamil Nadu. In Amma
Canteens, idlis with sambar is supplied at Rs. 1 and curd rice at Rs. 3 and sambar
rice at Rs. 5.

There are a number of other commodities which are also supplied at
reasonable prices in Tamil Nadu. I would specifically like to highlight the Amma
Mineral Water, Amma Salt and Amma Cement programmes which ensure
availability of commodities at reasonable prices, which are prone to price increase
due to cartelization and other factors. These interventions have had a salutary
effect on market prices of such commodities. VAT on domestic LPG has also
been completely exempted to ensure that price of domestic LPG is kept
reasonable in spite of deregulation of LPG prices.

The rural economy contributes around 50 per cent of Indian Gross
Domestic Product and is already showing signs of strain as government cuts the
once-generous subsidies that shielded farmers and villagers. Agriculturists
income has dropped nearly 50 percent due to drought. They borrowed loan from
banks for seeds and fertilizer, but now they don’t know how to repay the loan.

To feed our growing population, we need at least 30 million tonnes of
lentils by 2030 which is close to five per cent growth annually. We are no way
near. So we will continue to burn our foreign exchange reserves forever. By
merely checking the prices of pulses, inflation is not going to be under control.
There has been an overall increase in the prices of almost every commodity.
People are now destined to live with it. It looks like the government should go by
correct advice and take correct economic action on the ground.

All these factors need to be taken into account to control price rise in India.

I urge upon the Union Government to take appropriate steps to control the soaring
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price rise graph and maintain the prices as lower as possible for the poor and
middle class people of this country on the lines of HON'BLE CHIEF MINISTER
PURATCHI THALAIVI AMMA. Thank you.
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T &1 Sl @ Hed o1 SR A H &0 X@T 8, ARG FEHA S 7 el A1 b
9 BN WRBR T AT IThT ©@ YOI SATHIL M, WAfh Mot fHAMT bl Il AN Hd
W T8 el 321 2 Sy oSl fhd™ AR & HIR W) 2| fha sircgedl &l &) @ 87 d
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FHS B A T A &9 gD T ATIR BN M X I B ... (TagM) AfhT o 9549
P @ U 10,000 BYY BT &9 & A ST AT A dGA B & ol WM 8| &=yarg|
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St et arew (¥AER) ¢ sremer ARG, AU Y 9 fINY W dler &1 S1awR UaH R g,
9@ oy # e e St gl

T HBIGIT, PO AN IMT HAAT AR IHAdr WX A B AN YR AT TR
IR H_AT AR &, TR fpan W T R o, S 91 TE 2, 98 wfid &9 & Il §
3R S B, 98 fd & &1 Wt 27 aRad # 89 99 & fog #gms i gon fawy & gan
gl g a1 I8 2 {5 wEms 99 off, 59 WS &7 <M i ofpl | oft SR S @1 o, WS d9
off, 919 sMawIsd Wre AMBE e & At § R 8 8 off| 7EmE 99 off, 59 g ik
SIS S SF1 DT Hod SMHAT 48 81 A7 Td, ferd 3R AR a1 & fofg ofivdl & 319
I@! TR &9 g oY, #EMS a9 off | SUHIeT Jadhic 7.5 B R O @l AT 3R AES &R
®s IR QI 3] DI TR B bl | 7, JHAAAT iR TABR SHA-AHATI R TRe], DIH-DIoN
BARI AfZeT 981 "I Bl ATA Bl oid & off| TTefl, °Te, Rl Hes-Hes & dadi HY
@l o1l BXq] bl H oifl AR Afee q8a1 &1 dier &1 gHe gy el fiaer 1 axed &
g forg feanr 6 'w&ms s @R 9 B/

fezel Heledl, 9% d1 SR o7 6 B8l YR B B q Hgws AU W& o a1 BE
IhTele WRBR B I AR I & BRI 7SS o7 96 o! | 7R, 3eueT HeledT,
F By [ TAR < BT $o VA1 9 AR Fafd & 2 6 gfdgped & ag srggeran v ais
g T, PUMT D d8 TSI DI WA A1 g8 & ¢l W UMW B I8 JGEE AR AN B 918
IATAT T BT & ATI T BH AETs 3R IR ol F9E 3 froma fireft 21 99 gav ol
GEE I BT 3R 3T 2

I AT AT B fF S0 WIS T arel o R a1 s R @ R B SN T
qE I I B W SR b By fawn B 81 # </ @ Wi By Webdl g b qd bl
BRI H 9 AN araifae el § R 1 AR e § e @ €1 Beld: B8 audhl |
& AT feen # 9¢ € iR U AIse shaed TS 3R W B F8T B TS Tl M
U WRBR DI ASdg M IRUTHAD 3 Al Dl S@HR AR & ufed 4
AT U 1 HRVT 31 ST 81 I8+ Bel o7 fb UA% Al &l 3 g W & AR
ASMR &1 Ul AR A & IAeAl Bl R B Jhel Wefiid &1 fdbrg o
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ATyl 31 Geil 2 fh SRR WRPR I MRYA 39w RIgidl &1 &I H [GHR BRI Bl
g8 oK o7 E Bl

RG], Jd Pl WHR A AEMS 9gM & HRONT B R 2l § I 310 Iferdi W
T el gl Ie™R b1 gerdl faar, a1 #EE 96l AT Bl "SI, A Hes del |
faTRa anfere Nfaai s918, a1 #EMs dof 3R MY HeSRU i, a1 Hes doll sul &
i Al WRBR 7 Il B fhar 21 3T B9 ARBR &I &9 &1 ay a8 Y &l #
T A T B AT DT Al § b AT B AT H HASMg Vb DI B (HAT Tl AT TR
BIoNIc SS9 Y & A Ol UgET & IR Tg [l Sg Bl TSl 1 TADHR BT B T8l g,
3fedh ANl ARBR B &3 IO, ST AHATH A9 &, S ol db AT & A1H F 20
TR BRIS BUAT R PR NG, HHGRI Bl I IFREG AR, B Gofl & TR,
PR WAl §R1 991¢ ¢ el & Racil, BRSM A18dl & URARe $rRi, e 7 sffeardt
WA & UREARG ATIR BT 9aM BT B fBar 8§ iR I8 g TRER B Aol 2 b
Had 7EmE W @ e 78 e g afcs ana-any W 9gd 9 awgell W |l e o
&1 W B a1 g1 g Wi Ul 9 s Hifd & BRor g fhfl Sauree semRa &
H WER HHAET BN AR qb o

# ofd § Saq1 & Pl AR B T B 9eY W ] Tl AR GBI i
g 5 & @ TE wEE 57§ AhaA & U §l 99 e S ;R A geal I AR 98 W
31U URSHI BT YT HRAR 3l i BTl B Feh, dd SU TARI WRBR DI AHoldl TR
ST
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st vRe Bt (JFa IR TR): AT B AGS B oD AT & Booll AT ST @ ©

IR § IS U JSTIID a1l & | ARBR Al DI DA DI HEMS I AP & oY [ TRe
Jdhfd ® 3R SUD! TP Bg ARBR o Ugcll IR el BT B Wi g1 © 3R IS Bl
Gell ge &1 & b oo oivwd & e § &Tel Bl A BR Whd & ARAS! B AER WR Dy

STEl 3NEN DI Tl 66 WU Ui fhall SUclel B B JUR 2| I8 I$e &I el 82 wudT Uiy

Pl &R Bl JIR 2] g 91d 319 3T § W g & dg RPN Heis Abd d ufd
fpat R 81 I8 W 3Me] IR THICR & WS B o ST ao8 Booll HARAT T & 2
3R oI S D1 THRTE 6T O J@1 2] Jafp aafadal I8 © b aie) iR erex 3§ 2014
& Hpael [HAl W THR A HENS &9l 1 DI ol Wol -4 H SRAW & HRY a-aR o
e H SR g3l 21 Wifh araifdehar a8 & b Aok H Sd! By Al el ® SR HETs
DI b B oY AT WBR DI A Yeb Heaqul qHDT Bl 8] SATNY AT WRBRI A AR
HRAT AT D5 WRDBR gRT IAY 1 & YHTE DHadl & e Aarer JRfead o & e @
YR P SHER T BN U RS S 4 @ R & ey # aren gt g sk
TIHRER ® dedl fiaar 2 3R far aoig o ofedl W&g & auc # 3T § SR
JIHREIR  3AHI BIIGT SO &l PR 39 91d @ foy ddhfeud & & fhami & faam

DI I IUS BT IfAd oI Aol 3R IuIEIall B1 FEl aM WR Wre aRU S 8l |

* Speech was laid on the Table.
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PROF. K.V. THOMAS (ERNAKULAM): Madam, this Government is in power
for more than 26 months, but the people have lost faith. One issue is the price rise.
When an experienced administrator and a politician like Ram Vilas Paswan Ji is
handling this Department, I wonder how the prices of certain items like pulses and
sugar are soaring up.

In the case of pulses, the price has gone beyond 300 percentage. The usual
practice is, in the month of April/May, the representatives of the Ministries of
Agriculture, Finance and Food and Consumer Affairs sit together and decide what
will be the production of pulses that year. This is a practice which we are
following for a long period.

In 2014, the production of pulses was eight million tonnes, and what we
needed was about 13 million tonnes. There was a gap of five million tonnes, which
was imported. Now, our production has gone up to 17 million tonnes, and our
consumption has gone up to about 23 million tonnes. So, we have to import a
certain quantity. Once we decide the quantity, we alert our Missions abroad and,
through MMTC, we import; we distribute it through NCCF. In February/March,
we write to the State Governments to find out the quantum of pulses that they
need. My question is, has that process been done? If that process had been done,
prices would not have gone up this high. My feeling is that the Government has
not done the homework.

In the case of sugar we had a bad name because there was a vicious cycle.
In the first three years the prices of sugar would go up, then we export with
subsidy; in the next two years the prices would fall and the same sugar we import.
During UPA-2 Government, the Rangarajan Committee analysed it and we took a
bold decision. Earlier we used to release sugar every month. That was done away
with. We were also taking sugar from the mills for PDS. That was done away
with. Now it is free. So, why are the prices of sugar going up when the arrears to

the farmers are mounting up?
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Then there is the rupee rate fluctuation. When this Government came to
power, dollar was valued at Rs.58.5 and now it is at Rs.68.16. The present Prime
Minister was the Chief Minister of Gujarat in 2013. At that time also the value of
rupee was going down and he questioned whether the value of rupee against dollar
will go beyond the age of the then Prime Minister Dr. Manmohan Singh. Where is
it going now? These are certain issues on which the Government has to do its
homework.

As regards Food Corporation of India, in 2009 our storage capacity was to
the tune of 15 million tonnes and it has now become 17 million tonnes. During
these two periods, has the Government added any new storage facilities? If the
Government had done the homework, I think we could have got out of the present
price rise situation in the country.

Thank you.
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"SHRI RAJEEV SATAV (HINGOLI): The nation is facing an alarming situation
in which prices are rising in multiple sectors and fields.

The Consumer Price Index (CPI) measures the changes in the price level of
a market basket of consumer goods or services that an average household would
buy. It is this CPI that is a measure of inflation. Inflation has a direct impact on
the people’s purse as it decides how the house is run and what the children eat.

Retail inflation is near a 22 month high and the country is reeling under its
effects. Rural inflation is even higher and this might be an indication of how the
priorities of the Government are misplaced.

India is seeing an evolving dietary pattern in which the public is shifting
towards protein. And the main source for protein for the Indian masses is pulses.
It is precisely this price of pulses that is hitting the people hard. Prices of pulses
that had touched all-time high of 250°s have not eased too much and continue to
be a problem.

We are now looking at African countries to import pulses. This is at best a
short term solution. What the Government should really be focusing on is how to
increase the yield of pulses in India. Due to a lopsided and faulty Minimum
Support Price mechanism large proportions of farmers in certain states are
unaware of the MSP pointing to the possibility that procurement in these states
may only be happening in some districts.

The Government, instead of trying to control the prices, brushed off the
increase as a seasonal effect in Parliament. The Finance Minister in Parliament
today said he “hopes” for a good monsoon. Instead of relying on the mercy of the
rain Gods, the nation demands some action to be taken by the Government.

Only time will tell whether this will be another cascading blow to the

“hopes” of the people.

* Speech was laid on the Table.
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The age old adage in Hindi, “Ghar ki murgi dal barabar” now rings true in
the country as the price of pulses now compete with chicken. And if this situation
persists, this proverb will become a permanent reality.

Hence, I urge Government to pass on oil price benefit to consumers and
also ensure all possible efforts for curbing the inflation.

Situation of farmer is alarming and benefit of high price is not going to the
farmer.  Black marketing and hoarding should be dealt with seriously.
Coordination between State and Central Government should be ensured.

Hon'ble Prime Minister is silent on price rise. There is not a single tweet by
Prime Minister on price rise. I urge for people-friendly initiative which should

help the farmer and the poor.
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“sft WA we st (Ffen) ¢ ool wEMS Wl @ @ 2 I B 39 W 99l Bd g¢ 59d qd
PR P AR <A BE | § WRBR Bl q415 <A1 d18dl § (b I91 Ulipel Aq & qrq A
BB Aol B R B &1 BH BT 2 | STl BT BISHR Sl AR JW D HRY Selg
P! 1Y B ISR D HRU DD P da) 8, 91! @reT e & I 0 WX W W T
el Bl I WPR - AR D 69 WY fhell & & W AUl BT & BT A fhar € |
AP PV AT DI BISHR qTdH] AT & ShaRl G fSalferdl R FRIFN T &R 4 & BRI
IHD SET W AT FRIFO 81 81 UR & | §9eb dras[e W bR 1 120 Ul feal & M
Pl T A BT FM AT & | WBR 7 Faml & fog <o & sfoegd 3 ugell IR gRAr @
ST & <@l § B B BT B fhAr B | Wis N B I A HHN o BT i fhar g
Yol Ud Srotd @ S § HHI o BT B fBAr | Soidg e Al | Udss! ded Sl
UG IMATHTA H 395 WY Uil qed AT o, WRPR 1 95 T4 H AN BT IUAH BRI Bl
H 51 g | TFH & M H B A B B B 7

W g1 2 fh 88 H9EMS Bl owEd 9HY SAIGh Ud YW il bl AT /gl
BT | SRRV & U @I @ S A S BT ST ST © S 6 ol e WY Usdl o1
oft fFuT TaTE &1 3@ o A AR 7 S WAGHY WeRT & &1 & o o | & e
NI 1 Al &1 § XA BT | WRBR A ¥y fhaml & Rl Sarfed Al & <M aer
H1 R fHAT T | TWBR 7 AHAU AT BT &9 [ gU AN 9 G Bl BRI
T | B3 I09 MM & 91§ |iad Id9 TN HI RAHIRE @1 AN &) 9d9 oM & B
fFar g | i & S # &I, ARic & TMl 3§ Tl IRHR B ASHEG TD q B B B
AT el Bl WH-AiE B Bl R A G @ 9D Gl W BH AN H ARBR Ahel
RE € | YAaH U TR AT B D Y AAWR UG B G HAN S BRI W qOIC TSThR

7 o 7 N IQMHR GRBR T BIHBION FHIS DI 8T o BT B Far g |

* Speech was laid on the Table.
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#it g dieren (RAR) @ A Jieder HeledT, 319 ol UIs™ U89 WR i bl dlpl 33,
9 g # STIHT g=yare B g

Ig Udh VT Ay ® 5 99 omar ® f 9g 991 & diae 9 R & 91 39 W
AT BT AR 21 G B 919 I8 T [ srferad H FET 9 R ot wivde @1 39 shae
TEl USAT 81 AT 3R 89 Fai B §, Al Y8l §0l s Afdd I8 a1 < 6 98 ATbe H bR
Heoll WGHR ATl BN, d8 b W Tl WAGHR AU EBR dlell Dl AR <l 8| afe
AEITS &1 Wa SA7aT SR fohdll R vsar g, a1 a8 frami ok Auigdl R usar gl died <t
T St el Bd o fh fFam SR AR 39 g, Bl eRIER S 31 84 I eRIex Bl gRiaw
FHH ® fy wed Iom v | i Imfaery g St a8t R 90 € e A feam @
BIIGT Ugar & oy ISR gRI TS &1 WRasl ©R gagqyt gerll M, offde g3 g & a1
9 9ed DI I TS @ © 5 sRamwn wew # el 0¥l # R Bd gs, d8l 1450 B0
& Tl BledR o T, TR AT D1 1250 BUY AT 1300 B0 € A T 5 wed # Al
A I 99 Sorll off, MR I O% I W HIs HRAE T8 & Ul Tl e fHA @ er

SIGIRS

3T Yas 1 IR IS St ®8 T ¥ {6 we are power surplus. IR TR fasTefl

BTl € o1 # qB dTedl § w T A @ @at § ol 3 @ s fhar srar 87 &\
Soxférdore i Gaxf &) a1 fhar axa &, a1 98 HEl 87 A W9 Aol ghed Bdy wEms
B 9QMaT < BT B B W& Tl N S v ot BE ® A 5 PS god & <7 g T A
SISl & U9 dTs;, dl I8 15 A Bl 1.26 3. 98, 31 Hs Pl 2.26 U 9¢ AR 30 P Bl
2.94 FUY S| ATYD! JG ANMSY| AT HEA © b 89 [P Bl WAL < &1 3T SRINGS
db B B W G BEd 81 AT G Q¥ H S-G9 A D ded W GoAdard gl fhar
P ST STl BT IS 8, SH SUD W H <HY 3T STl B S d@H BT B HY| A
SITET AEMS BT BRT SRAAIeeE 81T 81 <ol TR Uh faifie # & giauice™ &) 9dhd &l 89K
Sora givare fAfRer it i Tead S ded € 6 899 ot ds®, 3D BsdW o Bl
Margs ®3 QU &1 89 R 98] b Bl dle DURIS TaN TRAC dgM BT H1H Y| 8RR UdH
Th 150 TRAC HURTS! BT YR of STUIT, a1 3T 37T SATeT RIaree e8rfl 3R | &Y gl
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# SO & Hel ArEdl g [P ISl WA USl SR e SOl TS Al Sl HAd
glaemg gor & @Ry, TR ¥ 99 W FARE oo w i) fL i ee. Rived & 9 # fiser
&l M grgarT St gRATOm Jewr H Y| a8 HEd © B a BRIS TeAd e BlS a1 §U
gl IR 3N IS d1eE § NE.uH. Rived # aTiRard ® @ Q& TS 124 BIS DI SMEE B
<o H 9gd 991 fTAT 21 PR A IS RN & A I HTS a1 § A WBR RN T8 R
fiic & we | WhedAss A BT HM BN &l R I G HA Al & HAS AN B AR

g Ut | FAfSHT B Udhs &1 B Bl @ SR Hedls B arit|

H A B PHEDBR Il I FHATE BRAT A8 b B ASHIR WIaTgs B ST, §c)
farferorsT e Aax HxAT T | Heh sfear 9o Bpa sfear SR <<t ardl &1 Sriifyaet T
JeRMT AT TSI IR S1d BH A8 HrIg~s HRd ghiaed diR R 37Tel UM qP Hx uIudl,
SR QIR HETs OR Idi 84 Aa § <@ @l 78! e
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"SHRI P. K. BIJU (ALATHUR): First of all, I express my concern on the
inflation of essential commodities that makes the life of the common man of our
country in utter despair.

Like never happened in the history of Independent India, prices of
necessary food articles are sky rocketing during the period of current NDA
government. The corresponding provisional inflation rates for rural and urban
areas are 6.2 percent and 5.26 percent.

Consumer prices in India increased 5.76 percent year-on-year in May of
2016, higher than an upwardly revised 5.47 percent rise in the previous month
and compared to market expectations of 5.5 percent. It is the highest figure since
August of 2014 as food inflation increased to 7.55%, the most in 21 months.

In India, the most important category in the consumer price index is Food
and beverages. Housing accounts for 10 percent; transport and communication for
8.6 percent; fuel and light for 6.84 percent; clothing and footwear for 6.5 percent;
medical care for 5.9 percent and education for 4.5 percent.

Provisional estimates showed that, year-on-year, cost of food and beverages
rose 7.38 percent. The food index accelerated to 7.79 percent compared to a
downwardly revised 7.47 percent in the previous month. The biggest rise came
from pulses from 26.86 to 31.57 percent in previous month, followed by sugar,
16.79 percent from 13.79 percent, and vegetables, 14.74 percent from 10.77
percent. Prices of fruits went up by 2.64 percent, the same as in the previous
month.

Cost of clothing and footwear increased 5.01 percent year-on-year, fuel and
light rose 2.92 percent and housing prices went up by 5.46 percent. Consumer
prices in India went up by 5.77 percent year-on-year in June of 2016, accelerating
for the third straight month and reaching the highest since August of 2014.
Figures came above market expectations of 5.73 percent, driven by food cost.

Inflation Rate in India averaged 7.67 percent from 2012 until 2016.

* Speech was laid on the Table.
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Prices of dal and onion have already reached a boiling point. Till about few
months back, it was onions at Rupees 50/- plus a kg, Now, arhar and urad dal at
Rupees 150 and more is the major talking point. Prices of dal have zoomed up by
more than 100% across the country. Not only dal and onion, the price of
vegetable and rice have also exploded. The rise in vegetable price has come as a
double-shocker for the common man. Tomatoes are selling at Rs 60 a kilo, with
ladyfinger at Rs 50 a kg and brinjal at Rs. 40 a kg.

The Government is rolling out many programmes under the brand “Make in
India” to appease the rising middle class. But, please look in to the other side of
the picture.

Rising prices of fruits and vegetables have upset budgets of middle and
lower class families, particularly affecting those below the poverty line. Over
56% middle and low income group people in India have shifted to precooked and
ready-to-eat food items to protect the kitchen budget from sharp increase due to
costlier food and vegetables. Around 82% of lower middle class families have
been forced to skip or squeeze their budgets for vegetables because of
skyrocketing prices. No wonder, people have started asking, ‘Will there ever be
‘achhe din’, as promised by PM and BJP in their speeches?

One major cause of increase in the prices of vegetables and pulses is the
rise in the prices of the raw material required in the production starting from
seeds, to fertilizers, pesticides, and labour costs. Subsidies to the small and
marginal farmers are cut or abysmally low. As a result, the cost of the end
product also increases.

Increased cost of transportation with indiscriminate rise in fuel prices is
another major reason for the present tragedy. With increase in fuel prices, the
transportation charges also increase, leading to a rise in prices of all commodities,
and vegetables and pulses are no exception. The stability of prices is not under
the control of the government. While the earlier government was highly

condemned for the high prices, the new government doesn’t seem any different as
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the rail and diesel fares have already been increased. Thus, even the present
government has no control over the prices. Secondly, the recent hike in the rail
passenger fares by 14.2% and freight rates by 6.5% with effect from 25 June puts
an additional burden on the poor and the middle class people who are already
facing the brunt of high inflation. Surely “Achhe Din” is still not in sight.

When NDA Government came to power at the Centre, the international
price of crude oil was 108.56 dollars a barrel, today on 28-07-2016, the
international price of crude oil is 41.92 dollars. The price has fallen to a third, but
only a small part of that fall was passed on to thepeople. The government and
companies cannot take the burden of rising crude oil price. But when the price
slumps, instead of transferring the benefit of low price of the crude oil in the
international market, the government and companies compete to reap the benefits.

Price control in India is ironical. Now the beneficiaries of price control are
the government and companies. The indication is that direct tax revenue will be
short by Rs. 30,000 crore to Rs. 40,000 crore this year. Direct taxes, including
income tax, affect the rich. However, duty on petroleum affects the middle class
and ordinary people. This change from direct taxes to indirect taxes is against
morality and social justice.

The following data is an eye opener. Look in to the ground reality.
Agriculture land declined to 181.98 million hactare in 2011-12 from 182.44
million hactare in 2007-08, 58% of all landholdings in the country belong to
small and marginal farmers. Census 2011 data reveal a shrinking farmer
population in country, 42% farmers want to quit agriculture if given an
alternative. Reasons are many including the policy of cutting budgetary allotment
from irrigation, subsidies for fertilizer to inadequate credit facilities. The farmers,
who are the back bone of our economy, are rendered speechless on the kind of
treatment they received from the NDA government. In the Department of
Agriculture, allocations have been reduced from Rs. 19,852 crore in previous year

to Rs. 17,004 crore. The amount Rs. 5000 crore allocated for micro-irrigation
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projects is a paltry sum. Allocation of Rs. 8.5 lakh crore as agriculture loan is
another promise. But there is no blue print for finding out the resources. It is also
worth noting that majority of the agriculture loan in India are spent on on-
agricultural purpose and even if it is materialized, it will not be reflected in the
agricultural sector. It is a fact that around 94% of the existing farm credit corpus
goes directly to agro-based industries and not to the farmers. I wonder how many
promises made by PM in his speeches have been implemented and have seen
results.

Due to inflation of food items, vast majority of the population remains
seriously undernourished. A key mechanism to address the problem of hunger
and under-nutrition has been the Public Distribution System (PDS). The recent
WTO ministerial conferences have threatened the possibility of subsidies given in
the procurement process of food grains which is the life line of PDS. This will
further shrink the food basket of the poor in India.

I urge the Government to take realistic steps to save the common man from
inflation. Urgent measures should be taken to bring down the prices to the normal

level to stabilize the everyday life of the common man in our country. Thank you.
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SHRI N.K. PREMACHANDRAN (KOLLAM): Hon. Speaker Madam, in every
session we are discussing about price rise. Today also, we had a detailed
discussion about price rise. But the pertinent point to be noted is that price rise at
this juncture is mainly regarding three items, that is gram dal, tuar or arhar dal
and urad dal. 1f you go through the spiralling of prices of these three items being
given the Price Monitoring Cell of the Department of Consumer Affairs, it seems
that something fishy has happened. I would like to seek an answer from the hon.
Minister as to why the prices of pulses are escalating like anything when
compared to other essential commodities.

Prof. K.V. Thomas has stated and the hon. Minister Shri Jaitley has also
replied that this is because of the less production of pulses in the country and also
at the international level. My point is that some sort of huge hoarding has taken
place in our country after 2014. There is a policy change regarding the
procurement of pulses in our country and a company has constructed storage
capacity of 300 tonnes per annum. A big hoarding has taken place and that
company procured 1.18 crore tonnes of pulses and stored it. So many newspaper
reports have come about this hoarding which is the real reason for spiralling prices
of pulses. So, I would like to urge upon the Government to conduct a high level
independent inquiry into the spiralling price rise of these pulses.

Regarding petroleum prices, the answer given by the hon. Minister of
Petroleum to this House on 25.07.2016 was that in 2013, the price of petrol was
Rs. 68.31 and in 2015, the price was Rs. 60.49; the price of diesel was Rs 49.71 in
2014 and it was Rs. 48.63 in 2015. Comparing with the international price of the
crude oil, it was USD 140 at that time and now it is just USD 42.

Kindly see the Excise Duty imposed upon the people of our country. From
2014 to 2016, this excise duty has been imposed 11 times and it is an additional
burden on the people. That is the reason for the inflation and that is the reason for
the price rise. This is very interesting to see that on 12.11.2014, the Excise Duty
was Rs 11.02 on petrol. On 01.03.2016, it is Rs. 21.48 that is Rs. 12 per litre of
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petrol. Similarly, the Excise Duty on diesel was Rs. 3.56 which is now Rs. 17.33
that is Rs 14 per litre. This is the reason for the inflation. That is the resulting
reason for the price rise also. So, the Government should take immediate steps to
control the price rise by restricting the inflation at a moderate level so as to contain

the prices. With these words, I conclude.
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2 Trorer O (WAYRT) ¢ e HBIGAT, MU G HEMs ol AT AEAYUl fawg W e &l
AT o, # 9 oy 3ueh! g=ydie <l g1 U Heldd © - A8 &1 AR U qHI S

T AT 3T B PROT T HRUS HIOH PR Ul & 3R 7 T W BT U7 Ul gl Hed &
o5 Smavgdar W UTu B SR B, FRAT RN AE BTl Wb # At wEr o ¥ - gy
fpe 7 BRI T Wora: HHart a9 Read o 1 9g< B 2 A1 AR a1 SR 3R
TAHERT B 3R Jg< Bl g1 #7evea, Hfaaw e fg faax 7 @er ¢ -

“T P19 faer vy o #, e I 3medt & 7 H,
WH 3H Al & 99 R, Idd & OId Uid IES,
A 99 SR T 8, IR 91 997 oIt &1

AT G § BIS B AWd el & B AT BT A b1 ST Fehal & o
TETS T THIE AT el fopaT ST qehdT|

¥ e AUER AT feeT wiedT o el AT fb HES g W 3R & S Uh
Aifsw e W@ 2l ol g1 & 7 R st did g 3 wEs @l 91F Aifad ge |7
AT §Y S BHEN W TUR ISR SR At faged & St gedr wRR el

I TE el DR faordm rfemelt o/ A9 &R ST $of 7 v+ T3 farg ‘g
3T ARy # foran € 5 wRa @ a1 Rera 3t era W 7@ T8 g8 21 S der 2 o
N TUH F Had e & qraee wRa rd ft g & e 9 <9 H 9 U 21 T PEd ©
5 ART B Ui AfdT M 31q 1 IU-|ERT NhIdhT & SMAH <=M DI ol § HH ol Afh
HRA B FId fAIpM & ™ W GaR B A U8l JERBIT W FH T Bl Svd 2

I TRE UV ARG B MY & 31 uRaR Shfamrao & foy e w enfia €
3R YTHIOT JfTETSr BT 75 FfIRd AT 13.35 @ URARI @1 AIRTD S Ui 89R ¥u 4 T
FHH Tl IT MUl oW WA S A @l @l U wafie favemn # g & &S
rienfel 1wl 2 f s v YR B e R o1 ud =gerar 8, gl IR 9 9 A
T gRaR I 718 UiE B9IR B0 ¥ W B HAN © IR HIT 90 Tfrerd gRari & o
i A18 &9 9R ¥ A 1 HF gl USRI & Sfidsl I Udl gl © b arier &F § arw
67 IS T IfifaT 33 T I areiifaed w R 2l
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Hed, a9 # fagM o= fa< w431 St ® qR H &Tel |1 Hedl g b 3Rau S
St 9 U ofd Sarfed LAl Uk @ fUsd wre der of f 9Eie § fb gl @
AR H BTl Aleds! T8l & SIRAN | PRURT JFex Bl &R RIFT & IR H JAY & qoic
T H 57.793 oG BRIS ¥UY DI Jooid ATl A1 oft, 78 AR U BT 0T qore w3t
Hedl B A SN & WA D U A H & U8 BR RAG 62.399 ARG IR B, A1 B 310
gfderd SaTer 21 wae g9 W Sarel 8N, ity 31l ST A ST S RE g

RIS, W1 i I UrgaE, HAl Heled W dedl © b AfT My #EMs bl hH
FRAT AR © A 9 oG & I ARl Bl S Afdd IUS 1Y A1 ST foY BAN < &
[Pl DI WRBR DI HaG o1 AMRY, < B HMMfere, AHIND RATT BT A DA A1MEY
TqAT HAEY BT MMl IRBR DI U8l A & BT ALY, AT SRl ATIAR Fioll & &
JAERM 7 96 IS 3R I & TE W D! AR 7 T3

S Ul B WA H AU A FATG BT B
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SHRI ASADUDDIN OWAISI (HYDERABAD): Thank you, Madam.

The consumer prices in India increased 5.76 per cent year on year in May,
2016 higher than 5.47 per cent rise in the previous month and compared to market
expectation of 5.5 per cent. This is the highest figure since August, 2014 and the
food inflation increased to 7.55 per cent in the last 21 months. This is the achche
din which was promised to us! The Government is blissfully unaware of this.

The latest May CPI data shows the retail inflation in pluses at 31.57 per
cent. Shri Ram Vilas Paswan knows very well what cost him Bihar. That was the
dal prices. The biggest problem which we are facing in the country is that protein
malnutrition has become a major threat in India because of high dal prices and
beef bans. The Prime Minister wants to grow dal in Africa; God knows how it will
help us!

Sugar, wheat and potato prices are high because production is low. What is
stopping Shri Paswan and his Government from decreasing the import tariff? Are
you afraid because of the UP and Punjab elections and so, you think people should
suffer? RBI Governor is the one who controls inflation. You have humiliated
him utterly. Now, we do not know whether a new Governor is going to come into
existence or not. Hardly one month is remaining. No names have come forward.
We do not know what is happening with the much hyped Kisan Bima Yojana and
the soil testing. We do not know about price stabilisation. Despite Rs.594 crore
given for price stabilisation in 2015-16, which has increased to Rs.900 crore in
2016-17, economists have said that farmers are vulnerable to prices than to
weather. The economic worth of food loss this year, Madam, is estimated to be
around Rs.92,651 crore.

I would like to know from Shri Paswan as to what he is going to do about
the APMC Act and the Essential Commodities Act. Your Government stands for
reform, reform and reform but you do not reform it. In February 2015, RBI signed
a Monetary Policy Framework Agreement with the Central Government wherein

inflation target of 6 per cent by January 2016 and 4 per cent plus-minus in
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subsequent years was agreed by the RBI and the Central Government. The
Ministry of Finance has issued a Monetary Policy Committee but inflation target
has not been given. Surprisingly, no inflation target has been given.

Your Startup India is expected to generate 1.8 million jobs. Seven months
down the lane, Madam, not much progress has been made. It now transpires that
Rs.10,000 crore will be released for the startup fund over a period of 10 years by
2025 which is subsequent to the progress of scheme and availability of funds.

Lastly, I would like to tell the hon. Minister that the raids conducted under
the Essential Commodities Act, 1955 regarding hoarding of pulses, have decreased
from 2,19,000 in 2012 to 1,34,000 in 2015, that is 38 per cent decrease.
Convictions have decreased from 377 in 2012 to 59. It clearly shows in
conclusion that this Government is only indulging in rhetoric and rhetoric. It is
successful in creating political and social polarisation in the name of beef ban but
when it comes to actual governance unfortunately the Prime Minister and the
Ministers are only right now in election mode. They are not in governance mode.
The moment they get in governance mode, these issues can be solved. Thank you,

Madam.
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“sft aror fsm R (W) : Sudle axgell 9 Wrem de savas axget @ eyl
SUFEN T Jod A Rl #f IR & (R ER 86l Bl

3 AR WR I Jhg DT Ig@ PR AGH UidIpel 81, SRR G ARATSIR & A1
HUSRUT # HHT BT Bl 2

{9 2014 & GAE H HEWS Ub el ATl BRI WRBR 1 A< H 3 B a8 W@
[ BRI Bl Hea A HEdl R FRF0T w1 & fofg A= Surdl & dier S dee,
WUSRUT T A9 A% AT H BRATE B B A1 IS Bl o VR G D (7 &
fRRIBRT 1 W U fhar 81 W & IS WHR A AaWD IR W A WM B
BCH, WA TRAI & IOR § U B, PV IUS [qUUE HHS (THTHRT)  qhR
3MMaedD I3 DI TUITHAT BT | d1eR @ B el & [ Al & ave 4 fifde
AATS hIsH ARSI fSuTcHe ST Yoikdl SHREART @ HIAEGN & |1 98NS =0 89
TR F W e RIS BT T B e &I T 7l

@ IR W U g € 91 U@ QA ISl B BISHR d1de, a1, @I Jdf 31t
|fed we, I 19, Wi, afes duel &1 a™ w49 gor 2l

AETS &R g 931 9 RR BN & 99 &RU 81 &1 I HRT S arel @t
ARBR B UG B, IUHII aKI3H, WET g 3Maedh aRIAT DI Ul g Jod R0
q HEME WA il | BAR ARBR 1 gRom ff & § |
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"sfradt em |ewR (ATerie): wES ey € ag iR vy @ iR wed & e g
HRBR W $9 R THR | FEME B Jp) BAR A e, A foee= sft #3 a8
F I WNIT 96% TR &b 3] bidc ARIT TR B 966 W g 2| WS 987 & qaa: dH-
TR HRU 2 FAd TR AN DI 9 THR FARIRM BT AHAT HIAT TSl ©| T8l 39 Al
15 AT H WABR G&T B AT I gg o R AT &1 ®el 3R e g ave gwrrad
gS| O WY g ISl H qT3 IATY §S © Al Bl AfD aul b HRU fHAE T gl W
Bl 3R Aferar ft 4| B IR & HROT RATS AR W T 8 Sl & iR R Sy
P BRI W I3N P WG g7 o &l 37 qd BRUN I AN WRDR Al(bH 2 AR Fg DA
TR & forg Sea wrlia ya fpg o % €

ER® B A SA-9ells H dls Sl ol 39 A1 3Afh I8 & BRI AT 84.21 oG
SFCIR ST TR =TI, &, HUN, Soled 3R e anfe &1 gans g8 ol Safe gt srafy
fioel AT 93.63 BacaR SHIF WR gars gg ol B 9l < Sed € b AT & srgu #
IATET HF B W IR AN & SRR 3R HIAEIAN & BRI TS 98 ol g1 g9
WHR, ol U el 4 ST DRI & FEAN q SHEN AR Breasil & Raae a9
T W A Fan @ g iR dAdhel THER RwR ft ey U | e & & @ RS %
fou gardl WRR faqell & |l ST AT @R W@ g SR IR 9g W AR &R R e 3R
S B A I STHRBT FEhr g & HIETH W PR I8 g IRPR 7 10 BIR e e
facel, iy yaw, ATy, HERTS, AT 3R ISR Bl SR B bl &l

WHR W 7S & wara W &Afd 21 s & 1wy 78S & 78l gs © e
AN ARBR Bl UBd WX Wag Tl fhal S AHdT gl Tb Aol iR <@ H 375 © b o &
DR HHAMRAT & da9 H IR BT 8, IR ¥ fTA-37T7 & Ao & GHi H IR 8
T SR 2] ARBR HHATRAT B TSl W 3H BEEIRI DI A H qQIA T8l 8l &b HROT Al
TS A T YIfad B9 o &1 e W SI1eT e 96 o1 IR fidn warnfas g

19 SdTs, 2016 B g4 A WAl gRT HES R YY Y Gl & Sad § AT
SUHIHT ATH, W 3R A faarer #31 $f e aRaae St 3 o S § W

w0 W HEl & b awad Wrel gl & gl H gfg b DRI W ARBR TR & AR 3dSD
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fU SraR® U By o1 2 21 WA Heley 1 AR 9 awqgall b qMl b Aibs U
fpy g e fawar & § S =& =g

Qrel agsll & IEl Bl R & & Iy SReR AR ¥ TR § 3R g9d
foy BN ARBR T 46,000 Hifgw <7 @i & MM & oy rgey far ©l g9d arafman
68,000 Hifee 1 &Y Trell 3R 51,000 HIfCH o WH el &1 @GSN B T g1 AT B
HAA H T DI & H WA §Y WBR A T AT b SRR H B AN BT WSRO B B
LS
gl

HETS TR 9ad &l f&dr QX <2 & fIar el g1 A1 d8s 961 & BRI Yavl A
H ol g3l g9 21 ST AR U &l ¥ ¥ fawrar §1 39 Arel Ueh 3fmen Snht ® fb qwr
H HIg-HIT I T H SRAW 7O B @ 7 AR SHDT URUM 3Tl AT AHRIHAD
e gR <@ ¥ 60 dfoea Wil #w ) AR 7 wf eiRifed @ it gkt 21 39 fog
WRBHR Al DI SArSHR 31¥d A Afd Y B RiAs & SN A A & [y Ty R & 2
forees gt aRems fFrepei |

g fawar 7 & srexofig A St a9t g STorIfth & 9 A s ol SR 1aey
g b < SR S GLETell Bl AR IU[R B

3fd W, # u qrd HEM fh w@ § B off a1 W far St wE xd O 5 W Sm |
1 U w0 el 3R =g 50 I ufdr fhel faspar ol oifee 39 |wa 50 wfcrerd sfrara
QM1 FHY HIS el BY Ul oY | 3T ATE HEE oI W 9% TS 81 39 AN ¥ H URE 8
BT ITEHT qxIT AT BT
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"‘SHRIMATI POONAMBEN MAADAM (JAMNAGAR): It is important to
understand the economic context of India in the current juncture of price rise.

India has become one of the fastest growing economies in the world. The
economy has witnessed significant improvement in the macroeconomic stability.
The country clocked a growth of 7.6 per cent in 2015-16 as against 6.9 per cent
growth achieved in 2013-14 and 5.1 per cent in 2012-13. India is firmly on the
path of revival while adhering to fiscal target.

It is a common phenomenon that when economic growth is pushed up, it
will impact price rise, it is an economic concept that price rise is rooted in
economic growth and usually in developing economies, demand causes inflation.
With economic growth, the per capita income also increases and the spending
power of the people goes up; so the demand for goods, for services, for
infrastructure increases faster than supply.

It is difficult, however, not impossible to have growth without inflation. It
is also the priority of the Government to balance inflation and growth. So if India
has a very high rate of inflation, the cost to the common man increases. And
thereafter, the rates themselves will go up, because money supply will have to be
curtailed, and then that will impact on growth. So the balancing act has to be done
by various institutions, including the RBI.

We will all have to agree that India’s growth has been exponential as India
moved on to become a $2 trillion economy. However, deficient rainfall due to
three consecutive monsoon shocks have affected the kharif season output, and
weather disturbances in March 2015 have affected the rabi output. This in turn
have hurt the overall pulses production which escalated a crisis with 12% decrease
in output of pulses vis-a-vis last year, resulting in 100% increase in cost.

Climatic conditions are not within the jurisdiction of the Government.

However, I must appreciate that the respective Ministries and the Government

* Speech was laid on the Table
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have taken quick steps to rein in price rise and instructed that states, too, should
play their part by cutting taxes and cracking down on hoarders.

It is a known phenomenon that inflation can be curbed by either increasing
production or by investing in imports. I think the Government has already built
in a twin strategy to address the issue by boosting supply through its newly
created buffer stock and imports.

The Government has zeroed on importing lentils from Myanmar and Africa
and beef up the buffer stocks to check the spike in rate. Releasing more pulses
from the buffer stock whenever there is a demand will help address the issue at
hand.

With this, I must digress for 10 seconds, to remind the House of the
successful visit of our Hon'ble Prime Minister to Mozambique where agricultural
development was his top priority. One of the key takeaways from the visit was
strengthening partnership in food security where there was India’s commitment to
buying pulses from Mozambique that would help meet the country’s requirement.
Along with that, it would also facilitate long-term investment in commercial
farming, generate farm employment and raise farmer’s income in the country.
The Government is committed to strengthening imports via public and private
agencies to meet the deficit.

Moving from the international interventions to domestic strategies, the
CCEA chaired by our Hon'ble Prime Minister, has given its approval for the
increase in the Minimum Support Prices (MSPs) for all Kharif Crops of 2016-17
seasons. Further, to incentivize cultivation of pulses and oilseeds, in the country,
the Government has announced a bonus on these crops, payable over and above
the approved MSP.

In order to curb the increasing gap between the demand and domestic
supply of pulses and oilseeds and reduce reliance on import, the Government has
announced this bonus on pulses and oilseeds to give a strong price signal to

farmers to increase acreage and invest for increase in productivity of these crops.



28.07.2016 324

It is a fact that retail prices of pulses are soaring in most parts of the country
because of short supply; hence an increase in MSP of lentils will encourage
farmers to sow pulses.

Further, price rise in tomato was a ‘“seasonal” factor and the commodity
cannot be stored due to short shelf-life unlike wheat and rice. Since, agriculture,
farmer’s welfare and the consumers are the top priority of the Government, a high
level meeting was already conducted to discuss ways to check commodity prices.

The price of vegetables is a major concern due to sluggish supply due to
crop damage caused by delayed monsoon last year. However, the Hon’ble
Minister of Food and Public Distribution has assured that the Ministry is keeping
a close watch on the prices of pulses, sugar, wheat, tomato and other essential
food items.

Price rise is a matter of concern as it directly affects the common man and
instead of politicizing the issue, the urgency lies in developing mechanisms to
deal with the crisis. On these lines, I would like to share my concerns with the
Government.

The move to increase the MSP is meant to encourage more production of
pulses when the demand-supply gap for the crop is increasing. However, the
concern remains how government ensures 100% procurement of pulses at MSP.
Unlike paddy and wheat, where farmers are assured of getting MSP as
government procures all the products, how does the Government ensure 100%
procurement of pulses at MSP?

Secondly, the MSP of pulses was up almost 50 per cent in last five years
but production was not rising. So, how would the Government ensure and
mitigate this challenge with a hike in MSP?

As I move towards conclusion, I would like to share some of my personal
suggestions with the government.

First, I would request the Government to invest in supply side policies. For

developing economies, supply side policies may play a greater role in preventing
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inflationary growth. For example, investment in infrastructure can help avoid
bottlenecks, which leads to higher prices.

Secondly, the best way to have economic growth and low inflation is to
adopt new technology-which increases productivity. This means higher output
for lower cost and lower prices. For example, improved technology in new
industries and agriculture could help the productivity of developing economies to
catch up with developed economies.

Lastly, developing economies may be subject to rapid devaluation which
causes inflation. If the country pursues a stable exchange rate, then this can avoid
the cost-push inflation resulting from devaluation. Avoiding devaluation may
require policies which will minimize current account deficit and attract capital

flows into the country. Thank you.
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"t e Rig waa (aReat) @ eeRoiy Igd St S 9 B ) 9 91 989 9iNE &8
R J AW A IR TR F | S off W W IR A qre R Feoft TE w@dy g | A
B Sl | HEl dTedl g b 4 o0 TR & oy ool g a1 W@ Wadl g | § |l g &1
® WG B U g 961 D DHRU Pl D! qRe SR gl H IO B A WA R NG, A,
ST 3R Feoll Rt g 3R Sl g o ey aRe # iR #¥ fham o & a-% o@d ©
IR SHiE B & fh 39 IR ! a87 & 9 dl SAD Bl Bl HIAd Fd Sl R 399
T DT WRU-UINOT B SR |

# 1 3 S € f6 99 2 9 uge o9 or fHw Wi @ @ di= docht ot
I WI UH fqwg B o fh @e g gRar v oY o R ff Sucer e e o |
IS 39 91 & foly g=aTe <dl gl BAN AN JarEal St @1 6 S=M 39 vy &
HTH! TR & o, o wEl W wE 9 RO B KA T8 2l TN WHR W q DY
TS A i@ 81 g9 IR SAMER ¥ TIRRA §1 39% fU 89 WRBR 46000 Hedh
e BT e fmar ¥ |

68000 Hifch < &I @Tel, 51000 Hifgeh 1 WA T bl WAGER! B gl &l Bl
HH B YRUTS B o7 g9 WRBR IS A qe ST fhar | 99K 919 9 9 &% R &l
3R @S Y AT ISR IUHTHT FEHR G B AETH | R @ © |

WHR 10 TR < T fQoell, 31 wawl, AfYeTg, WERTSg, JoTHT 31k JISRAT &
SR PRGB! 2 |

HET & AIY-AY AR A 78 & Fardd R &fod g1 SR 31l & 31wy Ags
FHH T8 g8 ¢ R ff el SRR R "% T AR W8 € 99 W Qe T8 fRar S dddrn
=
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' SrTefReT e (gERarien): s &1 fEid g afe w9 vd emgfi # sfar Brm A
AT 98 W I P ge1 WHIAD & | fUse & 98 |4 AFYA &1 HH © DRI IAeT H
FHHI Mg | IATET HH B W AT TH dedl B | 39D d1d9e dw H A s Al Bl ARBR
AES &1 | BH B BT A1d TIN fhAT | G U8l AR WRBR 7 A 151 Wl HAT
T 9l g% & G B d3b golrg AR I/ AN Bl Felrs four i § SHER
& Racls smawad @rer a¥g Afafad Essential Commodities Act, 1955 & siciid BM

AR S @MY | S=RM AT & JRAAAT DI B8l (b b ARBR gRI MaIHdl AR QY
T @ T O IR0 gUelt & Sfaiid gUR R D SMaeddal © O 39 a9 @l
gfeea a1 S W 6 S &1 g, @rae, 991 g el & da @i syl gifwaa fean
ST S | B Fel B Y AT BT 9T 7 S T ARBR DI GAPaa HRar 2
JMMARH Y3 U4 Aol A1 Bl & Icdted . gHfeaa e s =y | o &=
WRBR AR AT DI AF 6 AR FRaR @rey smyfd gHfead o=l 2 |

# 39 91d BT Iookd HIAT 18T g 6 faa ad 2012 I 2014 T 39T W AEMS
G818 il H ygd s oAl | FawR, 2013 H Food Inflation 14.727 W g4 g off | & #
A& RBR q1 B q1G Jallg, 2015 § °THR 2.15% R R Ugd 5 Al | A Reprs #ews <
H HH TS A 399 M g AG) B GRER B YA BT B & | Do H UOUT Bl RPN
T D 9] B A R DS S E H B B ME | B @ T Ak, aRkan, @,
IRAT Ud I @ TMI H BIBI HAI ATE 2 | a¥ 2014 ¥ Ul Ud SISl & GHT H BB HHI
S B | 26 Hs, 2014 Pl SOl BT TM 61.93 WIAT Ui ofiex o7 qAT U &1 M 78.57
Y Ui e o 3iR ST 28 18 P Siofdl 55.83 W1 U e 8 M1 | ¥ a8 Ugidl
P Sl H HH B BB 65.82 TUAT U T} 8 AT | 39 RE A Ui ® I H 13 /AT
i ifer HH Td SIS H 6 WUAT U Tile] HIST WRBR H HH g3 © | 41 a8 IRAT,
S, TTqS Ud THATT & qMl W AT Brovl A g AR fhAr AT | A dad s A Hia
Pl IRBR B gRI ISV U HSH] & BRI WIal & aF § HH 311S 2 |
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frma oAt o & st A1 B IR T B 918 ot gRAT A B wld F oA
TS AT | $HD qrao[a INAT WG B HAI Bl o | 37 fhdl 5w H wWig B ARFAR) T
R T & Al &1 &iep o1 IS @ 2 | i IRAT BT 4 WPHR - 49 Dlcs IRAT BT
gore fopar Ry @ie &1 <l Adbic W FEE 81 TS | 9ISl WRBR & Tsel Al bl
HETS HIBI & oAl Afpe 7= fFAl & Yo gd -1 &1 IR AT § IAET @ DRU|
ST T & &1 H PIBI BT AE ¢ | Gol a9R A 30 w0 el A @1 © qon & W0
A B HH TR T | AT BAA Al B I H g g8 ° Foradmr HRO B fF et <9 H g1
DI IaTDhAl & 25 MfeT e Bt Afh UeaR 17 Aferad <1 &1 & | 39 e ¥ 8 fAfer
e @I ISR @ HH B b HRU S A glg gs | olfhd WY WBR T Il D IATeT H
HH B B BRI Ihlel Il b WCd H INRG ddb dg b1 ury forar dom =i &1 &ar

T & smawgeargar Zero Import Duty WR 16T SR f6a1 S Aepdl & | STl & SedTer
& Wrared @& forg 300 w0 9 fdaed @ afg @t ¥ 1 39 e 3U WAR A AT W
iz fpam am 7 |




28.07.2016 329

"sft R weRTE oA (RAARY-): od U 9% | I HEMS T 99 3R S e @
PR ArS & g AR & TN 1ol o qT Feofl AR [l WH-dH BT awgali & a4 SR
g W ¢ R TG 3R o e F Ugd ¥ IR §l 39 9 Q¥ Il SifaReh dewansi #§
I fAehRIer AHET TAERN Jed-gfg Bl g1 e Wkl A YRE Bl AN fagr Are fa
femar ok wipemell i 9 81, Afs qeu-gfg @1 39 ARG FART B Ao & qAEN T80
<Q AT I BRI IS A -k gy 991 T8 <% wahar| 9ew 31fdd <M qrel & 99 §
R T A AR SRR [ W &, I8 9 el § [P fUed 2 ad 4 <¥ § waee g
TSl § IR 3HP Holawd alell Bl Il Bl HH g3l $89h BRI qlell & aF ¢ ol

# 39 Ad § ARHR B GSd o1 A 6 A @ Suw @) ot & gl |
T THR AT SYHIRHISAT & U1 ST =AMy o adi § &4t st

BRI ORBR - BT 8l H 39 d% INE-1 $HeH Il g AR T.HL.TH. Bl GH BN
fear 8, fad @m-9 & =Sl & M BH U © SR AN Dl DB ed el 8l 39 wHy
a3l & qou # o gfg fewrs <t g 9% oo A A wfes gl e ot axgfRfa ag 2 6
AR gR1 Fafid Jeg R Ifea A ¥ sl avg &1 9T R o1 I 3R/WA B Bl @rem
A SiaT DY ATGRIBATAT DI g arelt ol W aIU €, IThT WUT AR R A &l g
ISl A IM TET P ARl H Feoll SR A A Al Ar-aial B W e Bre & gl dr @t
el W 3TISH A9 81 7T 2 AR arell 7 @ o ©g 98+ 4 ORft B ofls §, SS9
S-S WY IR B Dl a1 Hl 31d 37ofla o orifl 21 35 F 40 WY fpell A arelt
3REX Tl b &M TSl SAAH B ol 8] AR, I8 SR {1 &I &l W1 S Teb-gav o X4

PR G B AT 10 WY DT 981 oI 2 1 G 1947 § 10 U BT AT TUY &b $6 JI-54 Bl

TR AT HRUI 87 WY DI 39 GAIHAT BT AR T BRU 87 WM, SHER, FABRIR
R AR IO B dTell I dbal Ugare o1 fRafa iz § 98 o dddt| s9h forw
AIEAYUl HEH IO USH | ST AN Al A€ Y SAeel WHRT 8, Rl Al H1 faear 2 b
RPN R H W U AT B

A ARGR BT ey fF a8 a8 & R oy O g siedl &1 Sher
TR T T 7SS & BRI I R G GIoHl Ifed H fdd MawId gl SUHRH
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Il & =0 § 9hd 8 Fdd g1 MavIdhdl 39 9 @ © 6 uftedht et & A va
U IS B RN DI S S G, D1 AT R g F Ager iR qedi § o &1 e
T |

TRBR BIBIST BT 3MhAT B HY? IRDBR b U d 59b d¥ib g I a9 9
a2l <ifhd 3ma 3reHt s JHe iR Wd H dlodl dod 9Hg & B oar © fh
IHD! 3T WRBR RAT B I8! ©| Q1 ATl Ugel & ASTIfad ARl H Hes b1 Jel 31 9

oT| T, 3Te], THICR, @I, QY & GMI Pl IR HEMI-HeM! IR YAR [Har 17 AT I SR

WRBHR P HTEX H WSl B Hel 1T AT fh 3R 59 @8 & I by 9 a1 7g0g =
SEI

R N Ri=E & a9 H TR T B & SR fHEE & A G B G A1
R AT ST I® B TS T 3R a7 MR W AL & SRGH W1 B Bl g qEere
T SR BT Gell IR I8 F @1 ¢ [h <« § HIOA-gH1 BT SIeT U1 §all & IR HEMg b
B S-SAT &a1 & S R 8, WES SAA 4l AT AR A gl oI &l 6
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SUHGT A, @ 3R Adie fQarer @= (i wwfdem uraams) @ erege weean, #
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SHRI P. KARUNAKARAN (KASARGOD): Madam Speaker, I want to ask a
question.

HON. SPEAKER: He has very nicely explained everything.

SHRI P. KARUNAKARAN: Madam, I have initiated the discussion. I want to ask
a clarification from the Minister. The Finance Minister has intervened and the
Food Minister has replied to the debate. Considering the seriousness of the issue,
two Ministers have spoken and we appreciate that. But at the same time I am not
convinced about one thing. I think, many of our Members are not convinced about
the increase of excise duty on petroleum products. The Government has increased
excise duty on petrol and diesel 11 times. Now there is a steep decline in the price
of crude oil in the international market. So I would like to know whether the
Government is ready to reduce the excise duty. Otherwise there is no need of this
discussion. Therefore I want to get a reply on this. ... (Interruptions) Many
Members said that the price of crude oil in the international market was 147 US
dollars earlier and it came down to as low as 28 US dollars before coming to the
present level. So, will the Government reduce excise duty on petroleum products?
A I A awaE: A A HeGdT, S a1d A GG B8 8 6, 99 W A
foa w2 o 7 fRaR & et 21 o # AT Ol | IR S R 9 STue-rue ey
ARBRI DI He b d T & FWR A <HF Dl 8T & AR I DI TH PR | TH A I Tl
P T HH 8 G|

HON. SPEAKER: The House stands adjourned to meet again tomorrow, the 29"
July, 2016 at 11 a.m.

19.25 hours

The Lok Sabha then adjourned till Eleven of the Clock
on Friday, July 29, 2016/ Shravana 7, 1938 (Saka).



